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 LOK  SABHA  DEBATES

 LOK  SABHA

 Wednesday,  August  14,  974/Sravana
 23,  896  (Saka).

 The  Lok  Sabha  met  at  Eleven  of  the
 Clock

 [Mr  SPEAKER  jn  the  Chair}

 ORAL  ANSWERS  TO  QUESTIONS

 ang  नियंत्रण  के  लिए  उत्तर  ब्रश  हारा

 मांग,  गई  सहायता

 345,  शो  चण्डिका  प्रसाद  :  क्या  सच्चाई
 और  बिसूर  मंत्री  यह  बताने  की  बप्पा  करेंगे  कि  :

 (क  )  क्‍या  उत्तर  प्रदेश  सरकार  ने  बाढ़
 से  उत्तर  प्रदेश  को,  विशेष  रूप  से  बलिया  जिले
 को,  जो  गया  और  घाघरा  नदियों  की  विनाश-
 कारी  बाढ  से  प्रभावित  हुआ  है,  बचाने  के  लिये
 केन्द्रीय  सरकार  से  चालू  वर्ष  में  धनराशि  की
 माग  की  हैं  ;  दीर

 (ख  )  यदि  हा,  तै।  उत्तर  प्रदेश  सरकार
 ने  कुल  कितनी  धनराशि  मानी  है  शौर  उत  पर
 केन्द्रीय  सरकार  की  क्‍या  प्रतिक्रिया  है  ?

 THE  MINISTER  OF  IRRIGATION
 AND  POWER  (SHRI  K.  C.  PANT):
 (a)  and  (b).  A  statement  is  laid  on
 the  Table  of  the  House.

 STATEMEN2

 (a)  and  (b).  A  request  for  financial
 assistance  of  Rs.  5  crores  during  ‘1974.
 75  for  speedy  implementation  of  some

 lood  protection  schemes  in  the  State,
 neluding  the  scheme  for  flood  control
 ind  anti  erosion  measures  in  the  Ballia
 listrict,  had  been  received  from  the
 state  Government  of  Uttar  Pradesh,
 १००७  Control  Schemes  are  a  part  of

 the  State  plans,  for  which  Central
 assistance  for  1974-75,  has  already  been
 sanctioned,  The  Centre  has  not  been
 able  to  find  additional  resources  to
 enhance  the  assistance  already  pro-
 vided.

 ओ  तन्त्रिका  प्रसाद  :  स्टेटमेंट  मे  दिया

 हुआ  है  कि  i974-75  वर्ष  के  लिए  केन्द्रीय
 सहायता  स्वीकार  की  जा  चुकी  है।  आज  भो
 मेरी  उत्तर  प्रदेश  सरकार  से  टेलीफोन  पर  बात

 हुई  है।  उनको  इसकी  कोई  सूचना  नहीं  है  कि
 1974075,  के  लिए  सहायता  स्वीकृत  हो  चुकी
 है।  मैं  जानना  चाहता  हू  fe  उत्तर  प्रदेश
 सरकार  को  क्‍यों  इसकी  सूचना  नही  दी  गई  ?

 श्री  कृष्ण  दल  पन्त  :  उत्तर  प्रदेश  गवनेमेट
 को  सूचना  जरूर  गई  होगी  1  प्लानिंग  कमीशन
 में  उनकी  बातचीत  हुई  थी  और  974-75,
 का  जो  स्टेट  प्लान  है  उसके  बारे  मे  उनसे  बात-
 चीत  हो  कर  कुछ  फैसले  हुये  है।  974-75
 के  लिए  तीन  करोड़  का  प्राविजन  है  स्टेट
 प्लान  में  और  इसमे  से  9  करोड़  कुछ  खास
 योजनाओं  के  लिये  है  जिम्मे  गगा  और  घाघरा
 में  जो  कटाव  हो  "हा  है  उसकी  योजनाके  भी

 है  जिसमे  कि  आपकी  दिलचस्पी  है  ।

 श्री  चिल्का  प्रसाद  :  उत्तर  प्रदेश  एक

 बहुत  बडा  प्रदेश  है।  बड़।  बडी  नदिया  वहा

 बहती  है  1  उत्तर  प्रदेश  सरकार  ने  करोड़  छ

 करोड  रुपये  की माग  की  थी।  यह  राशि

 बहुत  कम  है।  लेकिन  आपने  तीन  करोड  की

 शशि  स्वीकृत  की  है।  बलिया  जो  कि  हमारी

 कांस्टिट्यूएंसी  है  वहा  प्त  गया  और  घान

 नदिया  हैँ  शौर  साथ  ही  बिहार  की  सोम  अर

 पुनपुन  जो  नदिया  है  व॑  भी  हमारे  इलाके  को

 तबाह  बौर  बर्बाद  करती  है  1  इम  वास्ते

 यह  एक  इधर  स्टेट  का  मामला  बन  जाता  है इस
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 ares  इन  नदियों  की  गंभीरता।  को  देखते  हुये
 बलिया  के  लिए  श्र  उसको  बाढ  कौर  कटाव
 से  बचाने  के  लिए  श्राप  कोई  सैटल  प्राजैक्ट
 बनाएगे  ।  बाप  कहते  है  कि  आर्थिक  1.......

 है।  लेकिन  आपने  यह  जो  तीन  करोड  की  राशि

 स्वीकार  की  है  ह  धन  के  इस्तेमाल  के  बारे  मे
 श्राप  कोई  गाइडलाइन  देंगे  कि  इसका  इतना
 परसेटेज  बा विया  को  कटाव  से  बचाने  के  लिये
 खड़े  किया  जायें  ?  छ  करोड  की  माग  थी
 बौर  ज्ञापन  तीन  #राड  दिया  है।  मै  जानना

 चाहता  हु  कि  गत  वर्ष  की  भाति  इस  वर्ण  भी
 कोई  स्पेशल  प्र सि स्टेस  श्राप  बलिया  के  वास्ते
 दगे  और  उसको  कटाव  से  बचायेंगे  ?

 श्री  कृष्ण  चन्द्र  पन्त:  यह  सही  है  कि
 उत्तर  प्रदेश,  बिहार  और  प्रथम  में  इस
 वक्‍त  कठिनाई  है  और  हर  वर्ष  कुछ  न  कुछ
 बाढ़  से  कठिनाई  होतो  है  ।  लेकिन  इस  वक़्त
 जो  व्यवस्था  है  उनके  अनुसार  तो  फालतू  कंट्रोल
 का  मामला  शल्य  सरकार  के  तहत  आता  है  |

 इस  लिये  जब  स्टेट  प्लान  बनते  है  ताो  उसमे
 उसका  प्रावधान  रखा  जाता  है।  केन्द्र  झा  इस
 में  पैसा  देना  इस  वक्‍त  सम्भव  नहीं  लगता  ।
 चौथी  योजना  के  अन्त  में  केन्द्र  ने  कुछ  पैसा
 दिया  था  लेकिन  इस  वर्ष  की  जो  हालत  है  उस
 को  देखते  हुये  तथा  साधनों  की  कमी  का  देखते

 हुये  यह  बहुत  कठिन  लगता  है  |  जिन  विशेष
 योजनाओं  की  चच्चा  आपने  बलिया  के  बारे  में
 की  है  3उ+के  बारे  मे  तो  मानवीय  सदस्य  न

 बहुत  कुछ  सुझाव  भी  हमे  दिए  है  ध  उनकी
 बातचीत  भी  मैने  अपन  माल  के  जे  विशेषज्ञ

 है  उनमे  ननि है  दूसर  भी  मानती+  सदस्यों
 की  अग ९  दिलचस्पी  हाता  है  ता  मैं  हमेशा
 कोशिश  बात।  हक  कोई  नक्शा  बातचीत
 करके  बनाया  जाए  कार  शल्य  सरकारों  से

 सलाह  करके  यह  देखा  जाप  कि  कसि  हद  तक
 उसको  कार्यान्वित  दिया  जा  सकता  है  यही
 प्रणाली  मैने  इप  वक्‍त  अपनाई  है  ।

 भी  झील  बिहारी  बाजपेयी  :  कया  यह
 सच  नही  है  कि  उत्तर  प्रदेश  के  पूर्वी  जिलों  मे
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 प्रतिवर्ष  बाढ़  का  भय कर  प्रकोप  होता  है  भौर
 जनधन  की  भारी  क्षति  होती  है  ?  क्या  यह
 सच  नही  है  कि  बाढ़  पर  नियंत्रण  करने  के  लिये
 जौं  बाढ  निर्माण  बोर्ड  बना  था  वह  दूरगामी
 योजनाये  बनाने  में  विफल  रहा  है  ?  क्‍या
 सरकार  ने  इस  बात  पर  विचार  फिया  है  कि
 जब  तक  जन  कुडी  योजना  को  अमल  में  नहीं
 लाया  जायगा  तब

 तक  पूर्वी  जिलो  के  एक
 बहुत  बड़े  भाग  को  11 अ  से  नहीं  बचाया  जा
 सकेगा  ?

 श्री  कृष्ण  शना  पस्त :  गगा  बाढ़  निवारण
 बोर्ड  ने  एक  प्लान  बनाया  था  जिस  पर  खर्चे
 का  एस्टीमेट  L07.5  'प्रदोडरु पयेकिय |...  गया  का  ।
 राज्य  सरकार  से  भी  बातचीत  उन्होने  की  थी  ।
 इसके  बाद  इसमें  से  कौन-कौन  सा  कार्य  किस
 वर्ष  हो  सकता  है,  कोन  ा  राज्य  योजना  में
 शामिल  हो  सकता  है,  इसको  देखा  मया  ।
 इस  सब  में  साधनों  और  प्राथमिकता  की  बात
 आ  जाती  है  1  प्लानिंग  कर्म शन  से  बातचीत
 करके  ही  जो  नतीजे  होते  है,  निकलते  हैं  ।

 भी  राम  सूरत  प्रसाद  छापने  अपनी
 स्टेटमेंट  में  कहा  है

 “Flood  control  schemes  are  a  pait
 of  the  State  plans  for  which  Cen-
 tral  assistance  for  1974-75,  has
 already  been  sanctioned”,

 में  जानना  चाहता  हु  छि  कितनी  धनराशि
 केन्द्रीय  सहायता  के  रूप  में  i974-75  में
 दो  गई  है  जौर  कब  दी  गई  है  जौर  क्या
 इस  धमकी  से  उत  प्रदेश  की  प्राथमिकताओं
 की  पूति  हो  जाती  है  ?

 गोरखपुर  जनपद  जो  है  वहा  इस  बर्ष  बहुत
 जबर्दस्त  बाढ़  ज्ञान  है  शौर  सब  वर्षों  के  स्किम्ड

 टूट  गये  है।  उनका  ण्  ही  समाधान  है  कि
 शापती  जल  कुडी  योजना  बसा  करके  बाढ़  के

 पासी  से  गोरखपुर  की  रक्षा  की  जाय  |
 जानना  चाहता  हु  कि  उसके  लिये  कौन  4

 विशेष  कदम  गती  महोदय  उठाने  जा  रहें  है  ?
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 थी  कृष्ण  हथि  पस्त :  केन्द्रीय  सहायता
 विशेष  योजना भों  के  लिए  चौथी  योजना  के

 पहले |  जाती  थी  1  चौथी  योजना  में  जो  कुछ
 केन्द्रीय  सहायता  सजय  को  दी  जाती  थी  वहा
 एक  मुश्त  दी  जाता  थी  इसलिये  कितना  हिस्सा
 उसका  किस  योजना  के  लिये  खर्च  होगा  यह
 उससे  प्रकट  होता  नही  है।  ब्लाक  ग्रांट  प्रौढ़
 ब्वाकलोनत  के  ्य  में  बड़  दी  जाती
 थी।

 जहां  तक  गोरखपुर  का  प्रश्न  है  >  वहा
 बाढ  &  बहुत  नुक्सान  हुआ  है  ।  और  वर्षो
 के  मुकाबले  वहा  पानी  बहुत  चढा  है  भ्र ौर  भ्र भी
 भी  पानी  काफी  छटा  हुआ  है  ।  पहले  से  वह

 कुछ  कम  हुआ  है  पिछले  एक  दो  दिन  में  लेकिन
 अभी  भी  चढ़ा  हुआ  है।  राज  ही  तीन  टैक्नीकल
 टाइम्स  ०डब्लयू  ०  पी०  सी०  की  कुछ  सीनियर
 झाफियर्स  के  साथ  उत्  प्रदेश,  बिहार  और
 झूम  गई  है  -  वे  वहा  जाक  राज्य  सरकारों
 से  बातचीत  करेगी  कौर  फूड  कंट्रोल  मौज
 जो  है,  उनका  जो  यक्रम  है  उसमें  अगर  वे

 कुछ  सलाह  दे  सकते  है  तो  देगे  ।  वे  अपनी
 शिरो  भो  रेगे  Fa  नर  तरह  छा  काम  हो
 रहा  है।

 की  कृष्ण  चन्द्र  पाड़:  बसती  जनपद  में
 द्य  ब  रापती  तथा  घायल  नदियों  में  जो
 बरबादी  की  है  वह  अन्य  वर्षों  ५  बहुत  अधिक  है  ।
 क्या  पत्नी  महोदय  प्रदेश  सरकार  को  यह  निर्देश
 देने  की  पापा  करेगे  ि  बाल्को  नियमित  करने  के
 लिये  छोटे-छोटे  बध  बनाये  जाये  ?  जितनी
 होती  प्रतिवर्ष  बाढ़  4  होती  है  कौर  जो  छोटे-
 छोटे  अनुदान  दिये  जाते  है  उन  सबकी  बचत
 के  लिये  क्‍या  मंत्री  महोदय  बाद  नियंत्रण  इत॒
 वध  बनवाने  की  द््ष्पा  करेगे  ?

 थी  कृष्ण  खम  वन्स :  ग्रध्यक्ष  महोदय

 1  बात  सही  है  इस  वर्ष  बस्ती  में  बा नग गा
 नदी  की  बजह  भ  और  उसमे  जो  बैराज  बना  है
 उसमें  ब्रीच  होने  की  वजह  से  नुकसान  हुमा
 है  ौर  रोश  कर्तुमिकेशम  भी  डिक्रिप्ट  हुए  है।
 राज्य  सरकार  कोशिश  कर  रही  है  कि  ब्लड
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 काजोल  मैसर्ज  राज्य  में  सब  जगह  ले  ।  जितना
 उसके  लिये  पैसा  रखा  गया  है  पांचवी  प  चरषर्षीय
 योजना  में  उसका  प्राण  में  सकेत  आप  को  द्‌  तो
 कर।ब  20  करोड  रुपया  है  ।  जब  टसको  किस
 योजना  में  वे  लगायेंगे  इसकी  प्री  जानती
 तो  मेरे  पास  नहीं  है।  लेकिन  भ्रमर  कोई  विशेष

 सुझाव  बस्ती  जिल  के  संदर्भ  मे माननीय  सदस्यों
 के  हो  तो  मै  राज्य  सरकार  में  उसके  सबंध
 मे  बात  करूगा  tv

 tt  ware  सिर  :  इम  सवाल  मे
 साफ  लिया  है--कटाव  |  कटाव  और  बाढ़  दो
 चीजे  ह्द्ा  कश्ती  ह।  दाढ  तो  साल  मे  एक
 बार  भाती  है  भ्र ौर  बलिया  जिला  जहा  के  घटाव
 के  थारे  में  यह  सवाल  कथा  गया  है,  साल  मर
 नदी  की  पेटी  में  यह  कटाव  होता  रहता  है  उत्तर
 प्रदेश  की सरकार  ने  जा  पाच  करोड़  र  पया  मांगा
 उसमे  कितनी  रकम  इस  मद  के  लिये  मानी
 थी;  यह  मती  जी  बतायेगे  क्योकि  एक  ही  मुह
 पर  यह  सवाल  किया  गया  है  ?  और  यह  जो
 हर  साल  बाढ  पाया  करती  है  हर  साल  जब  बाढ
 झ्रायगी  तभी  यह  सवाल  छिड़ा  कर्ता  है  कि
 जन  तक  जनता  की  बाढ  इनकी  सरकार  का
 कसाब  नहीं  करती  तब  तक  बाढ़  या  कटाव  के
 सवाल  पर  कई  मुश्तमिल  सस्ता  नहीं  निवल
 सकेगा  ?

 श्री  कृष्ण  चन्द्र  पास  :  भग्य  मंत्री  उत्तर
 प्रदेश  ने  जो  पत्न  लिखा  था  मई,  974  में
 उसने  5  करोड़  स्वयं  की  जो  शशि  मानी  थी

 विशेष  फाइनेश्यिल  असिस्टेट  वह  सारे  प्रदेश
 के  लिए  थी  केवल  बलिया  के  गयी  नह  थी
 और  यह  प्रापर्टी  ब्यास  के  लिये  थी,  कब  उन
 प्रायरिटी  बन  में  जो  बलिया  के  काम  है  व

 भी  शामिल  है,  उसमे  लखनऊ  भी  है  गश्त  भी

 है  गया  और  घाघरा  मे  जो  बटाव  हो  रहा  है
 उसके  लिये  उन्होने  एक  करंट  स्प या  माना  था

 जहा  तक  जनता  की  बाढ़  के  प्रकोप  का
 प्रश्न  है  तो  उसका  तजुर्बा  माननीय  सदस्य
 को  हम  से  कही  ज्यादा  है
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 श्री  स्वामी नी  बरह्मानरद  जो  :  अध्यक्ष  महोदय,
 हर  साल  यह  बाढ़  जाती  है,  जहा  बाघ  बनने

 चाहिए  वे  बध  बने,  परन्तु  कुछ  जगह  ऐसी
 है  जहा  पर  निचली  जगहों  मे  लोग  रहते  है,
 बाढ़  में  बह  जाते  हैं,  फिर  उनके  लिये  रुपया
 दिया  जाता  है शोर  बे  फिर  वह  बह  जाते  है।
 तो  क्‍या  मंत्री  जी  यह  करेगे  कि  जहा  पर  निचली

 जगहों  गे  लोग  बसते  है  उनको  वहा  से  ऊची

 जगहों  पर  बसाया  जाय  ?  बहुत  सी  जगह
 मैने  ऐसी  देखी  है  कि  जो  पुराने  चरणों  की  है,
 उनके  खेडा  पड़े  है,  वहा  पर  कभी  बाढ  नही

 पहुंचती  ।  लेकिन  बहुत  सी  जगहों  मे  नदियों
 के  किनारे  मैने  देखा  है  कि  लोग  नदी  के  किनारे

 रह  जाते  है  और  जब  बह  जाते  है  तो  फिर
 रुपया  मानना  शुरू  कर  देते  है  1  तो  निचली

 जगहों  में  उनका  रहना  बन्द  कर  किया  जाय
 और  जहा  कटाव  पाया  है  वहा  बन्ध  बारे  जाये
 ये  कसाब  रोके  जाते  है  बन्दों  से  जैसे  राजा ग्र ों
 के  जमाने  में  ताल  साधते  थे  तो  तमाम  ताल
 बारे  जाये,  उससे  पानी  की  रुकावट  हो  सकती

 है,  नीचे  के  हिस्से  मे  पानी  रह  सत्ता  है  t  तो
 मेरा  तो  यही  कहता  था  कि  निचली  जगहों  पर

 रहने  वालों  को  वहा  रहन  से  रोका  जाय  और
 उनकों  ऊची  जगहों  पर  बसाया  जाय  ।

 श्री  कृष्ण  चन्द्र  पन्त :  भरहुत  अच्छे  सुझाव
 स्वामी  जी  ने  दिये  है  a  एक  तो  जमात  के
 सबंध  म॑  कहा  है  कि  पेड  नहीं  कटने  चाहिए
 उससे  मै  बिल्कुल  सहमत  हू  ओर  मै  समझता  हू
 कि  पेड  कटने  से  बडी  बरबादी  हो  रही  है  वह

 चाहे  पर्वतीय  क्षेत्र  में  दो  या  नीचे  मैदानी  हिस्से
 म  हो,  पेड  से  कटान  बढती  है  शौर  मै  समझता

 ह्  कि  इस  को  रोकना  चाहिये  और  इसे  प्राय-
 मिकता  देनी  चाहिए  ।  मैने  इसके  सबंध  से
 काफी  बातचीत  एग्रीकल्चर  मिनिस्ट्री  से  की  है।

 जहा  तक  ऐसे  क्षेत्रों  मे बसने  की  बात  है
 जहा  बाढ़  आ  जाती  है  शब  हर  वर्ष  यह
 भी  सही  बात  है,  लेकिन  इसमे  यही  कठिनाई

 है  कि  जाप्ते-जैसे  आबादी  बढती  जाती  है  वैसे-
 वैसे  जोखिम  उठा  कर  भी  आदमी  ऐसे क्षेत्रों  मे
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 बस  जाते  हैं  जहा  कि  था  थाने  का खतरा
 होता है।  वे  कुछ  लाचारी  से  भी  ऐसा
 करते  है  1  इसलिये  कि  दूसरा  स्थान  नहीं  है,
 इसलिये  वे  वहा  बसते  हैं  यद्यापि  जिस  की  रिस्क
 जान  कहा  जाता  है  उसमे  बे  भा  जाते  है  ।

 जहा  तक  गावों  को  ऊचा  करने  की  बात
 है  उत्तर  प्रदेश  %  4511  गोवा  को  जो  बाढ़
 की  सतह  हूँ  उससे  ऊपर  उठा  कर  बसाया
 गया  है  ।

 श्री  मर सह  नारायण  बॉड  :  सीकरी
 फाइनेंस  कमीशन  ने  जो  बाढ़  के  बारे  में  चतुर्थ
 पंचवर्षीय  योजना  गे  राशि  दी  है  वही  राशि
 आज  अनन्तर  प्रदेश  सरकार  को  दी  जा  रही  है
 और  मुख्य  मत्री  जी  ने  राज  की  स्पेशल  हालत  में
 जो  पूर्वी  जिलो  में  व्याप्त  हो  गई  है  उसके  लिये
 स्पेशल  फल  माना  है  क्यों  कि  सारे  बचे,  सके
 इत्यादि  टूट  गई  हैं  और  स्थिति  बडी  भयानक  हो
 गई  है  तो  इस  बात  का  देखते  हुये  कोई
 स्पेशल  फड़  शाप  दिलाने  की  कृपा  करेगे।  से
 बचाव  हो  सके  और  बातों  को  बाधा  जा  सके
 और  गावों  को  ऊचा  किया  जा  सके  इसके  बारे
 में  ड्राप  प्रयास  करेगे  ?

 दूसरी  बात  राप्ती  जलकुडो  योजना
 के  बारे  में  नेपाल  सरकार  से  बहुत  दिनों  से
 बातचीत  चल  रही  है,  उसको  नेपाल  की  सरकार
 ने  मजूर  किन्ही  कारणों  से  यदि  '  ही  किया  तो

 दूसरी  ए  7  योजना  डाल  के० एल०  राब  ने
 चालीस  मील  बो डेर  के  अ्रन्दर  उसी  जलकुडी
 योजना  के  10 मी  |  नीचे  बनाई  है,  उसका
 प्रोग्राम  बनाया  है  जिसमे  केवल  तीन  गाव  नेपाल
 के  पड़ते  है  शौर  नेपाल  सरकार  उस  पर
 भी  विचार  करने  के  लिये  तैयार  है  तो  क्‍या
 उसके  बारे  में  बातचीत  करके  उसकों  कार्यन्वित
 करने  कौ  कोशिश  करेगे  ?

 की  कृष्ण  शमा  पस्त :.  यह  सजाया  फार

 ऐक्शन  है,  इस  पर  विचार  किया  जायगा  |

 श्री  रामावतार  शास्त्री  :  गया  शौर  घाघरा
 नदियों  जैसा  कि  मंत्री  महोदय  ने  प्रारभ  में  ही
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 बतलाया  था  कि  चिह्र  ओर  दूसरे  राज्यों  में

 भी  जाती  है  और  बिहार  खासकर  उत्तरी  बिहार

 बाढ़  से  बुरी  तरह  से  पीड़ित  है,  शायद  20

 वर्षों  में  ऐसी  बाढ़  नहीं  आई  थी  तो,  इन

 बातों  को  देखते  हुये  Te  इस  धात  को

 भी  दिखा  ह्  कि  प्रदेश  की  सरकारें

 बाढ़  नियंत्रण  योजनाओं  को  लागू  करने  में

 सफल  नहीं  हो  पा  रही
 हैं,  क्या  सरकार  के

 सामने  उन  बाढ़  नियंत्रण  योजनाकारों  को  केन्द्र

 के  हाथ  में  लेकर  एक  मिलीजुली
 योजना  के  रूप  में  चलाने  में  क्या  कठिनाई  हो

 रही  है  और  कौन  सी  बाधा  है  ?  आप  हर  साल

 करोड़ों  रोड़  रुपया  राज्य  सरकारों  को  बाढ़
 के  नाम  पर  देते  हैं,  तो  उन  तमाम  रुपयों  को

 एक  साथ  मिला  कर  अगर  योजना  को

 कार्यान्वित  किया  जाय  तो  उसके  रास्ते  में

 क्या  कठिनाई  हैं  ?

 श्री  कृष्ण  चन्द्र  पन्त  :  अ्रध्यक्ष  महोदय,
 दो  बाधाएं  हैं।  एक  तो  यह  है  कि  फूल

 कंट्रोल  राज्य  सरकार  का  विषय  है  भर  दूसरा
 जो  प्रश्न  है  वह  यह  हैं  कि  कुल  जितना  रुपया

 है  वह  राज्यों  में  बंटता  है  कुछ  केन्द्र  में  आता है
 कौर  उस  सारे  के  सन्दर्भ  में  हम  को  देखना

 पड़ेगा  कि  कितना  पैसा  फूड  कंट्रोल
 के  लिये  किस  वर्ष  खर्च  हो  सकता  है।

 बिहार  के  उत्तरी  भाग  में  भी  बाढ़  से  बहुत
 कठिनाई  आई  है  ।  लेकिन  यह  उत्तर  प्रदेश  का

 प्रश्न  है  इसलिये  मैं  उसके  ब्यौरे  में  जाना

 नहीं  चाहता  ।  लेकिन  आपका  जो  सुझाव  है

 यह  सभी  तक  हमारे  विचाराधीन  नहीं  है  और

 इस  वर्ष  जबकि  पैसे  की  तंगी  है,  साधनों  की

 कमी  है,  केन्द्र  मे ंभी,  तो  इस  वर्ष  इस  पर  विचार

 नहीं  किया  जा  सकता  t

 Hydro-Electric  Projects  for  Karnataka
 in  Fifth  Plan

 *346.  SHRI  B.  V.  NAIK:  Will  the
 Minister  of  IRRIGATION  AND
 POWER  be  pleased  to  state:

 (a)  the  hydro-electric  projects
 which  are  proposed  to  be  taken  up  in
 North  Kanara  district  of  Karnataka
 State  in  the  Fifth  Five  Year  Plan;  and
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 (b)  the  time  by  which  they  are  ex-
 pected  to  be  finalised?

 THE  MINISTER  OF  IRRIGATION
 AND  POWER  (SHRI  K.  C.  PANT):
 (a)  and  (b).  A  statement  is  laid  on
 the  Table  of  the  House.

 STATEMENT

 (a)  and  (b),  The  Kalinadi  Hydro
 Electric  Scheme  Stage  I  (Phases  I  &
 TI)  is  at  present  under  construction
 and  is  expected  to  yield  benefits  of
 775  MW  in  the  Fifth  Plan  and  85  MW
 in  the  Sixth  Plan.  The  Karnataka
 Government  have  further  submitted
 project  reports  on  the  following  pro-
 jects  in  the  North  Kanara  District:—

 (Q)  Kalinadi—Stage  II  22  MW

 (2)  Badti  2i0  MW

 (3)  Gesoppa  Tailrace  240  MW

 These  projects  are  under  examina-
 tion.

 SHRI  B.  V.  NAIK:  The  statement
 does  not  give  a  clear  answer  as  to  the
 time  by  which  the  decision  is  expected
 to  be  finalised.  I  hope  this  informa-
 tion  will  be  furnished.  May  I  know
 from  the  hon.  Minister  whether  he  is
 aware  of  a  specific  complaint  made
 oy  the  hon.  Minister  for  Public  Works
 Department  in  the  Government  of
 Karnataka  on  the  5th  July,  1974,  at
 an  Informal  Consultative  Committee
 Meeting  of  the  MPs  from  Karnataka
 belonging  to  all  parties  that  it  seems
 as  though  the  Karnataka  hydro-elec-
 tric  projects  are  over-looked  in  favour
 ot  projects  in  some  other  States,
 particularly  in  States  like  UP?  May  I
 know  whether  it  has  been  brought  to
 his  notice  officially  or  unofficially  and,
 if  so,  what  he  proposes  to  do  about  it?

 SHRI  K.  C,  PANT:  It  has  not  been
 brought  to  my  notice,  As  it  was  an
 informal  meeting,  presumably  the
 Minister  did  not  want  to  bring  it  to
 my  notice  either,
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 SHRI  B.  V.  NAIK:  The  Informal
 Consult  ative  Committee  has  been  con-
 stituted  under  a  valid  order  of  the
 State  Government  of  Karnataka  and
 the  proceedings  of  its  meetings  are
 invariably  circulated,  I  would  request
 the  hon.  Minister  to  go  through  the
 proceedings  for  verification  of  the  facts
 stated.

 MR.  SPEAKER:  His  first  question
 was  whether  it  was  conveyed  to  the
 Minister.  Now  he  asks  the  Minister
 to  go  through  it.

 SHRI  B.  V,  NAIK:  May  I  know
 from  the  hon.  Minister  whether  the
 Karnataka  State  Government  has  pro-
 claimed  its  competence  to  execute  not
 only  Kalinadi,  Badti  and  Gersopra
 but  also  Agnasini  and.  if  so,  what  are
 the  reasons  for  Agnasini  hydro-elec-
 tric  project  not  being  taken  up?

 SHRI  K.  0.  PANT:  Since  he  has
 repeated  the  first  part  of  the  question,
 I  would  like  to  inform  him  that  the
 Fifth  Plan  has  been  finalised  before  I
 took  charge  of  the  Ministry  of  Irriga-
 tion  and  Power  and  all  the  projects
 have  also  been  finalised.  Whether  it
 is  a  project  in  UP  or  Karnataka,  all
 of  them  have  becn  finalised.  In  any
 case,  I  do  not  think  such......

 AN  HON.  MEMBER,  Insinuation.

 SHRI  K.  C,  PANT:  Well,  I  would
 not  use  the  word  “insinuation”  for
 Shri  Naik,  But  such  suggestions  are
 not  very  helpful  or  useful.

 SHRI  8,  प्र.  NAIK:  They  are  not  my
 suggestions.  This  was  mentioned  in
 the  Informal  Consultative  Committee.
 I  have  simply  brought  it  to  his  notice.

 SHRI  K.C,  PANT:  That  is  an
 improvement.

 I  have  given  the  names  of  the  pro-
 jects  the  reports  of  which  are  under
 consideration,  I  will  be  frank  with
 Shri  Naik  and  tell  him  that  just  now
 our  efforts  are  to  get  a  little  more
 assistance  for  Kalinadi  projects  so  that
 whatever  has  been  taken  up  for  power
 generation  in  the  fifth  Plan  for  Kar-
 nataka  is  achieved  in  the  present
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 situation  of  scarcity  of  resources.  I
 have  had  discussions  with  the  Minister
 for  Power  of  Karnataka  and  also  the
 Finanee  Minister  and  they  had  also
 some  discussion  among  themselves  40
 as  to  find  out  ways  and  means  of
 assuring  at  least  the  ftmplementation
 of  the  Fifth  Plan  targets.

 SHRI  हू,  LAKKAPPA:  Phe  major
 problem  confronting  the  country  is
 power  shortage.  Karnataka  has  got
 gifts  of  nature  which  can  be  exploited
 and  utilized  for  the  betterment  of  the
 country’s  developmental  activities.

 In  this  background,  I  would  like  to
 pose  a  question.  Kalinadi  Project  is
 one  of  the  major  projects  that  have
 been  contemplated  by  the  State  Gov-
 ernment,  The  financial  position  of  the
 State  is  really  bad.  I  would  like  to
 know  whether  it  has  been  brought  to
 the  notice  of  the  Government  time
 and  xgain  by  the  Members  of  Parlia-
 ment  and  also  by  the  State  Govern-
 ment  that  to  meet  the  situation,  to
 execute  the  project,  the  Centre  should
 give  financial  assistance  for  ft.  I
 want  a  categorical  assurance  from  the
 hon.  Minister  whether  he  would  treat
 this  project  as  a  national  project  and
 see  that  all  financial  help  is  given  to
 meet  the  situation  and  execute  the
 project  at  an  early  date.

 SHRI  K.  C,  PANT:  If  he  would  not
 commit  me  to  extra  resources,  I  would
 treat  all  the  State  projects  as  national
 projects.  They  are  national  projects
 ‘yn  thc  sense  that  they  are  serving  the
 interests  of  not  only  the  States  but
 various  regions.  This  is  a  very
 important  frojects.  As  I  told  him
 earlier  I  have  had  discussions  on  this
 recently  with  the  Power  Minister  from
 Karnataka  and  with  tie  Finanee
 Minister  at  the  Centre  also,  They
 have  had  discussions  among  them-
 selves,  He  would  not  expect  me  to
 reveal  what  has  transpired  in  these
 discussions,  But  it  is  our  effort  to  see  if
 some  additional  resources  can  be
 found  for  the  Kalinadi  Project,  at  any
 rate.  what  is  required.  This  is  a  big
 project.  I  will  have  an  impact  not
 only  on  Karnataka  but  on  the  whole
 of  the  south,
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 SHRI  P,.  8.  SHENOY:  I  would  like
 to  knaw  from  the  hon,  Minister  the
 estimated  cost  of  Kalinadi  Project
 which  would  generate  about  1,000  MW
 of  electricity  and  the  amount  that
 will  be  givan  to  the  State  Government
 by  the  Centre  as  assistance  for  imple-
 menting  this  project,

 SHRI  K.  C.  PANT:  The  estimated
 cost  of  Kalinadj  Project  Stage  I  is  Rs.
 MT  crores.  During  the  Fourth  Plan
 an  expenditure  of  Rs.  30.65  crores  has
 been  incurred.  Rs.  46.35  crores  will
 be  the  spill-over  in  the  Fifth  Plan.  As
 far  as  the  Central  assistance  goes,
 whereas  in  the  Fourth  Plan,  in  the
 last  two  years.  some  Central  assis~
 tance  was  given  outside  the  Plan,
 from  the  Fifth  Plan  onwards,
 during  the  first  year  of  the
 Fifth  Plan,  the  assistance  has  been
 given  to  Karnataka  as  a  part  of  the
 block  grant  given  to  the  State.  So  far
 as  earmarking  goes,  there  is  no  ear-
 marking  for  this  project.  There  is
 only  a  block  grant.  For  power  as  a
 whole,  Rs.  25  crores  has  been  agreed
 to  during  the  Annual  Plan  discussions
 with  the  Chief  Minister  of  Karnataka
 held  in  February,  974  by  the  Plan-
 ning  Commission,  This  is  in  respect
 of  1974-75,  I  have  already  indicated
 in  an  earlier  answer  the  uptodate
 position  in  the  matter.

 SHRI  ल  MATHA  GOWDER:  I  want
 to  know  whether  the  new  power  pro-
 jects  to  be  sanctioned  will  be  affected
 by  the  new  policy  of  re-structuring
 power  production  in  the  country.

 SHRI  K.  0.  PANT:  If  \  have  under-
 stood  him  rightly,  he  wants  to  know
 whether  the  restructing  of  the  electri-
 city  supply  industry  will  affect  the
 rower  projects.  The  restructuring  its
 intended  only  to  help  the  projects.  If
 at  all  they  will  be  affected,  they  will
 be  affected  in  a  positive  direction.

 SHRI  P.  VENKATASUBBAIAH:
 The  Kalinadi  Project  is  a  continuing
 project  and,  even  according  to  the
 estimates  of  the  Planning  Commission.
 there  -will  be  a  huge  gap  with  regard
 to  the  target  and  the  achievement  of
 power  production  in  the  country.
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 Keeping  this  in  view  and  also  the

 urgent  necessity  of  having  power  pro-
 duction  in  order  to  accclerate  our
 agucultural  production  as  well  as
 industria]  development,  may  I  ask  the

 Minister  whether  he  can
 avproach  the  world  agency,  like.  the
 Worl]  Bank  to  complete  these  projects
 whose  estimates  are  jumping  up.  For
 imstance,  the  estimates  of  the  power
 project  of  Srisailem  have  gone  up
 from  Rs  38  crores  to  Rs  26  crores.
 So  it  has  become  unproductive  and  is
 adding  to  inflation  Considering  all
 these  tactors,  may  I  know  whether
 projects  like  Kalinadi,  Srisailam  and
 yther  ,contmuing  projects  will  be
 taken  out  from  the  purview  of  the
 State  sector  and  will  be  completed  so
 tha!  power  production  can  be  accele-
 tated?

 SHRI  K  C  PANT:  So  far  as  addi-
 tional  resources  for  power  scctor  are
 concetned,  this  is  a  matter  under  dis-
 cussion  within  the  Government,  and
 the  Ministry  of  Finance  and  the  Plan-
 ning  Commission  have  to  see  to  what
 extent  anything  75  possible  It  is  very
 difficult  for  me  to  say  anything  cate-
 gorical  in  that  regard.

 But  so  far  as  World  Bank  or  any
 foreign  assistance  is  concerned,  I
 would  only  point  out  that  it  may  add
 to  the  foreign  exchange  resources  of
 the  country  but  may  not  add  to  the
 rupee  resources,  and  rupee  resources
 are  needed  in  any  case,  So,  this  is
 not  an  answer  to  the  problem.

 Expansion  of  Activities  of  K.V.LC.

 +347,  SHRI  VAYALAR  RAVI:
 SHRI  K.  P.  UNNIKRISHNAN:

 Will  the  Minister  of  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE
 AND  TECHNOLOGY  be  pleased  to
 state:

 (a)  whether  the  Khadi  and  Village
 Industries  Commission  propose  to  ex-
 pand  its  activities  considerably  during
 the  vear  ‘1974-75;

 (b)  if  so,  the  outlines  thereof;
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 (c)  whether  the  Commission  also
 propose  to  improve  the  working  con-
 ditions  of  its  employees;  and

 (a)  if  so,  the  facts  thereof?

 THL  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  INDUSTRIAL  DEVE-
 LOPMENT  (SHRI  ZIAUR  RAHMAN
 ANSARI):  (a)  and  (b).  Although  it
 was  envisaged  that  sizeable  expansion
 of  all  activities  would  be  undertaken
 by  the  Khadi  and  Village  Industries
 Commission  during  the  year  ‘1974-75,
 it  may  not  be  possible  to  do  so  now
 due  to  the  stringent  financial  position,

 (९)  and  (d).  The  Khadi  and  Village
 Industries  Commission  propdses  0
 revise  the  pay  and  other  allowances  of
 its  employees  on  the  pattern  of  the
 Centra]  Government  employees  con-
 sistent  with  the  recommendations  of
 the  Third  Pay  Commission.

 SHRI  VAYALAR  RAVI:  I  would
 like  to  deal  with  the  second  part  of
 the  question,  namely,  the  working
 conditions  of  the  employees.  It  is  a
 pity  that  there  is  no  regulation  or  law
 for  safeguarding  the  working  condi-
 tions  of  the  employees.  About  the
 Chairman  of  the  Khadi  and  Village
 Industries  Commission.  a  lot  of  stories
 are  current  among  the  workers  and  if
 what  we  hear  is  true,  then  it  is  a  dis-
 grace  and  shame  that  such  a  man  is
 continuing  86  the  Chairman.  And  he
 fs  a  person  belonging  to  Gandhigram'
 There  are  no  valid  reasons  for  trans-
 teriing  the  employees;  it  is  all  left  to
 the  sweetwill  and  pleasure  of  the
 Chairman,  One  gentleman  who  has
 his  wife  and  three  children  has  been
 transferred  in  96l,  1963,  1964,  1965,
 ‘1966,  1967,  1968,  1969,  1870;  almost
 every  year  he  has  been  transferred  to
 Gauhati,  Madras,  eft.  This  shows  that
 the  management  of  Khadi  and  Village
 Industries  Commission  are  troubling
 and  teasing  the  workers  to  the  max!-
 inum.  I  would  like  to  know  from  the
 hon,  Minister  what  he  proposes  to  do
 to  give  job  security  and  a  little  pro-
 tection  to  the  workers,

 SHRI  ZIAUR  RAHMAN  ANSARI:
 As  far  as  the  working  conditions  of
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 the  employees  of  the  Khadi  and  Vil-
 lage  Industries  Commissiun  are  con-
 cerned,  KVIC  is  implementing  the
 recommendations  of  the  Third  Pay
 Conunission  and  the  non-gazetted
 employees  of  KVIC  would  be  brought
 on  par  with  the  Central  Government
 employees.

 As  far  as  this  particular  instance  is
 concerned—of  one  employee  of  the
 Khadi  and  Village  Industries  Cam-
 mission  having  been  transferred  al-
 most  every  year-—-,  I  do  not  have  the
 facts  at  this  time.  But  if  the  iaon.
 Member  has  got  any  information  of
 any  genuine  difficulty  and  is  aware
 of  the  circumstances  under  which  he
 was  transferred.  he  can  write  to  us
 and  we  will  look  into  it.

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  AND  AGRICULTURE
 (SHR]  C.  SUBRAMANIAM):  In  any
 event,  this  could  not  have  happened
 under  the  present  Chairman  of  the
 Conamission  who  came  in  only  later,  I
 do  not  understand  the  insinuation
 which  the  hon.  Member  was  making
 against  the  present  Chairman  who  i<
 known  to  everybody,  who  is  a  very
 well  known  figure.  Unlegs  it  is  5प०-
 stantiated,  I  would  respectfully  sub-
 mit,  it  is  not  good  to  make  such  an
 insinuation.

 SHRI  VAYALAR  RAVI:  This  ५
 wnat  the  employees  of  the  Khadi  an‘
 Village  Industries  Commission  told  mz
 I  wanted  to  know  whether  this  wa
 correct

 SHRI  C.  SUBRAMANIAM:  A  res-
 ponsible  Member  cannot  say  anything
 without  verifying.

 SHIRI  VAYALAR  RAVI:  The  Chair-
 agn  has  not  even  cared  to  reply  to

 my  letter.  tt  you  think  that  I  am  ०
 responsible  Member  of  Parliament
 then  you  should  ask  the  Chairman  to
 reply  to  my  letters.  When  we  write
 letters  to  the  Chairman,  if  he  did  not
 care  to  reply  to  our  letters,  then  what
 should  be  done,  Sir?
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 MR,  SPEAKER:  The  hon.  Member
 is  not  listening  to  me.  The  Minister
 has  replied  to  you  and  he  Says  that  if
 there  is  any  particular  case  in  respect
 of  eny  particclar  official,  it  is  much
 better  if  the  Member  takes  it  up  with
 the-  Minister  rather  than  raising  it
 here.

 SITRI  VAYALAR  RAVI:  This  is  a
 vast  organization,  I  am  _  talking
 seriously.  I  agree  with  the  Minister
 that  a  responsible  Member  should  not
 make  such  charges  in  the  House.  But
 Sir,  he  would  also  agree  that  when
 a  responsible  Member  of  Parliament
 writes  to  the  Chairman,  it  is  the  duty
 cf  the  Chairman  to  reply  to  his  letters.
 His  PA  shows  now  respect  and  when
 we  send  letters.  there  is  no  reply.  I

 have  pointed  out  a  specific  case  and
 you  imagine  the  plight  of  the  family.

 MR.  SPEAKER:  No  question  of  a
 debate  here,  You  please  ask  your
 auesiion.

 SHRI  VAYALAR  RAVI:  Anyhow.
 a:  the  Minister  said  that  he  would  look
 into  the  case,  I  will  give  it  to  him.

 My  second  question  is:  many  of  the
 projects  in  Kerala,  especially  in  Paya-
 noor  and  Ernakulam  districts  have  not
 heen  taken  up  due  to  lack  of  funds,
 These  projects,  if  executed,  would
 provice  a  lot  of  employment  to  the
 rural  population.  Though  the  financial
 position  is  somewhat  not  so  easy,  I
 would  like  to  know  from  the  Minister
 whether  in  view  of  the  unemployment
 situation  he  will  give  special  con-
 sideration  to  Khadi  and  village  pro-
 jects  in  Kerala.

 SHRI  ZIAUR  RAHMAN  ANSARI:
 This  is  a  suggestion  and  we  will  look
 into  it.

 SHRI  MOHANRAJ  KALINGA-
 RAYAR:  I  would  like  to  know  from
 the  hon.  Minister  whether  and  how  far
 the  Khadi  and  Village  Industries  Com-
 mission  has  expanded  in  Tamil  Nacu
 and  if  so,  how  many  industries  have
 bee;  set  up  and  where?

 SHRI  ZIAUR  RAHMAN  ANSARI:
 I  am  afraid  I  do  not  have  the  State-
 wise  figures  with  me  now.
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 MR.  SPEAKER:  It  is  a  general
 auesuon,  Yours  is  a  particular  one.
 ahout  Tamil  Nadu.

 SHRI  MOHANRAJ  KALINGA-
 RAYAR:  It  is  very  easy  for  me  to  gei
 it.  If  the  Minister  does  not  have  the
 informction,  what  is  he  for?

 MR,  SFEAKER:  Instead  of  realising
 the  scope  of  the  question,  you  are  just
 coming  right  On  the  Minister.  Some-
 thins  very  unusual.  It  is  outside  the
 seopt  of  the  question.

 श्री  अटल  बिहारी  वाजपेयी  :  जो  प्रश्न

 की  परिधि  है  उसमें  यह  प्रश्न  आता  है  a कमीशन
 की  गतिविधियों  के  विस्तार  के  बारे  में  सवाल

 है।  यह  पूछा  गया  है  कि  उसका  ब्यौरा  क्‍या  है,
 ग्राउटलाइन  क्‍या  है।  जब  यह  स्वान,  बिक  है
 कि  सदस्य  अपने  अपने  राज्य  के  बारे  में  पूछें  ।

 अध्यक्ष  महोदय  :  वह  फिगर्स  के  बारें
 में  पूछ  रहे  हैं  ।  इसके  बारे  में  वह  पेसेफिक
 क्वेश्चन  दे  सकते  हैं  ।  मिनिस्टर  सृपरहयूमन
 तो  है  नहीं  कि सारा  एनसाइक्लोपेडिक  लावे  |
 जो  रेलेवेंट  होता  है  वह  तो  देता  ही  है  ।

 SRRI  MOHANRAJ  KALINGA-
 RAYAR:  He  should  have  come  pre-.-
 pared.

 SHRIMATI  T,  LAKSHMIKAN-
 THAMA:  There  isalot  of  demand  for
 eur  Knadi  abroad  but  we  have  not
 keen  able  to  meet  it.  Further  there
 is  a  grcat  demand  abroad  for  the  pro-
 ducts  of  our  cottage  industries,  Only
 if  we  are  able  to  meet  all  this  demanéc,
 we  can  earn  a  sizeable  and  valuable
 foreign  exchange.  Further.  in  view  of
 the  fact  that  prices  of  cloth  of  otner
 varieties  have  increased  and  Khadi  has
 become  cheaper,  there  are  thousands
 of  people  prepared  to  work  and  seek
 2mployment  under  the  Khadi  Board.
 30,  will  the  Government  review  the
 situation  and  change  its  policy  of  non-
 2xpansion  of  activities  of  the  Khadi
 {ndustry  and  allot  more  funds  for
 the  same?

 SHRI  ZIAUR  RAHMAN  ANSARI:
 KVIC  had  a  very  ambitious  pro-
 gramme  for  expansion  in  the  Fifth
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 Plan.  But  the  difficulty  is  that,  we
 uo  not  have  enough  funds  to  ex-
 pand  tne  programme  of  Khadi  and
 Village  Industries  Commission.
 ‘Therciorc  I  doubt  if  much  can  be
 done.

 sit  weet  किशोर  हार्भा :.  भ्रध्यक्ष  महोदय,
 मंत्री  महोदय  ने  अभी  प्रश्न  के  उसर  में  कहा  है
 कि  खादी  कमीशन  के  पास  चूकि  पैसा  नहीं  है
 इसलिये  वे  अपनी  गतिविधियों  का  विस्तार

 नहीं  कर  सकता  है।  मैं  इस  संदर्भ
 मे  कि  जब  खाद,  विलेज  कमीशन
 देश  के  गरीब  लोगों  के  लिये  बहुत  काम  कर

 सकता  है,  मंत्री  महोदय  से  यह  जानना

 चाहूंगा  क्या  वें  खादी  विलेज  कमीशन  के

 काम  के  विस्तार  के  लिये  इंस्टीट्यूशनल  फाइ-
 मेसेज  के  जरिये  स ेकाम  का  विस्तार  करने  की
 उनको  सलाह  देंगे  ओर  उसकी  सुविधा  प्रदान

 करेंगे  ताकि  खादी  कमी शलाका काम  सके  सही  ?

 ची  जियाउरंहमान  पन्सारी  :  प्रत्यक्ष

 जी,  जहां  तक  इस  फिफ्थ  फाइव  ईयर
 प्लान  (Fifth  Five  Year  Plan  के

 ब्रपोजल्स  का  सवाल  है,  जैसा  कि  दूसरे
 सेक्टर्स  के  लिये  इंस्टीट्यूशनल  फाईनेम्सेज
 पर  बहुत  ज्यादा  जोर  दिया  गया  है,
 खादी  एण्ड  विलेज  इंडस्ट्रीज  के  प्रोग्राम  में

 भी  इंस्टीट्यूशनल  फाइनेन्सेव  पर  बहुत
 जनाज़ा  जोर  द्वारा  गमा  है  शौर  बहुत  से  फंड्स

 इंस्टीट्यूशनल  फाइनेंसेज  के  जरिए  से  इस
 प्रोग्राम  को  भागे  बढ़ाने  क ेलिएं  भोर  झा्ठिजन्स

 की  सबद  करने  के  लिए  रखे  गये  है  ।

 SHRI  MADHURYYA  HALDAR:
 The  Kbadi  industry  workers  borrow
 money  from  the  private  money  lend-
 ers  and  they  are  to  pay  high  rate
 of  interest;  they  are  forced  to  sell
 aheir  produce  at  a  very  low  grice.
 By  this  way  the  workers  are  being
 cheated.  Therefore  I  want  to  know
 whether  the  Government  will  advise
 the  Khadi  and  Village  Industries
 Board  to  lend  money  to  the  khedi
 workers  and  the  small  weavers  of
 vitlages  at  the  time  of  their  need
 with  a  view  to  expend  the  khad:
 programme.
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 SHAT  C.  SUBRAMANIAM:  The
 Khel  and  Village  Industries  Com-
 inizsiug  goes  not  take  up  projects
 dieutly,  It  effers  aid  to  State  Gov-
 e:nu.ents/institutiens  concerned  to
 take  up  these  projects  and  if  there  is
 any  suggestion  with  regard  to  that
 point,  the  hon.  Member  may  make
 it  to  the  State  Government,

 SHRI  BHAGWAT  JHA  AZAD:  I
 want  to  know  whether  the  work  ot
 the  Commission  is  hampered  due  to
 lack  of  finance  or  mismangement?  Is
 it  a  fact  that  the  recommendations  of
 the  Ashoka  Mehta  Committee,  where
 the  present  Chairman  and  many
 members  were  the  members,  have
 not  so  far  been  implemented  either
 vy  the  Government  or  by  the  mem-
 bers  themselves?  Is  it  not  a  fact
 that  the  Public  Accounts  Committee
 had  gone  into  it  in  a  very  detailed
 wuy  akout  the  Commission's  func-
 t.  ning?  They  have  recommended
 certain  things  which  have  never
 boen  implemented  by  the  Members  of
 the  Commission,  May  be,  because
 they  have  built  up  an  empire  in
 F.had:  Board,  these  may  not  be  con-
 ductwe  for  the  functioning  of  the
 Knadi  Board.  2  want  to  know
 from  the  hon.  Minister  as  to  what
 has  veen  done  with  regard  to  this

 SPRI  0.  SUBRAMANIAM:  There
 is  always  scope  for  improvement  in
 the  tunctioning  of  an  Institution.  As
 far  as  Ashoka  Mehta  Committee's  re-
 commendations  are  concerned,  they
 are  auite  different  from  the  question
 put  down  here.  That  was  with  re-
 ference  to  various  other  Village
 Industries,  They  ate  being  linked
 with  the  khadi  and  they  have  also
 a  programme  which  would  have
 to  be  taken  up  by  various  State
 Governnrents  ang  the  Village  Indus-
 ries  Commission  is  assisting  the  vari-
 ous  State  Government  ‘for  this
 purpose.  The  question  here  is
 whether  there  is  any  expansion  of
 the  activities  of  the  ‘Village  In-
 dustties  Commission,  I  em  sorry
 the  hon,  Members  has  put  it  in  8
 way  which  may  xeflect  against  the
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 functioning  of  the  Village  Industries
 Commission.  That  is  ‘because  of  the
 non-dvailability  of  funds.  That  is
 a  general  _  constraint.  Resources
 came  in  the  wey  of  their  functioning.

 eh  कमला  जिस  सूक्त  :  प्रध्यक्ष  जी,
 मैं  जातना  चाहता  हूं  कि  बिहार  राज्य  खादी
 ग्रामोद्योग  संच  के  अन्दर  दो  सौ  वकर्स  को
 छांट  दिया  गयाहै,  8  लाख  रुपया  प्राविडेंट

 "करंड  का  नहीं  दिया  गया  है  जौर  दो  करोड़  का
 गबन  सभा  है,  यह  गबन  उस  समय  हुआ  जबकि
 जयप्रकाश  नारायण  जी  उसके  चैयरमेन  करे  तो

 क्या  मंत्री  जी  इस  पर  विचार  करते  जा  रहे  हैं
 कि  बकस  को  वापिस  लिया  जाये,  बकाया
 ब्राबिडेट  फंड  दिया  जाय  शर  ऐसी  व्यवस्था
 की  जाये  कि-सारे  एकाउन्ट्स  की  जाच  पड़ताल
 हो  सके  ?

 क्रि  लियाउरंहुलान  ध्रतसारी  :  इसके  लिये
 मीटिस  की  ध्रावश्यकता  है  ।

 SHRI  K.  GOPAL;  Mr.  Spzaker,
 Sir,  one  of  the  activities  of  the  Khadi
 and  Village  Industries  Commission  is
 to  put  up  gobar  gas  plants  in  view
 of  the  fuel  shortage,  I  would  like
 to  know  from  the  Minister  whether
 they  will  allot  some  funds  for  the
 gobar  gas  plants.

 SHRI  ZIAUR  RAHMAN  ANSARI:
 With  segard  to  gobar  gas  plants,  in
 ‘1974-75,  the  Commission  proposed  to
 set  up  5,585  gobar  gas  plants,
 out  of  its  own  programme  of  assis-
 tance.  In  addition,  under  the  special
 programme  of  the  Ministry  of  Agri-
 culture,  in  the  context  of  fuel  and  fer-
 tiliser  shortage,  it  is  proposed  to  set
 up  20,000  gober  gas  plants  through-
 out  the  country  during  the  current
 year.

 I  P.  G.  MAVALANKAR:  We
 know  that  in  our  country  there  are
 some  centres  and  areas  where  quatity
 kha:  is  produced.  We  also  know
 that  some  village  industries  are  80
 rare  and  scarce  that  there  are  only
 a  ‘few  localised  centres  for  this  in-
 dustry.  May  I  know,  therefore.
 whether  ‘the  'Rhadi  and  Village  In-
 dattHies  Comniission  ‘have  any  pro-
 gramme  for  developing  those  special
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 industries  which  are  getting  rather
 out  of  tume  and  scarce  because  there
 is  mo  assistance  given  to  continue  that
 particular  industry  which  is  still
 remaining  in  the  field?  I  want  to
 know,  what  special  programmes
 has  the  Khadi  Commission  got?
 Secondly,  will  the  Government  kindly
 tell  us  what  are  the  perquisities  en-
 joyed  by  the  Chairman  and  other
 Members  of  the  Commission  and
 what  is  the  relationship  which  these
 perquisite,  have  got  in  regard  to
 salaries  drawn  by  the  vast  number
 of  employees  of  the  Khadi  Commis-
 tion?

 SHRI  C  SUBRAMANIAM:  I  am
 atraid,  the  latter  part  of  his  ques-
 tian  requires  notice  because,  I  do  not
 have  the  figures  with  me.  But  as
 far  as  I  could  recollect,  there  is  no
 great  disparity  between  the  emolu-
 ments  which  the  Chairman  receives
 and  other  officials  receive,  That  {is
 all  kept  in  mmd,  particularly,  taking
 into  account  that  this  is  a  reference
 to  the  khadi  which  is  representative
 of  the  poor  people  of  India.  With  re-
 gard  to  the  other  aspect,  namely  han-
 dicrafts,  which  are  disappearing  now
 we  took  up  some  projects.  but  it  ulti-
 mately  depends  upon  how  far  there
 are  markets  for  the  products,  Tak-
 mg  that  into  account,  there  is  a
 programme  to  help  these  artisans  with
 new  and  modern’  techniques  and
 modern  togls  so  that  they  may  im-
 prove  the  technology  and  improve  the
 quality  of  the  products  also.  This
 is  one  of  the  programmes  of  the
 Khadi  ang  Village  Industries  Com-
 mission.
 Villages  to  De  served  dy  Satellite
 instenctional  Television  Experiment

 *348.  SHRI  VISHWANATH
 PRATAP  SINGH:

 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING
 be  pleased  to  state:

 (a)  whether  the  list  of  villages  to
 be  served  by  Satellite  Instructional
 Television  Experiment  has  ‘been  fina-
 lized;  and

 (bh)  the  progress  made  in  regard  to
 the  setting  up  Base  Production  Cen-
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 tres,  selection  and  production  of  pro-
 grammes  for  Satellite  Instructional
 Television  Experiment  and  the  train-
 ing  of  suitable  persons  who  would
 look  after  the  TV  sets  in  the  rural
 area?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  (SHRI  DHARAM
 BIR  SINHA):  (a)  Out  of  2,400  vil-
 lages  to  be  selected  for  re-
 ception,  1,400,  have  already  been
 selected.  The  selection  of  re-
 maining  villages  is  in  progress.

 (b)  The  Base  Production  Centres  in
 Hyderabad.  Cuttak  and  Delhi  have
 been  essablished  and  he  production  of
 programmes  has  already  started.

 Persons  who  would  be  appointed
 to  look  after  the  TV  receivers  will  be
 given  necessary  training  by  ISRO  at
 the  time  of  installation  of  the  TV
 Community  Viewing  sets.

 SHRI  VISWANATH  PRATAP
 SINGH:  The  hon.  Minister  has  stated
 that  the  training  of  the  personne!  will
 he  done  when  the  sets  are  actually  in-
 stalled,  The  hon.  Minister  will  be
 aware  that  TV  programmes  include
 programmes  on  science  for  students
 So,  such  summary  training  wil]  not  do
 justice  to  the  objectives  of  the  pro-
 gramme,  The  maintenance  of  a  TV
 is  a  complex  matter  and  such  improptu
 on-site  training.  J  think  it  will  not
 serve  the  purpose  I  would  like  to
 know  whether  such  personnel  arc
 available  in  the  1,400  villages  that
 have  already  been  selected.

 THE  MINISTER  OF  INFORMATION
 AND  BROADCASTING  (SHRI  I.  K.
 GUJRAL):  My  hon.  friend  is  mixing
 up  two  or  three  things.  The  persons
 who  will  be  appointed  in  these  villages
 wil]  be  the  care-takers  who  will  be
 there  to  start  the  programme  and
 close  it  and  switch  off  the  set  when
 the  programme  is  over,  and  also  take
 care  of  the  set.

 So  far  as  maintenance  is  con-
 cerned  the  ISRO  has  organised  sepa-
 rate  teams  in  look  after  the
 sets  that  would  be  functioning.
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 So  fer  as  science  programmes  and
 other  programmes  are  concerned  which
 are  going  to  be  telecast  §  to
 the  villages,  we  are  <  trying
 to  link  them  up  with  the
 extension  services  available  in  those
 areas  so  that  while,  Yor  instance,  an
 agricultura]  programme  is.on,  its  in-
 terpretation  is  possible  and  discussion
 may  follow  thereafter  and  similarly
 for  educational  programmes  for
 schools  etc,  So,  I  do  not  think  that
 there  would  be  any  difficulty,  The
 people  who  are  to  be  trained  for  these
 sets  will  be  trained  by  the  ISRO  a
 month  or  so  earlier,  because  to  train
 them  for  looking  after  the  set  is  not
 a  very  complicated  thing.

 SHRI  VISHWANATH  PRATAP
 SINGH:  I  shall  satisfy  myself  with
 this  answer.  And  yet  I  have  a  second
 question  to  ask.  In  view  of  the  fact
 that  TV  is  a  powerful  mas<«
 medium  and  testing  and  evaluation  of
 the  programmes  are  necessary  becase
 otherwise,  they  may  have  unsettling
 effects  on  the  rural  soc‘ety.  I  would
 like  to  know  whether  pre-testing  of
 programmes  in  Andhra  Pradesh,  Kar-
 nataka,  Madhya  Pradesh  and  Orissa
 has  been  done,  and  whether  the  exact
 criteria  of  evaluation  have  been  final-
 ised  In  a  booklet  issued  by  the  Indian
 Space  Research  Organisation,  I  find
 at  page  77  that  the  exact  criteria  to
 evaluate  the  impact  of  the  projects  is
 yet  to  be  determined.

 SHRI  I.  K.  GUJRAL:  The  pre-test-
 ing  has  been  undertaken  again  by  the
 Space  Department,  They  are  doing  the
 pre-testing  and  they  have  already
 done  it  in  the  States  of  Rajasthan  and
 Bihar.  In  other  States,  they  will  be
 doing  it  before  the  experiment  starts.
 There  is  also  the  inbuilt  factor  of  the
 post-mortem  of  the  programme  itself
 and  the  impact  studies.  The  sociolo-
 gists  and  others  will  be  studying  this
 simultaneously.  The  idea  basically  is
 that  since  for  the  first  time  we  are
 exposing  the  rural  society  to  a  me-
 dium  like  this,  we  are  keen  to  under-
 stand  the  impact  so  that  when  we
 undertake  the  followup  programmes,
 we  know  what  to  look  for.
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 SHRI  VISHWANATH  PRATAP

 SINGH  I  asked  whether  the  criterfa
 have  been  finalised  or  not  That  has
 not  been  answered

 SHRI  I  K  GUJRAL:  They  have
 been  finalised  When  I  said  that  3,400
 villages,  have  the  sets  and  i,400  vil
 lages  have  already  been  selected,  the
 criterion  is  the  same  It  cannot  b2
 different

 भारतीय  खेत  मजदूर  यूनियन  के  प्रत्यक्ष

 की  गृह  मंत्रालय  के  राज्य  मंत्री  के  साथ  सेंट

 #351,  शी  रामावतार  शास्त्री:

 क्या गृह  मती  यह  बताने  की  कृपा  करेंगे  कि

 (क)  क्‍या  गत  i2  जुलाई,  974  को
 भारतीय  खेत  मजदूर  यूनियन  के  अध्यक्ष
 एवं  मली  मे  गृह  मंत्रालय  मे  राज्य  मंत्री  से
 भेंट  की  थो  तथा  हरिजनों पर  किये  जा  रहे
 जुल्मो  के  बारे  मे  बातबात  को  थी  ,

 (ख)  क्‍या  उन्होंने  उनको  कोई  ज्ञापन
 भी  दिया  था,  और

 (ग)  यदि  हा,  तो  उस  पर  सरकार  की
 क्या  प्रतिक्रिया  है  ?

 गृह  मंत्रालय  तथा  कार्मिक  विभाग
 में  तय  मंत्री  (ओ  रण  निवास  मिर्ज़ा  )  :

 (क)  और  (ख)  --जी  हां,  श्रीमान,  ॥7

 जुलाई,  974  को,  उन्होंने  इस  विषय  पर
 एक  पत्र  भी  दिया  है  ।

 (ग)  अनुसूचित  जातियो  के  सामाजिक
 बहिष्कार,  उनको  तम  करने  ओर  उन  पर
 अत्याचार  करने  के  प्रश्न  से  सम्बन्धित  सर-
 कारी  प्रतिक्रिया  सुपरिचित  है  प्रधान
 स्त्री  से  राज्यों  के  मुख्य  मंत्रियों  को  लिखा
 है  और  सलाह  दी  है  कि  जब  कभी  इस  प्रकार
 की  घटनाए  हो  तो  निरोधात्मक  उपाय  तथा

 तुरन्त  कार्यवाही  की  जाय  ।  उन्हे  यह  ,भी

 सलाह  दी  गई  है  कि  ऐसी  स्थिति  से  निपटने
 में  लापरवाही  करने  वाले  भ्र धि कारियों  के
 विरुद्ध  उचित  कार्यवाही  की  जाय  ।  इन

 सुझावों  को  कार्यरूप  देने  शौर  इस  प्रयोजन
 के  लिए  राज्यों  में  कक्ष  स्थापित  करने  की
 ग्रा वश्य कता  पर  बल  दिया  गया  है।  गृह

 मंत्री  थे  भी  अनेक  बार  इन  सुझावों  को  दोहराया
 हैं

 st  रामावतार  शास्त्री  :  प्रत्यक्ष

 महोदय,  खेत  मजदूर  यूनियन  के  जो  पदा-
 शिकारी  मंत्री  महोदय  से  मिले  थे  क्या  उन
 लोगो  ने  भ्नसूचित  जातियो  या  हरिजनों  पर

 होने  वाले  भ्रत्याचारों  के  बारे  में  भी  कुछ
 ब्यौरा  सामने  रखा  था  ?  प्यार  हां  तो  उस
 के  बारे  मे  उन  का  क्‍या  कहना  है  ?  क्‍या
 सरकार  ने  उन  के  बारे  में  कोई  जांच  करवाई
 है  ?  अगर  कारवाई  है  तो  उसका  नतीजा
 क्या  निकला  है  ?

 को  राम  निवास  भार्या  :  भारतीय
 खेत  मजदूर  यूनियन  के  अध्यक्ष  और  उनके
 सेक्रेटरी  मुझसे  मिले  थे  और  काफी  विस्तार
 से  उन्होंने  सारो  समस्याओं  पर  चर्चा  की  ।

 उन्होंने  एक  प्रतिवेदन  भी  दिया  ।  प्रतिवेदन
 में  मुख्य  रूप  से  चार  घटनाओं  का  उल्लेख
 था  जिस  के  बारे  म  उन्हांने  कुछ  तथ्य
 बतलाए  और  यह  जानना  चाहा  कि  सरकार
 उन  पर  क्या  कर  रही  है  इस  के  अलावा
 कई  सामान्य  समस्यायें  हैं  उन  के  बारे  में  भी
 उस  प्रतिवेदन से  उल्लेख  है  ।  उन्होंने  उस
 विषय  पर  भी  मझसे  चर्चा  को।  वें  कॉफी
 विषय  है,  जरगर  आप  कहें  तो  मैं  उन  पर
 विस्तार  से  कह  ।  लेकिन  मै  समझता  ह
 कि  वह  ठीक  नहीं  होगा  ।

 श्री  रामावतार  शास्त्री  :  चार  घटनाओं
 का  तो  उल्लेख  जरूर  कीजिए  t

 it  रास  निवास  मिर्धा  :  वे  चार

 ब्रिटनी  ये  है।  एक शानद  प्रदेश  के  कडप्पा
 जिले  के  रा मत पल्ली  गाव  में  जो  घटना  हुई
 4  जुलाई  :97497  पहली  घटना  वह  है।

 दूसरी  भारोलिका  पुरा  मध्य  प्रदेश  म  एक
 गाव  है  बहा  पर  जून  974  में  घटना  हुई,
 उस  के  सम्बन्ध  ने  है।  तीसरी  रमनालपुर
 गुजरात  की  घटना

 wo
 सम्बन्ध  में  है  जो  22  जून

 i974  को  हुई  ।  चौथी  धनी पुर  गाव
 जिला  प्रतापगढ़  उत्तर  प्रदेश  की  घटना  वे
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 सम्बन्ध  में  है।  उन्होंने  जाना  चाहा  कि
 उन  घटनायें  के  बारे  में  राज्य  सरकारों  ने
 क्या  कार्यवाही  की  ?  ह...  ह... 2  को  राहत
 दी  ?  कोई  सरकारी  कर्मचारियों  और
 अ्रधिकारियों  के  बारे  में  कार्यवाही  को  गई

 अगर  उन  की  कोई  करती  या  गलती  पाई  गई  हो  1
 तो  इन  सब  के  बारे  में  हम  मे  जांच  की  है  कि
 इन  घटनाओं  के  बारे  में  क्या  स्थिति  है?
 काहिरा  जिले  के  रामतपत्ली गांव  की  जो  घटना
 है  कहा  4  जूलाई,  i974  को  हुई  ।  उस
 में  69  व्यक्तियों के  खिलाफ  केसेज  रजिस्टर
 किए  गए  ।  40  व्यक्तियो  को  गिरफ्तार
 किया  गया  और  दूसरों  को  गिरफ्तार  करने  का
 प्रयास  चल  रहा  है।  जो  राज्य  सरकार
 से  सूचना  मिली  उस  मे  उन्होंने  कहा  है  कि
 किसी  अधिकारी  की  गलती  महसूस  नहीं
 होती  ।  उन्होंने  काफी  ठीक  तरह  से  काम
 किया  है,  इसलिए  उन  पर  कोई  कार्यवाही
 करने की  जरूरत  वे  महसूस नहीं  करते  |

 तीसरी  बात  इन्होंने  कही  है  कि  इन
 लोगों  को  क्‍या  राहत  दी  गई  है  7  रमन पल्ली
 की  घटना  में  उन  को  झोपड़ियां  जलाई  गई  थी,
 इस  में  उन  का  काफ़ी  नुकसान  हुआ  था  ।

 कुड  सहायता  तो  राज्य  सरकार  क॑  तरफ  से
 उन  को  तत्काल  दी  गई,  ज्वार,  चावल,  तेल,
 कपड़ा  बांटा  गया  है।  लेकिन  एक  स्थायी
 योजना  बनाने  के  लिए  उन्होंने  कार्यक्रम  शुरू
 किया  है  और,  हमारा  विश्वास  है  कि  राज्य
 सरकार  का  सोशल-वेलफेयर  डिपार्टमेंट  इस
 के  बारे  मे  जल्दी  ही  योजना  बनायेगा,  ताकि
 उस  में  उन  को  जानवर  दे  सके,  याय-भास  दे
 सके,  उन  के  लिए  ऐसे  मकान  बना  सके  जिन
 में  भाग  न  लगे--ऐसी  योजना  बनाई  जा

 रही  है  t

 MR.  SPEAKER:  The  Question  Hour
 is  over.

 शी  रामावतार  शास्त्री  :  श्राप  ने  कहा
 है  कि  राज्य  सरकार  को  हिदायत  दी  गई  है

 कि  ये  अपने  यहां एक  कक्ष  (सेल)  बनायें।
 मैं  जानना  चाहता  हूं  कि  किन-र्खि  राज्यों  में
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 इस  तरह  के  कक्ष  बनाये  गये  हैं  तथा  उन  में
 क्या  काम  हुआ  है  ?

 MR.  SPEAKER:  You  can  give  in-
 formation  to  him.  It  is  already  two
 ‘ninutes  more  than  the  Question  Hour;
 it  is  very  rare.

 WRITTEN  ANSWERS  TO
 QUESTIONS

 Proceedings  under  Cr.  &  ©.  sgaitmt
 Economic  and  Social  Offences

 #340,  SHRI  BHOGENDRA  JHA:
 Will  the  Minister  of  HOME  AFFAIRS
 be  pleased  to  state:

 (a)  how  many  proceedings  under
 section  0  of  the  Criminal  Procedure
 Code  have  been  started  in  the  States
 and  Union  Territories  against
 hoarders,  black-marketeers,  with-
 holders  of  provident  funds  of  em-
 ployees  and  perpetrators  of  untouch-
 ability;  and

 (b)  what  action  the  Union  Govern-
 ment  have  taken  or  propose  to  take
 in  the  Centrally  administered  States
 and  Union  Territories  and  ensure  that
 the  State  Governments  strictly  tmple-
 ment  this  provision  against  the
 economic  and  social  offences?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  HOME  AFFAIRS
 AND  IN  THE  DEPARTMENT  OF
 PERSONNEL  (SHRI  RAM  NIWAS
 MIRDHA):  (a)  Section  0  of  the
 revised  Criminal  Procedure  Code  con-
 tains  provision  for  taking  security  for
 good  behaviour  from  persons  in  cer-
 tain  specified  circumstances  connected
 with  social  offences  including  the
 offences  of  hoardnig,  black-marketing
 etc.  The  Code  of  Criminal  Procedure,
 978  itself  came  into  force  on  Ist
 April,  ‘1974;  information  regarding  the
 number  of  proceedings  started  under
 this  provision  has  not  yet  been
 obtained,

 (h)  Government  propose  to  invite
 the  specific  attention  of  the  State
 Governments  and  Union  Territory
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 Administrations  to  the  enabling  pro-
 visions  of  Section  0  Cr.  P.  C.  in  re-
 lation  to  economic  and  social  offences.

 wee  प्रदेश  में  *  प्रा दिया सी  विकास
 खण्ड

 "350.  शनी  भी कृष्ण  प्रवाल  क्या

 शाह  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  मध्य  प्रदेश  सरकार  ने
 योजना  आयोग  से  पांचवीं  योजना  के  दौरान
 राज्य  में  75  आदिवासी  विकास  खण्ड
 खोलने  का  आग्रह  किया  है;  शर

 (ख)  यदि  हा,  तो  उस  पर  योजना
 आयोग  की  क्‍या  प्रतिक्रिया  है  ?

 गृह  मंत्रालय  तथा  कार्मिक  विभाग  में
 राज्य  मंत्री  (ओ  राम  निव/स  मिर्ज़ा  )

 (क)  जी  नही  ,  श्रीमान्‌  ।

 (ख)  प्रश्न  नहीं  उठता

 Closure  of  Nangal  Fertilizer  Factory
 to  Save  PoWer

 *352.  SHRI  MOHINDER  SINGH
 GILL:

 SHRI  DEVINDER  SINGH
 GARCHA:

 Will  the  Minister  of  IRRIGATION
 AND  POWER  be  pleased  to  state:

 (a)  whether  the  Nangal  Fertilizer
 Factory  has  been  closed  to  save
 power  to  be  used  for  other  agricul-
 tural  purposes  in  Punjab  and
 Haryana;  and

 (b)  if  so,  for  how  many  days  the
 factory  will  remain  closed,  the  amount
 of  power  saved  and  the  uses  to
 which  it  has  been  put?

 THE  MINISTER  OF  IRRIGATION
 AND  POWER  (SHRI  K.  C.  PANT):
 (a)  and  (b).  The  Nanga)  Fertilizer
 Factory  was  closed  from  22-7-1974  to
 (1-8-1974  and  the  energy  thus  saved
 due  te  reduction  of  Nangal  Fertilizer
 Factory  load,  was  diverted  to  Punjab
 and  Haryana  to  meet  the  urgent  agri-
 cultural  pumping  loads  for  paddy

 sowing.  The  energy  saved  during  the
 period  of  closure  was  43.9  lakh  units
 per  day.  Out  of  this,  Punjab  was
 given  806  lakh  units  and  Haryana
 584  Jakh  units.  Power  supply  to  the
 Nangal  Fertilizer  Factory  has  since
 been  resumed.

 Power  Target  for  Fifth  Plan

 *353  SHRI  ANADI  CHARAN  DAS:
 SHRI  RAGHUNANDAN  LAL

 BHATIA:

 Will  the  Minister  of  IRRIGATION
 AND  POWER  be  pleased  to  state:

 (a)  whether  Government  arc  sure
 of  fulfilling  the  power  target  for  the
 Fifth  Plan;

 (b)  if  not,
 and

 the  reasons  therefor;

 (c)  the  cost  to  be  incuried  for  the
 power  vrojects  in  the  country  during
 the  current  year?

 THE  MINISTER  OF  IRRIGATION
 AND  POWER  (SHRI  K  C.  PANT):

 (a)  and  (b)  The  Draft  Fifth  Plan
 envisages  provision  of  an  additional
 generating  capacity  of  46.5  million
 kW.  Every  effort  will  be  made  to
 achieve  this  additional  generating
 capacity  on  schedule.

 (e)  A  provision  of  Rs  38.39  crores
 has  been  made  for  the  power  genera-
 tion  schemes  in  the  Annual  Plan  for
 1974-75.

 Loss  in  7,  &  T.  Department  due  ६०
 Theft  of  Copper  Wire

 #354,  SHRI  P  GANGADEB:

 Will  the  Minister  of  COMMUNI-
 CATIONS  be  pleaseg  to  state:

 (a)  whether  Indian  Posts  and  Tele-
 graph  Department  is  undergoing  a
 loss  of  Rs  i  crore  a  year;

 (b)  if  so,  whether  copper  wire
 thefts  are  responsible  for  such  ag  loss;
 and
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 (c)  the  additional  steps  Government

 propese  to  take  in  this  regard? '  ,
 THE  MINISTER  OF  COMMUNICA-

 TIONS  (SHRI  K.  BRAHMANAND
 REDDI):  (a)  and  (b).  Yes,  on  ac-
 count  of  copper  wire  thefts.

 (०)  (i)  Copper  wire  ig  being  pro-
 gressively  replaced  by  copper-weld
 wire  and  Aluminium  Conductor  Steel
 Reinforced  wire  which  are  less  prone
 to  theft.

 (it),  Copper  wires  rendered  surplus
 on  commissioning  of  coaxial-micro-
 wave  systems  are  being  dismantled.

 (ini)  Amendments  to  the  Telegraph
 Wires  (Unlawful  Possession)  Act  950
 are  under  consideration  to  provide  for
 enhanced  and  deterrent  punishments  to
 the  culprits.

 (iv)  The  Chief  Ministers  ang  the
 Chief  Secretaries  of  the  States  have
 been  addressed  to  direct  the  Inspec-
 tors  General,  Police  to  bestow  special
 attention  to  the  problem  and  take
 effective  steps  to  prevent  copper  wire
 thefts.

 (v)  Laaision  35  being  maintained  by
 the  Departmental  officers  with  the
 Police  autharities  at  all  levels  to  ex-
 Pedite  investigations  and  prosecution
 of  the  culprits;  and

 (av)  Indigenous  manufacture  of
 copper-welq  wire  has  been  taken  up
 by  MIS  Hindustan  Cables  Ltd.  =  ut
 Rupnarainpur.

 Revision  of  Advertisement  Rates  for
 Newspapers

 *355.  SHRI  S.  N.  SINGH  DEO:
 Will  the  Minister  of  INFORMA-
 TION  AND  BROADCASTING  be
 pleased  to  state:

 (a)  whether  the  Central  Govern-
 ment  advertisement  rates  for  small
 langusige|regional  newspapers  are  very
 low  ag  compared  to  increase  in  the
 price  level;  and

 (b)  if  60,  whether  Government  pro-
 vose  to  Fevise  the  rates?
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 THE  MINISTER  OF  INFORMA.

 TION  AND  BROADCASTING  ‘(SHRI
 I,  K,  GUJRAL),  (a)  Advertisement
 tariff  is  Axed  by  the  newspapers  them-
 selves  on  the  basis  of  their  circula-
 tion,,  area  coverage,  nature  of
 readership  &  and  not  by  Govern-
 ment,  The  Directorate  of  Advertising
 ang  Visual

 Re sblicity,  bpweyer,  make
 use  of  only  those  newspapers  and
 periodicals  whose  rates  are  found
 economical  from  the  point  of  view  of
 Government’s  publictty  requirements.

 (b)  Does  not  arise

 Announcement  of  Film  Awards  for
 i978

 *356  SHRI  JAGANNATH  MISHRA:
 Will  the  Minister  of  INFORMA-
 TION  AND  BROADCASTING  be
 pleased  to  state:

 (a)  whether  the  awards  for  the
 feature  and  documentary  films  for  the
 year  973  have  been  announced,  and

 (b)  if  so,  the  main  features  thereof;

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 J]  K.  GUJRAL):  (a)  Yes,  Sir.  A
 Statement  giving  details  of  the
 National  Film  Awards  (1973)  is
 placed  on  the  Table  cf  the  House.
 [Placed  in  Library.  See  No.  LT  B189/
 74]

 (9)  The  main  features
 awards  are  as  follows: —

 of  the

 Q)  Treating  the  medium  of  film  as
 a  vehicle  of  aegthetic  and
 social  communication,  due  re-
 cognition  has  been  given  to
 creative  talent  in  differeut
 fields,

 (ii)  The  amount  of  prize  money  has
 been  enhanced  and  Directors
 have  also  ‘been  given  cash
 prizes  as  have  been  the  Pro-
 ducers.  The  prize  money  for
 various  categories  of  Awards
 hag  been  increased  from  Re.
 .8i  lakhs  to  Rs.  4.86  lakhs,
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 tii)  A  new  Award:  “National
 Award  for  the  best  story’  has
 been  added.

 div)  The  Awards  have  been  given
 on  the  recommendations  of  a
 National  Jury,  cach  for  feature
 films  and  short  films,  which  has
 resulted  in  achieving  uniformi-
 ty  in  assessment.  The  Nationa!
 Jury  was  composed  of  persons
 of  talent  ang  calibre  from
 different  parts  of  the  country
 well-versed  in  the  languages  in
 which  the  compeling  filnis  have
 been  made,

 (v)  Government  has  done  away
 with  the  provision  ०  the  free
 depssit  of  one  print  of  each
 Awaid-winn  ng  films  for  the
 Nat‘onal  Archives;  films  will  te
 deposited  but  ith»  cosy  wil  now
 reimbursat  hy  Government

 isit  of  Centra’  Team  to  F,ood
 Affe‘'ted  Banks  -f  River  Suberna-

 rekha

 #357  SIIRI  SAKTI  KUMAR  SAR-
 KAR  Wilt  the  Mimster  of  IRRI
 “TATION  AND  |  OWER  be  pleased  t>
 vite:

 rn  whether  a  Central  Minister  and
 ८  Cential  taam  visited  the  flood  affec-
 ted  banks  of  tiver  Subernarekha  dur
 in‘  the  year  1973-74,

 (b)  whether  they  submitted  any
 rep  it  to  the  Central  Government  on
 flood  ventrol  schemes  of  the  river,
 and

 (६.  या  ५०,  tue  main  features  of  the
 report  arg  the  action  taken  thereon
 up  to-date?

 THE  M  NISTER  OF  IRRiGATION
 AND  POWER  (SHRI  K  C  PANT):
 G  to  (०)  The  Union  Vinister  of  Irr-
 ‘acon  and  Power  vwierfed  the  flood
 affected  areas  includmg  the  87685
 affected  by  the  Subernarekha  mver  in
 Orissa  in  October,  1973.  Central
 teams  for  on-the-spot  assessment  of
 damage  caused  hy  floods  in  Orissa

 ve  tat
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 during  973  and  recommending  Cen-
 tral  assistance  for  relief  and  restora-
 tion  measures  visited  the  floog  affected
 areas  in  September  and  November,
 973

 The  Central  Teams  in  therr  report
 have  made  general  observations  re-
 lating  {o  flood  control  measures  in  the
 coastal  area,  of  Orissa.  They  have
 suggested  that  the  State  Government
 o{  Orissa  should  draw  up  a  Master
 Plan  of  dramage  in  the  affected  areas.
 Th  State  Government  cf  Orissa  have
 reported  that  a  Master  Plan  for.  flood
 control  in  the  State  is  under  prepara-
 tion

 Either  in  August,  973  a  Technical
 Co  nmittee  constituted  by  the  Minis-

 ty  of  Irmgation  and  Power  had  pre-
 pared  a  scheme  of  flood  control  in  the
 Subernarekha  basin

 Ditution  of  foreign  equity  holding  of
 Internationa]  Business  Machines

 "358  SHRI  D  D  DESAI
 SHRI  SHRIKISHAN  MODI-

 Will  the  Minister  of  ELECTRO-
 NICS  be  pleased  to  state:

 «)  whether  Electionics  Depart-
 men  has  taken  any  decision  regard-
 ing  the  dilution  of  foreign  equity
 holding  of  Internationa]  Business
 Machines,

 (b)  whether  IBM  had  spelled  out
 ony  proposals,  if  30,  the  broad  featur-
 ec  thereof,  and

 f+)  whether  any  decision  has  been
 "१  ६०  by  che  Government  thereon?

 THE  PRIME  MINISTER,  MINIS
 !kR  OF  ATOMIC  ENERGY,  MINIS-

 TOR  OF  ELECTRONICS  AND
 MINISTFR  OF  SPACE  (SHRIMATI
 IND'TRA  GANDHI)  a)  Messrs  IBM
 merate  tp  India  as  &  branch  -of  TBM
 World  Trad>  Corporition  New  York.
 The  company  is  not  registered  in
 ldin  and  has  100%  foreign  equity.
 In  various  discussions  hel?  with  the
 Company  m_  the  past,  they  have  not
 wieed  to  any  foreign  equity  reduc-
 tion  Government  have  therefore
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 taken  the  stand  that  with  100%
 foreigy  equity;  manufatture  of  sophis-
 ticatey  equipment  by  the  company
 may-  be  permitted  but  on  the  basis  of
 100%  export;  and  also  refurnishing  of
 AS.IS.  equipment  for  sale/lease  in
 India  is  being  phased  out.  These  and
 other  activities  of  the  company  are
 currently  under  examination  and  will
 be  governed  by  the  Foreign  Exchange
 Regulation  Act,  1973,

 (b)  and  (c).  No  proposal  has  been
 received  from  the  firm  regarding  the
 dilution  of  its  equity.  The  question  of
 Government  taking  any  decision  con-
 cerning  this  aspect  does  not  therefore
 arise:

 Steps  taken  by  ITI.  Bangalore  to
 acquire  latest  knowledge

 *359.  SHRI  P.  हू,  DEO;  Will  the
 Minister  of  COMMUNICATIONS  be
 pleased  to  state  what  steps  have  been
 taken  by  the  Indian  Telephone  Indus-
 tries,  Bangalore  to  acquire  the  latest
 knowledge  about  the  telephone
 industry  in  varioug  fields?

 THE  MINISTER  OF  COMMUNICA-
 TIONS  (SHRI  K.  BRAHMANANDA
 REDDI):  The  Indian  Telephone
 Industries  Ltd.  have  laid  consi-
 derable  emphasis  on  research
 and  development.  The  R.  &
 D  activities  are  being  increased  by
 the  Company  considerably,  during  the
 Fifth  Five  Year  Plan  period.  A  pro-
 vision  of  Rs,  4.0  crores  has  been  in-
 cluded  in  the  Draft  Fifth  Five  Year
 Plan  for  the  purpose.  The  Company
 {s  keeping  in  touch  with  the  latest
 development  in  the  field  of  telecom-
 munieationg  in  the  advanced  coun-
 tries;

 ‘boagiting.  Land  for  Calcutta
 Telephones

 *360.  SITNI  SARJOO  PANDEY:

 Wis  the  Minister  of  COMMUNI-
 CATIONS  be  pleased  to  state:

 (a),  whether.  Government  propose  to
 acquire  a  costly  land  for  Calcutta
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 Telephones  at  Chowringhee  Road,
 Calcutta  despite  acute  financial  crisis;

 (b)  whether  the  lang  is  situated  at
 the  fringe  area  of  the  concerned  Cal-
 cutta  Telephone  Exchange;

 (c)  the  facts  regarding  technical
 feasibility  including  cable  laying  pro-
 gramme;  and

 (d)  under  what  consideration  ac-
 quisition  is  being  ordered?

 THE  MINISTER  OF  COMMUNICA-
 TIONS  (SHRI  K.  BRAHMANANDA
 REDDY):  (a)  Government  proposes  to
 acquire  0.6  ares  of  land  at  33A,
 Chowringhee  Road,  Calcutta  through
 land  acquisition  proceedings.

 (b)  No  Sir.

 (eo)  Technical  feasibilities  have  been
 examined,

 (a)  There  is  a  concentration  of  de-
 mand  for  telephones  in  and  «around
 this  area,
 Issue  of  Licences  to  Entrepreneurs  who
 Guarantees  export  of  their  Products

 *36i.  SHRI  5.  N*MISRA:  Will  the
 Minister  of  INDUSTRIAL  DEVELOP-
 MENT  AND  SCIENCE  AND  TECH-
 NOLOGY  be  pleased  to  state:

 (a)  whether  Government  have  taken
 any  decision  to  issue  licences  to  those
 entrepreneurs  who  guarantee  60  per
 cent  exports  of  their  products  with-
 in  three  months  of  the  date  of  licence;

 (b)  if  80,  how  many  firms  whose
 applications  are  already  pending  with
 Government  for  grant  of  licences  have
 offered  to  meet  the  requirements  for
 exports  and  the  number  of  parties  to
 whom  licences  have  already  been
 sanctioned  under  the  said  scheme;

 (c)  whether  this  scheme  ig  also  ap-
 plicable  in  the  case  of  monopoly
 houses;  and

 (d)  if  BO,  how  many  of  them  are  be-
 ing  considered  for  the  grant  of  licen-
 cast

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE  AND
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 TECHNOLOGY  AND  AGRICULTURE
 (SHRI  C  SUBRAMANIAM)  (a)  to
 (d)  Governnient’s  policy  is  to  en-
 couvage  setting  up  of  industrial  under-
 takings  which  are  maimly_  export-
 oriented  Special  consideration  8
 given  to  those  categories  of  cases  in
 the  grant  of  industrial  licences,  etc
 In  regard  to  monoply  houses,  foreign
 companies  etc  Government's  policy  is
 to  consider  the  issue  of  induotrial
 licences  m  areas  other  than  those
 stipulated  in  Appendix  I  of  the  indus-
 trial  Poly  Statement  of  Febuary,
 973  provided  a  min‘mum  export
 obligation  of  60%  per  annum  is
 offered  In  areas  reserved  for  small
 scale  industry,  the  export  obligation
 should  be  a  minimum  of  75%  Gover-
 nment  also  consider  whether  balance
 ef  production  which  would  be  market-
 ed  within  the  country  is  of  such  a
 nature  as  not  to  swamp  the  other
 producers

 During  the  perioq  from  1-1-73,  to
 3ist  March,  974  05  applications  for
 the  grant  of  industrial  licences  were
 received  in  which  60%  or  more  of
 production  was  offered  for  export
 Out  of  these  38  schem2s  were  approv-
 ed  and  29  schemes  were  pending  as
 on  3lst  March  i974  38  schemes  were
 either  rejected  or  withdrawn  Out  of
 the  applications  which  were  pending
 on  31-3-74,  7  applications  belonged
 to  companies  covered  by  the  MRTP
 Act

 लु  उद्योगो  के  विकास  के  लिए  उग्रतिरिक्‍्त

 सुविधाएं

 362.  श्री  भारत  करती  चौहान  :  क्या
 झ्रशद्योगिक  विकास  पत्नी  यह  बताने  की  कृप
 करेंगे  कि

 (क)  लघु  उद्योगों  के  भ्र वकास  के  लिए
 i974-75  में  क्‍या  अतिरिक्त  सुविधाएं
 लु  उद्योगो  को  प्रदान  करने  का  प्रस्ताव

 है,  और

 (ख)  गत  चले  लघु  उद्योग  की  क्‍या
 विशेष  सुविधाएं  देने  का  प्रस्ताव  था  कौर
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 वास्तव  मे  उन्हें  क्या  सुविधाएं  प्रदान  की
 गईं  ?

 औद्योगिक  विकास  तथा  विज्ञान  कौर  प्रोमो-

 गीकी  मंत्री  तथा  कृषि  मंत्री  (श्री  सी०

 सुब्रहमण्यम  ):

 (क)  1974-75  की  अवधि  में

 लघु  उद्योग  को  दी  जाने  वाली  अ्रतिरिक्त

 सुविधाओं  म॑  विद्यमान  लग  उद्योग  सेवा
 संस्थानों  का  सुबह  करके  तथा  नये  संस्थानों
 की  स्थापना  करके  गहन  तकनीकी,  प्रबन्धकीय
 विपणन  तथा  थे  विस्तार  सिवाये  प्रदान
 करना  शामिल  है  1  इसके  अलावा  आयु-
 निजीकरण  निर्यात  साधन,  उप  सेवा  आदान-
 प्रदान  केन्द्र  की  स्थापना  सहित  सहायक
 उद्योगों  का  विकास  57  अतिरिक्त  जिला
 के  लिए  ग्रामोद्योग  परियोजना  कार्यक्रमों
 का  विस्तार  उदारीकण  आयात  ब्यावर
 करके  माध्यम  से  विपणन  सहायता  तथा
 क्षेत्रीय  जाच  केन्द्र  के  माध्यम  से  जाच  की

 सुविधाएं  प्रदान  करने  की  परिकल्पना  है।

 (ख)  लघु  त्याग  विकास  कार्यक्रम  एक
 सतत  प्रक्रिया  है।  इस  क्षेत्र  की  आ्रावश्यकता
 झर  साधनों  की  सुलभता  के  आधार  पर

 लघु  उद्योग  के  सम्बन्धित  के  लिए  विभिन्न
 प्रकर  के  प्रोत्साहन  और  सुविधायें  प्रदान
 की  जाती  है।  बहरहाल  973-74  की
 अवधि  में  लधु  उद्योग  क्षेत्र  को  दी  गई  विशेष

 सुविधाओं  म  सिफ  इस  क्षेत्र  मे  ही  विकास
 के  लिए  आरक्षित  53  अतिरिक्त  वस्तुएं,
 आयात  का  उदासी  करण  दुलर्भ  कच्चे  माल
 का  अधिक  नियतन,  लग  उद्योग  के  स्वय
 नियोजक  उच्चय मो  को  “पैकेज”  सहायता
 प्रदान  करना  तथा  ऋण  मे  वृद्धि  करना
 सम्मिलित  है।  लघु  उद्योगों  द्वारा  अनुभव
 की  जा  रही  तकनीकी  शौर  इजीनियरी
 समस्याओं  को  सुलझाने  में  सहायता  करने
 के  लिए  7  राज्य  अ्नसधान  विकास  जोर

 डिजाइन  समितियों  का  गठन  किया  गया  ।
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 New  Look  tg  Cities  on  Prime
 Minister’s  Visits

 363,  SHRI  SAMAR  GUHA:  Will
 the  Minister  of  Home  AFFAIRS  ve
 pleased  to  state:

 (a)  whether  whenever  the  Prime
 Minister  visits  a  city  in  any  part  of
 the  country,  the  place  is  promptly
 given  a  new  environmental  look  by
 removing  street  dwellers,  street  baz-
 ars,  pavement  stalls,  garbages  and
 similar  dirty  looking  things;

 (b)  if  so,  whether  such  attention  is
 made  to  create  better  impression  in
 the  mind  of  the  Prime  Minister  re-
 farding  the  environment  of  the  place;
 wd

 (c)  whether  during  her  recent  visit
 to  Howrah  Maidan  in  West  Bengal
 to  open  Howrah-Amta  Railway,  all
 street  dwellers,  shops  stalls,  strect
 bazars,  garbages  ang  similar  dirty
 lonking  things  were  removed  from
 the  areas  of  Howrah  Railway
 Station  and  Howrah  Mei’

 THE  MINISTER  Or  HOME
 AFFAIRS  (SHRI  UMA  SHANKAR
 DIKSTIT):  (a)  and  (9),  Arrange-
 ment,  for  the  Prime  Minister's  visit
 to  Stetes  are  made  by  the  concerned
 State  Governments  within  their  dis-
 cretion  subject  to  instructions  regard-
 ing  security  issued  by  this  Ministry.

 (९)  The  information  is  being  col-
 jected  and  will  be  laid  on  the  Table
 of  the  Hous,

 Amount  Sanctioned  by  R.A.C.  for
 itectrification  cf  Bilaspur  District

 HP

 *364  PROF.  NARAIN  CHAND  PA-
 RASHAR:  ‘Wil.  the  Minister  o:  ‘RR*-
 GATION  AND  POWER  he  nlersed  te
 state:

 (a)  whether  any  amount  has  been
 sanctioned  by  the  Rural  Electrifica-
 tion  Corporation  for  the  electrifica-
 tion  of  Bilaspur  District  af  Himachal
 Pradesh  in  the  Fifth  Five  Year  Pian;
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 (b)  if  so,  the  total  amount  sanctio-,
 ned  for  the  purpose;

 (c)  whether  any  phased  programme
 ot  electrification  hag  been  drawn  up
 tor  the  entire  district;  and

 (d)  if  so,  the  main  features  there-
 of?

 THE  MINISTER  OF  IRRIGATION
 AND  POWER  (SHRI  K.  ए.  PANT):
 (a)  and  (b).  The  Rural  Electrification
 Coiporation  Limited  has  not  sanctjon-
 ed  any  scheme  for  rural  electrification
 in  Bilaspur  District  after  the  com-
 menesement  of  the  Fifth  Five  Year
 Plan  on  Ist  April,  1974.

 Earlier  the  Corporation  had  sanc-
 tioned  on  3lst  May,  978  one  scheme
 Jor  rural  electrification  in  Bilaspur
 and  Ghumervin  tehsils  in  Bilaspur
 District  invalving  a  loan  assistance  of
 Rs  5  .998  lukhs  envisaging  electrifica-
 tion  ct  72  villages

 Another  composite  scheme  had  been
 sanctioned  on  22nd  September,  97)
 for  rural  electrification  कि  Mandi,
 Kangra  and  Bilaspur  districts  involv-
 ing  loan  assistance  of  Rs.  28  660  lakhs
 and  envisaging  electrification  ot  60
 Villages,  3  of  these  villages  fall  in
 Filaspur  district,

 Both  these  schemes  are  phased  for
 completion  over  a  period  of  4  to  5
 years.

 (e)  and  (d).  No  phased  programme
 has  sa  far  been  drawn  up  by  the
 Himachal  Pradesh  State  Electricity
 Boarq  for  rural  electrification  in  the
 entire  Bilaspur  district

 Inter-State  Water  Dispute,

 2399.  SHRI  Y.  ESWARA  REDDY:
 SHRI  K,  M.  MADHUKAR:

 Will  the  Minister  of  IRRIGATION
 SND  POWER  he  pleasei  to  -tate:

 (a)  which  are  the  inter-State  water
 disputes  8  pending  decision;

 (b)  the  main  questions  of  disputes
 involved  in  each  of  these;

 (c)  the  steps  taken  by  Centre  to
 resolve  these  disputes;  and
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 (d)  how  far  these  disputes  are
 affeciing  the  programme  of  darnes-
 sing  the  concerned  rivers  by  various
 States?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  SIDDHESHWAR
 PRASAD):  (a)  The  major  disputes
 pending  scttlement  are  those  relating
 to  the  Narmada,  Godavaii,  Krishna,
 Yarnuna,  Cauvery,  surplus  Ravi-Beas
 waters  and  the  Damodar.

 (9)  Disputes  mainly  telate  to  the
 allocation  of  t.e  walers  among+l  the
 Staus  and  for  sanction  of  new  pio-
 jects,  some  of  which  conflict  with
 existing  or  proposed  uses,

 (c)  When  the  disputes  arc  not  re-
 sulved  niutually  by  the  States.  the
 Ceitial  Gove.nmeat  uses  its  good
 Ofc.  for  their  settlement,  failing
 which  Tribunals  are  set  up  under  the
 Inter-State  Water  Disputes  Act,  1956.

 The  Krishna  Water  Disputes  Tri-
 bunal  has  given  its  Report  and  is  now
 examining  the  points  referred  to  it  for
 clarifications/guidance  by  the  States
 and  the  Government  of  India.

 Adjudication  procecdings  of  the
 Tiisunals  for  Narmada  and  Godavari
 Disputes  are  in  progress,

 The  other  disputes  are  under  discus-
 sions,

 (d)  While  the  development  of  irn-
 gation  und  power  potential  has
 suffered  in  river  basins  where  there
 are  disputes,  the  country  as  a  whole
 has  not  suffered  any  significant  loss
 since  the  funds  available  for  uriga-
 tion  and  power  development  have
 been  utilised  on  developing  this  poten-
 tial  in  other  river  basins.

 Central  Assistance  ta  State  Govern-
 ments  for  Employment

 2400.  SHRIMATI  BHARCAVI
 THANKAPPAN  Will  the  Minister  of
 PLANNING  be  pleased  to  state.

 (a)  whether  Union  Government
 have  decideg  to  help  the  State  Gov-
 ernments  to  provide  jobs  to  those  who
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 have  registered  thelr  names  with  Em-
 ployment  Exchanges  for  more  than
 three  years  but  have  not  been  provid-
 ed  jobs  by  the  State  Governments;
 and

 (b)  if  so,  what  kind  of  assistance
 will  be  provideg  by  the  Centre  in  this
 regard?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PLANNING  (SHRI
 MOMUAN  DHARIA):  (a)  and  (b).
 There  is  no  decision  by  Government
 to  help  State  Governments  to  provide
 jobs  sp  cifically  to  those  who  have
 regittered  their  names  with  Employ-
 men.  Exchanges  for  more  tha,  three
 years  However.  under  the  Employ-
 ment  Promotion  Programme  which  has
 bee.  tuken  up  by  the  Government  in
 ‘1974-75,  the  States  Union  Terr:tories
 have  been  asked  to  give  first  priority
 to  the  sehemes  for  absorption  of
 enrineors  and  highly-qualified  techno-
 logists  whose  names  stoog  registered
 with  the  employment  exchanges  as  on
 3tst  December,  972  and  who  are  yet
 unemployed.

 The  States/Union  Territoric,
 been  asked  to  formulate  proposals
 under  the  Employment  Promotion
 Progrumme  Suituble  releases  of  Cen-
 tial  assistance  will  be  made  to  them
 afte;  these  proposals  are  received  and
 sc.utinised  by  the  Planning  Commis-
 sion  The  thrust  of  Employment  Pro-
 motion  Programme  will  be  on  self-
 emplvyment  ventures.  The  entrepre-
 neurs  will  be  provided  seed  capital/
 margin  money  so  as  to  enable  them
 to  ebtain  loans  from  the  public  sector
 banks  and  other  financial  institutions,
 Airangements  will  also  be  made  for
 their  training  wherever  necessary,

 have

 Discussion  on  Naga  Problems

 240I.  SHRI  NARENDRA  SINGH:
 Will  the  Minister  of  HOME  AFF.AIRS
 be  pleased  to  state

 (a)  whether  exiled  Naga  Leader,
 Mr.  Phizo,  Has  sent  a  letter  from
 London  to  the  Prime  Minister  of  India
 in  which  he  has  desired  to  have  dis-
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 cussion  with  her  on  the  Naga  prob-
 tems;

 (b)  if  80,  the  contents  of  the  let-
 ter;  ang

 (e)  the  reaction
 thereto?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS
 (SHRI  ¥.  H.  MOHSIN):  (a)  No,  Sir.

 (b)  and  (c).  Do  not  arise,

 Supply  of  power  to  Steel  Plants  from
 captive  power  generative  system
 2402,  SHRI  KRISHNA  CHANDRA

 HALDER:  Will  the  Minister  of  TRRI-
 GATION  AND  POWER  be  pleased  to
 state:

 (a)  whether  there  is  any  proposal
 to  supply  adequate  power  to  steel
 plants  from  captive  power  genera-
 tive  system;  and

 of  Government

 (b)  if  so,  the  main  featureg  thereof?
 THE  DEPUTY  MINISTER  IN  THE

 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  SIDDHESHWAR
 PRASAD):  (a)  No,  Sir.

 (b)  Does  not  arise.
 fereign  Collaboration  to  boost  Exports

 2403.  SHRI  ISHAQUE  SAM-
 BHALI:  Will  the  Minister  of  INDUS-
 TRIAL  DEVELOPMENT  AND
 SCIENCE  AND  TECHNOLOGY  be
 pleased  to  state:

 (a)  whether  Government  of  India
 have  decided  to  encourage  foreign  cu!-
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 Jaberwtion  with  a  view  to  boost  ex-
 yorts;

 (b)  if  so,  the  facts  thereof;

 (०)  the  names  of  foreign  firms
 who  have  participated  in  this  scheme
 since  November,  973  to  July,  1974;
 and

 (da)  what  is  their  asset  ang  what
 items  aré  exported?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE
 AND  TECHNOLOGY  AND  AGRICUL-
 TURE  (SHRI  C,  SUBRAMANIAM):
 (a)  and  (b),  Government's  policy  in
 respect  of  foreign  collaboration  con-
 tinues  to  be  selective.  Collaboration
 is  permitted  only  in  fields  of  high
 priority  and  in  those  fields  of  industry
 where  technological  gaps  exist.  In
 other  fields,  import  of  technology  is
 considered  on  merit,  if  substantial
 exports  are  guaranteed  over  a  period
 of  5  to  0  years  and  there  are  reason-
 able  prospects  for  such  exports.  There
 is  no  change  in  this  policy.

 (c)  and  (d).  During  the  period  Nov-
 ember,  798  to  80th  June,  1974,  the
 foreign  collaboration  proposals  of  the
 following  foreign  firms  ie.  Branches
 of  foreign  companies  operating  in
 India/Indian  Subsidiaries  of  foreign
 companies/foreign  majority  partici-
 pation  companies  were  approved  with
 an  export  stipulation:—

 Sl.  No.  Name  of  the  firm  Item  of  manufacture

 bw  Honeywell  Indis  (P)  Ltd.,  Bambay-r.

 z.  Bestobell  India  Limited,  Calcutta.

 M/s.  Indo-Nippon  Foods  (P)  Ltd.
 New  Delhi.

 ®)

 Shri  C.  M.  Singh,  C/o  Sports
 bal Mi  Singh  Ci Pioneer

 Air  conditioning  and  refrigeration  controls.

 Pneumatic-servo-operated  Recorder-sets.

 Sheep  and  Goat  casing  for  the  manufacture  of
 sattages.

 Tennis,  Squash,  Badmintion  Rackets.
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 बिल्ली  में  सोमेंद्र  क्रि  कमी

 2404.  डा०  लक््खीवारामण  पांडेय  :
 व्या  औद्योगिक  चित्राल  मली  महू  बताने  की
 कृपा  करेगे कि

 (क)  क्या  दिल्ली  &  सीमेट  की  भारी
 कमी  है  तथा  यह  काले  बाजार  से  508.7

 प्रति  बोरी  की  दर  से  बिक  रही  है,  और

 (ख)  यदि  हा,  तो  गत  दो  वर्षों  से
 लगातार  कमी  क्यो  है  कौर  सरकार  इस
 बारे  में  क्‍या  प्रबन्ध  कर  रही  है  ?

 ऑद्योगिक  विकास  मंत्रालय  में  'उप-मंत्री

 (भी  जिज्ञासा  रहमान  |  पन्सारी  )  :

 (क)  और  (ख)  उत्पादन  सम्बन्धी  विभिन्न
 विचारो,  जैसे  बिजली  की  कटौती  कोयला
 तथा  बन्द  वैगन  शादी  की  भ्र पर्याप्त  उपलब्धि,
 जो  उद्योग  के  नियन्त्रण  से  बाहर  है,  के
 परिणामस्वरूप  इस  समय  उपलब्ध  सीमेन्ट
 की  माग  को  पूरा  करने  के  लिए  पर्याप्त  नही  है।
 मत  दिल्ली  में  सीमेन्ट  की  कमी,  देश  भर  मे
 सीमेन्ट  की  समग्र  रूप  से  व्याप्त  कमी  का  एक
 भाग  है।  सरकार  द्वारा  नियत  मूल्य  स्तर  से
 अधिक  जिस  भाव  पर  दिल्ली  मे  सीमेन्ट  बेची
 जाता  है  इसके  बारे  मे  सरकार  को  कोई
 विशिष्ट  जानकारी  नही  है,  कौर  यह  प्रतिभा-
 बित  नहीं  है  कि  कुछ  असामाजिक  तत्व
 स्थिति  का  नाजायज  [लाभ  उठा  रहे  हो  t

 सरकार  द्वारा  नियत  मूल्य  पर  सीमेन्ट
 उपलब्ध  कराने  के  विचार  से,  सभी  राज्य
 सरकारो  को  परमिट/लाइसेन्स  दे  कर  सीमेन्ट
 की  बिक्री  का  नियमन  करने  के  बारे  मे  भाव-
 यक  वस्तु  अधिनियम  के  अ्रधीन  झादेश
 ऊपरी  करने  के  लिए  कहा  गया  था  ।  दिल्ली
 अवसर  ने  भी  ऐसा  आदेश  जारी  कर  दिया

 है।  शावक  वस्तु  अधिनियम  के  अधीन,
 दिल्‍ली  प्रशासन  को  नैतिक  व्यवहार  करने
 वाले  असमाजिक  तत्वों  के  साथ  निपटने

 के  लिए  उपयुक्त  अ्रश्चिकार  प्राप्त  है  |

 सीमेन्ट  की  उपलब्ध  मात्रा  का  समान
 कप  से  वितरण  करने  हेतु  प्रत्येक  राज्य  के
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 लिए  उनके  पिछले  पांच  क्यों  की  भौसत
 खपत  के  आधार  पर  जुलाई,  973  से
 30  जून,  974  तक  की  अ्रवंधि  के  लिए

 कोटे  निर्धारित  किये  गये  थे  ।  ये  कोटे
 केन्द्रीय.  सरकार  के  निर्माण  कार्यों  भौर
 बड़े-बड़े  मध्यम  उद्योगों  की  आवश्यकताओं
 के  अलावा  है  जिन्हे  केन्द्र  द्वारा  भ्रम  से  पूरा
 किया  जाता  है  1  झा गासी  तिमाही  की
 अवधि  मे  कारखाना  से  सीमेन्ट  की  सम्भावित
 उपलब्धि  के  आधार  पर  प्रत्येक  तिमाही  के
 लिए  प्राचीन  किया  जाता  है  ।

 सीमेन्ट  की  उपलब्ध  मात्रा  के  वितरण
 में  सुधार  करने  के  विचार  से  रेल  द्वारा  सीमेन्ट
 ले  जाने  की  व्यवस्था  की  नियमित  समीक्षा
 सचिवों  की  एक  उच्चस्तरीय  समिति  द्वारा
 की  जाती  है  ताकि  कारख़ानों  की  सीमेन्ट  लाने
 ले  जाने  सम्बन्धी  कठिनाइयों  से  तथा  सभी

 सहायता  की  जा  सके  ।  खान  और  धातु
 विभाग  के  अन्तर्गत  एक  स्थायी  सम्पर्क

 (लीकेज)  समिति  का  गठन  किया  गया  है
 तथा  विभिन्न  सीमेन्ट  कारखाना  को  उनकी
 कोयले  की  आवश्यकता  मालूम  करने  के  पश्चात्‌
 भिन्न-भिन्न  कोयला  खानो  से  सम्बन्द  कर  दिया
 गया  है।  सीमेन्ट  के  विभिन्न  कारखाना को
 कोयला  सप्लाई  करने  की  स्थिति-  की
 प्रत्येक  समीक्षा करने
 के  लिए  कलकत्ता  से  एक  'मानीटरिंग'  प्रकोष्ठ
 स्थापित  किया  गया  है।  70  00  लाख मी  ०
 उन  की  अतिरिक्त  क्षमता  के  लिए  लाइसेन्स/

 आशय पत्र  भी  जारी  किए  जा  चुके  है  जिसमे
 से  1974-75  में  लगभग  7  लाख  मी०
 टन  की  क्षमता  पूरी  हो  जाने  की  सम्भावना

 क्या  औद्योगिक  विकास  सस्ती  यह  बताने

 की  कृपा  करेंगे  कि  :

 क  क्या  किसानों  को  निर्यातित  दर
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 'पर  द्वक्टदर  न  मिलते  के  कारण  नेक  कभी-
 नाथो  का  सामना  करना  पढ़  रहा  है  जिसका
 प्रभाव  सोधे  उत्पादन  पर  पड़  रहा  है,  ओर

 (ख)  मदिहा  ता  किसानों  को  नियंत्नित
 दर  पर  ट्रैक्टर  के  टीचर  उपलब्ध  करान  के
 लिए  सरकार  क्या  प्रयत्न  कर  रही  है  ?

 झोश्योगिक  विकास  तथा  विज्ञान  धौर
 प्रौद्योगिकी  तथा  कृषि  मंत्री  (श्री  सी०

 सुब्रमण्यम  )  :

 (क)  ट्रैक्टर  के  वीरों  सत्य  पर
 काई  कानूनों  नियमन  नदी  है।

 (ख)  प्रश्न  हो  रहो  उड़ता

 Annual  target  achieved  by  National
 Projects  Construction  Corporation

 Limited

 2400  SHRI  ARVIND  M  PATEL
 SHRI  D  ए  JADEJA

 Will  the  Minister  of  IRRIGATION
 AND  POWER  be  pleased  to  state

 ta)  whether  the  National  Projects
 Construction  Corporation  Limiteg  has
 drawn  up  a  plogramme  to  achieve
 an  annual  target  of  Rs  8  to  0  crores,
 and

 (b)  xf  80,  the  concrete  steps  taken
 to  achieve  the  target  set  out?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  SIDDHESHWAR
 PRASAD)  (a)  The  National  Projects
 construction  Corporation  Ltd  has
 drawn  a  programme  to  achieve  a  tar-
 get  of  executing  works  of  the  value  of
 Rs  87  07  lakhs  during  ‘1974-75,

 (b)  Steps  taken  by  the  Corporation
 to  achieve  this  target  inter-alia  in-
 clude

 qQ)  foang  targets  for  the  execu
 tion  of  works  by  ind)vidua!
 umis  of  the  Corporation,

 (3)  advance  planning  for  furtush
 ing  resources  of  men  and
 machinery  for  each  unit  to
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 enable  it  to  achieve  the  tai
 set  for  it,

 Gh)  weekly  review  of  the  progres
 of  work;

 (iv)  a  monthly  review  of  the  tai-
 gets  fixed  for  each  unit  w:'>
 a  view  to  take  corrective
 measures  as  required,  and

 (v  payment  of  mcentive  bonus  to
 the  employees  of  the  unit
 which  achieve  the  targets
 fixed  for  them

 Ralg  on  office  premises  and  residen-
 ces  of  officers  of  Birla  Concern

 2407  SHRI  RAGHUNANDAN
 LAL  BHATIA

 SHRI  SHRIKISHAN  MODI

 Wil)  =the  PRIME  MINISTEl
 be  pleased  to  5  ate

 (a)  whether  the  Enforcement  Di
 rec.orate  had  raided  office  premiscs
 of  Birla  concern  and  residences  of
 then  ofhcers  in  the  lst  week  of  May
 974  and

 (b)  whether  seized  documents  re
 veal  oidden  sources  of  income  of  this
 group?

 TI{E  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOMF  AFFAIR
 AND  IN  THE  DEPARTMENT  ol
 PERSONNEL  (SHRI  RAM  NIWA
 MIRDIIA)  (a)  No  search  of  the  offc
 prcmises  of  any  Birla  concern  or  th
 of  the  residences  of  the  officers  ct  an
 Ibn  la  concern,  has  been  carried  out  0५
 the  Enforcement  Directorate  dui
 Mav  974

 (b)  Does  not  arise

 Effect  of  Low  Melting  of  Snow  =  it
 Himalayan  Ranges  on  the  flow  of
 Water  in  Northérp  Rivers  and  in

 Power  Generation  in  Bhakra

 2408  SHRI  RAGHUNANDAN  LAL
 BHATIA

 SHRI  D  D  DESAI
 Will  the  Minister  of  IRRIGATION

 AND  POWER  be  pleased  to  state

 fa)  whether  there  has  been  low
 melting  of  snow  in  the  recent  yeal!
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 in  the  Himalayan  ranges  as  reported
 in  @  local  English  daily  dated  the
 4th  June,  1974;

 (b)  whether  this  has  played  havoc
 in  regard  to  flow  of  water  in  the
 northern  rivers  and  also  in  the  power
 generation  in  Bhakra;  ang

 (c)  if  so,  the  reaction  of  the  scien-
 tists  thereto?

 THE  MINISTER  OF  IRRIGATION
 AND  POWER  (SHRI  K.  C.  PANT):
 (a)  ६0०  (c)  According  to  the  informa-
 tion  available  with  the  Meteorological
 Department,  in  recent  years  the  snow
 piecipitation  over  the  Eastern  Hima-
 layas  was  below  normal  during  1970-
 7i,  1972-73,  and  in  January-February
 1974;  below  normal  in  the  Central
 Himaluyas  during  ‘1970-71,  post-mon-
 soon  period  of  972  and  winter  of  1114
 and  below  normal  in  the  Western_
 Himwulayas,  except  for  ‘1972-73,  Thr
 February-—May  river  discharges,
 which  .r@  an  indication  of  the  snow-
 melt  contribution,  have  been  gencrally
 ahove  the  average  in  some  of  the
 Himalayan  rivers  and  below  average
 in  the  others,  during  the  past  five
 years)  The  inflows  into  the  Bhakr:
 leservoi,  in  recent  years  have  not
 significantly  deviated  from  the  design-
 ed  expectations,  and  power  generation
 from  the  Bhakra  complex  during  the
 lavt  six  years  was  about  3  per  cent
 higher  than  the  designed  energy
 potential,

 Expansion  of  Power  Plants  in
 Eastern  region

 2409.  SHRI  BISHWANATH
 JHUNJHUNWALA;:

 Will  the  Minister  of  IRRIGATION
 AND.  POWER  be  pleased  to  state:

 (a)  whether  with  a  view  to  aug-
 menting  availability  of  power,  Gov-
 ernment  have  considered  the  desira-
 bility  of  permitting  the  existing
 power  plants  to  expand  their  capacity
 in  the  Eastern  region  of  the  country;

 (b)  the  names  of  such  plants  which
 have  already  asked  for  expansion  of
 capacity  and  Government’s  decision
 thereon;  and
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 (c)  what  would  be  the  additional
 units  of  power  available  when  these
 expansion  schemes  are  gone  through?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  SIDDHESHWAR
 PRASAD).  (a)  and  (b)  A  statement
 -nowing  the  names  ot  power  stations
 in  the  Eastern  Region.  their  existing h  atul  ed  capacity,  proposed  exten-~
 S1NN5,  ]osition  regarding  sanction  by the  Planning  Commission  and  infor-
 mation  regarding  inclusion  of  exten-
 iv”,  in  the  draft  Fifth  Five  Year  Plan, 7  hud  on  the  Table  of  the  House
 [Placed  in  Library.  Sce  No.  LT-889|
 TY.

 (९)  The  expansion  of  existing  power
 Su.tions  would  add  2,470  MW  of  in-
 otatled  capacity  in  the  Eastern  Region
 ‘Inis  would  correspond  to  an  increase
 य  nel  gy  avuilability  to  the  extent  of
 9860  million  units  per  year  when  the
 Caber.ion  schemes  are  completed.

 Study  by  Bureau  of  Industrial  Cost
 and  Prices  regarding  increase  in

 prices  of  finished  goods
 2410.  SHRI  BISHWANATH

 JHUNJHUNWALA;:
 Will  the  Minister  of  INDUSTRIAL

 DEVELOPMENT  be  p.eased  to  state:

 (a)  whether  lhe  Burcau  of  Indus-
 trial  Cost  and  Prices  has  under  con-
 sideration  applications  from  different
 industries  asking  for  increase  in  pri-
 ces  of  their  fimdneg  goods;

 <b)  if  so,  the  names  of  the  indus-
 tries  whose  applications  are  pending
 and  by  what  time  a  decision  ip  their
 cases  will  be  taken;  and

 (c)  the  names  of  the  industries
 which  have  been  given  price  increase
 during  the  last  three  years  with  the
 percentage  of  increase  given  in  each
 case?

 THE  MINISTER  OF  INDUSTRIAI
 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  AND  AGRICULTURE
 (SHRI  C.  SUBRAMANIAM):  (a)  The
 Bureau  of  Industrial  Costa  and  Prices
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 580५१  mot  receive  or  entertain  applica-
 tions  from  industries  for  price  revision,
 @meept  in  respect  of  drugs  and  fermu-
 lations,  as  indicated  telow.  The
 administrative  Ministries  concerned
 vefer  cases  of  investigation  into  the
 cost  structure  of  industries,  as  and
 when  they  deem  necessary,  to  the
 BICP,  The  Bureau  in  turn  reporta  its
 findings  to  the  concerned  administra-
 tive  Ministries,

 Since,  lst  January,  1974,  the  work
 relating  to  the  fixation  and  revision  of
 prices  of  drugs  and  formulations.
 under  the  Drug  Prices  (Control  Or-
 der),  4970  has  been  transferred  to  the
 Bureau.  Applicationg  for  revision  of
 drug  prices  eic.,  are,  therefore  being
 made  direct  to  the  Bureau  since  the
 beginning  of  this  year.

 (b)  At  present,  studies  in  respect  of,
 the  following  industries  (referred  १0
 the  Bureau  by  the  administrative
 Ministries  concerned)  are  :n  hand,

 (i)  Paper  and  Paper  board.

 (ii)  Newsprint,

 (iii)  77  bulk  drugs  costed  earlier
 by  the  Tariff  Commission.

 (rv)  Ferro  Manganese.

 (v)  Products  of  Hindustan  Photo
 Film  Corporation.

 The  Bureau  normally  completes
 studies  in  about  four  months  afier  the
 weceipt  of  necessary  data  from  differ-
 ent  untts,  The  decisions  on  the
 receipt  of  the  Bureau  including  revi-
 sion  in  prices,  if  any,  are  taken  by
 the  concerned  administrative  Minis-
 tries,

 (९)  According  to  the  Resolution
 constituting  the  Bureau,  if  functions
 as  an  advisory  body.  The  Bureau
 does  not  give  or  authorise  increases
 in  prices  of  products  of  indwstric.
 examined  by  it.  Uecisions  in  this  re.
 gard  are  taken  by  the  concerned
 Ministries.

 In  the  last  three  years,  the  Bureau
 has  submitted  reports  on  the  follow-
 ing  ‘ndustries:

 rf  wt
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 dd)  ‘Report  on  the  fair  selling

 prices
 of  Trartorm:  and  Tractor

 (४)  Report  on  the  fair  sdlling
 prices  of  Cryolite  and  Alumi-
 nium  Fluoride,

 (iti)  Report  on  fair  selling  prices
 of  Sodium  Hydrosulphite.

 (iv)  Report  on  fair  selling  prices
 of  Zine.

 (v)  Report  on  Soap.

 (vi)  Report  on  Safety  Razor
 Blades,

 (vii}  Report  on  Cotton  Textiles,

 (viii)  Report  on  picolines  and  Pyri-
 dine  Bases.

 (ix)  Report  on  Farmaldehyde,
 deexamine  and  methanol.

 (x)  Report  on  Aluminium  and
 Products.

 (xi)  Report  on  Commercial  Vehi-
 cles,  8  tonnes  and  above
 capacity,

 (xii)  Report  on  Commercial  Vehi-
 cles  lees  than  8  tonnes  capa-
 city.

 (xu)  Report  on  Automobile  Tyres
 and  Tubes.

 Increases  in  prices,  if  any  permitted
 by  Ministries  are  announced  or  com-
 municated  by  the  concerned  Minis-
 tries.

 New  Telephone  System

 24l.  SHRI  P.  GANGADEB:
 SHRI  D.  D,  DESAI:

 Will  the  Minster  ef  COMMUNI-
 CATIONS  be  pleased  to  state:

 (a)  whether  Government's  atten-
 tion  has  fenendragm  to  a:  mews  Te-
 port  on  2nd  June,  1978  that  Siemens

 .
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 Offereg  their  new  telephone  system
 for  manufacturing  in  India;

 {b)  if  so,  whether  Government
 thave  take,  any  decision;

 (c)  whether  any  evaluation  of  the
 System  Vis-a-vis  the  crosg  bar  system
 has  bee,  made;  and

 (a)  if  80,  the  facts  thereof?
 THE  MINISTER  OP  STATE  IN

 THE  MINISTRY  OF  COMMUNICA-
 TIONS  (PROF.  SHER  SINGH):  (a)
 Yes  Sir.

 (b)  Yes  Sir.

 (०)  and  (d)  In  1978,  Siemens  offer-
 ed  their  EMD  system  for  manufacture
 in  India.  At  that  time,  the  offer  of
 Siemens  was  evaluated  along  with  the
 other  available  systems  and  it  was
 decided  to  set  up  a  manufacturing
 capacity  of  100,000  lines  per  year  of
 the  existing  type  of  step-by-step
 Strowger  equipment  at  Rae  Bareli
 factory.  The  Government  have  consti-
 tuted  with  effect  from  9th  April,  974
 a  Technical  Team  to  evaluate  all
 available  Common  control  Switching
 system  and  recommend  a  auitable
 system  for  further  production  in  the
 country,

 Minimum  Needs  Programme  in
 Orissa

 2412,  SHRI  P.  GANGADEB;:
 Will  the  Minister  of  PLANNING

 be  pleaseg  to  state:

 (a)  whether  the  Minimum  Needs
 Programme  chalked  out  by  the  Orissa
 Government  ang  which  is  to  be  in-
 eluded  in  the  5th  Plan  hag  been  ac-
 cepted  by  the  Planning  Ministry;

 (b)  the  main  features  of  the  pro-
 gramme  and  the  amount  allotted  for
 the  purpose  to  Orissg  in  5th  Plan;  and

 (९)  the  steps  taken  by  the  Central
 Gevernment  to  meet  the  Planned
 target  drawn  out  by  the  State  of
 Orissa?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PLANNING  (SHRI
 MOHAN  DHARIA):  (a)  to  (e)  The
 proposels  for  the  Minimum  Needs
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 Programme  aggregating  to  Rs.  689,82.
 crores,  submitted  by  the  State
 Government,  were  considered  mm  the
 Planning  Commission  in  consultation
 ‘with  the  representatives  of  the  State
 Government  and  the  concerned  Minis-
 tries.  No  final  view  with  regard  to
 the  allocations  has  however,  been
 taken  since  the  draft  Fifth  Plan  is  still
 to  be  finalised  in  the  light  of  the
 changed  economic  situation  and  the
 progressive  rise  in  prices,

 In  order  to  make  a  start  towards  the
 implementation  of  the  National  Pro-
 gramme  of  Minimum  Needs  a  provi-
 sion  of  Rs.  18.21  crores  has  been  in-
 cluded  in  the  Annual  Plan  of  Orissa
 for  1974-75.  The  provisions  for  indi-
 vidual  items  under  the  Minimum
 Needs  Programme  in  Orissa’s  Plan
 for  the  current  year  are  indicated  in
 the  attached  statement.

 Statement

 Annual  Plan  974-75—-Minimum  Needs
 Progrsmme—Orissa

 Earmarked
 Outlays

 (Rs.  lakhs)

 i.  Rural  Electrification  300

 2.  Rural  Roads  ,  .  320

 3.  Elementary  Education  250

 4.  Primary  Health  Centres  A  337

 $.  Nutrition  750

 6.  Rural  Water  Supply  125

 7.  House  sites  for  Rural  Land-
 less  Labourers

 8  Environmental  Improve-
 ment  of  Slum  हे

 40
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 Foundry-cum-fabrieated  Industry  at
 Jamenkira,  District  Sambalpur

 (Orissa)
 2413,  SHRI  2.  GANGADEB:  Will

 the  Minis.er  of  INDUSTRIAL  DE-
 VELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  be  pleaseg  to  state.

 (a)  whether  the  National  Industrial
 Development  Corporation  have  ap-
 proved  to  the  establishment  of  fifty
 new  Industries  in  villager  area  in
 India;

 (b)  whether  one  such  industry  in
 Orissa,  namely,  foundry-cum-~fabri-
 cated  as  per  the  old  proposal  of  the
 State  of  Orissa  will  be  started  at
 Jamenkira  iy  the  District  of  Sambal-
 pur;  ang

 (c)  the  steps  taken  by  the  Centre
 in  collaboration  with  the  State  Gov-
 ernment  of  Orissa  for  materialisation
 of  the  said  industry  soon?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  AND  AGRICULTURE
 (SHRI  C  SUBRAMANIAM):  (a)  and
 (b)  No,  Sir,
 (ce)  Does  and  arise.

 Utilisation  of  Unspent  Amount  Sanc-
 tiened  by  REC  for  Tube  Wells  and
 Electrification  of  Villages  in  Bihar

 2414,  SHRI  BHOGENDRA  JHA:
 Wit!  the  Mhnister  of  IRRIGATION
 AND  POWER  be  pleased  to  refer  to
 the  reply  given  to  Starred  Question
 No.  896  on  the  30th  April,  974  re-
 garding  utilisation  of  unspent  amount
 sanctioned  by  REC  for  tube  wells  and
 electrification  of  villages  and  state:

 (a)  the  causes  for  keeping  more
 than  half  of  total  amount  granted  by
 the  REC  unutilised  in  Bihar;

 (b)  whether  any  responsibility  has
 been  fixed;  and

 (c)  the  steps  taken  by  Government
 in  the  matter?

 THE  DEPUTY  MINISTER  IN  THE
 M“ISTRY  OF  IRRIGATION  AND
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 POWER  (SHRI  SIDDHESWAR
 FRASAD)  (a)  to  (c)  The  low  level
 of  utilization  of  funds  by  the  Bihar
 Stuie  Electricity  Board  is  largely  re-
 lated  tc  the  difficulties  in  securing
 materials,  and  to  organisational
 deficiencies.  The  Bihar  State  Electri-
 city  Board  has  been  advised  to  streng-
 then  its  organisation  for  expediing
 the  execution  of  rural  electrification
 programmes,

 Nationalization  of  Joint  Sector  enter-
 Prises

 2{l5  SHRI  BHOGENDRA  JHA:  Wil,
 the  Minister  of  INDUSTRIAL  DEVE-
 LOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  bea  pleased  to  refer
 to  the  reply  given  to  the  Unstarred
 Question  No  203  on  the  6th  March
 974  :egarding  joint  sector  units  and
 state:

 (a)  the  latest  figure  of  joint  sect
 enterprises  including  the  new  ones,

 (b)  whether  it  is  proposed  to  na-
 tionalise  those  joint  sector  ente:-
 priscs  where  Government  and  Pubiwv
 Financial  institutions  have  contribu
 ed  major  part  of  the  financial  inves!
 ment  or  credit,  and

 (९)  f  so,  the  facts  thereabout?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE
 AND  TECHNOLOGY  AND  AGRI-
 CULTURE  (SHRI  C.  SUBRAMAN
 IAM)  (a)  According  to  the  informa-
 tion  made  available  by  the  Bureau
 of  Puble  Enterprises,  the  follows
 nits  have  been  added  to  the  list  fur-
 nished  in  reply  to  the  unstaried
 question  No,  203  answered  on  6th
 March,  974:—

 (i)  Scooter  India  Ltd,  Lucknow,

 (ii)  Hindustan  Petroleum  Corpore-
 tion,  Bombay,

 (in)  Balmer  Lawrie  and  Company,
 Calcutta  and  its  subsidaries.

 (by  Mo,  Sir,

 (c)  Does  not  arise.

 >
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 Kerala
 ImBlementation  of  District  Pians

 |  |
 aan 2416.  SHRIMATI  BHARGAVI  |

 THANKAPPAN:  Will  the  Minister  of
 PLANNING  be  pleased  to  state:

 (a)  the  progress  made  in  regard  to
 the  implementation  of  district  plang
 in  Kerala;

 (b)  whether
 posed  to  be  assoziated  with  the
 trict-based  plans;

 non-cificials  are  pro-
 dis-

 (c)  whether  funds  for  the  iinpie-
 mentation  of  these  plans  in  Kerala
 are  provided  for  by  the  Planning
 Commission;  and

 (d)  if  so,  the  amount  allotted  to
 Werala?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  PLANNING
 (SHRI  MOHAN  DHARIA):  (a)  and
 (b).  Information  has  been  called  from
 fsa  Government  of  Kerala  and  it  will
 ne  laid  on  the  Table  of  the  House
 ७४  receipt.

 Statement!

 Name  of  the  District

 t.  Trivandrum

 a  Quilon

 3  Alleppey

 4.  NKottavam

 5.  Ernakulam

 6  Frichur

 7.  Palaghat

 Ss.  Malapurain

 g.  Calicut

 ro,  Cannanore

 tr.  Idiki

 TOTAL

 Source!:—Kerala  State  In  iustries  Department.
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 (c)  No,  Sir.
 (d)  Does  not  arise.
 Small  Scale  Industries  in  Kerala
 2417.  SHRIMATI  BHARGAV!

 THANKAPPAN:  Will  the  Minister  of
 INDUSTRIAL  DEVELOPMENT  AND
 SCIENCE  AND  TECHNOLOGY  be
 pleased  to  state  the  number  of  smal!
 scale  industrial  units  registered  in  the

 tate  of  Kerala  during  the  last  thr--
 years,  i:  dustry-wise,  D/strict-wise,  to-
 tal  capital  investment,  and  the  growth
 of  production?

 THE  DEPUTY  MINISTER  IN  THE
 MiNISTRY  OF  INDUSTRIAL  DEV-
 ELOFMENT)  (SHRI  ZIAUR  RAH-
 MAN  ANSARI):  District-wise  in-
 formation  about  number’  of  small
 scale  industrial  units  registered  in
 tne  State  of  Kerala  during  the  last
 three  years  is  attached.  Information
 regarding  names  of  industries,  totai
 capital  invested  and  the  growth  of
 production  in  them  is  being  ‘collected
 and  will  be  laid  on  the  Table  of  the
 House,

 Cumulative  total  as  on

 3I-I2-7I  3I-I2-72  3I-I2-73

 78  7964  ares

 I5iI  I69I  3993

 8I5  85  rce98

 I030  Il46  33c6

 2254  2486  2862

 3499  I727  2087

 868  905  946

 270  375  54I

 I530  I6I2  3650

 II47  I280  I3G0

 8  28

 I2682  I40¢9  35939
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 Effect  of  Shortage  of  Raw  Material  on
 Kerala  Induviries

 2418.  SHRIMATY  BHARGAV]
 THANKAPPAN.  Will  the  Minister
 of  INDUSTRIAL  DEVELOPMENT
 AND  SCIENCE  AND  TECHNOLOGY
 be  pleased  to  state,

 (a)  whether  shortage  of  coal,  fuel
 oil,  rail  wagons,  power  and  immovabi-
 lity  of  both  raw  materials  and  finish-
 ed  products  have  affected  various  in-
 dustries  particularly  m  Kerala;  and

 (b)  १7  so,  the  names  of  the  inaus-
 tries  which  have  been  affected  most?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE
 AND  TECHNOLOGY  AND  AGRI-
 CULTURE  (SHRI  C.  SUBRAMAN-
 IAM):  (a)  and  (b).  The  shortage  of
 coal,  fuel  oil,  rail-wagons,  power
 and  transportation  bottle-necks  have.
 inter  alirg  affected  industrial  pro-
 duction  in  the  country,  including
 Kerala.  The  industries  which  have
 been  affected  most  are,  among  others,
 metallurgical,  engineering  and  che-
 miva!l  industries.

 Crisis  in  Tamil  Nadu  Flim  Industry

 2419.  ह-1:0:  R.  प्र.  SWAMINATHAN
 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pleased  to
 state:

 (a)  whether  Tamil  Nadu  Film  In-
 dustry  is  facing  serious  crisis  since
 1972;

 (b)  if  so,  the  main  reasons  therefor;
 and

 (c)  whether  Union  Government  has
 been  approached  by  the  State  Gov-
 ernment  to  help  the  industry  in  this
 regard?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  (SHRI  DHARAM
 BIR  SINHA):  (a)  No,  Sir.

 (9)  Does  not  arise.
 (c)  No,  Sir
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 Committee:ior  Bevelopment  ef  Back-
 ward  Archy

 2426,  SHRI  MUKHTIAR  sINGH
 MALIE:  Will  the  Minister  of  PLAN-
 NING  be  pleased  to  state:

 (a)  whether  any  Committee  has
 been  set  up  by  Government  49  con-
 sider  the  development  of  backward
 areas  of  the  country;

 (b)  if  so,  the  composition  of  the
 committee;

 (c)  whether  the  Committee  has  since
 submitted  any  interim  report  to  the
 Government  and  if  ‘80,  the  recom-+
 mendations  made  therein;  and

 (d)  Government's  reaction  to  those
 recommendations?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  PLANNING
 (SHRI  MOHAN  DHARIA):  (a)  Yes,
 Sir.

 (b)  A  Statement  indicating  the
 composition  of  Committee  on  Back-
 ward  Areas  is  laid  on  the  Table  of
 the  House,

 >  e)  No,  Sir.

 (d)  Does  not  arise.

 S'atement

 of  the  Ca
 Arcas

 Compostis  ee  on  Backward

 Professor  S.  Chakravarty
 Member,  Planning  Commission  Chairman

 Programme  Advisers:  Members
 Shr:  B.  S.  Manchanda  3
 Dr.  S.K.  Rau.  7  mn
 Shn  M  .P.  Carjapppa  35
 Shri  H.  K.  L.  Capoor  ”

 Adviser  (Project  Appraisal)  %
 Shr  Loveraj  Kumar

 Jommt  Secretaries:
 Shri  Anand  Serup  .  33
 Shri  Maheshwar  Prasad  ro
 Shri  S.  S.  Grewal  Fre
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 Adviser  (Power):
 Shri  B.  N.  Baliga.  Members

 Additional  Adviser  (I&M):
 Shri  M.  Satyapal  33

 Chief  (Hill  Areas):
 Shri  R.  Vasudevan—Convener.

 {All  members  of  the  Committee  on  Backward
 Areas  belong  to  the  Planning  Comrmssion)

 Eviction  of  MHarijans  from  Land
 Allotted  to  them  in  Narainpur
 Village,  District  Ballia  (U.P.)

 2421,  SHRI  N.  K.  SANGHI:  Will  the
 Minister  of  HOME  AFFAIRS  be
 pleased  to  state:

 (a)  whether  Government’s  attention
 has  been  drawn  to  a  news  item  ap-
 pearing  in  g  local  English  daily  dated
 26th  May,  974  that  Harijans  have
 not  only  been  able  to  take  possession
 of  land  allotted  to  them  in  the  vil-
 lage  of  Narainpur  in  District  Ballia
 bat  they  are  being  evicted  from  thetr
 houses  and  many  of  their  huts  have
 been  burnt  down;  -

 (b)  whether  a  thorough  enquiry  in-
 to  the  matter  has  been  made;  and

 (e)  if  so,  the  findings  thereof?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  HOME  AFFAIRS
 AND  IN  THE  DEPARTMENT  OF
 PERSONNEL  (SHRI  RAM  NIWAS
 MIRDHA):  (a)  to  (c).  Government
 have  seen  a  news-item  on  the  subject
 published  in  the  Times  of  India  dated
 May  26,  1974.  According  to  information
 received  from  the  Government  of
 Uttar  Pradesh,  there  is  a  dispute
 between  a  section  of  the  people  in
 village  Narainpur  and  Harijans  and
 others  over  the  question  of  wages.
 No  cognizable  offences  was,  how-
 ever,  reported  in  May,  1974,  One
 platoon  of  the  P.A.C.  and  three  Sub-
 Inspectors  have  been  posted  in  the
 area  to  safeguard  the  interests  of
 the  Harijans.  The  District  Autho-
 ritles  are  in  touch  with  the  Hari-
 jans  of  the  village.

 62

 IHegal  Production  of  Tape  Recorders
 by  Felefunken

 2422.  SHRI  MADHU  LIMAYE:
 Will  the  Minister  of  ELECTRONICS
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  Tele-
 funken,  ga  foreign  company,  has  pro-
 duced  about  2,000  sets  of  tape  recor-
 ders  last  year  without  any  proper
 licence  from  the  Government;

 (b)  whether  the  Industrial  Develop-
 ment  Ministry  brought  this  ulegality
 to  the  notice  of  the  Electronics  De-
 partments;

 (c)  whether  inspite  of  this  no  actioa
 was  taken  against  this  foreign  firm
 and  the  matter  was  hushed  up;

 (d)  if  so,  whether  an  investigation
 would  be  hel@  into  the  responsibility
 of  the  officers  of  the  Electronics  De-
 partment  for  hushing  up  this  maiter;
 and

 (e)  7९  not,  the  reasons  for  not  tak-
 ing  action  indicated  in  (c)  &  (d)?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  ELECBRONICS  AND
 MINISTER  OF  SPACE  (SHRIMATI
 INDIRA  GANDHI):  (a)  M/s,  Tele-
 funken  India  Limited  had  produced
 3,607  tape  recorders  in  1971-72  through
 the  use  of  replenishment  licences  re-
 ceived  through  export  of  radios.  M/s,
 Telefunken  had  been  given  a  Letter  of
 Intent  in  June,  97]  for  the  production
 of  10,000  numbers  of  tape  recorders
 per  annum.

 (b)  and  (c),  The  Directorate
 Genera)  of  Technical  Development  had
 informed  the  Department  of  Electro-
 nics  in  May,  973  that  three  companies
 (including  Telefunken)  had  produced
 tape  recorders  through  export  entitle-
 ments  The  Department  had  imme-
 diately  asked  the  Directorate  General
 of  Technical  Development  to  obtain
 the  explanations  of  these  Companies
 so  that  a  view  could  be  taken  whether
 suck  production  was  in  order.  The
 mati  *r  is  now  being  examined  in  con-
 sult  tion  with  the  Ministry  of  Indus-
 trie  Development,



 63  Written  Answers

 To  avoiq  such  a  contingency  in  fu-
 ture,  the  Import  Trade  Folicy  for
 1973-74  (as  also  for  1974-75)  was
 amended  so  that  only  items  in  the
 actual  users  licence  are  all  for  import
 turough  replenishment  licences.

 (d)  and  (e).  Do  not  arise.

 Piedue  ion  ang  Sa‘'e  cz  Radio  Seis

 2423.  SHRI  MADHU  LIMAYE:  Wil!
 the  Minister  of  ELECTRONICS  be
 pleased  to  state:

 (a)  what  is  the  total  production  of
 radio  sets.  per  year,  both  transistoris-
 €a  and  ordinary;

 (b)  the  snare  of  foreign-owned  anc
 managed  companies  of  the  total  pry-
 duction  and  sales  of  radio  sets;

 (c)  the  share  of  big  Indian-ownea
 Ccmpany;  and

 (d)  the  share  of  small  scale  units
 in  the  total  production  and  sales  of
 rudio  sets?

 THE  PRIME  MINISTER,  MIN‘STER
 OF  ATOMIC  ENERGY.  MINISTER  OF
 ELECTRONICS  AND  MINISTER  OF

 SPACE  (SHRIMATI  INDIRA  GANDHI):
 (ay  The  tota!  production  of  rartio
 receivers*  (both  transistorised  and
 ordinary)  during  the  last  two  calen-
 dar  years  is  as  follows:—

 I972  7973
 30  lakhs  26°  5  lakhs

 “Figures  shown  inciude  production
 in  the  organised  sector  (for  which  pre-
 cise  production  returns  are  available
 with  the  Directorate-Geneal  of  Tech-
 nical  Development)  and  production  in
 the  small  scale  sector  where  the  3gureés
 are  essentially  estimated.

 (b)  The  share  of  foreign  owned  and
 managed  companies  in  the  production
 of  radio  receivers  is  as  fo'lows:—

 I972  7973
 I7:  69  lakhs  I3°92  lakhs

 (The  Devartment  has  no  separ"te  in-
 formation  on  the  sale  of  Radio  Re-
 ceivers).
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 (c)  The  share  of  the  other  Indian
 owned  companies  in  the  organised  sec-
 tor  in  the  total  roduction  of  radio
 receivers  during  the  last  two  years  is
 as  follows:—

 sy72
 var  lakhs

 3973
 2°54  lakhs-

 (d)  Rest  of  the  production  of  ratio
 receivers  is  in  the  small  scale  ec  -tor.

 I972
 tor  lakks

 973
 I9°94  lakhs

 Marufacture  cf  Cassettes  by  'Yarzian
 India  Private  Limitéa,  Delhi

 2424.  SHRI  MADHU  LIMAYE:  Wl
 the  Minister  of  ELECTRONICS  be
 pleased  to  state:

 (a)  whether  Tarzian  India  Private
 Limited  Najafgarnh  Road,  Deihi  have
 obtained  pro  er  industrial  licenc2  for
 manufacturing  casettes;

 (b)  what  is  their  annual  production;

 (c)  whether  thev  are  imor'‘nting
 iVvega'ly  “Mad>  in  USA”  mark  on
 ‘h  ir  products  with  a  view  to  receive
 he  public;  and

 (d)  whether  any  action  has  been
 faken  against  them  for  unauthorised
 production  and  illegal  use  of  “Made
 i,  USA”  marks?

 THE  PRIME  MINISTER,  MIN'STER
 OF  ATOMIC  ENERGY,  MINISTER  OF
 ELECTRONICS  AND  MINISTER  OF

 SPACE  (SHRIMATI  INDIRA  GANDHI):
 (a)  M/s.  Tarzian  India  Pvt.  Lid.  have
 been  issued  a  licence  on  6-3-1973  for
 the  manufacture  of  Magnetic  Tapes  for
 audio  recording  with  an  annual  cap:-
 city  of  20  million  R.  ft.

 (b)  Period  Quantity  Valu.

 millon  Rs.
 R.  ft.  lakhs

 -6-72  tO  3I-I2-72  I6°74  3°53I

 I973  84°92  I2°§3

 January  to  May,  47°96  7°36
 3974
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 (¢)  Government  have  received  no  al-
 legations  to  this  effect.

 @  Dogs  not  arise.
 ¥sswe  of  Ad-hoc  Licenves  te  M/s.
 Cafibury  Fry  238  M/s.  Coca  Cola

 Export  Corporation

 2425.  SHRI  MADHU  LIMAYE;  Will
 the  Minister  of  INDUSTRIAL  DEVE-
 LOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  be  pleased  to  refer  to
 the  reply  given  to  Starred  Question
 Ne.  538  on  the  20th  December,  1972,
 regarding  production  of  Fanta  and
 Coca  Cola  from  imported  raw  mate-
 vial  and  state:

 (a)  whether  import  licences  are
 classified  by  this  Ministry  as  Actual

 Meers  Licence,  Ad-hoc  Licence  and
 Import  Replenishment  licence  (Im-
 port  Entitlement);

 (b)  what  is  the  distinction  accerd-
 ing  to  this  Ministry  between  Ad-hoc
 Licence  and  Actual  User's  Licence
 and  what  are  the  circumstances  and

 conditions  under  which  Ad-hoc  licenc-
 es  are  issued;

 (c)  whether  Ad-hoc  Licences  have
 been  given  by  this  Ministry  or  on  its
 regarmmendation  by  any  ather  Minis-
 ty  to  Mjs.  Cadbury  Fry  and  Mjs  Coca
 Cola  Export  Corporation  in  the  last
 three  years;

 (d)  if  so,  the  value  thereof;  and

 (e)  the  reagans  for  giving  them
 Ad-hoc  Licences?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  AND  AGRICULTURE
 (SHRI  c  SUBRAMANIAM):  (a)  and
 {b).  According  to  the  Inport  Trade
 Control  Policy,  for  the  putppse  of
 licensing,  importers  are  generally  civig-

 sed  into  the  folowing  braad  cafegoties:

 (i)  Eetablished  Importers,
 (ii)  Actual  ysers:

 (a)  Industrial.
 (b)  Services  the.  non-industzial).
 (c)  Hospitels  end  Institutions.
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 (d)  Actual  Users  to  whom  i'rences
 are  issued  under  the  ‘mport
 policy  for  registered  exporters.

 (ii)  Others.

 The  applicationg  for  licences  ore  con-
 sidered  in  terms  of  the  relevant  policy
 in  force.

 Ad-hoc  licences  are  granted  to  Actual
 Users  depending  on  the  merits  of  the
 case.

 (c)  and  (d).  No  Ad-hoc  licence  was
 issued  in  favour  of  M/s.  Cadbury  Fry,
 during  the  last  three  years,  Actual  User
 licences  were  issued  in  favour  of  M/s
 Coco  Cola  Export  Corporation  on  ad
 hoc  basis  as  per  details  below:-—
 Perixd  to  which  Vaiue  of  the  licence
 licenc~  relates  Rs./lekis

 1971-72  8-95,

 1972-73  ‘16°00.

 7973-74  Under  con- sideration

 (e)  With  effect  from  l-4-97],  the  re-
 plenishment  allowed  to  Coca  Cola  Ex-
 port  Corporation  against  their  exports
 of  concentrates  waa  reduced  from  20
 per  cent  to  4.6  per  cent.  The  import  re-
 plenishment  quota  at  the  higher  rate
 was  heing  used  by  them  till  then  to
 meet  the  requirements  not  only  of  ex-
 ports  of  concentrates  but  also  of  the
 local  bottling  plants,  In  view  of  the
 sharp  reduction  in  the  import  re-
 plenishment  quota  which  fram  April
 97l  was  sufficient  only  to  meet  their
 exports,  ad  hoc  actual  user  licences
 had  to  be  issued  to  the  Corporation
 to  keep  the  bettting  plants  in  opera-
 tion.
 Revenue  of  Films  Division  aue
 Rentals,  Reyaliy  and

 Sales
 2428,  SHRI  D  P.  JADEJA:

 SHRI  VEKARIA:
 Will  the,  Minister  of  INFORMA.

 TION  AND  BROADCASTING  be
 pleased  to  state:

 (8)  the  revenue  earned  by  the
 Films  Division  on  accotint  of  rental,
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 royalty,  sale  of  prints,  stock-shots  aad
 other  miscellaneous  sales  during  ‘1973~
 74;  and

 (b)  how  it  compares  with  the  reve-
 nue  earned  during  the  previous  two
 years?
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 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  (SHRI  DHARAM
 BIR  SINHA):  (a)  and  (b).  The  infor-
 mation  for  the  Jast  three  years  is  given.
 below’-—

 Rs.  in  lakhs.

 1971-73  फ्री8  2973-74%

 Rentals  ५.»  wet  «.  »  ‘118-36  138-09,  747०9

 Royalty  .  .  .  6  9  ०9०  265  49.

 Sale  of  prints  and  stock-shots  .  .  नि  34'  72  उ7' 20.  16>  23

 Other  receipts.  .  न  के  वि  .  to"  4!  38०९  93  88s

 ToTraL  ,  ¥63°  79  388-87  772°  69

 *The  figures  are  provisional,  as  final  audited  figures  are  still  awaited.

 Telephone  Advisory  Committee  for  Statement Delhi

 2427,  SHRI  SUKHDEO  PRASAD
 VERMA:  Will  the  Minister  of  COM-
 MUNICATIONS  be  pleased  to  state

 (a)  whether  the  Telephone  Advisory
 Committee  for  Delhi  have  been  re-
 constituted;

 (b)  whether  the  strength  of  the
 Committee  has  been  slashed  from  43
 to  22  members;  and

 (c)  if  90,  the  reasons  thereof  and
 the  personnel  of  the  new  Committee?

 <
 THE  MINISTER  OF  STATE  IN

 THE  MINISTRY  OF  COMMUNICA-
 TIONS  (PROF,  SHER  SINGH):  (a)
 to  (c).  The  new  Telephone  Advisory
 Committee  for  Delhi  has  been  consti-
 tuted  on  30th  July,  1974.  The  strength
 of  the  Committee  has  been  reduced
 considerably.  For  the  present,  9  mem-
 bers  have  been  nominated  a  statement
 containing  a  list  showing  their  iames  is
 attached.

 A  hist  of  the  Members  of  the  Tele-
 phone  Advisory  Committee,  Delhi,

 Chairman

 i.  General  Manager,  Telephones,  New
 Delhi.

 Members

 2.  Shri  Sunder'al  Bhargava.
 3.  Chaudhry  Dalip  Singh,  M.P.
 4.  Smt,  Savita  Behen,  M.P.
 5.  Shri  Arjun  Dass.
 6.  Shri  Jai  Prakash  Goel,
 7.  Sardar  Tirlochan  Singh.
 8  Shri  Dharmendra  Kumar  Rastogi.
 9.  Sardar  Charanjit  Singh,

 10.  Shri  Bans:  Dhar  Gupta.
 ll.  Shri  Nihal  Singh.  न
 12,  Shri  Ratanlal  Joshi.
 13.  Dr.  Brij  Mohan  Bajaj,
 i4,  Shri  Harcharan  Singh  Josk..
 15.  Shri  K.  0,  Dixit.
 16.  Mrs,  Sushila  Jarmanidass.
 1m  Shri  D.  P.  Shah.
 i8,  Shri  H.  Rangarajan.
 19.  Shri  8,  N.  Bhargava.

 *

 .
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 Financial  Assistance  to  Bihar  for  pro-
 viding  Employment  to  Educateg  Un-

 employed
 2428  SHRI  SUKHDEO  PRASAD

 VERMA:

 Will  the  Minister  of
 be  pleased  to  state

 (a)  the  financial  assistance  asked  for
 by  the  Government  of  Bihar  for
 ‘1974-75  for  providing  employment  to
 the  educated  unemployed  persons  {n
 the  State;  and

 (b)  the  amount  actually  granted
 therefor?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  PLANNING
 (SHRI  MOHAN  DHARIA)  (a)  and
 (b)  Under  the  Employment  Promotion
 Programme  which  has  been  taken  up
 during  ‘1974-75,  for  providing  additional
 employment  to  educated  persons,  the
 Government  of  Bihar  hag  been  allocat-
 ed  a  ceiling  amount  of  Rs  345  ctores
 The  State  Government  has  been  asked
 to  formulate  schemes  in  acco:dance
 with  the  guidelines  laid  down  fni  ‘he
 Programme

 Increase  in  Postal  Rates
 2480  SHRI  BANAMALI  PATNAIK

 Will  the  Minister  of  COMMUNICA-
 TIONS  be  pleased  to  state’

 PLANNING

 (a)  the  likely  :evenue  expected  to
 yleld  as  a  result  of  the  mctease  in
 postal  rates,  and

 (b)  whether  the  increase  haa  affec-
 ६९७  the  sales  in  any  manner?

 THE  MINISTER  OF  STATI.  IN
 THE  MINISTRY  OF  COMMUNICA-
 TIONS  (PROF  SHER  SINGH)  (a)
 Rs.  2576  crores  in  a  year

 (9)  It  is  premature  at  this  stage
 to  assess  the  effect  of  the  increase  in
 the  postal  rates;  on  the  sale  of  postal
 stationery  or  on  the  postal  traffic

 Fixing  of  Priorities  for  Science  and
 Technology  iy  Fifth  Play

 WS8t  SHRI  8  N  MISRA’  Will  the
 SCIENCE  AND  कल...

 7०

 (a)  whether  Government  have
 taken  a  final  decision  about  axing  of
 priorities  for  Science  and  Technology
 in  the  Fifth  Five  Year  Plan,  and

 (b)  af  so,  the  broad  outlines
 thereof

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  AND  AGRICULTURE
 (SHRI  C  SUBRAMANIAM)  (a)  and
 (b)  Volume  I  and  II  of  the  Onaft
 Science  and  Technology  Plan  {!974—
 79)  which  gives  tnter-ala  broad  out-
 lines  of  priorities  for  Science  and
 Technology  in  the  Fitth  Five  Year
 Plan  was  placed  on  the  Table  of  the
 House  on  the  26th  March  974  The
 areas  of  priority  indicated  in  the  7  raft
 Science  and  Technology  Plan  are  agri-
 culture  including  post-harvest  techno-
 logy,  development  of  coal  technologv
 to  meet  the  energy  shortag>  a  com-
 prehensive  natural  resource,  appra  sal
 information  system  for  science  and
 technology  utilisation  of  agrcultural
 industrial  and  urban  wastes  -reation
 of  in  house  research  develonn  ent  and
 design  in  industrial  units  etc

 Report  of  Inquiry  on  Seizure  of  Bombs
 and  Weapons  in  Kanpur  and  Lucknow

 (Uttar  Pradesh)

 2482  SHRI  8  N  MISRA  Will  the
 Minister  of  HOME  AIFAIRS  be
 pleased  to  state

 (a)  whethe:  Governmcnt  have  re-
 ceived  the  Report  of  inquiry  relating
 to  seizure  of  large  quantities  of  bornbd
 and  weapons  in  Kanpu)  and  Luck-
 now  recently

 (9)  if  50  the  findings  of  the  inquiry,
 and

 (c)  action  taken  by  Government  in
 the  matter?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS
 (SHRI  F  H  MOHSIN),  (a)  to  (०)
 The  criminal  cases  registered  'n  this
 connection  are  still  under  inveatiga-
 tion
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 Functioning  of  Telephones  in  the
 Country

 2433.  SHRI  S.  N.  MISRA:  Will  the
 Minister  of  COMMUNICATIONS  be
 pleased  to  state:

 (a)  whether  it  has  come  to  the
 notice  of  Government  that  the  inci-
 dence  of  wrong  telephone  connections,
 cross  connections,  billing  out  of  pro-
 portion  to  the  actual  number  of  calls,
 ‘dead’  lines  and  other  defects  have
 been  on  the  increase  in  the  country;
 and

 (b)  if  so,  what  steps  Government
 have  taken  or  proposed  to  take  to
 rectify  the  defects  in  the  telephone
 System  in  the  country?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  COMMUNICA-
 TIONS  (PROF.  SHER  SINGH):  (a)
 There  has  been  no  general  increase  in
 the  incidence  of  wrong  telephone  con-
 nections,  cross  connections,  billing  out
 of  proportion  to  the  actual  number  cf
 calls,  dead  lines  and  other  defects  in
 the  country.  Some  telephone  systems
 have  shown  improvement  and  some
 others  margine!  deterioration.  The
 number  of  complaints  received  regard-
 ing  disputed  meter  readings  and  dis-
 crepancies  in  the  bills  have  decreased
 e.g.  for  the  quarter  ending  30-9-1972,
 there  were  on  the  average  22  com-
 plaints  per  000  telephones  whereas
 for  the  auarter  ending  30-9-1973  such
 complaints  were  only  5  ver  090  tele-
 phones.  Complaints  of  unsatisfactory
 maintenance  of  local  telephone  system
 have  also  slightly  decreased  from  6.5
 per  thousand  telephones  to  l5  per
 thousand  telephones.

 (b)  The  following  steps  are  being
 taken  to  improve  the  efficiency  of  the
 various  Telephone  systems  on  a  con-
 tinuing  basis:—

 (i)  A  testing  team  from  the  LDirec-
 torate  is  sent  to  the  various  im-
 portant  stations  pveriodically  and
 the  verformance  of  the  telephone
 system  is  observed.  Advice  is
 given  to  deal  with  the  specific
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 aspects  noticed  during  these
 observations  which  .equire
 special  attention.

 (Gi)  To  deal  with  the  problem  of
 power  failures  and  power  shed-
 ding  constant  liaison  is  being
 maintained  with  the  various
 Electricity  undertakings.  Wher-
 ever  possible,  direct  fecders
 from  sub-stations  to  the  tele-
 Phone  exchanges  are  arranged
 so  as  to  exempt  them  from
 power  shut  down.  The  provi-
 sion  of  standby  power  piants
 such  as  engine  alternators  has
 been  standardized  and  all  field
 units  have  been  empowered  to
 rErocure  them  as  ner  standards,

 (iii)  To  increase  the  mobility  of  the
 maintenance  staff  the  standards
 for  sanction  of  vehicles  have
 been  rationalised.

 (iv)  A  Group  maintenance  scneme
 for  the  upkeep  of  small  ex-
 changes  in  rural  areas  has  been
 introduced.  Under  this  arrange-
 ment  the  maintenance  of  groups
 of  exchanges  has  been  entrusted
 to  technical  teams  which  are
 equipped  with  motor.  cycles
 for  prompt  attention  to  faults.

 (v)  The  management  set-up  in  the
 major  telephone  systems  i:  be-
 ing  reorganised.

 (vi)  A  scheme  of  cable  presurisation
 and  ducting  to  protect  the  cables
 from  the  hazards  of  damage  due
 to  road  digging,  operations  etc..
 is  being  gradually  implemented.

 (vii)  A  number  of  training  centres
 have  been  opened  for  :neeting
 the  requirements  of  additional
 trained  technical  versonnel.

 Setting  up  of  Cement  Plants  in  M.P.,
 U.P.  ang  AP.

 2434.  SHRI  ARVIND  M.  PATEL:
 Will  the  Minister  of  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  be  pleased  to  state:
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 (a)  whether  the  Cement  Corpora tion  of  India  Ltd  hag  prepared  and
 submitted  proposals  for  setting  up  new
 plents  at  Akaltara  and  Neemuch  in
 Madhya  Pradesh,  Beruwala  in  UP
 and  Adilabad,  Tandur  and  Yaraguntia
 in  Andhra  Pradesh;

 (b)  if  80,  the  expenditure  invalved
 in  setting  up  of  new  plants,  and

 (e)  whether  it  would  be  possible
 to  aehieve  gelf  sufficiency  in  cement

 with  the  establishment  of  these  new
 plants?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OP  INDUSTRIAL  DE-
 VELOPMENT  (SHRI  ZIAUR  RAHMAN
 ANSARI)  (a)  Yes,  Sir

 (b)  The  estimated  cost  of  the  pro-
 jects  ३38  ag  follows

 $  No  Plant  ¥  ocation

 3  Tandur  (Andhra  Pradesh)

 2  Adilabad  (Andhra  Pradesh)

 3  Yerraguntla(Andhra  Pradesh)  .

 4  Akaltara  (Madhya  Pradesh)

 5  Neemuch  (Madhya  Pradesh)

 6  Baruwala  (Utter  Pradesh)  ,

 Capacity  Total
 (a.  lakh  =  estimated

 tonnes  cast
 (Rs  in  lakhs)

 4  3683

 4  3603

 7  4  7542

 .  6  3870

 4  75309

 न  4ण5  2364  ०
 ‘  2437

 While  the  formal  sanction  in  res-
 pect  of  proyects  at  Tandur,  Adilabad,
 Yerranguntla  anq  Akaltara  has  al-
 ready  been  issued  and  sanction  in  rem
 pect  of  Neemuch  project  is  likely  to  be
 issued  shortly,  the  proposal  regarding
 Baruwala  project  is  stil2  under
 examiriation

 (९)  While  the  establishment  of  these
 projects  may  not  result  in  complete
 self-sufficiency,  this  will  make  afdi-
 tional  production  of  cement  available
 apd  t  that  extent  reduce  the  antici-
 pated  gap  between  the  demand  and
 production  of  cement  at  the  end  of  the
 Pith,  Plan.

 Indian. किय,  of
 Feteign  Muney

 in,

 0k.  SYR  P.  VENKATA  SURBAy
 IAH:  Will  the  Minigtes  of  HOME  AF-

 FAIRS  be  pleased  to  state

 (a)  the  steps  taken  by  Government
 ta  check  the  foreign  money  in  poli-
 tics

 (b)  the  outcome  thereof,  and

 (c)  the  further  steps  envisaged  in
 thig,  durection?

 THE  DEPUTY  MINISTER  IN  HK
 MINISTRY  OF  HOME  AFFAIRS
 (SHRI  F,  H.  MOBSIN)  (a)  to  (c).  In
 pursuance  of  the  assurance  gayven  ta
 the  Howse  on  the  l4th  May,  1960,  by  the
 then  Minister  of  Home  Affaws,  the
 Foreign  Contribution  (Regulation)
 Bil,  1093,  was  introduced  in  the  Rajya
 Sabha  on  December,  197s  Tie  Bill
 seeks  to  regulate  the  acceptance  and
 utalisation  of  foreign  contribution  end
 foreign  hospitality  with  a  view  to  en-
 suring  that  our  parlramentary  institu-
 ‘tons,  political  assotiations,  achdemic
 ang  other  voluntary  orgkailsaiioms:  os
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 well  as  individualg  working  in  impor-
 tant  areas  of  national  life  may  func-
 tion  7  a  manner  consistent  with  the
 values  of  a  Sovereign  Democratic  Re-
 public,  It  envisages  inter  alia  on  out-
 right  prohibition  of  the  receipt  of
 foreign  contribution  by  any  candidate
 for  election,  member  of  any  legisla-
 ture  of  political  party  of  office-bearer
 thereof  The  Bill  is  now  before  a
 Joint  Committe  of  both  Houses  of
 Parhament
 Recrultment  of  Class  II  Employees

 2486  PROF.  NARAIN  CHAND  PA-
 RASHAR  Will  the  Minister  of  COM-
 MUNICATIONS  be  pleased  to  state:

 (a)  the  total  recruitment  to  Class
 III  in  the  various  categories  m  Pun-
 jab  Postal  Circle  in  the  year  973.74
 and  from  ist  April,  974  to  30th  June,
 1974,  separately;  and

 (b)  the  break-up,  State-wise  of  such
 recruitment  for  each  one  of  the  three
 States  namely  Himachal  Pradesh,
 Punjab  and  Haryana?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  COMMUNICA-
 TIONS  (DROF.  SHER  SINGH)  (४)
 and  (b)  The  information  asked  for  32
 not  readily  available  and  is  being  col-
 lected  and  will  be  laid  on  the  table  ¢f
 the  House  as  soon  as  possible

 Telephone  Exchanges  sanctioned  in
 funjab  Circle

 2437  SHRI  NARAIN  CHAND  PA-
 RASHAR:  Will  the  Minister  of  COM-
 MUNICATIONS  be  pleased  to  state:

 (a)  the  number  of  telephone  ex-
 changes  sanctioned  in  the  Punjab  Cir-
 cle  during  the  first  six  months  of
 1974,  State-wise;

 (b)  whether  any  phased  programme
 has  been  drawn  up  for  the  opening
 of  these  exchanges,  and

 (c)  if  go,  the  brief  outline  of  the

 programmes?  t
 THE  MINISTER  OF  STATE  IN

 THE  MINISTRY  OF  COMMUNICA-
 TIONS  (PROF.  SHER  SINGH):  (a)
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 Three  exchanges  have  been  sanetioned
 in  the  Punjab  Circle  during  first  six
 months  of  1974,  wiz,  2  in  Himachal
 Pradesh  and  one  in  Haryana  3tate.

 (b)  Yes  Sir.

 (c)  These  three  exchanges  are  pro-
 grammed  to  be  opened  during  the  last
 quarter  of  the  curreat  financial  year.

 Proposal  to  sanction  Postg  of  Corres-
 pondents  for  A.LR.,  Simla

 2438.  SHRI  NARAIN  CHAND  PA-
 RASHAR;  Will  the  Minister  of  IN-
 FORMATION  AND  BROACASTING
 be  pleaseq  to  state:

 (a)  the  names  of  the  Districts  in
 Himachal  Pradesh  which  have  got
 Correspondents  for  the  Alt  India
 Radio,  Simla;

 (b)  whether  it  is  proposed  to  sanc-
 tion  the  posts  of  such  Correspondents
 for  the  remaining  Districts  of  Hima-
 chal  Pradesh;  and

 (c)  if  su,  the  likely  date  by  which
 these  posts  would  be  sanctioned?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  (SHRI  DHARAM
 BIR  SINHA).  (a)  All  India  Radio  has
 part-time  Correspondents  in  Solan,
 Mandi,  Kuu  and  Kangra  Districts  of
 Himachal  Pradesh,

 (b)  and  (०)  Subject  to  availabilty
 of  funds,  the  question  of  appointing
 part-time  Correspondents  in  some  more
 Districts  of  Himachal  Pradesh  wil)  be
 considered  tn  a  phased  programme.  No
 definate  date  can  be  indicated  at  pre-
 sent.

 Sites  for  Location  of  Nuclear  Power
 Station.

 2439.  SHRI'S.  A.  MURUGANAN-
 THAN:  Will  the  Minister  of  ATO-
 MIC  ENERGY  be  pleased  to  state:

 (a)  wnether  sites  Yor  location  of
 nuclear  power  stations  have  been  fin-
 ally  selected;  and

 (b)  if  80,  the  names  of  these  places?
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 THE  PRIME  MINISTER,  MINISTER
 ‘OF  ATOMIC  ENERGY,  MINISTER  OF
 ELECTRONICS  AND  MINISTER  OF

 SPACE  (SHRIMATI  INDIRA  GANDHI):
 a)  and  (०).  The  Site  Selection  Com-
 mittee  appointed  by  the  Government
 to  select  suitable  sits  in  the  Northern
 Western  and  the  Southern  Electricity
 Regions  for  setting  up  new  atomic
 power  stations  has  submitted  its  re-
 ports  for  the  Northern  and  Western
 Regions.  After  considering  the  Report
 in  respect  of  the  Northern  Electricity
 Region,  a  decision  has  been  take.  to
 set  up  the  fourth  atomic  power  a:  tion
 at  Narora  in  the  Western  U.P.  The
 Report  on  the  Western  Region  has
 been  referred  back  to  the  Committee
 for  collecting  certain  additional  data
 necessary  to  arrive  at  a  decision.  The
 ‘Committee  is  currently  exainining
 various  sites  in  the  Southern  Region,
 and  !ts  Report  is  awaited.

 Changes  in  Industrial  Licensing  Policy

 2440.  SHRI  8,  A,  MURUGANAN-
 “THAM:  Will  the  Minister  of  INDUS-
 TRIAL  DEVELOPMENT  AND  SCI-
 ENCE  AND  TECHNOLOGY  be  pleas-
 ed  to  state:

 (a)  whether  the  Chairman  of  the
 Southern  India  Mill  Owners  Associa-
 tion  hag  urged  Government  to  modify
 its  licensing  policy,  if  the  textile  In-
 dustry  is  to  achieve  the  Fifth  Plan
 target;

 (b)  if  60,  the  facts  thereof;  and

 -(¢c)  Government's  response  thereto?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  AND  AGRICULTURE
 (SHRI  C.  SUBRAMANIAM):  (a)  No
 modification  of  the  textile  licensing
 policy  has  been  suggested  to  viovern-
 ‘ment  by  the  Southern  §  India  Mill
 sOumers  Association,

 <b)  and  (९),  Do  not  arise.
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 बिहार  के  गाँधी,  में  हाकर

 2441,  डा०  लक्ष्मी  नारायण  पांडे:
 क्या  संचार  मल्ली  यह  बताने  की  कृपा  करेंगे
 कि.

 (क)  क्‍या  बिहार  के  अ्रधिकाश
 गायों  मे  डाकघर  नही  है;  और

 (ख)  यदि  हा,  तो  उन  लोगों  मे  नये
 डाकघर  खोलने  की  सरकार  ने  क्या  योजना
 बनाई  है  ”

 हे
 संचार  मंत्रालय  में  राज्य  मंत्री  [प्रो०

 श्र  सिह  )  :  (क)  बिहार  में  73,686
 गांवों  मे  से  8,675,  गावों  में  डाकघर  हैं।

 (ख)  वित्तीय  कठिनाई  के  कारण  वर्ष
 1974-75  में  नए  डाकघर  सिर्फ  बहुत

 पिछड़े  कौर  पहाड़ी  इलाकों  में  ही  खोले
 जाएंगे।  बिहार  मे  इस  तरह  के  इलाकों  में
 निर्धारित  दूसरी  शर्त  परी  उतरने  पर  डाक-
 घर  खोलने  के  प्रस्तावों  की जाच  की  जाएगी  |

 Requirement  of  Fissile  Material  for
 Nuclear  Programme

 2442.  SHRI  VISHWANATH  PRA-
 TAP  SINGH:  Will  the  Minister  of
 ATOMIC  ENERGY  be  pleased  to
 state:

 \  (a)  whether  a  quantitative  study  hag
 been  made  of  the  requirements  of
 fissile  material  needed  for  our  nuclear
 programme  in  the  coming  fifteen
 years,

 (b)  if  co,  the  result  thereof;  and

 (c)  how  do  we  pfropose  to  phase
 our  production  capacity  to  match  the
 above  demand?

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY,  MINISTER  OF
 ELECTRONICS  AND  MINISTER  OF

 SPACE  (SHRIMATI  INDIRA  GANDHI):
 (a)  to  (c).  The  Department  of  Atomic
 Energy  had  set  up  a  Task  Force  to
 formulate  a  plan  for  the  nuclear  power
 programme  for  the  coming  fifteen
 years.  After  taking  inte  consideration.
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 the  various  constraints  imposed  by  (a)
 the  uranium  production  capacity;  (b)
 the  rate  at  which  the  heavy  water  pro-
 duction  capacity  can  be  increased;  (c)
 the  fuel  fabrication  and  reprocessing
 capacity;  (d)  capital
 mobilisation;  ang  (e)  the  industrial
 infrastructure  required  for  the  power
 programme  and  associated  activ'ties,
 the  Task  Force  recommended  a  nuclear
 power  programme  envisaging  ‘nstalla-
 tion  of  4720  MWe  in  Candu  type  reac-
 tors  ancy  if  possible,  two  fast  breeder
 reactors  of  500  MWe  each  in  the  last
 five  years  i.e.,  between  984  and  1989.
 A  detailed  assessment  of  this  recom-
 mendation  is  presently  in  hand  and,
 therefore,  the  recommended  programme
 can  at  this  stage  be  taken  only  as
 tentative.

 The  requirement  of  uranium  and
 fissile  plutonium  for  the  above  ‘pro-
 gramme  has  been  assessed.  After
 finalisation  of  the  programme,  arpro-
 priate  steps  would  be  taken  to  meet
 this  requirement.

 Development  of  Technology  for  Re-
 mote  sénsing  of  Natural  Resources

 2443.  SHRI  VISHWANATH  PRA-
 TAP  SINGH:  Will  the  Minister  of
 SPACE  be  pleased  to  state:

 (a)  the  progress  being  made  in  de-
 veloping  the  technology  for  remote
 sensing  of  natural  resources;

 (b)  whether  we  intend  foreign  col-
 laboration  in  this  field;  and

 (c)  by  when  do  we  expect  to  build
 our  own  satellite  for  remote  sensing
 of  natural  resources?

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY,  MINISTER  OF
 ELECTRONICS  AND  MINISTER  OF

 SPACE  (SHRIMATI  INDIRA  GANDHI):
 (a)  The  technology  is  new  and  is  still
 developing  evén  in  the  developed  coun-

 ‘tries.  Several  sensitive  instruments
 Vike  electro  optical  scanner,  imulti-

 spectral  scanner,  two  channel  radic-
 metet,  etc:.  are  being  developed.  Equip-
 ment  for  measurements  of  reflectances
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 crops  and  for
 of  data  have

 of  different  types  of
 automatic  processing
 been  identified.

 (b)  While  we  are  developing  the:
 technology  indigenously,  we  are  rever-
 theless  utilising  wherever  possible  the
 experience  gained  in  this  area  in
 foreign  countries.

 (c)  Preliminary  studies  have  beer
 initiated  to  define  a  satellite  for  re
 sources  survey  experiments.  It  is  too
 early  at  present  to  establish  a  @efinite
 plan  for  building  our  own  satellite  for
 remote  sensing.

 Progress  made  in  Perfecting  RH-568

 2444,  SHRI  VISHWANATH
 PRATAP  SINGH:

 Will  the  Minister  of
 be  pleased  to  state:

 SPACE.

 (a)  the  up-to-date  progress  made  m
 perfecting  RH-560;

 (b)  whether  the  guidance  controk
 and  on  board  instruments  of  SLV-Z3
 will  be  flight-tested  on  it;  and

 (c)  if  so,  by  when?

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY,  MINISTER  OF
 ELECTRONICS  AND  MINISTER  OF

 SPACE  (SHRIMATI  INDIRA  GANDRY):
 (a)  The  two  stage  rocket  has  heen
 developed.  Three  flight  tests  have
 been  carried  out.  Fourth  test  is
 scheduled  for  September,  1974.

 (b)  Only  on  board  control  system
 will  be  flight-tested.

 (c)  By  October,  i974.

 Removal  of  Régional  Imbalande

 2445,  SHRI  BANAMAL]  PATNAIK:

 Will  the  Minister  of  INDUSTRIAL

 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  be  pleased  to  state:



 Br

 (a)  the  criteria  for  issuing  Hcentes
 for  setting  up  industries  in  different

 regions;  and

 {b)  whether  amy  eye  is  kept  to  re-
 move  the  regional  imbalance  while
 issuing  the  same?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  AND  AGRICULTURE
 {SHRI  C.  SUBRAMANIAM):  (a)  and
 (b)  In  taking  a  decision  on  industrial
 licence  applications,  Government  take
 into  account  various  considerations  in-
 cluding  locational  aspects  in  the  hght
 of  regional  demand  and  the  need  for
 balanced  industrial  development  of  the
 country.  In  particular,  Government
 examine  whether  such  of  the  ‘indus-
 tries  as  are  capable  of  being  located
 in  backward  areas,  should  be  30  locat-
 ed.  Government  also  take  into  sc-
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 Manufacture  of  Tyres  with  Foreign
 Collaboration

 2448.  SHRI  P.  GANGADEB:
 SHRI  D.  D.  DESAI:

 Wil]  the  Minister  of  INDUSTRIAL
 DEVELOPMEN  TAND  SCIENCE  AND
 TECHNOLOGY  be  pleased  to  state.

 (a)  whether  some  tyre  companies
 had  approached  Government  regard-
 ing  the  renewal  of  their  foreign  col-
 Jaboration  agreements;  and

 (b)  the  names  and  location  of  these
 companies  alongwith  their  installed
 capacities?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE  £ND
 TECHNOLOGY  AND  AGRICULTURE
 (SHRI  C.  SUBRAMANIAM):  (a)  Yes
 Sir.

 (b)  The  names,  location  and  instal-
 led  capacity  of  the  tyre  companies,

 count  the  broad  configuration  of  which  have  requested  for  the  '2°ewal
 regional  demand  requirements  and  of  foreign  collaboration  agreements,
 supply  ava{labilities.  are  given  below-—

 Name  of  the  Unit  Location  Tyres  Installed  capa-
 city.

 Nos,

 3,  M's,  Duntop  India  Limited.  .  Shahaganj,  Calcutta.  8,68,900  pius
 +2,72,100"

 ra  M/s.  Dunlop  India  Limited.  नि  .  Ambattur,  Madras.  -5,80,000

 Mis.  Birestone  Tyre&  Rubber  Company  Bombay  6,74,000  plus 3.  Mi  Y  94  427

 Ceat  of  India  Ltd.  .  Bombay  6,50,000  plus 4.  Mis  Tyres  of  India
 22000

 Ss  M/s.  Goodyear  India  ‘Ltd.  .  .  Ballabhgarh,  Haryana  6,00,900

 6.  M/s.  Madras  Rubber  Factory  Ltd.  .  Madras  610.000  plus 3,90,000

 Mjs.Prempier  Tyresied  rr ee  Kalamascery  (Kerala)  ——_3,00,000

 ®Additional  capacity  recognised  upder  fuller  utilisation  scheme.
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 Special  Assistance  for  BackWard  Areas
 in  Andbra  Pradesh

 2447,  SHRI  Y.  ESWARA  REDDY:
 Will  the  Minister  of  HOME  AFFAIRS
 be  pleased  to  state:

 (a)  whether  Government  propose  to
 grant  special  assistance  for  the  deve-
 Jopment  of  backward  areas  in  Andhra
 Pradesh;  and

 (b)  if  so,  the  salient  features  there-
 of?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS
 (SHR!  F.  H.  MOHSIN):  (a)  and  (b)
 Government  have  announced  a  special
 assistance  of  Rs.  90  crores  during  the
 fifth  five  year  plan  period  for  the  de-
 velopment  of  backward  areas  of
 Andhra  Pradesh,  This  assistance  will
 be  earmarked  in  the  ratio  of  5:3:2
 between  Telengana,  Rayalaseema  and
 Coastal  Regions  of  Andhra  Pradesh.
 The  Andhra  Pradesh  Government  have
 been  asked  to  submit  specific  schemes
 in  this  regard.

 Cut  in  Allocation  of  Amount  tg  Delhi
 Administration  for  Harijan  Welfare

 2448.  SHRI  MOHINDER  SINGH
 GILL:  Will  the  Minister  of  HOME
 AFFAIRS  be  pleased  to  state:

 -~a)  whether  the  Centre  had  approv-
 ed  schemes  totalling  Ra.  4350  lakhs
 for  the  current  financial  year  and
 have  now  given  only  Rs.  5.72  lakhs  to
 Delhi  Administration  for  Harijan  wel-
 fare;  and

 (b)  if  so,  the  reasons  for  such  a
 Arastic  cut?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS
 (SHRI  F.  प्र.  MOHSIN):  (a)  and  (b).
 The  budget  provision  of  Re,  5.72  lakhs
 which  was  made  before  the  epproval
 of  the  Annual  Plan  for  1974-78,  is
 being  raised  to  Rs.  20.55  lakhs.
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 Setting  up  of  Oxygen  Flant  In  Small
 Seale  Sector

 2449.  PROF.  MADHU  DANDA-
 VATE:  Will  the  Minister  of  INDUS-
 TRIAL  DEVELOPMENT  AND  SCl-
 ENCE  AND  TECHNOLOGY  be  pleas-
 ed  to  state:

 (8)  whether  Government  have  de-
 cided  to  permit  setting  up  Oxygen
 Plants  in  the  small  scale  sector;

 (b)  if  s0,  the  difficulties  faced  by
 the  small  scale  sector  in  setting  up
 these  plants;  and

 (c)  the  steps  being  taken  to  remove
 these  difficulties?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  INDUSTRIAL  DE
 VELOPMENT  (SHRI  ZIAUR  RAHMAN
 ANSARI):  (a)  Yes,  Sir,

 (b)  and  (०)  One  of  the  firms  has
 represented  regarding  high  prices  of
 certain  types  of  oxygen  p‘ants  )ropos-
 ed  to  be  imported  and  the  matter  is
 being  looked  into.

 Freedom  Fighters  who  refused
 Tamrapatras

 2450.  SHRI  MOHAMMAD  ISMAIL:
 Will  the  Minister  of  HOME  AFFAIRS
 be  pleased  to  state:

 (a)  the  names  and  addresses  of  thuse
 Freedom  Fighters  who  were  invited
 to  receive  Tamrapatra  at  functions
 held  for

 the  purpose  at  Delhi  and  m
 other  stateg'but  who  have  60  far  ref-
 rained  from  accepting  their  Tamra-
 patras;  and

 (b)  the  grounds,  if  any,  advanced
 by  them  for  their  non-acceptance  ef
 the  Tamrapatras?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS
 {SHRI  ह  H.  MOHBIN):  (a)  and  (b)
 A  statement  prepared  on  the  }  asis  of
 reports  received  from  the  states  ds
 laid  on  the  Table  of  the  House
 {Placed  in  ह. ज  See  No,  LT.8i94|
 74}.
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 Grants  to  Freedom  Fighters
 Associations

 245l.  SHRI  MOHAMMAD  ISMAIL:

 Will  the  Minister  of  HOME  AF-
 FAIRS  be  pleased  to  state:

 (a)  the  names  and  the  addresses  of
 the  various  Freedom  Fighters  Associa-
 tions  in  Delhi  and  outside  to  whom
 the  Home  Ministry  has  been  giving
 grants;  and

 (b)  the  amount  of  grant,  the  names
 of  the  President  and  General  Secre-
 tarles  of  such  Associations?

 THE  DEPUTY  MINISTER  JN  ‘LHE
 MINISTRY  OF  HOME  AFFAIRS
 (SHRI  F.  H.  MOHSIN):  (a)  and  (b)
 A  statement  is  laid  on  the  Table  of  the
 Heuse.  [Placed  in  Library,  See  No.
 LT-892|74].

 Opening  of  P&T  Dispensaries  st
 Various  Places  in  Bibar

 2452.  SHRI  RAMAVATAR
 SHASTRI:

 Will  the  Minister  of  COMMUNICA-
 TIONS
 be  pleased  to  refer  to  the  reply  given
 to  Unstarred  Question  No.  786  on  the
 l7th  April,  974  and  state:

 (a)  the  towns  where  the  P  &  T  Dis-
 -Pensaries  have  been  opened  and  the
 basis  for  arriving  at  such  decisions  in
 Bihar  Circle;  and

 (b)  the  reasons  for  delay  in  open-
 sing  of  the  P&T  Dispensaries  at
 Chapra,  Darbhanga,  Dhanbad,  Jam-
 shedpur,  Gaya,  Bhagalpur,  Ranchi
 ang  Muzaffarpur?

 THE  MINISTER  OF  STATE  IN
 दि कह1.  MINISTRY  OF  COMMUNICA-

 TIONS  (PROF.  SHER  SINGH):  (a)
 The  new  P&T  Dispensaries  sanctioned
 at  Chapra,  Dhanbad,  Darbhanga,  Gaya,
 Ranch!  and  Muzaffarpur  in  Bihar  Cir-
 tle  have  not  so  far  been  opened.  The
 decisions  for  opening  of  the  new  Dis-
 pensaries  have  been  taken  on  grounds
 uf  economy.  Dispensaries  have  been
 swenctioned  in  such  places  were’  the
 xanticipated  expenditure  on  medical
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 facilities  aiter  the  opening  of  the  Lis-
 pensary  was  estimated  to  be  ivss  as
 compared  to  the  existing  expenditure
 on  medical  reimbursement  and  thus  a
 clear  saving  to  the  Department  was
 anticipated.

 (b)  The  main  reason  for  delay  in
 opening  of  P&T  Dispensaries  at
 Chapra,  Darbhanga,  Dhanbad,  Goya,
 Ranchi  and  Muzaffarpur  is  non  avaii-
 ability  of  suitable  accommodation  for
 the  Dispensaries.  Efforts  are  teing
 made  to  locate  necessary  accommoda-
 tion  at  each  place.  There  is  no  justi-
 fication  at  present  for  opening  of  Dis-
 pensaries  at  Jamshedpur  and  Fhaga!-
 pur,
 Creation  of  LSG  Posts  in  Bihar  Circle

 2458.  SHRI  RAMAVATAR  SHAS-
 TRI:  Will  the  Minister  of  COMMU-
 NICATIONS  be  pleased  to  state:

 (a)  the  number  of  LSG  Posts  cresat-
 ed  for  the  cadre  of  Postal  Clerks,  Tele-
 graph  Office  Clerks,  RMS  Sorters,
 Engimeering  Clerks,  Teleptone  Opera-
 tors,  Technicians,  working  under  PMG
 Patna  and  DMT  Patna  on  the  basis  of
 agreement  for  raising  LSG  posts  tu  20
 per  cent  between  the  administ~ation
 and  the  staff  side  in  Departmental
 Council  of  JCM;  and

 (b)  what  step  has  been  taken  io  fill
 up  those  posts?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  COMMUNICA-
 TIONS  (PROF.  SHER  SING4):  (2)
 and  (b).  The  case  is  being  processed
 and  is  likely  to  be  finalised  shortly.

 HEA  to  Employees  of  MMTC  and  Oil
 India  Ltd.

 2454.  SHRI  ATAL  BIHARI
 VAJPAYEE:

 SHRI  JAGANNATHRAO
 JOSHI:

 Will  the  Minister  of  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  be  pleased  to  state:

 (a)  the  rate  at  which  the  House
 Rent  Allowance  is  being  paid  to  the
 employees  of  Mineral  and  Metal  Trad-
 ing  Corporation  and  that  of  the  Off
 Thdia  Ltd;
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 (b)  whather  these  rates  differ  from
 that  of  the  Indian  Standards  Ingtitu-
 tion;  and

 {e)  if  80,  the  extent  thereof  and  the
 reasons  therefor?

 THE  MINISTER  OF  INDUSTRIAL

 oer
 AND  SCIENCE  AND

 ECHNOLOGY  AND  AGRICULTURE
 {SHRI  C.  SUBRAMANIAM):  (a2)  A

 or
 Ae  showing  the  rates  of  House

 t  Allowance  applicable  to  the  em-
 Rloyees  of  Mineral  and  Metal  Jrading
 Corporation  and  Oil  India  Limited  is
 attached,

 (9)  Yes,  Sir.

 (०)  The  Indian  Standards  Institu-
 tion,  being  substantially  financed  by
 the  Government  of  India  through
 gtant-in-aid,  generally  follows  the  Gov-
 ernment  pattern  of  allowances.  With
 the  implementation  of  the  Third  Pay
 Commission’s  recommendations  in
 respect  of  Grades  II,  III  and  IV  of
 ISI.  employees,  with  effect  from  1-1-73,
 the  rate  of  House  Rent  Allowance  has
 been  revised  and  in  Dethi  and  other
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 new  pay  acales,  subject  to  protection
 of  the  existing  quantum  of  House  Rent
 Allowance  drawn  by  any  employee.
 OW  India  Lid.  is  a  joint  venture  of
 the  Government  of  India  and  the
 Burmah  Oil  Company  Ltd,,  each  hold-
 ing  50  per  cent  ofthe  equity.  This
 Company  is  not  in  the  public  sector,
 Mineral  and  Metal  Trading  Corpora-
 tion  is  a  registered  Company  with  en-
 tipely  different  type  of  activities  and
 it  does  not  necessarily  follow  the  Gov-
 ernment  pattern  of  pay  80868  and  al-
 jewances.  Therefore,  it  is  not  relevant
 to  compare  the  rates  of  House  Rent
 Allowance  paid  by  Qil  India  Ltd.  and
 Mineral  and  Metal  Trading  Corpora-
 tion  with  those  paid  by  the  Indian

 tandards  Institution  to  its  employees

 Statement

 (a)  The  employees  of  Mineral  and
 Metal  Trading  Corporation  and  Oil
 India  Ltd.,  are  being  paid  House  Rent
 Allowance  at  the  following  rates:

 (A)  Mineral  and  Metal  Trading
 ‘A’  Class  cities  is  20  per  cent  of  the  Carporation

 Status  of  Staff  ‘A’  Class  Field  Non-field  Remarks.
 City  Stations.  stations.

 Section  Officers  and  below  18%  5%  i0%  These  percentage
 relate  the  basic

 Above  Section  Officers.  30%  I5%  20%  ~—  salary.

 (8)  Gil  India  Limited
 l  HRA  paid  in  the  field  and  pump

 stations  along  the  pine  lines
 Workmen  and  persons  in  clerical

 grades  are  paid  HRA  between  Rs.  35
 p.m.  and  Rs.  85  per  mensem.  This  al-
 lowance  is  paid  to  auch  employees
 who  reside  outside  the  company  area
 and  are  not  provided  with  compsny
 accommodation.  Employees  in  ‘srade
 TV  and  above  (i.e.  officers)  re  pro-
 vided  with  company  housing  apd
 HRA  is  paid  to  them

 I.  Deihi  Omer
 (a)  Workmen:  Thoge  with  monthly

 basic  ‘salary  of  less  that  Be.  00  Brg.

 are  paid  HRA  as  Rs.  60  per  mensem.
 Those  with  monthly  basic  salary  of
 Rs.  00  and  above  are  paid  IRA  of
 Rs,  80  per  mensem.

 (b)  Executives:  For  monthly  basic
 salary  between  Rs.  800425,  P.M,  the
 HRA  is  upto  a  maximum  of  Rs.  200
 P.M.  For  monthly  basic  salary  Lefween
 Ra.  450  to  Ra.  800,  the  HRA  ig  .ipto  a
 meximym  at  Ra.  a6.  For  menthly
 salary  of  over  Re.  400,  HRA  is  upto  a
 Traximum  of  88  4890  BM,  and  pay-
 ment  of  the  allowance  jg  on  praduction
 of  receipts,

 (०)  Rmployges  ip  Grade  AY  कमीं
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 above  (i.e.  officers):  They  are  pto-
 vided  with  company  housing  and  of
 HRA  48  paid  to  them.

 ater  कर्मचारियों  &  चि र्द्ध  योरोप

 2455.  भी  फ्लू  चर्म  :
 संचार  मंत्री  यह  बताने  की  कृपा  करेंगे  कि

 (क)  क्या  तीन  वर्ष  पहले  दिल्ली  में
 चांदनी  चौक  स्टाक  एक्सचेंज  के  कुछ  टेलीफोन
 कर्मचारियों  को  घूस  लेने  तथा  टेलीफोन
 लाइनों  का  दुशपयीग  करने  का  दोषी  पाया
 गया  था  ,

 (@)  क्‍या  उन  कर्मचारियों  को  दिल्‍ली'
 में  बाहर  स्थानान्तरित  कर  दिया  गया  था;

 क्‍या

 (ग)  क्या  जांच  के  बाद  यह  पाया  गया
 था  कि  उनको  चल  तथा  अचल  सम्पत्ति  को

 मूल्य  उनकी  बधिक  राय  से  अधिक  है;
 कौर

 (घ)  दोधी  पायें  गये  व्यक्तियों  के
 विऋद्ध  क्या  कार्मब्राही  को  गई  है  ?

 ललाई  मंत्रालय  में  राज्य  मंत्री  (ओ०
 श्योर सिंह

 t  (क)  यह  बात  हमारी
 जाम कम सी में  नही  है  ।

 (ख) से  (थ)  प्रथम  ही  नहीं
 उठता  ।

 Separating  Postal  ang  Telecommuni-
 cation  Branches  of  P&T

 2456.  SHRI  SUKHDEO  PRASAD
 VERMA;  Will  the  Mintater  of  COM-
 MUNICATIONS  be  pleased  te  state:

 (a)  whetttes  Government  are  ton-
 sidering  a  schertte  to  separate  postal
 afd  télecorhmiunications  branches  of
 the  P&T  department:  end

 (b)  i¢  eo,  the  reasons  thereof  end
 talw  far  the  achame  fg  likely  to  affect
 ithe  efficiency  in  both  the  Departments?
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 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  COMMUNICA-
 TIONS  (PROF.  SHER  SINGH):  (a)
 and  (b).  There  is  no  proposal  for  sepa-
 ration  of  the  P&T  Department  into
 separate  Postal  and  Telecommunication
 Branches.  The  question  of  functional
 reorganisation  of  the  P&T  Circles  in
 the  field  into  Postal  and  Telecom-
 munication  Circle  with  a  view  to
 achieve  better  operational  efficiency
 and  facilitate  the  implementation  of
 the  Plan  schemes  is  under  considera-
 tion.

 Foreign  Collaboration  Agreements

 2457.  SHRI  JYOTIRMOY  SOSU:
 Will  the  Minister  of  INDUSTRIAL
 DEVELOPMENT  AND  SC'’ENCE  AND
 TECHNOLOGY  be  pléased  to  state:

 (a)  total  number  of  foreign  collabo-
 ration  agreements,  financial  as  well
 as  technical  separately  as  in  957  and
 December,  1973;

 (b)  shares  of  (i)  Britain,  (ii)  USA,
 (iii)  West  Germany,  (iv)  Japan,  (v)
 France,  (vi)  Sweden,  (vii)  Italy  and
 (viii)  other  countries  in  collaboration
 agreements  as  in  December,  1973;

 (c)  how  many  foreign  collaboration
 agreements  were  approved  by  Gov»
 ernment  during  January  to  March,
 1974  and  number  of  products  for
 which  these  agreements  were  signed;

 (d)  whether  it  is  a  fact  that  techni-
 cal  know-how  for  the  manufacture  of
 most  of  these  products  is  indigenous-
 ly  available;  and

 (७)  the  present  policy  of  the  Gov-
 ernment  in  this  regard  and  whether
 this  policy  has  been  strictly  adhered
 to?

 गुगल  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  SC’ENCE  AND
 TECHNOLOGY  AND  AGRICULTURE
 (SHRI  C.  SUBRAMANIAM):  (a)  The
 umber  of  provosnl  involving  fureiga
 collaboration,  financial  4  well  की
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 technical  approved  by  the  Government
 in  957  and  973  is  given  below:

 Year  Total  Financial  Technical
 number  of  cases  cases

 case:
 approved

 1957  706  26  80

 7973  265  34  237

 (b)  Country-wise  break  up  of  265
 collaboration  proposa!s  approved  in
 973  is  given  below’—

 Sl.  Name  of  the  No.  of  the  Percentage
 No.  country  foreign  of  Col.(3)

 collaboration  to  total  No.
 {  proposals  of

 approv.d  =  approvals
 i.e”  265.

 TC  2  3  4
 po an

 T.  Bntain  53  20°00

 2  USA  .  48  3  Ir

 3.  West  Germany  60  22°64

 4.  Japan.  39  34  77

 5.  France.  3  4°90
 ft
 6.  Sweden  7  2°64

 7.  Italy  5  I  90

 8.  Other
 हे  countries  ,  40  I5'r0

 265  100"  30

 (०)  During  the  period  January  to
 March,  974  i3  foreign  collaboration
 proposals  were  approved  by  the  Gov-
 ernment.  Out  of  these,  9  propvsals
 involved  foreign  equity  capital  parti-
 cipation.  A  statement  of  these  cases
 indicating  the  name  of  the  Indian
 Party,  the  name  of  the  foreign  colla-
 borator,  Item  of  Manufacture,  and
 whether  the  collaboration  also  involves
 foreign  capital  participation  is  avail-
 able  in  the  Parliament  Libraty.
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 (ad)  and  (e).  Government's  policy  in
 respect  of  foreign  collaboration  con-
 tinues  to  be  selective,  Collaboration
 is  permitted  only  in  fields  of  high
 priority  and  in  areas  where  the  import
 of  foreign  technology  is  considered
 necessary.  In  other  areas,  import  of
 technology  is  considered  on  merit  if
 substantial  exports  are  guaranteed
 over  a  period  of  5  to  0  years  and  there
 are  reasonable  prospects  for  3uch  ex-
 ports,

 Foreign  Exchange  Requirement  of
 Medical  Electronicg  Equipment
 Factory  of  Philips  (India)  Ltd.,

 Poona
 2458.  SHRI  JYOTIRMOY  BOSU:

 Will  the  Minister  of  ELECTRONICS
 be  pleased  to  state:

 (a)  the  total  estimated  cost  of  the
 proposed  medical  electronics  equip-
 ment  factory  Poona,  of  Philips  India
 Ltd.,  Poona;  4  we

 (b)  the  total  amount  of  foreign  ex-
 change  involved;  and

 (९)  the  break-up  of  foreign  ex-
 change  requirement  under  each  head?

 THE  PRIME  MINISTER,  MIN'STER
 OF  ATOMIC  ENERGY,  MINISTER  OF
 ELECTRONICS  AND  MINISTER  OF

 SPACE  (SHRIMATI  INDIRA  GANDHI):
 (a)  to  (c).  As  stated  in  the  licence
 application  of  M/s.  Philips  India  Ltd.
 the  total  estimated  cost  of  the  proposed
 Medical  electronics  equipment  factory
 at  Poona  of  Philips  'ndia  Ltd.  is  Rs.  23
 lakhs  of  which  Rs  5  lakhs  is  for  build-
 ings  and  the  rest  for  plant  and  muchi-
 nery.  Foreign  exchange  is  required  for
 the  import  of  capital  goods  of  an  ap-
 proximate  value  of  Rs.  2  lakhs,

 Issue  of  Licence  for  Setting  up  of
 Industries  in  Backward  Areas

 2459.  SHRI  JYOTIRMOY  8080:
 Will  the  Minister  00  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  be  pleased  to  state:

 (a)  region-wise  and  State-wise
 number  of  industrial  licences  issued,
 year-wise,  during  the  period  1971-72
 to  ‘1978-74;
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 (b)  how  many  of  the  licences  हड्
 ते  during  this  period  were  meant  for
 setting  up  of  industries  in  the  back-
 ward  regions,  State-wise;

 (c)  whether  regional  imbalance  in
 industrial  development  has  grown  in
 recent  years;  and

 (d)  if  the  answer  to  (c)  be  in  the
 negative,  how  is  it  that  some  States
 and  regiong  are  lagging  far  behind
 others  in  regard  to  issuing  of  indus-

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  INDUSTRIAL  DE-
 VELOPMENT  (SHRI  ZIAUR  RAHMAN
 ANSARI):  (a)  and  (b).  Statement
 showing  region-wise  and  State-wise
 number  of  industrial  licences  issued
 for  setting  up  of  industries  during  the
 year  l97l-72  to  1973-74,  is  laid  on  the
 Table  of  the  House  (P'aced  in  I.ib-
 rary,  See  No,  LT-893/974).

 (e)  and  (d)  .Although  there  is  a
 definite  trend  towards  industrial  de-
 velopment  of  backward  areas,  it  is
 premature  to  make  a  relative  asses3-
 ment  of  development  in  different  areas

 Limited  Departmental  Examination  of
 Section  Officers  of  Intelligence  Bureau

 2460  SHRI  JYOTIRMOY  BOSU:
 Will  the  Minister  of  HOME  AFFAIRS
 be  pleased  to  state:

 (a)  whether  Intelligence  Bureau’s
 Section  Officers’  Grade  Limited  De-
 partmental  examination  is  being  con-
 ducted  by  the  Intelligence  Bureau
 and  not  by  the  UPSC;  and

 (b)  af  so,  the  reasons  therefor?
 THE  DEPUTY  MINISTER  IN  THE

 M'NISTRY  OF  HOME  AFFAIRS
 (SHRI  F.  H.  MOHSIN):  (a)  Yes.  Sir,

 (b)  The  Limited  Departmental  Ex-
 amination  for  promotion  to  the  grade
 of  Section  Officers  in  the  Intelligence
 Bureau  is  restricted  to  Assistants  al-
 ready  serving  in  the  Bureau.  Such
 Promotion,  being  from  one  Class  II
 post  to  another,  does  not  require  con-
 sultation  with  the  U.P.SC.,  in  view  of
 the  exemption  under  Regulation  3(c)
 of  the  Union  Public  Service  Zommis-
 sion  (Exemption  fram  Consultation)
 Regulations,  ‘1958.

 'योजना  परकाश'

 246i.  डा०  लक्ष्मीनारायण  पाडेय  :
 क्या  योजना  मंत्री  यह  बताने  की  कृपा  करेगे
 किः

 (क)  क्‍या  पांचवी  योजना  को  अन्तिम
 रूप  न  दिए  जाने  के  कारण  पाचवी  योजना
 का  पहला  वर्ष  योजना  अवकाश  वर्ष  बन
 गया  है  ,

 (ख)  क्‍या  पांचवी  योजना  इस  वर्ष  के
 अन्त  तक  लागू  कर  दी  जायगी  ,

 (ग)  क्‍या  योजना  स्थिति  की  अनि-
 उचितता  के  कारण  बालू  वर्ष  के  लिए  आयात
 नीति  शिल्पी  उत्पादन  के  उचित  लक्ष्यों  का
 निर्धारण  करना  सम्भव  नहीं  हो  सका  है
 कौर

 (घ)  उक्त  गतिरोध पूर्ण  स्थिति  को  ठीक
 करने  के  लिए  क्‍या  उपाय  किए  गए  है  ?

 योजना  मंत्रालय  में  राज्य  मंत्री  की
 मोहन  मारिया  )  :  (क)  से  (घ)
 पांचवी  पंचवर्षीय  योजना  को  अभी  प्रति
 रूप  दिया  जाना  है  :  बहरहाल,  पाचवी
 योजना  दस्तावेज  के  प्रारूप  में  स्पष्ट  किए
 गए  उद्देश्यों  के  राधा  पर,  वर्ष  974-
 75  की  वार्षिक  योजना  जो  कि  पाचवी  योजना

 का  एक  अंग  है,  को  अन्तिम  रूप  दे  कर
 अप्रैल,  (974  से  उस  पर  कार्यवाही  आरम्भ
 कर  दी  गई  है।  महत्वपूर्ण  उत्पादन  लक्ष्य
 और  नीति  सम्बन्धी  उपाय  निर्दिष्ट  कर  दिए
 गए  है  द्रोह  वे  विधिक  योजना  797I-
 75  दस्तावेज  मे  दिए  गए  है।  उसे  माननीय

 सदस्यों  मे  पहले  ही  प्रचारित  किया  जा  चका
 है  1

 स्पेशल  पुलिस  एस्टेबिलिशमेंट  को  प्राप्त

 हुई  शिकायतें

 2462.  श्री  सुखद  डाया  :  क्‍या
 प्रभाव  मंत्री  यह  बताने  की  कृपा  करेगे  कि

 (क)  केन्द्रीय  जाच  ब्यूरो  के  अन्तर्गत
 स्पेशल  पुलिस  एस्टेबिलिशमेट  को  वर्ष
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 1971,  972  तथा  1978मुकुल डल  कितनी  «=  ein  दृष्ठि  से  पिलाने  राज्यों  का  पता
 शिकायतें  प्राप्त  हुईं  ,  कौर

 (ख)  उक्त  अवधि  मे  क्रमश  कितनी
 शिकायतों  पर  निर्णय  ले  लिया  गया  तथा  कितने
 व्यक्तियो  को  किस-किस  दोष  के  आरोप  में

 क्या  दस  दिया  गया  ?

 गुह  संजा लय  तथा  कामिक  विभाग
 में  राज्य  मंत्री  (६  राम  निवास  मिर्ज़ा)  :

 (क)  कौर  (ख)  सूचना  एकत्रित  की  जा  रही
 है  कौर  इसे  यथाशीघ्र  सदन  के  पटल  पर  रख
 दिया  जायेगा  ।

 भतों  नियमों  का  बनाया  जाना

 2463.  थीं  मूलचन्द  डागा .  क्‍या  पनाम
 मनी  यह  बताने

 की
 कृपा  करेंगे  कि

 (क)  क्‍या  कामिक  विभाग  ने  एक  परि-
 पत्र  जारी  किंया  है  जिसके  अधीन  केन्द्र  सरकार
 के  प्रत्येक  विभाग  को  भर्ती  नियम  बनाने  पडते
 हैं  तथा  इसके  बारे  मे  प्रत्येक  तिमाही  मे  सूचना
 देनी  पडती  है,

 (ख)  यदि  हा,  तो  क्या  सभी  विभाग
 डम  निदेशों  का  पालन  करते  हैं.  और

 (ग)  यदि  नही,  तो  इसके  क्या  कारण  है  ?

 शाह  मंत्रालय  तथा  कामिक  विभाग

 में  राज्य  मंत्री  (ली  राम  निक्की  frat)
 (क)  थी  हा,  श्रीमत्‌  ।

 (ख)  जर  (ग)  सामान्यतया  मालया/
 विभागों  द्वारा  इस  विक्रम  घर  समय  समय  पर
 जारी  किये  गधे  अनुदेशों  का  पालन  क्रिया  जाता

 है।  किन्तु, कुछ  मामलों  मे  देखा  गया  है
 कि  मालो/  विभागों  के  भ्र धीन  सभी  पदों
 के  लिये  भर्ती  नियम  नहीं  बनाए  गये  हैं  :  यह

 सुनिश्चित  करने  के  लिये  कि  भविष्य  में  इस
 प्रकार  की  कमाया  न  रह  जाये  दीपक 2  2-7-7  4
 की  नये  अनुदेश  जारी  पीने  गए  हैं,  जिनमे
 विभागों पर  यह  जोर  डाला  गया  है  कि  ने
 छ  माह  की  झबरी  के  भीतर  ऐसे  पदो  के  लिये
 जती  निम्मो  को  यतीम  रुप  दे  दें

 लगाने  के  लिए  मानदंड

 2404.  भी  जगन्नाथ  राव  जोशी  :
 श्री  मासा  सिंह  :

 क्या  औद्योगिक  विकास  मंत्री  यह  बताने
 की  कपा  वरेंगेकि

 (क)  प्रौद्योगिक  दृष्टि  से  पिछड़े  राज्यों
 का  पता  जगाने  के  लिये  विशेष  योजना  और
 मानदंड  क्या  हैं  ,  कौर

 (ख)  ऐसे  राज्य  के  नाम  क्‍या  हैं  ?

 शौदयोगिक  विकास  मंजा सव  में  उपमंत्री

 (जौ  जिज्राउर  रहमान  पन्सारी)  :  (क)
 “पिछड़े  क्षेत्रों  का  पता  लगाने”  विचारक  पांडेय
 समिति  ने  श्रौद्योशिक  रूप  से  पिछड़े  राज्यों
 भर  सच  क्षेत्रो  का  पता  लगाने  के  लिये  निम्न-
 लिखित  मदद  लागू  करने  की  सिफारिश
 कौ  थी

 1प्रति  व्यक्ति  कुल  राय  ।

 पनजदयोग  शोर  खनन  से  होते  बाली
 प्रति  व्यक्ति  झप  ।

 उ-पंजीकृत  कार खालो  मे  अ्रभमिको  को
 क्या  |

 4>ब्रिज ली  की  प्रति  व्यक्ति  विधिक  खपत

 5-(क)  जनमसच्या,  शोर

 (ख)  राज्य  के  क्षेत्र  की  दृष्टि  से
 सीधी  सडक  की  लम्बाई  ।

 6-[क)  जनसंख्या,  और

 (@)  राज्य  के  क्षेत्र  कौ  दृष्टि  से
 रेने  की  मीलों  ये  लम्बाई  ।

 औद्योगिक  रूप  से  पिछड़े हमे  सज्जो  का
 पतला  लगाने के  बारे  ने  चिया  कार्यकारी  दल

 द्वारा  कौ  गई  सिफारिशों,  राष्ट्रीय  विकास

 परिषद  (एन०  डी०  सी०)  बसंती  %  1969
 में  स्वीकार कर  ली  थीं  V
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 हि  राष्ट्रीय  विकास  परिषद  द्वारा  लिये  गये
 निर्णय  में  एक  निर्णय  यह  था  कि  केन्द्रीय
 सरकार  पाडेय  कार्यकारी  दल  द्वारा  पता  लगाये
 गये  औद्योगिक  रूप  से  पिछड़े  प्रत्येक  राज्य
 मे  दो  चुने  गये  जिलो/  क्षेत्रा  एव  अन्य  राज्य
 ब्लाक  सच  क्षेत्रों  मे  एक  चुने  हुये  जिले/  क्षेत्र  मे
 ऑद्योगिक  एकदो  के  चल  जी  निवेश  के
 दसवे  भाग  के  बराबर  प्रत्यक्ष  अनुदान  अथवा
 राज  सहायता  दे  सकती  है  ।

 जलाई  io72a  इस  योजना  क  विस्तार

 (क)  प्रौद्योगि  रूप  से  पिछड़े  प्रत्येक
 राज्य  में  दो  जिलो  से  छ  जिलो/
 क्षेत्रो,  और

 (घर)  प्रत्येक  अरन्य  राज्यो  म॑  एक  से
 तीन  जिलो  क्षेत्रों,  तक  कर  दिय
 गया  है  ।

 (ख)  पाडेय  समिति  ने  निम्नलिखित
 राज्यो/सधो  क्षेत्रों  को  औद्योगिक  रूप  से
 पिछड़े  हुये  बताया  है

 राउत

 सच  प्रदेश

 मध्य  प्रदेश

 उड़ीसा

 राजस्थान

 उत्तर  प्रदेश

 असम

 जम्मू  और  कश्मीर

 नागालैंड

 संघ  राज्य/क्षेत्र

 गोझा,दसन  और  दिव्‌
 '  हिमाचल  प्रदेश

 सिरपुर

 त्रिपुरा

 Sew  राज्य  समझ  जाते  हैं  4

 Scheme  to  enable  Scientists,  Techno-
 Jogists  ang  Engineers  to  set  up

 Industries  based  on  CSIR
 Know-how

 2465  SHRI  D  P  JADEJA  Will  the
 Minister  0  SCIENCE  AND  TECHNO-
 LOGY  »e  pleased  to  state

 (a)  whether  CSIR  has  evolved  a
 new  scheme  to  enable  _  scientists,
 technologists  and  engineers  to  set  up
 industries  based  on  CSIR  know-how;
 and

 (b)  if  so  the  outlines  of  the  scheme?
 THE  MINISTER  OF  INDUSTRIAL

 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  AND  AGRICULIURE
 (SHRI  C  SUBRAMANIAM)  (a)  YeS,
 Sir

 (b)  The  scheme’  envisages  that
 CSIR  employees—stentists  technolo-
 gists  and  engineers—individually  oc
 in  association  with  others  may  be
 permitted  to  set  up  industries  based
 on  CSIR  know  how  fo-  commercial
 utihsttion  ang  for  exploitation  of
 rescarcheg  carried  out  by  the  CSIR
 for  industrial  development  The
 purpose  ot  permitting  =  scientists/
 technologists/engineerg  to  set  up  in-
 dustries  based  on  CSIR  know-
 how  is  to  create  a  cadre  of  entrepre-
 neurs—to  experiment  with  new  ideas
 and  methods  of  o-ganisation  and  te
 facilitate  transfer  of  tecnnologv

 The  scientist/technologist  engineer
 can  aval  of  the  facility  of  use  of  pilot
 plants  and  other  equipment  ete  against
 suitable  charges  that  the  Laboratory/
 Institute  may  levy

 A  Scientist  /technologist  /  engineer
 permitted  to  set  up  an  industry  under
 this  scheme  will  be  granted  extrao~di-
 nary  leave  for  a  period  of  three  years.
 On  expiry  of  the  leave  he  will  have
 either  to  re-join  the  service  of  the
 CSIR  or  will  have  to  resign  his  post
 under  the  CSIR  or  seek.  voluntary  re-
 tr  तह  a8  permissible  under  the
 tHles.

 o  oo
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 Black-marketing  in  Television  Picture
 Tubes

 2466.  SHRI  D.  क्,  JADEJA:
 ‘Will  the  Minster  of  INFORMATION

 AND  BROADCASTING
 be  pleased  to  state:

 (a)  whether  black-marketing  is
 flourishing  in  television  picture  tubes;
 and

 (b)  ४  80,  the  steps  taken  to  curb
 black-marketing?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  (SHRI  DHARAM
 BIR  SINHA)  (a)  and  (b)  This
 Ministry  has  not  received  any  com-
 plaints  from  TV.  receiver  manutac-
 turers  or  individual]  TV  receiver
 owners  in  regard  to  black-marketing
 in  television  picture  tubes

 केन्द्रीय  सरकार  के  कार्यालयों  में  राजभाषा
 कार्यालय  समितियां

 2467.  भी  मूलचन्द  डागा  क्या

 गृह  मती  7  मार्च,  :973  के  अ्ताराकित
 प्रीत  सख्या  2353  के  उत्तर  के  सम्बन्ध  में

 यह  बताने  वी  रूपा  करेगे  कि  हिन्दी  भाषा
 भाषी  राज्यो  में  स्थित  केन्द्रीय  सरकार  के
 कार्यालयों  मे  राजमाता  कार्यान्वयन  समितियों

 कुकृत्य  क्या  है  और  इन  समितियों  की
 स्थापना  फिन  आधारों  पर  को  गई  है  ?

 गृह  संग्रहालय  तथा  कामिक  विभाग  में
 राज्य  मंत्री  (भी  राम  निवास  मिर्धा )  :

 हिन्दी  भाषी  राज्यों  मे  स्थित  केन्द्र  सरकार  के
 कार्यालयों  मे  राजमाता  कार्यान्वयन  समितियों
 के  मुख्य  कार्य  है  (a)  हिन्दी  के  प्रयोग
 शौर  हिन्दी  शिक्षण  योजना  के  भ्र धीन  हिन्दी
 में  कर्मचारियों  के  प्रशिक्षण  से  सम्बन्धित

 गृह  मंत्रालय  के  अनुदेशों  के  कार्यान्वयन  का

 पुनरीक्षण  करना  ,  (ii)  see  तिमाही
 में  हुई  प्रगति  का  पुनरीक्षण  करना  कौर  समय
 पर  तिमाही  रिपोर्टों  के  प्रस्तुतीकरण  को

 सुनिश्चित  करन  शौर  (iii)  यह  सुनिश्चित
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 करना  है  कि  हिन्दी,  हिन्दी  कण  तथा  हिन्दी

 प्रा शु लिपि  के  लिए  कर्मचारियों  को  समुचित
 सख्या  में  भेजा  जाय  |

 जिन  कार्यालयों  में  चतुर्थ  श्रेणी  के  करमे-
 मारियो  को  छोड़कर  25  मथता  इससे
 प्रतीक  कर्मचारी  है,  उनमे  राजभाषा  कार्या-
 वयन  समितियां  बनाई  जाती  है।  न्य
 कार्यालयों  में  भी,  मता लय विभाग  खुद
 तय  करके  ऐसा  समितियां  बना  सकते  है  ।

 परन्तु  जहा  इस  मत्रालय/विभाग  के  दो  या

 प्रतीक  कार्यालय  उसी  स्थान  पर  स्थित  है  वहा

 सयुक्त  राजभाषा  कार्यान्वयन  समितियां
 गठित  की  जा  सकती  है  बेटी कि  ऐसे  कार्य-
 लो  में  चतुर्थ  श्रेणी  के कर्मचारियों  को छोड
 कर  कर्मचारियों  की  कुल  संख्या  25  या
 उससे  अधिक  हो  ।

 Ad  Hoc  Grants  to  Freedom  Fighters

 2469  SHRI  RAMAVATAR
 SHASTRI;

 SHRI  KRISHNA  CHANDRA
 PANDEY:

 Will  the  Minister  of  HOME
 AFFAIRS

 be  pleased  to  state:

 (a)  the  number  of  Freedom  Fighters,
 State-wise,  wno  were  paid  ad-hoc
 grants  during  each  of  the  last  three
 financial  years  ending  3181  March,  974
 and  also  from  ist  April,  974  till  to-
 date,  and

 (b)  the  different  purpose  for  which
 such  amounts  were  paid?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS
 (SHRI  F  H.  MOHSIN)  (a)  A  state-
 ment  is  attached.

 (b)  Ad-hoe  financial  asmstance  5
 given  to  freedom  fighters  and  the:¥
 dependents  for  specific  purposes  like
 treatment  of  serious  illness  ete,
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 State/U.T.

 ०१

 Si.  No.

 a  Andhra  Pradesh  ,

 2.  Assam

 3.  Bthar  ,  =  .

 4.  Chandigarh

 5  Delhi

 6.  Goa,  Div  &  Daman

 7.  Guyarat

 8  Haryana,

 9  Himachal  Pradesh

 to  Jammu  &  Kashmir

 tr  Karnataka

 i2  Kerala

 13  Madhya  Pradesh

 t4  Maharashtra

 Ig  Onssa  4

 t6  Punjab

 17  Pondicherry

 18,  Rajasthan  ,

 i9  Tamil  Nadu  .

 20.  Tripura  .

 2a,  UttarPradesh

 22,  West  Bengal

 23.  Meghalaya,  .

 Tota,  -

 Statement

 397I-72  7972-73  1973-74,  7974-75
 (Upto  July  74)

 33  WW  9  3

 I  2  2

 84  70  9  8

 2

 .  32  48  8  8

 I  I  T

 I  3  r

 I  ‘

 .  ५

 I  I

 I  6  36  4

 74  5  3

 22  2r  7  2

 7  7  3

 2  7  6  Y

 5  7  >  2

 2

 I  6  8

 23  68  23  2

 33  7  2  '

 :  353  753  88  8

 .  68  47  23  70

 .  I

 .  583  490  236  56
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 Proposal  to  split  functions  of  State
 Electricity  Boards

 247  SHRI  K,  MALLANNA,
 Wil  the  Minister  of  IRRIGATION

 AND  POWER
 be  pleased  to  state:

 (a)  whether  there  ४  any  proposal
 under  the  consideration  of  Govern-
 ment  to  split  the  functions  of  the  State
 Electricity  Boards,

 (b)  whether  the  opinions  of  the
 States  have  also  been  Sought  in  this
 regard,  and

 (६)  af  80,  the  main  features  thereof
 as  well  as  the  recommendations  made
 earlier  by  a  team  of  experts  led  by
 Shri  Pathak,  Member  of  Planning
 Commission?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (PROF  SIDDHESHWAR  PRA-
 SAD)  (a)  to  (c)  The  proposals  for
 restructuring  of  the  electricity  indus-
 try  include  separation  of  generation
 from  t-ansmission  and  distribution  in
 the  State  Electricity  Boards  This  has
 been  proposed  tor  increasing  the  ra-
 tionahsation  of  management  and  ensur-~
 ing  undivided  attention  to  each  of  the
 functions  Discussions  were  heli  with
 almost  all  the  State  Governments  and
 their  views  on  the  proposal  have  been
 asceitained  The  Planning  Commis-
 sion  while  emphasising  the  need  for
 improving  the  managerial  capabilities
 in  the  State  Electricity  Boards  have
 expressed  that  these  functions  shoul!
 not  be  separated  A  final  decision  on
 the  separation  of  functions  would  be
 taken  by  each  State  Government

 Civil  Works  on  Diversion  of  Water  of
 TWo  East  Flowing  Rivers  to

 Loiganamakki  Reservoir

 2472  SHRI  ०  8  CHANDRA
 GOWDA;

 Will  the  Minister  of  IRRIGATION
 AND  POWER  हु

 be  pleased  to  state,
 (a)  whether  Karnataka  Government

 are  awaiting  a  green  signal  from  the
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 Centre  to  go  ahead  with  the  civil
 works  on  diversion  of  waters  of  two
 east-flowing  rivers  in  Shimog,  pistrict to  Loiganamakki  reservoir,  the  main
 source  of  power  generation  i  Saras-
 wat:  Hydel  Project;  and

 (b)  i¢  so,  at  what  stage  the  matter
 Stands  at  present?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  SIDDHESHWAR  FPRA-
 SAD)  a)  and  (b):  No  proposal  to
 divert  waters  ot  two  east  flowing
 rivers  into  the  Linganamakki  reser-
 vow  of  Sharavath:  Project  has  been
 received  Th>  Government  to  Karna-
 taka  have,  however,  submitted  a  pro-
 ject  report  on  Chakra  Scheme  in  July,
 3974  The  scheme  envisages  diversion
 of  waters  from  the  west  flowing
 Chikra  river  and  its  tributary  Save-
 haklu  into  the  Langanamakki  reser-
 voir  in  the  Sharavath:  basin  for  aug-
 menting  the  energy  potential  of  powe-
 Stations  in  the  Sharavath’  valley  The
 Scheme  १8  estimated  to  cost  Rs  3675
 Crores  and  75  likely  to  be  considered
 by  the  Advisory  Committee  on  Irriga-
 tion,  Flood  Control  and  Power  Project;
 shortly

 Ban  था  Organisations  like  Congres;
 for  Cultural  Freedom  and  Gandhi

 Peace  Foundation
 2473  SHRI  M  &  PURTY  Will  the

 Minister  of  HOME  AFFAIRS  be  pleas
 ed  to  state

 (a)  whether  any  demand  has  been
 made  for  the  immediate  ban  on  organi-
 sations  like  the  Congress  for  Cultural
 Freedom  and  the  Gandhi  Peace  Foun
 dation,  and

 (b)  if  so,  the  reaction  of  Govern-
 ment  thereto?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS
 (SHRI  F  H  MOHSIN):  (a)  Govern
 ment  have  seen  a  news  report  regard-
 ing  the  demand  for  an  immediate  Fan
 on  organisafions  hke  the  Congress  for
 Cultural  Freedom  and  the  Gandhi
 Peace  Foundation.
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 (b)  Existing  provis.ons  in  law  are
 considered  adequate  to  deal  if  some
 of  the  activities  of  these  organisations
 as  are  found  to  be  wrejudicial  to  pub-
 lic  order  and  national  security,

 Grant  of  Penmon  to  Ex-Andaman  |
 Prisoners

 2474  DR  SARADISH  ROY  Will  the
 Minister  of  HOME  AFFAIRS  be  pleas-
 ed  to  state

 (a)  whether  some  applications  for
 prisoners  are  still  pending  with  the
 Ministry

 (b)  if  so,  number  of  such  petitions
 and  reasong  for  the  delay,  and

 (c)  when  they  are  likely  to  be
 finalised?

 THE  DEPUTY  MINISIER  IN  THE.
 MINISTRY  OF  HOME  AFFAIRS
 (SHRI  F  H  MOHSIN)  (a)  No  Sir

 (b)  and  (c)  Do  not  aryse

 Demand  from  Mizoram  Pradesh  ta
 have  ta’ks  with  the  Underground

 Mizos

 2475  SHRI  N  E  HORO
 SHRI  K  MALLANNA

 Will  the
 AFFAIRS
 be  pleased  to  state

 Minister  of  HOME

 (a)  whether  any  demand  has  been
 made  by  Mizoram  to  the  Central  Gov-
 ernment  to  hold  talks  with  the  under-
 ground  Miuzos,  to  fing  a  lasting  solu-
 tion  to  the  problems  of  the  Union
 Territory,  and

 (b)  if  go,  the  reaction  of  Union
 Government  thereon?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS
 (SHRI  F  H  MOHSIN)  (e)  No  such
 demand  has  been  received  from  the
 Union  Territory  Administration.

 (9१  Noes  not  arise.

 ro.

 Manufacture  of  Itemg  with  Foreign
 Collaboration

 2476  DR  KARNI  SINGH  Will  the
 Minister  of  INDUSTRIAL  DEVELOP-
 MENT  be  pleased  to  state

 (a)  whether  many  of  the  3  items
 hsted  recently  for  joint  ventures  with
 foreign  collaboration  airangements  are
 those  for  which  indigenous  know-how
 is  readily  available  in  India

 (b)  whether  thig  does  not  go  against
 our  object  of  self-reliance,  and

 (c)  the  corrective  action  proposed
 to  be  taken  in  the  matter?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  AND  AGRICULTURE
 (SHRI  C  SUBRAMANIAM)  (a)  to
 (c)  Governments  p  licy  in  regard

 to  Foreign  Collaboration  comtinues  to
 be  selective  Foreign  collaboration  38
 not  normally  permitted  m  areas  wheie
 the  requisite  technology  Ww  indigenous-
 ly  available  except  where  such  colla-
 boratinn  is  intended  to  promote  ex-
 ports  Areas  where  the  technological
 base  in  our  economy  needs  to  be
 setrengthened  have  been  identified  by
 the  National  Committee  on  Science
 and  Technology  and  suitable  Research
 and  Development  Progiammes  have
 been  drawn  up  for  this  purpose  as
 part  of  our  policy  to  promote  self-
 reliance

 bbuprovement  of  AIR  services  in
 Strategie  Areas  of  Barmer  and

 Jaisalmer  ip  Rajasthan

 2477  DR  KARNI  SINGH  Will  the
 Minster  of  INFORMATION  AND
 BROADCASTING  be  pleased  to  state

 (a)  whether  Government  are  aware
 that  the  people  in  the  strategic  areas
 of  Barmer  and  Jaisalmer  m  Rajasthan
 stil]  depend  on  Pakistan  Radio  for
 news  since  the  All  India  Radio  bulle-
 tins  are  not  audible  clearly  in  those
 areas  and

 (b)  the  steps  proposed  to  be  taken
 to  improve  the  services  of  AIR  in  those
 areas?
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 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  INFORMATION  AND

 FROADCASTING  (SHRI  DHARAM
 IR  SINHA):  (a)  Some  parts  of  Eas-

 te:n  Jaisalmer  and  Eastern  Barmer
 are  within  the  primary  service  range
 of  high  power  transmitter  at  Jodh-
 pur.  The  remaining  parts  do  not  come
 under  the  primary  coverage  of  any
 tansmitter  either  in  India  or  in  Pakis-
 tan.  However,  these  areas  come  under
 second  grade  night-time  coverage  of
 some  AIR  stations  including  Jodhpur.

 (b)  The  question  of  improving  the
 services  of  AIR  in  Rajasthan  includ-
 ing  the  border  areas  is  under  consi-
 deration,

 Industrial  Production  in  MUP.

 2478,  SHRI  MARTAND  SINGH:
 Will  the.  Minister  of  INDUSTRIAL

 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  be  pleased  to  state;

 (a)  the  extent  to  which  industria)
 production  suffered  due  to  coal  and
 power  shortage  during  the  last  six
 months  in  the  Madhya  Pradesh  region;
 and

 (b)  the  steps  taken  to  ensure  an
 adequate  supply  of  coal  and  power  to
 industries?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  AND  AGRICULTURE
 (SHRI  C.  SUBRAMANIAM):  (a)  No
 report  has  been  received  to  show  whe-
 ther  generally  production  suffered  que
 to  coal  and  power  shortage  during  the
 last  six  months  in  the  Madhya  Pra-
 desh  region  in  particular.  The  power
 supply  position  in  Madhya  Pradesh  is
 generally  satisfactory  and  there  have
 been  no  reports  of  say  major  short-
 fall  in  supplies  to  industrial  units.

 There  has  been  no  short-fail  in  the
 Production  of  coal  in  the  country.  The
 position  of  supply  to  users  is,  however,
 not  satisfactory  on  account  of  the  fact
 that;  owing  to  considerable  increase  in
 the:demand  for  coal,  patticularly  «by
 the  power  houses  and  the  steel  pletits,
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 which  enloy  a  higher  priority  for  al-
 lotment  of  wagons,  the  relatively  low
 priority  consumerg  have  had  to  face
 shortage  of  coal  in  the  recent  months
 all  over  the  country.  As  a  result,  the
 demands  of  all  industries  were  not
 met  in  full  but  pro  rata  distribution  of
 available  coal  wag  made  to  them  to
 ensure  that  the  minimum  requirements
 of  coal  were  reached  to  keep  the  in-
 dustrieg  going.

 (b)  The  following  are  some  of  the
 steps  taken  to  improve  the  loading
 and  the  equitable  distribution  of  coal

 (i)  The  field  organisation  of  the
 Railways  at  Calcutta  has  been
 strengthened  with  the  posting
 of  a  senior  oificer  as  Direc.
 tor,  Rail  Movement,  A  Joint
 Cell  with  the  representatives
 ot  Coal  Mines  Authority  Limi-
 ted,  and  Bharat  Coking  Coal
 Lid.  has  been  created  under
 the  Chairmanship  of  Director,
 Rail  Movement.  The  Cell  is
 having  regular  meetings  to
 discuss  mouvemeni  of  coal,
 sort  out  problems  and  keep
 overall  watch  over  movement
 of  coking  conl  and  hard  coke,
 allotments  of  which  are  con-~
 trolled  by  Coal  Controller.

 A  high  level  Committee  has
 been  constituted  by  the  Minis-
 try  of  Steel  and  Mines  unde:
 the  Chairmanship  of  Deputy
 Minister  of  Steel  and  Mines
 to  look  into  the  problems  of
 distribution  and  transport  of
 coal.  The  Committee  has
 decided  to  step  up  movement
 of  coal  for  supply  to  various
 sectors,  especially  tg  smal)
 scale  industries  brick  kilns
 and  ‘domestic  |  consume:s
 Schemes  for  opening  cumps
 at*  important  consuming
 centres  for  supply  of  coaj  to
 amall  scale  industries,  brick
 burners  and  domestic  consu-
 mers  are  being  pursued.  vigo-
 rously.

 .

 (ii)
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 As  regards  power,  efforts  are  being
 made  continuously  by  the  Planning
 Commussion,  Ministry  of  Irrigation  and
 Power,  the  Ministry  of  Heavy  Indus-
 try  and  this  Ministry  to  overcome
 this  problem  and  take  remedial  mea-
 sures  for  making  available  adequate
 powe:  to  industries  The  short-term
 and  the  long-term  measures  taken/
 proposed  to  be  taken  are

 Short-term  measures:

 di)  Avamlable  survolus  power  in
 certain  Stafes  is  being  fully
 utilised  to  meet  the  shortage
 in  the  deficit  States

 (u)  Repair  to  the  thermal  gene-
 rating  units  has  been  expeait-
 ed.

 (an)  Arrangement  for  better  quality
 of  coal  to  the  thermal  powei
 stations  in  the  Eastern  Region
 where  units  are  getting
 damaged  due  to  use  of  infe-
 rior  quahty  ot  coal  have
 been  made

 {iv)  Power  generation  projects
 under  construction  and  im-
 portant  transmissioi  lines
 have  been  experited

 <v)  Small  generating  sets  lying
 idle  with  Electricity  Boards
 have  been  pressed  into  se.-
 vice

 vi)  Process  industi:e,  using  steam
 are  being  permitted  to  instal
 captive  powen  generating
 plants.

 Diesel  sets  have  been  installed
 by  some  of  the  State  Electri-
 city  Boards.

 (vii)

 (vili)  Industries  have  been  permit-
 ted  to  instal  standby  emer-
 gency  diesel  sets  to  be  run  in
 time  of  power  shortage/fai-

 lure.

 Long-Term  Measures.

 A  decade  Plan  for  power  develop-
 tment  has  been  prepared,  During  the
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 Fifth  Five  Year  Plan,  it  is  proposed
 to  add  9.4  million  KW  of  thermal,  6.4
 mullon  of  KW  of  hydro  aud  0.7  mil-
 lon  KW  of  nuclear  powe:.  If  the
 above  programme  ig  fulfilled,  there
 will  be  no  power  shortage  at  the  end
 of  the  Fifth  Plan.

 Setting  up  of  Raw  Material  Banks

 2479  SHRI  N  K  P  SALVE,
 Will  the  Minister  of  INDUSTRIAL

 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  be  pleased  to  state

 (a)  whether  Government  are  think-
 ing  of  setting  up  Raw  Material  Banks
 to  help  small  entrepreneurs,  and

 (b)  7  so,  the  advantages  envisaged
 by  starting  such  Banks?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  INDUSTRIAL  DEVE-
 LOPMENT  (SHRI  ZIAUR  RALIMAN
 ANSARI)  (a)  and  (b)  This  Minis-
 try  has  no  information  regarding  any
 proposal  to  set  up  raw  mate-ial  banks.
 However,  nineteen  State  Governments
 and  one  Union  Terri’oiv  have  set  up
 Small  Industries  Corporations  to  assist
 small  scale  units  in  procurement  of  raw
 materials

 A  list  of  Small  Industries  Develop-
 ment  Corporations  set  up  so  far  is
 attached

 Statement

 States
 Andhia  Pradesh
 Assam
 West  Bengal
 Bihar
 Kerala
 Gujarat.
 Madhya  Pradech,
 Maharashtra

 9  Karnataka  ६  ०

 0  Orissa
 ld.  Punjab
 2  Rajasthan.
 33  Uttar  Pradesh.

 ्

 Amn

 kr
 ९.
 NS
 5
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 34  Tamil  Nadu
 15,  Haryana
 36  Himachal  Pradesh
 7  Tripura
 78  Manipur
 i9  Jammu  and  Kashmir
 Union  Territory

 ]  Delhi

 Application  for  Setting  up  Clinker
 Unit  at  Patratu  in  Hazaribagh

 District
 2480  DR  H  P  SHARMA  Will  the

 Maimster  of  INDUSTRIAL  DEVELOP-
 MENT  AND  SCIENCE  AND  TECH-
 NOLOGY  be  pleased  to  state

 (a)  whether  while  the  first  cement
 plant  in  West  Bengal  at  Durgapur  38
 nearing  completion,  the  application
 for  the  connected  clinker  unit  to  be
 set  up  at  Patratu  in  Hazaribagh  Dis-
 trict  (a)  counterpart  of  thys  cement
 plant)  is  still  awaiting  Central  Gov-
 ernment  clearance

 (b)  if  so,  at  which  stage  the  appli-
 cation  for  the  chnker  unit  stands  at
 present,  and  the  reasons  for  the  de-
 lay  m  38  clearance  and  by  what
 time  it  38  likely  to  be  cleared,  and

 (c)  from  which  units  the  clinker
 supplies  of  the  said  cement  plant
 would  be  made  available?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  INDUSTRIAL  DEVE-
 LOPMENT  (SHRI  ZIAUR  RAHMAN
 ANSARI)  (a)  and  (b)  No,  S:*
 Letter  of  Intent  for  the  chnker  plant
 at  Patratu  has  been  issued  on  I5-6-
 974

 (c)  Pending  completion  of  the  clink-
 er  plant  at  Patratu,  the  clinker  sup-
 plies  to  Durgapur  Cement  Plant  will
 be  made  available  from  Satna  Cement
 Works  of  the  same  Company

 Development  of  Centraj  Forces  in
 Bihar

 2481  SHRI  SAMAR  GUHA  Will
 the  Minster  of  HOME  AFFAIRS
 be  pleased  to  state

 (a)  total  number  of  Central  Re
 serve  Police  and  other  Central  forces
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 used  for  dealing  with  current  mass
 agitations  m  Bihar;

 (b)  whether  Army  help  wag
 sought  there,

 also

 (c)  af  80,  the  occasions  when  such
 Army  help  was  sought,  and

 (d)  break-up  of  the  figures  of
 numbers  of  CRP  and  other  auxi-
 lary  forces  under  the  Central  Home
 Ministry?

 THE  DEPUTY  MINISIER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS
 (SHRI  ए  H  MOHSIN)  (a)  at  pre
 sent  45  coys  of  CRP  and  7  coys  of
 BSF  are  dep'oved  in  Puihar  to  assist
 the  State  Government  in  the  mainten-
 ance  of  law  and  order

 (b)  No  Sir

 (c)  Does  not  arise

 (d)  The  armed  forces  under  the
 Mimostry  of  Home  Affairs  inter  aha
 going  in  aid  of  civil  power  are  CRPF
 BSF  and  Assam  Rifles  The  CRPF
 consists  of  60  battalons  BSF  have
 77  battalions  and  Assam  Rifles  22
 battalions

 National  Research  Laboratories
 Kerala

 2482  SHRI  VAYALAR  RAVI

 Will  the  Mnunister  of  SCIENCE
 AND  TECHNOLOGY  be  pleased  ६०
 state

 in

 (a)  whether  there  38  any  proposal
 to  set  up  some  national  research  la-
 boratories  in  Kerala,  and

 (b)  aft  so,  the  outhmes  of  the  pro-
 posal  and  the  steps  already  taken  in
 that  direction?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE
 AND  TECHNOLOGY  AND  AGRI-
 CULTURE  (SHRI  C  SUBRAMAN-
 IAM)  (a)  and  (b)  The  Governing
 Body  of  the  Council  of  Scientific  and
 Industrial  Research  (CSIR)  have  de-
 cided  GQ)  to  take  over  the  Industrial
 Testing  and  Research  Laboratory  of
 the  Kerala  Government  in  Trivan-
 drum:  a  spices  technology  unit  and
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 a  ceramics  technology  unt  will  be
 located  here  (ii)  to  set  up  a  Poly-
 technologica]  Clinic  in  Trivandrum,
 and  (a)  to  set  up  a  Complex  of  Units
 of  some  of  the  National  Laboratories
 in  Cochm  The  Government  of  Ke-
 rala  have  been  requested  to  take
 necessary  steps  for  the  transfer  of
 the  said  laboratory

 दिल्‍ली  और  समय  प्रदेश  के  शहरो  के  बीच
 सीधे  डायल  करके  टेलीफोन  करने  की

 व्यवस्था

 2483.  श्री  चन्दूलाल  चन्द्राकार:
 क्‍या  संचार  मंत्री  यह  बताने  की  ४पा  करेगे
 कि

 (क  )  क्‍या  मध्य  प्रदेश  के  कसी  जहर
 शौर  दिल्‍ली  के  बीच  सधे  cs  करके
 टेलीफोन  करने  की  ब््बस्था  हैं

 (ख  )  क्या  सरकार  भोपाल  अर  दिल्ली  के
 के  बीच  ऐसी  व्यवस्था  करने  की  योजना  पर
 विचार  ह. द  रही  है  और

 ग)  यदि  हा,  तो  इस  कार्य  को  पूरा
 करने  में  कितना  समय  लगेंगी  ?

 संचार  मंत्रालय  में  राज्य  मंत्री  (प्रो०
 कोर  सिंह:.  (जी  नही  1

 (@)  भोपाल  को  दिल्‍ली  से  सीधी
 डायलॉग  के  जबकि  जोड़ने  की  एक  योजना  को

 पहले  ही  स्थिति  दे  दी  गई  है  1

 (ग  )  आशा  है  कि  यह  योजना  वर्ष
 4977  में  पूरी  हो  जाएगी  1

 सिलाई,  द्ग  धौर  खुरद्षीपार  की  टेलीफोन
 व्यवस्था

 2484  श्री  अम् यू लाल  जाकर  :
 क्या  संचार  मली  यह  बताने  की  कृपा  करेगे
 कि  8

 (क  )  क्‍या  उनके  मंत्रालय  ने,  भिलाई

 दुर्ग  और  बुर शी पार  की  टेलीफोन  व्यवस्था

 को  अलग-अलग  ने  रख  कर एक  साथ  जोड़
 देने  का  निर्णय  विया  है  ,

 (@)  क्या  विधायकों  समद  सदस्यों
 तथा  अन्य  लोगो  ते  उक्त  तीन  उपनगरों
 को  जो  एक  दूसरे  से  बिल्कुल  लगे  हुए  है,
 सीधा  टेलीफोन  से  जोडने  के  लिए  उनसे  माग
 की  है.  और

 (२)  नप  cf,  ते;  इस  मामले  में  क्‍या
 कार्यवाही  की  गई  है  ?

 संचार  मंत्रालय  में  राज्य  मंत्रों  (प्रो०
 दोर  सिह:  (क)  (ग)  जी  हा  $
 भिलाई  र्ट्स  प्लाट  इंडस्ट्रियल  एस्टेट  और

 दुर्ग  टेलीफान  प्रणाली  के  निकट  के  सामु-
 दायिक  हितों  का  ध्यान  गे  रखते  हुए,  विभाग
 ने  यह  निर्णय  क्या  है  वि  भिलाई  दुर्ग  कौर

 खुर्सीपार  के  तीनो  क्सचेजों  को  परस्पर
 जांड  क४  समूचे  क्षेत्र  म ेएक  सघठित  टेलीफोन
 प्रणाली  का  विकास  किया  जाए  ।
 इन्हें  परस्पर  जानने  के  लिए  पर्याप्त  सख्या

 में ट्रक  का  व्यवस्था  की  जा  रही  है।

 मौजूदा  लागू  शुल्क  दरो  के  मुताबिक
 इन  'एक्सचेंजों  के  बीच  की  गई  तीन  मिनट
 की  अवधि  की  कालो  के  जिए
 25  पैसे  प्रति  काल  की  दर  से  चार्ज  क्या
 जाएगा  |  ज4  इन  एक्सचेंज।  को
 आटोमेटिक.  बना  दिया  जाएगा  ता  सीधे
 डायल  करने  की  सुविधा  भी  दे  दी  जाएगी  1

 बिल्ली-भिलाई  ट्रंक  लाइन

 2485.  श्री  चन्दूलाल  शना  कर  :
 क्या  संचार  मंत्री  यह  बताने  की  क्वीन  करेगे  कि
 क्या  देश  के  सबसे  बडे  श्रमिक  केन्द्र,  भिलाई
 से  दिल्‍ली  राजधानी  शहर  के  साथ  टेलीफोन
 सकें  स्थापित  करते  मे  कई  दिन  लगे
 जाते  हैं?

 संचार  मंत्रालय  में  राज्य  मंत्री  (प्रो०
 दोर सिह  )  7  जी  नहीं।  भिलाईसे
 दिल्‍ली  के  ट्रक  काल  मागपुर-बम्बई-दिल्ली
 को  एक्सियन  काबुल  प्रणालियों  के  रास्ते
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 से  लगाए  जाते  है।  आमतौर  पर  ये  काल

 यथोचित  समय  पर  लगाए  जति  है  कौर

 इन्हे  लगाने  में  बहुत  अधिक  देरी  नहीं  होती  ।

 22  जुलाई,  974%  3  भ्रमित,  974
 के  पखवाड़े  के  दौरान  भिलाई  से  दिल्ली  के

 लिए  कुल  0  ट्रक  वाले  बुक  वी  गई  थी  ।

 इनमे  में  दूँ  बालें  .4  5  घटे  की  भ्र वधि  के
 भीतर  लगाई  गई  थी।  जब  कोणएक्सिश्नल

 केबुल  मार्गों  पर  या  दुर्ग-ताजपुर  खुली  तार
 लाइनों  पर  राबिया  होती  है  तो  कभी-
 कभी  भिलाई  से  दिल्‍ली  की  काले  देरी  से  लग
 पाती  है।  ये  राबिया  अक्सर  नही  होती
 है

 Functioning  of  MRA

 2486  SHRI  B  K  DASCHOW-
 DHURY  Will  the  Minister  of  HOME
 AFFAIRS  be  pleased  to  state

 (a)  whether  his  attention  has  been
 drawn  to  a  news  ieport  on
 9th  June,  974  in  which  the  Megha-
 laya  Finance  Minister  was  stateg  to
 have  said  that  the  functioning  of  the
 MRA  is  a  matter  of  opinion
 whether  7  38  good  or  bad,  and

 (b)  whether  in  pursuance  of  ques-
 tions  raiseq  in  the  Parliament  he
 has  made  any  enquiry  into  the  alleged
 involvement  of  Meghalaya  Munisters
 with  the  CIA  through  the  MRA?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS
 (SHRI  F  H  MOHSIN)  (a)  Yes
 Sir

 (9)  No  such  enquiry  hag  been
 made  Full  vigilance  is,  however,
 being  maintained  in  regard  to  national
 security
 Atomic  Clock  acquired  by  National

 Physical  Laboratory

 2487.  SHRI  BANAMAL]  PAZNAIK
 Will  the  Mynisfer  of  SCIENCK  AND
 TECHNOLOGY  be  pleased  to  sttte:

 (a)  whether  the  National  Physical
 Laboratory  has  acquired  an  atomir

 «clock,
 t

 AUGUST  14,  974  Written  Answers  १36

 (b)  if  go,  the  salient  features  there-
 of,  and

 (c)  whether  the  laboratory  is  deve-
 loping  a  series  of  cesium-beam,
 hydrogen-maser  and  rubidium  vapour
 atomic  clocks  with  indigenous  know-
 how  if  so,  their  stage  of  developnient
 and  the  time  by  which  these  are
 likely  to  be  deve'  sped?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE
 AND  TECHNOLOGY  AND  AGRI-
 CULTURE  (SHRI  0  SUBRAMAN-
 IAM)  (a)  Yes  Sir

 (b)  The  Cesium-Beam  Atomic
 Clock  is  based  on  fundamental  quan-
 tum  phenomena  and  has  an  accuracy
 of  one  second  in  ten  thousand  years
 With  the  acquiring  of  this  atomic
 clock  the  accuracy  of  the  present
 system  which  is  2  parts  in  10,
 and  35  based  on  quartz  crystal  has
 been  improved  to  7  parts  m
 101.  The  higher  order  of  accuracy
 availible  from  this  atomic  clock  will
 meet  the  sophisticated  time  and  fre-
 quency  requirements  of  Defence
 Spice  Research,  Radio  Science  Com-
 munication  Satellite  tracking  and
 othe:  research  activities  in  the
 country

 (c)  Yes  Sn  The  development  of
 a  series  of  ceslum-beam  hydrogen
 maser  and  rubidium  vapour  atomic
 clocks  with  indigenous  know-how
 has  been  initiated  at  National  Phy-
 sical  Liboratory  (NPL)  It  is  hop-
 ed  that  indigenous  atomic  clocks  will
 be  ready  in  about  five  years’  time
 depending  upon  the  availability  of
 resources  which  involve  considera-
 ble  inputs
 Techuical  Objection  in  Setting  up  of

 Newsprint  Project  in  Kerala

 2488  SHRI  VAYALAR  RAV!  Will
 the  Minister  of  INDUSTRIAL  DE-
 VELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  be  pleased  to  state

 (a),  whether  dustan  Paper  Cor-
 poration  has  raised  arly  hew  techni-
 cal  abjection  regarding  the  setting
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 up  of  a  newsprint  project  in  Kerala;
 and

 (b)  if  so,  the  facts  thereof  and  the
 steps  taken  by  Government  to  the
 smooth  progress  of  the  works  on  this
 project  and  its  completion  at  the
 scheduled  time?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE
 AND  TECHNOLOGY  AND  AGRI-
 CULTURE  (SHRI  C.  SUBRAMANI-
 AM):  (a)  No,  Sir.

 (bo)  The  Hindustan  Paper  Corpo-
 aation  is  going  ahead  with  the  im-
 plementation  of  the  project.  The
 Project  Report  has  been  updated  and
 orders  for  plant  and  machinery  are
 expected  to  be  placed  shortly,

 Kerala  Agricultural  Labour  Bill

 2489  SHRI  VAYALAR  RAVI:
 दि". ८116  the  Ministee  of  HOME  AF-
 FAIRS  be  pleased  to  state:

 (a)  whether  Central  Government
 has  not  so  fay  given  clearance  to  the
 Kerala  Agricultural  Labour  Biull
 which  is  aimed  at  improvement  of
 the  working  conditions  of  several
 lakhs  of  agricultural  labourers;  and

 (b)  if  so,  the  reasons  for  delay  and
 the  time  by  which  clearance  is  ex-
 pected  to  be  given  to  this  Bull?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS
 (SHRI  F.  H,  MOHSIN):  (a)  The
 Bill  hae  been  assented  to  by  the
 President  on  ‘81/7/1974,

 (b)  Does  not  arise.

 Black  Marketing  of  Truck  Tyres  in
 Kanpur

 2490.  SARDAR  SWARAN  SINGH
 ‘SOKHI:  Will  the  Minister  of  INDUS-
 TRIAL  DEVELOPMENT  AND
 SCIENCE  AND  TECHNOLOGY
 be  pleaseg  to  state:

 (a}  whether  Police  has  recovered
 ‘hoarded  Truck  Tyres  worth  several
 lakhs  of  rupees  at  Kanpur,  recently
 in  June,  during  raids  on  several

 *godowns;

 ms

 (b)  whether  any  quantity  of  tyres
 and  tubes  are  available  in  black
 market  and  the  genuine  customers
 are  deprived  of  them  due  to  defective
 distribution  system  in  the  whole
 country;  ang

 (c)  aft  80,  the  steps  Government
 propose  ६0  take  against  the  licensed
 authorised  dealers,  who  are  either
 caught  red  handed  or  doing  black
 marketing  in  this  trade?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE
 AND  TECHNOLOGY  AND  AGRI-
 CULTURE)  (SHRI  C  SUBRAMAN-
 IAM):  (a)  Government  of  U  P.
 has  been  requested  to  furnish  the
 required  information  It  will  be
 laid  on  the  Table  of  the  House  as
 soon  as  it  i,  collected

 (b)  an@  (c)  There  has  been  a
 shoitfuli  in  the  production  of  tyres
 and  tubes  due  to  power  cuts,  lobour
 troubles  and  inadequate  availability
 of  .aw  matrials  etc,  As  a  result
 of  this,  there  are  complaints  regard-
 ing  the  shortage  and  selling  of  tyres
 and  tubes  at  a  premium;  particularly
 tyres  and  tubes  for  buses  and  trucks,
 The  real  solution  lies  in  stepping  up
 production  so  as  to  keep  pace  with
 demand.  The  Government  have
 therefore  been  concentrating  on  vari-
 ous  measures  to  increase  production
 to  the  extent  possible.  The  Indus-
 try  has  worked  out  a  distribution
 scheme  in  consultation  with  the  Gov-
 ernment  which  envisages  close  moni-
 toring  of  the  activities  of  distributer:
 and  dealers  at  various  levels  The
 distribution  scheme  provides  that
 every  small  consumer  will  register
 himself  at  the  nearest  Tyre  Distri-
 bution  Centre  and  obtain  a  tyre  quota
 card  for  each  vehicle  he  owns  and
 operates.

 Automobile  tyres  and  tubes  have
 also  been  declared  ag  essential  com-
 modities  under  the  Essential  Com-
 modifies  Act.  The  déalers,  if  found
 involved  in  dlackmarketing  are  dealt,
 with  according  to  the  provisions  of
 essential  Commodities  Act.
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 Proposal  to  stop  Import  and  Exhibi-
 tion  of  Foreign  Crime  Films

 249i.  SARDAR  SWARAN  SINGH
 SOKHI:  Will  the  Minister  of  INFOR-
 MATION  AND  BROADCASTING  be
 pleased  to  state:

 (a)  whether  Government  87९
 aware  that  the  increasing  wave  of
 bank  robberies  and  other  crimes  are
 closely  linked  with  increasing  unen-
 ployment  ag  well  as  due  to  the
 foreign  crime  films  exhibited  in  our
 country;

 (b)  whether  these  undesirable
 films  teach  our  youth  how  to  rob
 Banks  and  commit  crimes;  and

 (c)  if  so,  the  steps  Government
 propose  to  take  to  stop  import  of
 such  films  and  impose  restrictions  on
 their  exhibition?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  (SHRI  DHARAM
 BIR  SINHA)  (a)  Crime  in  general
 is‘  related  to  complex  socio-economic
 factors  and  it  would  be  wrong  to
 lay  stress  on  a  few  of  them.

 (b)  All  films  are  certified  by  the
 Board  of  Film  Censors  in  accordance
 with  the  provisions  of  the  Cinemato-
 graph  Act,  952  and  the  rules  made
 thereunder,  after  excision  of  objec-
 tionable  parts  such  as  sequences
 which  could  incite  the  viewers  to
 commit  crime  and  details  of  the
 modus:  operandi  of  criminals  etc.

 (७)  The  present  import  policy  is
 one  of  selective  imports  and  through
 censorship,  firmer  curb  over  violence
 depicted  in  all  films,  foreign  or
 Indian,

 दिल्ली  में  पुलिस  कर्मचारियों  के  परिवारों
 कौ  सहायता

 2492.  शनी  चन्दूलाल  चाहकर  :
 क्या  गृह  मंत्री  यह  बताने  की  कपा  करेंगे
 किः

 (क)  क्या  केस्  सरकार  का  विचार
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 के  ग्रां धी  .  नगर  क्षोत्र  में.  स्कूटर  तथा  कार
 जोरों  के  एक  गिरिह  के  साथ  हुई  मुठभेड़
 में  भ्र पना  जीवन  उत्सर्ग  किया,  के  परिवार  को

 कोई  विशेष  सहायता  देने  का  है  ;

 (ख)  यदि  हां,  तो  तत्सम्बन्धी  तथ्य
 क्या  हैं;  ब्रोकर

 (7)  उक्त  प्रकार  के  मामलों  में

 सहायता  देने  क ेलिए  सरकार  ने  क्‍या  योजना
 बनाई  है?

 गृह  संघ  लग  में  ऊप-मंत्रो  (  श्री  एफ०
 एज०  मोहसिन  )  :  (क)  और  (ख)
 स्वर्गीय.  श्री  लक्ष्मी  चंद  के  परिवार  को
 दिल्‍ली  पुलिस  की  पारस्परिक  लाभ  निधि  से
 तत्काल  राहत  के  लिए  i600/-  रुपये  की
 धनराशि  दे  दी  गई  है।  मृतक  के  परिवार  को

 अनु ग्रहीत  अनुदान  के  भुगतान  के  लिए
 सरकार  विचार  कर  रही  है  ।

 (ग)  ऐसे  मामलों  में  सहायता  देने
 के  लिए  अलग  से  कोई  योजना  नहीं  बनाई  गई

 है  परन्तु  वर्तमान  नियमों  के  अधीन  मृतक
 के  परिवार  को  निम्नलिखित  सहायता
 स्वीकार्य  हैं

 .  पारिवारिक

 2.  मृत्यु  व  सेवानिवृत्ति  ग्रेड-टी  t

 3.  अधिकतम  i20  दिन  की  हरजीत

 छुट्टी  का  वेतन  |

 पेंशन  ।

 रोजगार  के  प्रयोजन  के  लियें

 मृतक  के  पुत्र/पृत्नी  की  वायु  में
 ढील  t

 5.  यदि"  मृतक  सरकारी  कर्मचारी
 को  सरकारी  रिहायशी  मकाने
 आवंटित  था  तो  उसके  परिवार
 को  रिहायशी  मकान  का  झावंटत  ४

 इस  मामले  में  मृतक  के  पुत्र  को  दिल्ली:

 पुलिस  में  रोजगार  देने  का  एक  प्रस्ताव:
 भी.  दिल्ली  प्रशासन  के.विभाराध्रीन  है।

 लि
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 Completion  of  Power  Projects

 2493.  SHRI  S.  R.  DAMANI:  Will  the
 IRRIGATION  AND

 POWER  be  pleased  to  state:

 (a)  the  particulars  of  power  pro-
 jects  which  are  in  an  advanced  stage
 of  completion:

 (b)  how  soon  each  of  them  will
 be  commissioned;  ang

 (c)  the  measures  taken  to  expe-
 dite  completion  of  the  other  projects
 which  have  been  under  construction?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  SIDDHESHWAR
 PRASAD):  (a)  and  (b).  &  statement
 showing  the  projects  which  are  in
 an  advanced  stage  of  completion  and
 are  likely  to  be  commissioned  by
 the  end  of  this  year  is  laid  on  the
 Table  og  the  House.  [Placed  in
 Library  See  No,  LT-894/74,}

 (०)  (i)  A  close  watch  is  being
 kept  on  the  progress  of  construction
 of  various  power  projects.  A  Cen-
 tral  Monitoring  Unit  is  being  set  up
 in  the  Ministry  of  Irrigation  and
 Power  so  that  any  difficulties  could
 be  indentified  and  corrective  measu-
 res  taken  well  in  time,

 (ii)  Arrangements  are  being  made
 for  procurement  of  essential  construc-
 tion  materials  such  as  steel,  cement,
 explosives  and  industrial  gases,

 (ui)  It  is  further  proposed  to  re-
 structure  the  Electricity  Supply  In-
 dustry  and  improve  the  manage-
 ment  of  the  State  Electricity  Boards
 and  project  execution.

 Directive,  to  States  for  employment  of
 8.  C.  and  8.  T.  candidates  In

 offices

 2494  SHRI  ANADI  CHARAN  DAS
 Will  the  PRIME  MINISTER  be  pleased
 to  state  whether  the  directives  of  the
 Central  Government  are  being  follow-
 ed  by  the  State  Governments  in  the
 matter  of  recruitment  of  Scheduled

 Castes  ang  Scheduled  Tribes  candidates
 én  various  offices?

 hy
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 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  AND
 IN  THE  DEPARTMENT  OF  PER-
 SONNEL  (SHRI  RAM  NIWAS
 MIRDHA):  “State  Public  Services”  is
 an  Entry  in  the  “State  List”  in  the
 Seventh  Schedule  to  the  Constitution.
 The  reservations  for  Scheduled  Castes
 and  Scheduled  Tribes  in  the  services
 under  the  State  Governments  are,
 therefore  the  concern  of  the  respective
 State  Governments  in  terms  of  Article
 335  read  with  Articles  16(4)  and  १2
 of  the  Constitution.  Hence,  no  direc-
 tive  or  instruction  m  this  regard  can
 be  issued  by  the  Government  of  India
 to  the  State  Governments  and  as  such
 the  question  of  the  State  Governments
 following  the  directive  of  the  Central
 Government  inthisregard  does  not
 arise  llowever,  the  various  instruc-
 tions  issued  by  the  Government  of
 India  from  time  to  time  regarding  re-
 servations  for  Scheduled  Castes  end
 Scheduled  Tribes  have  been  brought  to
 the  notice  of  all  the  State  Governments
 also.  Besides  this,  a  gist  of  the  various
 measures  taken  and  the  concessions
 allowed  by  the  Central  Government  in
 this  regard  have  been  specifically
 brought  to  the  notice  of  the  State  Gov-
 ernments  with  the  request  that  they
 may  review  their  measures/concessions
 and  take  such  remedial  action  as
 necessary  if  they  fel]  short  of  the
 measures  taken  by  the  Central  Gov-
 ernment  relating  to  employment  of
 Scheduled  Castes  and  Scheduled
 Tribes,

 News  item  captioned  ‘Aluminium
 shortage  hits  Cable  Units’

 2495.  SHRI  ANADI  CHARAN  DAS:
 Will  the  Minister  of  INDUSTRIAL
 DEVEUOPMENT  AND  SCIENCE
 AND  TECHNOLOGY  be  pleased  to
 state’

 (a)  whether  Government's  attention
 has  been  drawn  to  a  news  item  ap-
 pearing  in  a  Delhi  Paper  dateg  the
 Qist  July,  974  entitled,  ‘Aluminium
 shortage  hits  cable  units’,  and

 (b)  if  so,  whether  Government  are
 aware  of  its  consequences®
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 THE  MIN'STER  OF  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  AND  AGRICULTURE
 (SHRI  C  SUBRAMANIAM)  (a)
 Yes,  Sir

 (b)  Yes,  Sir  Remedial  action  has
 been  taken  to  relieve  the  shortage
 specially  for  prionty  sectors,  to  the
 extent  possible  within  the  constraint
 of  limsted  avantability  of  the  metal

 Inclusion  of  major  river  valley  project
 af  Onssa  in  Fifth  Plan

 2496  SHRI  SHYAM  SUNDER
 MOHAPATRA  Will  the  Minister  of
 IRRIGATION  AND  POWER  be
 pleased  to  state

 (a)  whether  any  major  river  val

 ley  project  of  Orissa  has  been  meclud-
 ed  in  the  Fifth  Five  Year  Plan,  and

 (0)  2f  so,  the  main  features  thereof?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  SIDDHESHWAR
 PRASAD)  (a)  and  (b)  The  State
 Government  have  not  proposed  to
 take  up  any  new  mor  srmgation  ‘prow
 ject  on  the  Fifth  Plan

 Issue  of  import  licence  to  Aerated
 Water  Companies

 2497  SHRI  NAWAL  KISHORE
 SHARMA  Will  the  Minister  of  IN-
 DUSTRIAL  DEVELOPMENT  AND
 SCIENCE  AND  TECHNOLOGY
 be  pleased  to  state

 (a)  the  number  of  aerated  water
 companies  operating  in  India  foreign
 or  Indian  who  asked  for  import  licence
 for  the  import  of  raw  material  during
 a  period  of  one  year  ending  3ist  July,
 i974,

 (b)  the  names  of  such  companies
 and  the  amount  of  lhcence  asked  for,

 (c)  the  number  of  companies,  foreign
 or  Indian  given  licence  for  the  :mport
 of  raw  material  or  soft  drinks  their
 value  the  names  of  the  companies  and
 the  reasins  fer  granting  import  licen-
 ces  and  whether  these  raw  materials
 were  not  available  indigenously,  and
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 (a)  mm  case  no  Indian  company  has
 been  granted  a  licence  to  import  raw
 material  the  reasons  therefor  and
 whether  their  requests  would  be  con-
 sidered  again  ‘with  a  view  to  promote
 Indian  companies?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  AND  AGRICULTURE
 (SHRI  C  SUBRAMANIAM)  (a)
 to  (d)  The  re'evant  information  is
 being  collected  and  will  be  laid  on  the
 Table  of  the  House

 Manufacture  of  new  Telephone  Instru-
 ments

 2498  SHRI  NAWAL  KISHORE
 SHARMA  Will  the  Minister  of  COM-
 MUNICATIONS  be  pleased  to  890९९

 (a)  whether  a  proposal  is  under  the
 consideration  of  Government  to  manu-
 facture  a  new  type  of  telephone  instru-
 ment  m  the  near  future,

 {b)  ४४  so  the  extent  to  which  the
 new  device  will  be  better  and  superior
 In  various  respects  to  the  existing  one

 (c)  the  expected  annua]  production
 of  the  new  instrument  and  the  extent
 to  which  the  new  instrument  would
 meet  the  present  requirements  and

 (d)  how  far  it  would  be
 thun  the  existing  one?

 cheaper

 THE  MINISIER  OF  SIATE  IN
 THE  MINISTRY  OF  COMMUNICA-
 TIONS  (PROF  SHER  SINGH)  (a)
 Yes  by  the  Indian  Telephone  Indus-
 tries  Itd  Bangalore

 (b)  The  new  instrument  AS,  designed
 to  give  improved  performance  effi-
 cien¢y  and  freliabihty  It  will  also
 facihtate  case  of  maintenance  having
 improved  type  of  components  and  cons~-
 truction  technique

 (c)  It  38  expected  that  imtial  pilot
 production  would  start  in  ‘1975-76  wiih
 an  estimated  production  of  50,000
 instruments  The  production  will  in-
 creage  in  the  subsequent  years  The
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 “new  telephone  will  supplement  manu-
 facture  of  other  varieties  of  instru-
 ments,  and  would  meet  the  growing
 demands  considerably

 (dy  It  is  expected  to  be  marginally
 cheaper  than  the  present  models.

 News  Item  captioneg  “Bhakra  Level
 near  Crisis  Point”

 2500.  SHRI  NAWAL  KISHORE
 SHARMA:  Will  the  Minister  of  IRRI-
 GATION  AND  POWER  be  pleased  to
 state:

 (a)  whether  the  attention  of  Gov-
 ernment  has  been  drawn  towards  a
 news  item  appearing  in  a  loca]  English
 daily  dated  20th  July,  974  under  the
 heading  “Bhakara  level  near  crisis
 point”;

 (b)  if  so,  the  reaction  of  Govern-
 ment  thereto;  and

 (c)  the  steps  being  taken  by  Gov-
 ernment  to  keep  regular  supply  of
 electricity  for  agricultural  purposes?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  SIDDHESHWAR
 PRASAD):  (a)  There  is  no  substance
 in  the  news  report  that  the  level  in
 Bhakra  Dam  had_  reached  near  the
 crisis  point.  In  fact,  the  reservoir  level
 on  i9th  July,  1974,  was  about  53  feet
 higher  than  the  designed  dead  storage
 level  and  was.  rising.  By  the  2
 August,  1974,  it  had  risen  by  another
 66  feet.

 (b)  Does  not  arise.

 (c)  Essential  agricultural  require-
 ments  of  power  were  met  by  stepping
 up  generation  at  Bhakra  and  also  by
 partly  diverting  supplies  from  the
 Nangal  Fertiliser  Factory.

 सरकार  से  नुवान  दावा  मानदेय

 राशि  ग्राहक  करन  वालो  समाचार

 एज रिस यों  क  साम

 501.  श्री  होकर  बवाल  सिंह  :  क्या
 शोर  चित्रण  मंत्री  यह  बताने

 I26-

 (क)  भारत  सरकार  प्रतिवर्ष  किस
 किस  समाचार  एजेंसी  को  कितनी  कितनी
 राशि  अनुदान  अथवा  मानदेय  राशि  के  रूप
 में  देती  है;  और

 (ख)  गत  वर्ष  भारतीय  समाचार
 एजेन्सियों  को  दी  गई  राशि  का  विवरण
 क्‍या  है?

 सूचना  कौर  प्रसारण  मंत्रालय  में  उप-मंत्री

 (श्री  धर्मवीर  सिह  )  :  (क)  भारत
 सरकार  द्वारा  समाचार  एजेन्सियों  को  कोई

 भ्रनुदान  या  मानदेय  नहीं  दिया  जाता  t

 (ख)  प्रश्न  नहीं  उठता  ।

 Grant  of  pension  to  Freedom  Fighters.
 from  Maharashtra

 2502.  SHRI  DHAMANKAR:
 SHRI  VASANT  SATHE:

 Will  the  Minister  of  HOME.
 AFFAIRS  be  pleased  to  state:

 (a)  the  District-wise  position  of  pen-
 sion  cases  processed  /sanctioned  for
 pension/rejected/under  query/unpro-
 cessed  in  Maharashtra  under  Central
 Government  scheme  for  grant  of  pen-
 sion  to  Freedom  Fighters;

 (b)  whether  Government  have  fixed
 priority  for  sanction  of  pension  to
 such  Freedom  Fighters  who  are  very
 old/ailing  cronically/disabled/widows
 of  Freedom  Fighters  who  have  died
 after  submission  of  application  pending
 final  clearance;  and

 (c)  if  so,  the  guidelines  formulated
 and  the  number  of  such  cases  pending
 clearance,  Districtwise  in  Maharashtra
 and  the  steps  taken/proposed  to  clear
 the  same?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS
 (SHRI  F.  H,  MOHSIN):  (a)  A  state-
 ment  is  laid  on  the  Table  of  the-
 House..  (Placed  in  Library.  See  No..
 LT-895/74).
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 (b)  -and  (c).  The  applications  are
 .gener:!ly  taken  up  for  examination  in

 chronological  order.  Priority  is  al-
 loted  to  Freedom  Fighters  who  are
 ‘very  old,  (first  priority  over  80  years
 -gsecond  priority  over  70  years)  or  very
 ‘il  or  in  financial]  distress.  Widows
 without  any  means  of  subsistence  are

 -also  accorded  priority.  A  statement
 ‘indicates  position  of  such  pending
 cases  is  laid  on  the  Table  of  the  House
 (Placed  in  Library,  See  No.  LT-895/
 74)

 News  item  captioned  “New  Film
 award  system  kicks  out  top  stars”

 2503.  SHRI  DHAMANKAR:
 SHRI  VASANT  SATHE:

 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  vleased  to
 ‘state;

 (a)  whether  the  attention  of  Gov-
 ‘ernment  has  been  drawn  to  the  news
 report  appearing  in  a  local  English
 daily  dated  the  2370  July,  974  under
 ‘the  caption  ‘New  film  award  system
 ‘kicks  out  top  stars’;  and

 (b)  if  so,  the  reaction  of  Govern-
 -ment  thereto?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  (SHRI  DHARAM

 “BIR  SINHA):  (a)  Yes,  Sir.

 (b)  The  National  Jury  which  was
 free  to  evolve  its  own  procedure  was
 guided  by  the  sole  consideration  of
 ‘merit  as  displaced  in  the  competing
 -entries.

 Police  firing  at  Jetalsar  in  Rajkot

 2504.  SHRI  P.  M.  MEHTA:  Will
 _the  Minister  of  HOME  AFFAIRS  be
 pleased  to  state:

 (a)  whether  Police  had  to  open
 fire  at.  Jetalsar  in  Rajkot  on  l5th  July,
 2974

 (b)  if  so,  the  reasons  therefor;
 ORCC  Cats  NOs
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 (e)  the  number  of  persons  killed;
 and

 (d)  whether  enquiry  hag  been  insti.
 tuted  in  this  regard?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS
 (SHRI  ह  पक्ष.  MOHSIN):  (a)  Yes,  Sir.

 (b)  As  reported  by  the  State  Gov-
 ernment,  to  disperse  a  violent  mob  of
 about  2,000  which  damaged  seven  State
 Transport  buses  and  caused  hurt  to
 six  police  officers  and  men.

 (c)  No  person  was  killed  as  a  result
 of  Police  firing.

 (a)  Magisterial  inquiry  by  the  Sub-
 Divisional  Magistrate  Gondal  has  been
 instituted  in  this  regard.

 Telephone  Exchanges  at  Sawra  and
 Kot  Khai  in  HP.

 2505.  PROF.  NARAIN  CHAND
 PARASHAR:  Will  the  Minister  of
 COMMUNICATIONS  be  pleased  to
 state:

 (a)  whether  the  Telephone  Ex-
 changes  at  Sawra  in  Tehsil  Jubal  and
 Kot  Khai  in  Tehsil  Kot  Khai  of  Dis-
 trict  Simla  in  Himachal  Pradesh  have
 been  sanctioned;

 (b)  ig  so,  the  date  when  they  were
 sanctioned;  and

 (c)  the  likely  dates  by  which  they
 would  be  set  up?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  COMMUNICA-
 TIONS  (PROF.  'SHER  SINGH):  (a)
 to  (c),  The  proposal  to  open  a  tele-
 phone  exchange  at  Sawra  in  Tehsil
 Jubal.  of  Himachal  Pradesh  has  been
 sanctioned.  A  telephone.  exchange  al-
 ready  exists  at  Kot  Khai.  The  project
 for  opening  a.  telephone  exchange  at
 Sawra  wag  sanctioned  in  February,
 1974  ‘The  question  does  not  arise  in
 case  of  Kot  Khai  ang  है  expected  to  be
 commissioned  in  the  current  financial

 Crane
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 Repression  on  Harijang  at  Bhadoli  Ka
 Pura,  Ambzh  District,  Madhya  Pradesh

 2506  SHRI  N.  K.  P.  SALVE:

 SHRI  BHAGIRATH
 BHANWAR:

 Will  the  Minister  of
 AFFAIRS  be  pleased  to  state:

 (a)  whether  Government  have  got
 the  full  and  authentic  account  of  the
 tyranny  perpetrated  recently  on  Hari-
 ans  in  village,  Bhadoli  Ka  Pura  in
 Madhya  Pradesh;

 HOME

 (b)  if  80,  the  measures  Government
 -have  taken  or  propose  to  take  to  curb
 such  incidents;  and

 (c)  whether  Government  have  given
 any  relief  to  the  affected  families  and
 -  so,  the  nature  thereof?

 MINISTER  OF  STATE  IN  THE
 MINISTRY  GF  HOME  AFFAIRS  AND
 IN  THE  DEPARTMENT  OF  PER-
 SONNEL  (SHRI  RAM  NIWAS
 MIRDHA):  (a)  to  (¢).  According  to
 information  received  from  the  Govern-
 ment  of  Madhya  Pradesh,  on  the
 evening  of  June  l,  one  Dhondu  Singh
 Tomar  of  village  Barwai,  P.  S.  Ambah
 district  Morena  was  waylaid  by  some
 persons  while  escorting  his  newly
 married  sister.  A  complaint  about  the
 robbesy  was  made  at  P.S  Ambah  and
 police  registered  a  case  U/S  394/392
 LP.C.  Three  Harijan  suspects  of  Bha-
 dolikapura  village  were  detaineq  by

 ‘the  police  for  interrogation.  On  June
 13,  a  crowd  of  4000—5000  Thakurs
 armed  with  lethal  weapons  had  ccl-
 lected  in  Bhadokikapura  village.  The
 Dy.  S.P.,  Ambah,  one  Head  Constable
 and  four  Constables  had  reached  the
 spot  by  then.  The  Dy  SP  tried
 to  persuade  the  crowd  not  to  take  the
 law  into  their  hands.  Simultaneously,

 seht  word  to  the  SP.  at
 ‘P.S.,  Ambsh  for  additional  reinforce-
 ment.  By  this  time,  a  section  of  the
 crowd  wert  into  an  adjacent  village
 Kumbespure  png,  atterapted  te  loot

 sand  eommit-arson.  There  seemg  to
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 have  been  a  minor  exchange  of  fire
 between  three  or  four  Harijans  and
 the  Thakurs.  By  the  time  the  Dy.  S.P.
 and  his  party  controlled  the  situation
 in  village  Kumherpura,  the  crowd  has
 re-assembled  at  village  Bhadolkapura
 and  started  looting  and  burning  Ha-
 riyan  houses.  The  Dy  S.P.  and  his
 party  had  to  rush  back  from  Kum-
 herpura  tg  Bhadolikapura  and  fire  0
 rounds  to  disperse  the  crowd.  Desppite
 their  best  efforts,  45  houses  of  Hari-
 jans  were  burnt  and  an  old  disabled
 woman  died.

 Two  cases  were  reégistered—one
 in  respect  of  the  incident  at  village
 Bhadolikapura  and  another  in  respect
 of  the  incident  at  Kumherpura.  Fifty
 accused  persons  have  been  arrested
 and  challenged.

 A  sum  of  Rs.  66,000/—  (Rupees  Sixty
 six  thousand)  has  been  granted  to
 the  Harijans  in  addition  to  wheat,  ce-
 ment,  G.  C,  sheets  and  cloth.  The
 Forest  Department  has  been  asked  to
 provide  timber  for  re-construction  of
 their  houses,

 The  Government  of  Madhya  Pra-
 desh  have  set  up  a  special  cell]  at  the
 police  headquarters.  Bhopal  in  the
 charge  of  a  Deputy  Inspector  General
 of  Police  to  deal  with  all  complaints
 of  ill-treatment,  harassment,  etc,  of
 the  members  of  Scheduled  Castes  and
 Scheduled  Tribes.  For  field  inquiry/
 investigation,  the  cell  has  under  its
 control  seven  special  police  stations
 each  having  jurisdiction  over  the
 whole  of  a  Division.

 Allocations  to  States  for  development
 of  Backwards  Regions

 2507  SHRI  MURASOLI  MARAN:
 Will  the  Minister  of  PLANNING
 be  pleased  to  state  the  amount  sanc-
 tioned  from  972  to  974  year-wise
 for  each  State  for  development  of
 backward  regions?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  PLANNING
 (SHRI  MOHAN  DHARIA):  During
 the  Fourth  Five  Year  Plan,  States
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 were  given  Central  assistance  in  the
 form  of  block  loans  and  block  grants
 on  the  basis  of  an  objective  formula
 and  not  with  reference  to  the  develop.
 ment  programme  for  any  specifific  area
 or  scheme  of  development.  The  deve-
 lopment  of  backward  areas  primarily
 being  the  responsibility  of  State
 Governments  concerned,  they  were
 urged  to  determurie  the  allocation  of
 financial  resources  out  of  the  total
 plan  resources  availaBle  and  formu-
 late  development  programmes  for
 backward  areas  taking  in  view  their
 problems,  potentials  and  priorities.

 New  Fire  Engines
 2508  SHRI  VARKEY  GEORGE

 Will  the  Minister  of  HOME  AFFAIRS
 be  pleased  to  state:

 (a)  whether  a  new  wonder  fire  en-
 gine,  which  can  withstand  mob  fury
 and  is  twice  as  efficient  as  the  norma!

 “fire  engine,  has  been  developed  by  the
 ‘Delhi  Fire-Service  Engineers  on  the
 gpecification  of  the  Indian  Standards
 Institute  ;

 (b)  whether  Government  intends  to
 replace  the  old  fire  engine  by  the  new

 “ones;  and

 (c)  if  so,  the  approximate  cost  of
 one  engine  and  the  total  estimated
 amount  Government  propose  to  spend
 for  the  new  fire  engines?

 THE  DEPUTY  MINISTER’  IN
 THE  MINISTRY  OF  HOME  AFFAIRS
 (SHRI  F.  H  MOHSIN):  (a)  No  new
 fire  engine  has  been  developed  by
 the  Delhi  Fire  Service  Engineers  Ins-
 tead,  in  order  to  provide  protection
 to  the  fire  crew  from  the  mob  anti-
 riot  guards  have  been  fitted  to  the
 windows  and  wind  shield  of  an  exist-
 ing  water  tender  of  Delhi  Fire  Service
 and  a  pumping  set  added  to  the  in-
 terior.  There  is  no  modification  to
 the  original  fire  engine  which  gene-
 rally  conforms  to  the  Indian  Standard
 Specification,

 (b)  Does  not  arise.
 (2)  Does  not  arise,
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 Super  explosive  developed  by  an
 Indian  Firm

 2509.  SHRI  CHANDRA  SHEKHAR
 SINGH:  Will  the  Minister  of  SCIENCE
 AND  TECHNOLOGY  be  pleased  to
 state:

 (a)  whether  Government  are  aware
 that  an  Indian  firm  has  developed  a
 new  super  explosive  composition  hav-
 ing  a  blasting  capacity  not  achieved
 so  far  anywhere  in  the  world,  accord-
 ing  to  thé  version  of  the  Director  of
 the  Centra]  Electro-Chemical  Research
 Inshtute,  Karajkudi,  which  appeared
 in  8  local  datly  dated  June  22,  1974,

 (b)  if  so,  the  facts  thereof;  and

 (c)  whether  this  has  been  tested  by
 the  said  Institute  before  its  Director
 had  made  the  said  statement?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  AND  AGRICUL-
 TURE  (SHRI  C  SUBRAMANIAM):
 {a)  and  (b).  The  Director,  Central
 Eleetro-Chemical  Research  Institute
 (CECRI),  Karaikudi  while  addressing
 the  Smal]  Industries  Get-together  or-
 ganised  by  the  Regional  Committee
 for  Small  Scale  Industries  for  Madu-
 rai  and  Ramnad  on  June  20,  974  at
 Madurai  referred  to  the  technology
 developed.  by  CECRI  for  the  produc-
 tion  of  perchlorates,  The  process  has
 been  released  to  IDL  Chemicals  Ltd
 Hyderabad  through  Nationa]  Research
 Development  Corporation  (NRDC)
 Using  sodium  perchlorate  as  one  of
 the  raw  materials,  the  firm  have  de-
 veloped  a  new  explosive  composition
 which  has  high  blasting  capacity.

 (c)  The  explosive  is  being  tested
 by  Central  Mining  Research  Station
 Dhanbad.

 Production  of  Electric  Typewriters
 2510,  SHRI  VARKEY  GEORGE:

 Will  the  Minister  of  COMMUNICA-
 TIONS  be  pleased  to  state:

 (a)  whether  according  to  a  news
 report  on  22nd  July,  1974  the  State-
 owned  Hindustan  ‘Teleprinters  Ltd
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 will  shortly  start  production  of  elec-
 trie  typewriters,

 (b)  whether  electric  typewriters
 produced  for  the  first  time  in  che
 country  by  Hindustan  Telepzinters
 Ltd  will  become  available  m_  the
 market  within  two  months,  and

 (c)  if  so,  whether  the  electric  type-
 writer  would  prove  better  for  typing
 purposes  and  its  durability  as  com-
 pared  to  the  present  typewriter’

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  COMMUNICA-
 TIONS  (PROF  SHER  SINGH)  (a)
 Yes

 (b)  These  typewriters  are  likely  to
 he  released  in  the  market  by  the  end
 of  this  year

 (c)  Yes

 Goe-thermal  project  in  Puga  valley  in
 Ladakh

 25l  SHRI  KUSHOK  BAKULA
 Will  the  Minister  of  IRRIGATION
 AND  POWER  be  pleased  to  state

 (a)  when  the  work  on  the  geo-
 thermal  project  based  on  steam  from
 the  hot  springs  m  the  Puga  valley  in
 Ladakh  District  78  expected  to  com-
 mence  and

 (b)  the  power  generation  poteutial,
 cost  of  construction  and  benefits  tu  be
 accrued  therefrom?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  SIDDHESHWAR  PRA-
 SAD)  (a)  and  (b)  The  Project  Re-
 port  .  under  examination  and  the
 work  would  be  commenced  as  soon  as
 the  project  is  sanctioned  Ihe  capa-
 city  of  the  project  is  000  kW  and  the
 total  estimated  cost  is  Rs  64  lakhs
 The  project  would  provide  the  basic
 infrastructure  for  the  development  of
 the  remote  areas  of  the  Puga  Valley
 It  would  a'so  result  in  saving  of  kero-
 sene  and  diesel  oul  for  heating  light
 Ing  and  power,  Besidez  yower  genera-
 tion,  geothermal  fluid  could  also  be
 used  for  other  applications  such  as  ex-
 traction  of  horax.  ete.
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 Progress  of  Stakna  Hyde]  Project
 252  SHRI  KUSHOK  BAKULA

 Will  =the  Mimster  of  IRRIGATION
 AND  POWER  be  pleased  to  state

 (a)  the  present  progress  of  the
 Stakna  Hydel  Project,  and

 (b)  the  target  for  completion  and
 the  amount  earmarked  for  the  pro-
 ject?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  SIDDHESHWAR  PRA-
 SAD)  (a)  A  revi  ed  project  covering
 the  installation  cof  five  units  of  600
 kW  each  has  been  submitted  by  the
 Jammu  and  Kashmir  Government  and
 this  :s  currently  under  examination  in
 consultation  ‘with  the  project  author-
 tics

 (b)  The  scheme  3९  hkely  to  yield
 benefits  in  1977-78  The  outlay  recom-
 mended  for  the  project  in  the  Fifth
 Plan  is  Rs  0  crores  and  for  the  an-
 nual  Plan  (1974-75)  Rs  50  lakhs

 Laying  of  Reports  of  Commissioner  for
 Scheduleq  Castes  ang  Scheduled

 Tribes  on  the  Table

 253  SHRI  5  M  SIDDAYYA  Will
 the  Minster  of  HOME  AFFAIRS  be
 pleased  to  state

 (a)  whether  the  Reports  of  the
 Commissioner  for  Scheduled  Castes
 and  Scheduled  Tribes  for  the  years
 97I-72  ‘1972-73,  and  ‘1973-74  have
 been  submitted  to  the  President,

 (b)  7  so  when  they  will  be  taid  on
 the  Table  of  the  House,  and

 (c)  ४  not  the  reasons  therefon”

 THE  DEPUTY  MINISTER  IN  THE
 MINISIRY  OF  HOME  AFFA'RS
 (SHRI  F  H  MOHSIN)  (a)  The  Com-
 missioner  for  Scheduled  Castes  and
 Scheduled  Tribes  has  submitted  a
 single  report  covering  the  years  97i-72
 and  1972-73  The  Report  for  the  year
 ‘1973-74  has  not  yet  been  submitted
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 (b)  and  (c),  The  Hindi  and  English
 versions  of  the  Report  for  the  years
 ‘1971-93,  5१8  under  print.  The  report
 will  be  laid  on  the  Table  of  the  House
 as  soon  as  printed  copies  are  avail-
 able

 Scholarships  to  S.C.  candidates

 2514,  SHRI  8,  M.  SIDDAYYA:  Will
 the  Minister  of  HOME  AFTAIRS
 be  pleased  to  refer  to  the  reply  given
 to  Unstarred  Question  No.  5477  on  the
 9th  December,  973  regarding  increase
 in  scholarships  to  Scheduled  Castes
 and  Scheduled  Tribes  candidates  and
 state:

 4७)  whether  the  means-test  for  the
 wward  of  the  scholarship  to  the  Sche-
 duted  Gaste  candidates  will  be  abo-
 hahed  as  an  the  case  of  the  Scheduled
 Tribes;  and

 (b)  if  not,  the  reasong  therefor?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS
 (SHRI  ह  प्र.  MOHSIN)  (a)  No  Sir.

 (b)  The  main  purpose  of  the  post-
 Matnec  Scholarship  Scheme  is_  to
 enable  students  from  poorer  Scheduled
 Caste  familes  to  prosecute  their
 studies.

 Water  famine  in  India  by  9389

 2515.  SHRI  BHAGIRATH  BHAN-
 WAR:  Will  the  Minister  of  IRRI-
 GATION  AND  POWER  be  pleased  to
 state:

 (a)  whether  Government's  atten-
 tion  has  been  drawn  towards  the
 study  conducted  by  a  Sctentist  of  IIT,
 Dalh  published  m  a  local  English
 daily  dated  the  22nd  July,  7974  that
 by  989  water  demand  would  vutstrip
 availability  in  India  and  the  country
 would  face  water  famine  despite  its
 immensity  in  water  resources,  and

 (b)  the  reaction  of  Government
 thereto?

 THE  MINISTER  OF  IRRIGATION
 AND  POWER  (SHRI  K,  0.  PANT):
 (a)  Yes,  Sir.
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 (b)  The  Government  is  seized  with
 the  growing  scarcity  of  water  in  many
 regions  and  the  lkelthood  of  such
 searcity  accentuating  in  the  near  future
 with  increases  in  population.  The  need
 for  evolving  a  suitable  water  policy
 and  preparation  of  detailed  and  com-
 prehensive  river  basin  plans  with
 adequate  tie-up  with  regional  and  na-
 tional  plans  of  development  has  been
 recognised.  The  following  steps  are
 also  being  taken  with  a  view  to  con-
 serve  and  economise  for  optimum  use
 of  the  available  water  in  the  irriga-
 tion  sector:

 (I)  Modernisation  of  old  irrigation
 works.

 (II)  Integrated  use  of
 ground  water.

 surface  and

 (III)  Command  area  development  pro-
 grammes.

 (IV)  Lining  of  canals  and  distribut-
 aries,  where  necessary.

 (V)  Soil  conservation  measures  to
 enhance  moisture  availability
 for  plant  growth

 Grant  of  pension  to  freedom  fighters
 whose  applications  were  received  after

 Sist  March,  974

 256  SHRI  NAGESHWAR  DWI-
 VEDI.

 Will  the  Minister  of
 AFFAIRS  be  pleased  to  state:

 HOMF

 ६8)  the  number  of  applications  for
 sanction  of  pension  from  Freedom
 Fighters  received  after  the  prescribed
 last  date  of  3lst  March,  ‘1974,  State
 wise;

 (b)  whether  Government  decided  to
 consider  such  applications;  and

 (c)  if  not,  the  grounds  for  refuse!
 to  entertain  such  applications?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS
 (SHRI  F.  H.  MOHSIN):  (a)  Informa-
 tion  is  given  in  the  attached  statement.
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 (9)  and  (c)  It  has  been  decided  that
 the  applications  which  bear  3lst  March
 494  or  earlier  date  and  were  received
 upto  l5th  April,  974  would  be  con-
 sidered  for  grant  of  pension,  if  ether-
 wise  found  eligible.  In  al]  other  ap-
 plications  received  after  the  last  date
 the  applications  are  first  asked  to  give
 reasons  for  delay,  If  the  explanation
 is  found  satisfactory,  the  case  is  ex-
 amined  on  merits.

 Statement

 State  Number
 Received

 Andhra  Pradesh  वि  592
 Assam  447

 Bihar  97

 Delht  39

 Goa  31

 Gujarat  .  हि  94

 Haryana  to.  65
 Himachal  Pradesh  92
 Jammu  &  Kashmir  375
 Kerala  .  .  382
 Karnataka.  न  527
 Madhya  Pradesh  ५  794
 Maharashtra  ,  873

 Manipur  .  59
 Orissa  ;  १97
 Pondicherry  .  52
 Punjab  509
 Rajasthan.  :  35
 Tamil  Nadu  too.  234
 Thpurea.  384
 ‘Utter  Pradesh  .  635
 ‘Wess!  ‘Bengal  *  7492

 Ex~INA  Petionna  x
 Grend  Total  B6Ga

 Home  for  aged,  infirm  and  ailing
 Freedom  Fighters  in  Delhi

 9577  SHRI  SHANKAR  DEV:  Will
 the  Minister  of  HOME  AFFAIRS.
 be  pleased  to  refer  to  the  reply  given
 to  Unstarred  Question  No,  337  on  the
 24th  July,  974  and  state:

 (a)  whether  in  response  to  his
 request  to  allot,  for  purpose  to  estab-
 lishing  temporary  Home,  two  build-
 ingg  situated  on  Baba  Kharak  Singh
 Road  (Irwin  Road)  facing  Willingdon
 Hospital,  had  actually  been  given  hy
 the  Minister  for  Works  and  Housing
 Op  about  May  25,  ‘1974;

 (b)  af  so,  when  the  proposed  Home
 will  be  starteg  in  those  buildings;

 (c)  if  not,  what  are  the  circum-
 stances  or  grounds  for  the  reyection.
 of  these  buildings;  and

 (d)  whether  Government  propose
 to  get  any  other  buildings  for  the
 purpose?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS.
 (SHRI  F  H  MOHSIN)  (a)  to  (a).
 The  houses  on  Baba  Kharak  Singh
 Marg  (old  Irwin  Road)  were  taken
 possession  on  2th  June,  3974  on  re-
 ceipt  of  allotment  order  Efforts  are
 now  being  made  to  start  a  temporary
 Home  on  2nd  October,  ‘1974,  with  about
 25  freedom  fighters  who  are  aged  and
 infirm  and  have  no  one  to  look  after

 कुछ  सालों  में  स्वतन्त्रता  सेनानियों  को
 वसीय  सहायता  की  झ्दावगी  रोक  देसा

 2518.  श्री  बन झा हू  प्रधान  :  क्या

 म्ह  मंत्री  यह  बताने  की  कृपा  करेगे  कि

 (क)  कया  कुछ  स्वतन्त्रता  सेनानियों

 एव  राष्ट्रीय.  आन्दोलन  में  सक्रिय  भाग
 लेने  वाले  व्यक्तियों  को  राज्य  सरकारो
 झीर  केन्द्रीय  सरकार  की  शोर  से  मिल  रही
 धुँधाये  शौर  वित्तीय  सहायता  रोक  दी  गई

 है  ;
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 (a)  यदि  हा,  तो  इसके  कमा  कारण

 हैं  भौर  देश  में  ऐसे  देश  भगत  की  साया

 कितनी  &  जिनकी  सुविधायें  प्रौढ़  वित्तीय

 सहायता  रोक  दी  गई  है,  और

 (ग)  उक्त  सुविधायें  और  वित्तीय

 सहायता  की  पुन  व्यवस्था  करने  मे  सरकार

 को  क्‍या  कठिनाई  है  और  उक्त  व्यवस्था
 कब  तक  प्रारम्भ  कर  दी  जायेगी  ?

 गृह  संज्ञा लय  में  उपमंत्री  (श्री  एफ०

 एच०  मोहसिन)  :  (क)  से  (4)
 सरकार  को  स्वतन्त्रता  सेनानियों  की  किसी

 अधिक  सहायता  अथवा  सुविधाएं  दिए  जाने

 को  जानकारी  नहीं  है।  केन्द्रीय  पेशन  योजना
 972  जारो  है  प्रौढ़  3i-7-974  तक

 847  Qs  स्वतन्त्रता  संतानीय  और  उनक
 परिवारों  को  पेशन  स्ट्रासन  की  जा  चुकी  है।

 कुछ  राज्य  सितारों  क  प्रयास  पेशन  या जनाए

 है  शोरबे  भुगतान  कर  रही  है  v

 गम्भीर  बीमारी  इत्यादि  के  इलाज
 जैसे  विशिष्ट  प्रयोजन  के  लिए  गृह  पत्नी
 के  स्वेच्छानुदान  से  स्वतन्त्रता  सता नियो
 और  उनके  परिवारों  को  उपयुक्त  तदर्थ
 आशिक  सहायता  भी  दी  जाती  है  ।

 Home  for  aged,  infirm  and  ailing
 Freedom  Fighters  in  Delhi

 259  SHRI  R  P  YADAV  Will  the
 Muster  of  HOME  AFFAIRS  be
 pleased  to  refer  to  the  reply  given
 to  Unstarred  Question  No  337  on  the
 24th  July,  974  and  state

 (a)  whether  Government's  attention
 has  been  drawn  to  a  neWs  report  on
 29th  May,  2974  under  the  caption
 “Home  for  Freedom  Fighters”  in
 which  it  ३28  said  that  temporary  home
 for  aged  Freedom  Fighters  will  be
 set  up  by  Government  in  a  month  or
 ‘so  on  Baba  Kharak  Singh  Marg,  and

 b)  whether  aforesaid  news  refleat-
 wi  the  official  view  point?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS
 «SHRI  F  H  MOHSIN)  (a)  and  (०)
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 Government  have  seen  the  newspaper
 report  of  the  29th  May,  ‘1974,  Efforts
 are  being  made  to  start  a  temporary
 Hom  from  2nd  October,  974  at  Delhi
 for  about  25  freedom  fighters  who  are
 aged  and  infirm  and  have  no  one  to
 look  after

 Self  reliance  in  private  industry
 2520  SHRI  BANAMALI  BABU

 Will  the  Minister  of  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  be  pleased  to  state

 (a)  whether  Private  Sector  had
 faleg  im  helping  the  country  to
 achieve  self-reliance  and

 (b)  sf  so,  the  steps  Government
 propose  to  meet  the  situation?

 THE  MINISTER  OF  INDUSTRIAI
 DEVEI  OPMENT  AND  SCIENCE  AND
 TECHNOLOGY  AND  AGRIC  UI  TURE
 (SHRI  0  SUBRAMANIAM)  (a)  and
 (०)  In  the  Industrial  Poliwv  Resolu
 tion  of  956  Government  have  clearly
 enunciated  the  role  of  the  Public  sector
 and  the  private  sector  in  the  promotion
 of  growth  with  self  reliance  Further
 Government  have  re  defined  it,  dec:
 sions  on  industrial  policv  in  the  Press
 Note  dated  2-2  973  so  that  there  may
 be  greater  certainty  in  the  investment
 chmate  and  that  all  segment,  of  the
 economy  may  play  their  due  ro’e  in
 the  promotion  of  growth  with  self
 reliance

 There  have  been  some  problems  of
 production  both  था  the  Public  and  Pri
 vate  Sectors  which  are  largely  due  t»
 shortage  of  essential  inputs  lke  raw
 materials,  power  etc  Government  have
 from  time  to  time  token  steps  to  meet
 the  situation

 Setting  up  of  cement  plant  in  Bhutan
 by  Cement  Corporation  of  India

 252i  SHRI  BANAMALI  BABU
 Will  the  Minister  of  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE
 AND  TECHNOLOGY  be  pleased  to
 state

 (a)  whether  Cement  Corporation  of
 India  propose  to  set  up  a  cement  plant
 fn  Bhutan,  and
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 (b)  if  so,  the  outhnes  of  the  pro-
 posal?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  INDUSTRIAL  DE-
 VELOPMENT  (SHRI  ZIAUR  RAHMAN
 ANSARI)  (a)  and  (b)  The  Project
 Authority,  Pagli  Cement  Project,  (a)
 Royal  Government  of  Bhutan  Under-
 taking)  is  setting  up  a  cement  plant
 at  Pagh  in  Bhutan  with  a  capacity  of
 one  lakh  tonnes  per  annum  and  have
 engaged  the  Cement  Corporation  of
 India  as  consultants  on  payment  for
 the  setting  up  of  this  project
 Registration  of  scientists  with  CSIR

 2522  SHRI  JAGANNATH
 MISHRA

 SHRI  BOKSI  NAYAK

 Will  the  Minister  of  SCIENCE  AND
 TECHNOLOGY  be  pleased  to  state

 (a)  the  number  of  scientist,  ~cgis-
 teied  with  the  CSIR  all  over  the
 country  State-wise

 (b)  the  number  of  scientists  pro-
 vided  with  jobs  during  the  last  two
 yeais  year-wise  and  State-wise  and

 (cy  the  steps  taken  by  Government
 to  provide  employment  to  the  remain-
 ing  scientists  registered  with  the
 CSIR?

 lHE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  AND  AGRICULTURE
 (SHRI  C  SUBRAMANIAM)  (a)  3  858
 unemployed  scientific  and  _  technical
 personne]  were  registered  in  the  Live
 Register  of  the  CSIR  as  on  ‘1-J-1974
 The  State-wise  figure  is  not  available
 The  registration  is  voluntary

 (b)  During  the  last  two  years,  parti-
 culars  of  499  persons  were  referred
 against  808  vacancies  It  is  however
 not  known  how  many  of  them  were
 absorbed  in  regular  jobs

 During  the  last  two  years,  635  per-
 sons  joined  the  Scientists’  Pool,  of
 which  387  joined  during  the  year
 vending  80-6-1973,  and  298  during  the
 year  ending  30-6-197¢.  58  Pool
 Officers  secured  regular  jobs  during  the
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 period  Their  year-wise  break-up  38
 as  under

 ‘1+7-1972—30-6-1973  287

 ‘I-7-1973—30-6-1974  «  «237
 §i8

 State-wise  figures  are  not  available

 (c)  The  Government  of  India  are
 concerned  about  the  problem  of  un-
 employment  of  educated  persons  and
 have  taken  a  number  of  measures  from
 time  to  time  to  improve  their  employ-
 ment  opportunities  A  statement  con-
 taining  a  list  of  the  measures  taken
 is  attached

 Statement

 ql)  A  monthly  Technical  Man-
 power  Bulletin  is  wublished  giving
 particulars  otf  person,  who  are  avail-
 asle  for  employment  About  3000
 copics  of  the  Bulletin  are  distributed
 free  to  the  various  emoloyine  orga~-
 nisations  to  fa  thtite  utilisation  of  suck
 persons

 (2)  Suitaole  candidates  are  recom-
 mended  in  resnonse  to  requirements
 notified  to  the  CSIR  by  employers  and
 recruiting  bodies

 (3)  The  CSIR  also  scrutinises  adver-
 tisements  anpearing  in_  important
 newspapers  and  makes  recommenda-
 tion  of  registrants  with  appropriate
 qualifications  for  consideration  against
 these  advertisements

 (4)  Research  Fellowships  are  offered
 by  the  CSIR  UGCICMR  etc

 (5)  Research  Schemes  in  Universi-
 ties  and  other  institutions  are  financed
 by  different  agencies  and  thus  generate
 employment

 (6)  The  Scientists  Pool  Scheme
 operated  by  the  CSIR  provide  tem-
 porary  placement  to  scientists,  tech-
 nologists  etc  with  high  academic  re-
 cords

 (7)  The  scheme  of  supernumerary
 appointments  38  m  operation  for  quick
 absorption  of  highly  qualified  scientists
 and  technologists
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 (8)  The  Planning  Commission  made
 an  allocation  of  Rs.  45.85  crores  for
 employment  of  educated  unemployed
 during  the  year  1973-74.  Besides  a
 programme  of  ‘Half-a-Million  Jobs’  for
 educated  unemployed  was  started  in
 1973-74  with  a  central  budget  of
 Rs,  300  crores.  This  programme  has
 generated  employment  to  about  2.85
 lakhs  persons.

 (9)  An  amount  of  Rs.  28  crores  was
 earmarked  by  the  Planning  Commis-
 sion  for  allocation  to  State  Govern-
 mente  and  Union  Territories  in  (1973-74
 for  formulating  special  employment
 programmes  for  which  the  States  will
 have  to  contribute  another  Rs.  23
 crores.  This  programme  has  generat-
 ed  employment  for  over  two  lakhs
 persons  plus  38.56  lakhs  mandays.

 (10)  In  1974-75,  the  Planning  Com-
 mission  has  made  an  allocation  of
 Rs.  40  crores  for  employment  promo-
 tion  programmes.

 (il)  Financia]  assistance  is  render-
 ed  by  nationalised  Banks  to  enterpris-
 ing  unemployed  persons,

 (i2)  Scientists,  engineers  and  tech-
 nologists  are  encouraged  to  set  up  their
 own  enterprises  The  Public  Sector
 banks  provide  the  total  capital  needed
 for  such  ventures.

 (13)  Industrial  Co-operatives  formed
 by  scientists,  engineers,  technologists,
 ete  with  specific  projects  in  view
 would  be  entitled  to  a  Government  con-
 tribution  to  the  equity  capital  to  the
 extent  of  three  times  the  capital  sub-
 scribeqd  to  by  the  partners.  In  addi-
 tion,  State  Governments  would  also
 provide  facilities  like  Infra-structure,
 Rent  subsidy  in  deserving  cases,  incen-
 tives  like  exemption  for  a  period  from
 Sales-Tax,  Octroi,  electricity  duty.  etc.

 4)  Incentives  are  being  offered  to
 employers  in  the  private  and  co-opera-
 tive  sectors  to  employ  scientists,  en-
 gineers,  etc.  The  Government  would
 provide  incentives  to  the  extent  of  50
 per  cent  of  the  salary  subject to  a
 ceiling  eg.  Rs.  400  (Salary)  for  शान
 gineering  degree  holders,  Ra.  250
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 (salary)  for  Post-graduates  in  science—
 for  a  period  of  one  year  to  employers
 who  offer  jobs  to  scientists,  engineers,
 etc.

 (15)  The  U.G.C.  bas  also  taken  a@
 number  of  measures  to  improve  facili-
 ties,  salary  scales  and  working  condi-
 tions,  to  attract  a  reasonable  propor-
 tion  of  our  men  and  women  of  high
 intellectual]  ability  to  the  teachjng
 profession.

 छात्र  झ्ाप्रोशन  के  दोरान  बिहार  मे  कानों
 झ्रारक्षित  पुलिस  तया  सीमा  सुरक्ष,  बल

 हारा  गोल!  चलाया  जाना

 2523.  शो  शानदार  ब्र शाब  यादव
 क्या  गृह  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  छात्र  आन्दोलन  के  दौरान
 केन्द्रीय  प्रसारित  पुलिस  तथा  सीमा  सुरक्षा
 बल  ने  बिहार  में  प्रत्येक  स्थान  पर  कितनी-
 कितनी  गोलियां  चलाई  तथा  इसके  परि-
 शाम-स्वरूप  कितने  व्यक्ति  मारे  गये;
 और

 (ख)  क्‍या  सरकार  का  विचार  मुक्कों
 के  परिवारों  को  मुआवजा  देने  का  है  और
 यदि  हा,  तो  कब  तक  ?

 गृह  मंत्रालय  में  उप-मंत्री  भी  एफ०
 एच०  मोहसिन  )  (क)  केन्द्रीय  प्रारक्षित

 पुलिस के  दस्तों ने  8-3-974 को  पटना
 में  एक  राउण्ड,  19-3-1974  को  पटना
 में  ही  4l  राउण्ड  तथा  12—4-74  को  गया
 में  दो  राउण्ड  गोली  चलाई  थी।

 सीमा  सुरक्षा  बल  के  दस्तों  ने  2 4-
 974  को  गया  में  6  राउण्ड  गोली  चलाई
 थी।

 चुकी  विभिन्न  स्थानों  पर  केन्द्रीय
 आरक्षित  पुलिस,  सीमा  सुरक्षा  बल  तथा
 राज्य  पुलिस  के  दस्तों  को  साथ  साथ  तैनात

 किया  कमा  था  कौर  उन्होंने  साथ  साथ  कार्य

 संचालन  किया  ar  इसलिए  केन्द्रीय  आरक्षित
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 पुलिस  अयव।  सीमा  सुरक्षा  बल  द्वारा  गोलो

 अलावे  जाने  के  परिणाम-स्वीप  मारे  गये

 व्यक्तियो  की  अलग  अलग  साया  बताता

 सभा  नही  है  1

 (ख)  मृतक  व्यक्तियो  के  परिवारो
 को  मुआवजा  देने  का  राज्य  सरकार  का  कोई

 (बचा<  नहीं  है  ।  गया  के  जिला  मजिस्ट्रेट

 ने  i2-4-2974  का  गया  में  पुलिस  की

 गोली  बार!  में  मारे  गये  व्यक्तियो  के  परिसरों

 का  1000/-  रुपये  की  दर  से  भनुग्रहात

 भुगतान  करने  की  स्वीकृति  दी  थी।

 Shortage  og  paper  for  text  books  and
 exercise  books

 2524  SHRI  JAGANNATH  MISHRA:
 Will  the  Minister  of  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  be  pleased  to  state

 (a)  whether  there  has  ben  acute
 shortage  of  paper  for  printing  of  text
 books  and  exercise  books  for  the  stu-
 dents  resulting  im  hardships  to  the
 student  community,

 (b)  ४  so,  whether  any  assessment  in

 regard  to  the  requirement  of  paper
 for  text  books  etc  has  been  made  by
 Government,  and

 (०)  if  80,  to  what  extent  the  demand
 ig  being  met  and  steps  taken  by  Gov-
 ernment  to  meet  the  demand  in  full”?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  AND  AGRICULTURE
 (SHRI  C  SUBRAMANIAM)  (a)  A
 shortage  of  white  writing  and  print-
 ing  paper  required  for  text  books  and
 exercise  books  and  developed  as  3
 result  of  a  fall  im  the  production  of
 these  vanehes  of  paper  This  resulted
 in  a  certam  amount  of  hardship  to  the
 student  community

 (b)  and  (c)  The  state-wise  require-
 ments  of  paper  for  the  educational
 sector  are  being  worked  out  In  the
 meantime,  ad-hoc  allotments  are  being
 made  to  the  various  states  to  take  care
 of  thelr  immediate  requirements
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 In  order  to  merease  the  production
 of  white  printing  (and  writing  paper),
 Government  have  also  issued  an  Order
 under  the  Essential  Commodities  Act
 stipulating  certain  minimum  percent-
 ages  of  these  (and  other  essential)
 varieties  of  paper  to  be  produced  by
 mills  having  a  capacity  of  more  than
 20  tonnes  of  paper  per  day,  and  it  38
 expected  that  as  a  result  of  this,  the
 availabuty  of  paper  required  by  the
 student  community  would  improve

 Minister  from  Sri  Lanka  to  India

 2525  SHRI  M  8  SANJEEVI  RAO
 Wil  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pleased  to
 state

 (a)  whether  the  Munister  of  Infor-
 mation  and  Broadcasting  from  Sri
 Lanka  visited  India  and  had  discussion
 with  hig  counterpart  m  India,  and

 (b)  7  so,  the  broad  features  of  the
 discussion  and  the  outcome  thereof?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  (SHRI  DHARAM
 BIR  SINHA)  (a)  Yes  Sir

 (b)  Ihe  discussions  between  the
 Minister  for  Information  and  Broad-
 casting  and  the  visiting  Minster  for
 Information  and  Broadcasting  of  Sri
 Lanka  covered  the  area  of  greater
 information  and  cultural  exchange  and
 cooperation  between  the  media  with  a
 view  to  promoting  better  understanding
 between  the  peoples  of  the  two  coun-
 tries  Suggestions  emerging  out  of
 these  discussions  are  under  considera-
 {r0n.

 Amonnt  sanctioneg  by  REC  in  1974-
 925  for  rural  electrification

 2526  SHRI  VIRBHADRA  SINGH
 Will  the  Minister  of  IRRIGATION
 AND  POWER  be  pleased  to  state
 be  pleased  to  state

 (a)  whether  Government  sanctioned
 Rs.  44  crores  for  rural  electrification
 for  the  current  financial  year;
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 (b)  at  80,  the  number  of  projects
 proposed  to  be  taken  awn  and

 (c)  the  amount  proposed  to  be
 2spent  on  backward  areas?

 THE  DEPUTY  M'NISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  SIDDHESHWAR  PRA-
 SAD)  (a)  and  (b)  Loan  assistance
 amcunting  to  Re  44  crores  was  sanc-
 tioned  by  the  Rural  Electrification  Cor-
 poration  Ltd  tor  rural  electrification
 schemes  of  various  State  Electricity
 Boards  in  June  974  This  assistance
 was  intended  tor  Ay  projects  One  of
 these  project,  has  later  on  been  split
 in  two  parts  one  relating  to  village
 electrification  and  cther  to  Transmis
 sion  lnes  The  assistance  will  there-
 fore  now  cover  l4  nrojects

 (०)  Out  of  the  tota  amount  of  Rs  44
 croies  ६8  sum  of  Ks  34  crores  is
 intended  to  benefit  the  backward
 areas

 Loss  to  Central  Government  due  to
 Agitations  in  States

 2527  SHRI  VIRBHADRA  SINGH
 Will  the  Minister  of  HOME  AFFAIRS
 be  pleased  to  state

 (a)  whether  assessment  have  been
 made  of  the  losses  suffered  by  the
 Central  Government  during  the  last
 six  months  due  to  violent  agitations

 yn  various  States,  and

 (9)  ४  so,  the  facts  thereof?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS
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 (SHRI  F.  H,  MOHSIN)  (a)  and  (०)
 According  to  information  received
 from  the  Governments  of  Gujarat  and
 Karnataka  and  the  Union  Territory
 Administration  of  Delhi,  the  estimated
 loss  of  Central  Government  property
 due  to  violent  agitations  during  the
 period  from  lst  February  to  3lst  July
 1974,  78  of  value  Rs  21,60 440,  Rs  500
 and  Rs  2,l00  respectively  The  Gov-
 ernments  of  Andhra  Pradesh,  Haryana,
 Himachal  Pradesh,  Manipur,  Tripura
 and  Nagaland  and  the  Union  Territory
 Admunistrations  of  Andaman  and
 Nicobar  Chandigarh  Dadra  &  Nagar
 Havel:  Goa,  Daman  and  Diu,  Laksha-
 dweep  Pondicherry  Mizoram  _  and
 Arunachal  Pradesh  have  reportei  that
 there  was  no  loss  of  Central  Govern-
 ment  property  due  to  such  causes  dur-
 ing  the  same  period  ‘The  reports  from
 the  other  State  Governments  are
 awaited

 Movement  by  Delhi  University
 Students  against  price-rise,

 unemployment  and
 corruption

 2528  SHRI  M  M  JOSEPH  Will  the
 Minister  of  HOME  AFFAIRS  be
 pleased  to  state

 (a)  whether  a  section  of  Delh:  Um-
 versity  students  have  formed  a
 Chhatra  Sangharsha  Samit:  to  launch
 a  movement  agains,  rising  prices,  un
 employment  and  corruption,

 (b)  whether  according  to  the  Samiti
 the  movement  would  be  unlike  that
 in  Bihar  and  would  fight  against
 corruption  m  the  highest  politica)
 authority  and  top  bureaucracy;  and

 (९)  if  80,  the  steps  Government  pro-
 pose  to  take  to  save  the  country  from
 its  present  pitiable  condition?

 THE  DEPUTY  MINISTER  IN  THF
 MINISTRY  OF  HOME  AFFAIRS
 (SHRI  F  H  MOHSIN)  (a)  to  (०)  Ac
 cording  to  information  received  from
 the  Delhi  Administration,  a  organisa-
 tion  styled  as  the  Chhatra  Sangharsha
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 Samiti  was  formed  by  some  students
 of  the  Delhi  University  in  July,  974
 with  the  avowed  objectives  of  fighting
 unemployment,  price  rise,  and  corrup-
 tion  The  Sammut:  gave  a  call  for  the
 observance  of  “Bihar  Dav”  and
 “Campus  Bandh”  on  August  9,  974
 in  support  of  the  agitation  in  Bihar

 The  problems  arising  from  rising
 prices,  unemployment  and  corruption
 have  to  be  met  by  coordinated
 measures  at  several  fronts  Govern-
 ment  are  continually  examining  the
 situation  and  initiating  all  possible
 measures  to  relieve  the  economic  dis-
 tress

 ब्रंतेजी  पत्रिका  भगीरथ  के  लिए  क्मचारों

 “er.
 2529  श्री  करना  प्रसाद  सहल

 क्या  सिचाई  कौर  विद्या  पत्नी  यह  बताने
 की  ह  नग्गे  ि

 (क  )  उनके  मंत्रालय  द्वार  प्र  शित
 बेमानी  अग्रेज़ी  पत्रिका  “भागीरथ  के
 लिए  कुल  क्ति ने  मंत्रालयी  की  व्यवस्था
 की  गई  है  तथा  वहा  प्रत्येक  पद  पर  कार्य  मर
 रहे  ब्मंचारियों  के पदनाम  तथा  वेव-नान
 क्‍या  है,

 (ख  )  दस  अग्रेज़ो  पत्रिका  की  तुलना
 में  नन्दी  पत्रिका  के  लिए  कभ  साया  में
 क्मंचारी  प्रदान  हनेके  क्या  क।च  व  हैं  तथ।
 शासकीय  भाषा  के  प्रति  ऐसी  उपेक्षा  को  दूर
 कन  के  तुरन्त  ही  क्या  उपाय  किय  ज।  रहे  है,

 गि)  क्‍या  इस  हिन्दी  पत्निका  को
 मासिक  रूप  से  प्रकाशित  बन्ने  का  कोई
 प्रस्ताव  है,  श्री

 (घ)  यदि  हा,  तो  इस  दिशा  में  क्‍या
 व्कार्यबाही  की  जा  रही  है  ?

 r50

 सिलाई  झोर  विद्युत्  मंत्रालय  से  मंत्रो
 मो  सिद्धेश्वर  ब्र वाद  )  (क)  भ्रवेक्षित

 सूचना  नीचे  दे  जाती  है

 क्रम  पदनाम  |  स्वीडन  वेतनमान
 स०  दो  की

 सख्या

 Fo

 1 सम्पादक  }  1100-1600

 2  सहाना 7  सम  गद  Ln  22  0
 (faa  )

 83  पति  सहा-
 धा  I  425-800

 4  ब्यावपाधिक पफ
 सहा  प्‌  1 425-700

 5  महाप्रज्ञ  (लिपि
 वर्गीय  )  425-800

 6  निम्न  श्रेणी  2  200-400
 लिपिक

 (एक...  स्थान
 रिक  है  )

 7  पैकर  l  200-250

 8  चपरासी  t  I96-232

 (@)  हिन्दी  मानी रथ  के  लिए  वास्त-
 विक  आवश्यकता।  तथा  #य॑-बार  के  ग्रा धार
 पर  पर्याप्त  स्टाफ  स्वो्वाव  किया  गना  है।
 यदि  क्सी  समय  शोर  काई  आकाश  अवा

 हुई  तो  ग्र ति रिक्त  स्टाफ  की  स्वीकारते  के
 प्रश्न  पर  विदा<  फिया  जाएगा  |

 ग)  जी,  नहीं  ।

 (घ)  प्रश्न  नहीं  उठता,
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 “साधारण,,  पत्रिका!  के  लेखकों  कौर  संपर्को
 को  दिया  गया  बासदेव

 2530  ही  यमुना  प्रसाद  महल
 क्या  सिचाई  झोर  बच् यु तू  मस्ती  यह  बताने
 की  कृपा  करेगे  कि

 (क)  क्‍या  हिन्दी  पत्रिका  “भागीरथ
 के  पहले  संस्करण के  लिए  जिन  लेखकों  ने
 अपनी  रचनाएं  भेजी  थी  तथा  जिन  संपादको
 ने  इनका  सपादन  किया  था  उनको  मानदेय

 नही  दिया  गया  है

 (ख)  यदि  हां,  तो  इसके  क्या  कारण

 हैं;  और

 (ग)  इसकी  जिम्मेदारी  किसी  पर
 सौंपने  शौर  इस  सम्बन्ध  मे  उचित  व्यवस्था
 करने  के  लिए  क्‍या  कार्रवाई  की  जा  रही
 है?

 सिचाई  झोर  विद्युत्‌  मंत्रालय  में  उपमंत्री

 (गयी  सिहेववर  प्रसाद  )

 (क)  से  (ग):  त्रैमासिक  पत्निका  हिंदी  'भागीरथ'
 के  प्रवेशाक  के  लिये  लेख  प्राधिकारियों  तथा  अन्य
 व्यक्तियो  द्वारा  दिये  गये  थे  ।  गैर  सरकारी  लेखको
 को  मानदेय  दे  ने  का  प्रश्न  विचाराधीन  है।  एक
 नियमित  सहायक  सम्पादक  की  जब  तक  नियु-
 बित  नही  हो  जाती  ,  केन्द्रीय  जल  और  विद्युत
 आयोग  के  हिंदी  अधिकारी,  सम्पादक
 मिल  के  सम्पूर्ण  पर्यवेक्षण  और  मार्गदर्शन
 में  इस  कार्य  को  कर  रहे  हैं

 Installed  Capacity  of  Truck  and  Bus
 Tyres

 2531.  SHRI  ANADI  CHARAN  DAS:

 Will  the  Minister  of  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  DEVELOPMENT  be
 pleased  to  state:

 (a)  the  installed  capacity  for  the
 manufacture  of  truck  and  bus  tyres
 in  the  Orissa  State;  and  awe  te
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 (b)  the  actual  production  and  re-
 quirement  of  truck  and  bus  tyres  dur-
 mg  1972-13  and  ‘1978-749

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  AND  AGRICULTURE
 (SHRI  C.  SUBRAMANIAM):  (a)  and
 (b)  The  Industrial  Development  Cor-
 poration  of  Orissa  have  been  granted
 a  letter  of  intent  for  setting  up  an
 industrial  undertaking  for  the  manu-
 facture  of  4,00,000  Nos  each  of  auto-
 mobile  tyres  and  tubes  (including
 truck  and  bus  tyres)  The  capacity
 has  not  yet  been  installed,  There  38
 no  other  tyre  unit  located  in  the  State
 of  Orissa  As  such  there  is  no  produc-
 tion  of  automobile  tyres  and  tubes  in
 Orissa

 On  the  basis  of  vehicles  registered
 in  the  State  of  Orissa,  the  Tyre  Indus-
 try  has  estimated  the  requirements  of
 bus/truck  tyres  at  63500  Nos  for
 Orissa  State  for  the  period  April  974
 —March  1975.

 Working  of  Industrial  Units  in  Orissa
 below  capacity

 2532  SHRI  ANADI  CHARAN  DAS:

 Will  the  Minister  of  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  DEVELOPMENT  be
 pleased  to  state:

 (a)  the  names  of  the  industrial  units
 of  Orissa  working  below  capacity
 during  the  last  two  years,  year-wise;
 and

 (b)  the  steps  taken  to  work  them
 at  rated  capacity?

 IHE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  AND  AGRICULTURE
 (SHRI  C.  SUBRAMANIAM):  (a)  and
 (b).  Industrial  Units,  not  only  in
 Orissa  but  in  other  parts  of  the  coun-
 try  as  well,  are  not  able  to  work  to
 full  capacity  due  to  various  constraints
 relating  to  availability  of  coal,  furn-
 ace  oil,  power  and  transport,  Arising
 out  of  these  constraints,  the  inputs  by
 way  of  raw  material,  components,  etc.
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 for  consuming  industries  have  also
 been  adversely  affected.

 These  constraints  are  being  tackled
 by  the  Government  at  various  levels,
 eg.  (i)  the  Standing  Committee  on
 furnace  oil  (constituted  by  the  Munis-
 try  of  Petroleum  and  Chemicals)  are
 examining  the  availability  of  furnace
 oil  and  will  recommend  allocations  to
 be  made  to  industries  keeping  in  view

 'the  progress  of  availability  and  sup-
 ply  of  coal  to  industries  which  can
 switch  over  to  coal  in  place  of  fur-
 mace  oil;  (ii)  surplus  power  in  cer-
 tain  States  is  being  fully  utilised  to
 meet  the  shortage  in  deficit  States;
 (ili)  power  generation  projects  under
 construction  are  being  expedited  (iv)
 generating  sets  lying  idle  with  Electri-
 city  Boards  have  been  pressed  into
 service;  (v)  Diesel.  sets  have  been  in-
 stalled  by  some  of  the  Electricity
 Boards  ete.

 import  of  Equipment  and  Technology
 2533.  SHRI  BOKSI

 NAYAK
 :  Will

 the  Minféter  of  SCIENCE  AND  TECH-
 NOLOGY  be  pleased  to  state:

 354

 (a)  the  amount  of  foreign  exchange
 spent  on  import  of  equipments  and
 technology  during  the  years  972  and
 973  and  the  amount  of  foreign  ex-
 change  proposed  to  be  spent  during
 the  current  financial  year;

 (b)  whether  there  is  any  increase
 m  foreign  exchange  allocations  for
 the  purpose,  if  so,  the  reasons  there-
 for;  and

 (c)  what  steps  Government  propose
 to  take  to  develop  indigenous  equip-
 ment  800  technology?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  AND  AGRICULTURE
 (SHRI  C.  SUBRAMANIAM):  (a)  and
 (b).  Payments  data  for  the  period  to
 which  the  question  relates  are  not
 available.  The  value  of  licences  issued
 for  the  import  of  Capital  Goods  and
 Heavy  Electrical  Plant  for  the  past
 three  years  38  as  under:—

 (Rs.  crores)

 I97I-72  1972-73  7973-74

 Capital  Goods.  25024  249  48  254  38

 Heavy  Electrial  Plants.  3  g2  78  56  721

 me
 Remittances  made  abroad  on  account  sector  during  97I-72  (the  latest  year

 of  profits,  dividends,  royalties  and  for  which  data  awe  available)  as
 technical  know-how  fees  by  private  below

 (Rs.  inflakhs.)

 Year.  Profits*  Dividends*  Royalnes  —  Tech.
 know-how

 4977-72  .  .  994  3887  586  7390०

 BAY  a cna  ot
 Oit  Contpanies  the  figures  included  relate  to  remittance  habilities  and  not  actuay
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 There  are  no  fixed  allocations  of
 foreign  exchange  for  the  import  of
 capital  equipment/technology.  Imports
 remittances  are  permitted  on  merit,  as
 and  when  they  become  due  on  the  basis
 of  approvals  granted.

 (९)  Consistent  with  the  overall-—ob-
 jective  of  maximising  use  of  indigen-
 ous  resources  including  machinery,
 equipment  and  technology  and  con-
 serving  the  scarce  foreign  exchange,
 Government’s  policy  in  respect  of  im-
 port  of  capital  equipment  and_  tech-
 nology  is  highly  selective.  Imports  are
 allowed  only  where  indigenous  capa-
 bihty  has  not  fully  developed  or
 where  there  are  special  circumstances
 warranting  import  of  sophisticated
 equipment,  or  for  primarily  export
 production,

 Apart  from  encouragement  to  in-
 gigenous  equjpment  manufacture,  fiscal
 incentives  are  provided  with  a  view  to
 encouraging  research  and  development
 activities  in  industry.  While  approv-
 ihg  proposals  for  import  of  technology
 in  selected  areas,  it  is  <tipulated  that
 the  Indian  compamies  should  set  up
 adequate  research  and  development
 facilities  for  absorption  and  improve-
 ment  of  imported  technology.  With  a
 view  to  reducing  the  import  of  capital
 equipment  and  facilitating  fuller  utili-
 sation  of  fabrication  capacity  in  the
 machinery  manufacturing  industry.
 Government  have  introduced  a  simpli-
 fied  procedure  for  the  import  of  de-
 signs  and  drawings  by  manufacturers
 of  industrial  machinery  and  machine-
 tools.

 Controversy  between  Punjab  and
 Haryana  over  Sharing  of  Ravi-Beas

 Waters
 2534.  SHRI  BOKSI  NAYAK:  Will

 the  Minister  of  IRRIGATION  AND
 POWER  be  pleased  to  state:

 (a)  whether  a  fresh  controversy
 has  developed  between  the  States  of
 Punjab  and  Haryana  over  the  sharing
 of  the  Ravi-Beas  waters;

 (b>  if  so,  whether  the  States  have
 approached  the  Centre  for  the  settle-
 ment  of  the  dispute;  gnd
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 (c)  the  Government
 thereto?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  SIDDHESHWAR  PRA-
 SAD):  (a)  No,  Sir.

 (b)  and  (c).  A  reference,  under  the
 Punjab  Reorganisation  Act,  966  to
 the  Government  of  India,  for  deter-
 mining  the  shares  of  Punjab  and  Har-
 yana  in  the  Ravi-~Beas  waters  is  under
 consideration.

 Newg  Buileting  Broadcast  by  ALR.
 Patna  about  opening  of  Universities

 and  Colleges  i,  Bihar
 2535.  SHRI  BOKSI  NAYAK:
 Will  the  Minister  of  INFORMA-

 TION  AND  BROADCASTING
 be  pleased  to  state:

 (a)  the  number  of  news-bulletins
 broadcast  by  the  Patna  Station  of  All
 India  Radio  which  covered  the  news
 about  opening  of  University/Col-
 leges  in  Bihar  since  Ist  July,  1074:
 and

 (b)  whether  Patna  Station  broad-
 cast  some  distorted  news  regarding
 opening  of  universities,  colleges  and
 student’s  agitation?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  (SHRI  DHARAM
 BIR  SINHA):  (a)  During  the  month  of
 July.  1974,  A.LR.  Patna  included  news
 about  the  reopening  of  Universities
 and  Colleges  in  Bihar  in  its  regional
 news  bulletins  on  8  days,  The  bulle-
 tins  covered  the  reopening  of  the  vari-
 ous  educational  institutions  on  the
 basis  of  information  received  from  the
 Department  of  Education,  the  Vice-
 Chancellors  of  the  Universities,  the
 Divisional  and  District  authorities  and
 AIR’s  own  corresnondents,  Since  July
 18,  1974,  when  the  Intermediate  ex-
 aminations  commenced  in  the  various
 Universities,  the  factual  position  relat-
 ing  to  the  examinations  wag  also  in-
 cluded  in  the  bulletins.  Throughout
 the  period,  the  news  of  the  current
 students’  agitation,  arrests,  demonstra-
 tions  and  other  incidents  was  alse
 covered  in  the  bulletins.

 reaction  of
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 (b)  No,  Sir.

 Setting  up  Small  Units  in  Fifth  Pian

 2836.  SHRI  H.  M.  PATEL:  Wil]  the
 Minister  of  INDUSTRIAL  DEVELOP-
 MENT  AND  SCIENCE  TECHNOLOGY
 be  pleased  to  state:

 (a)  the  number  of  small  scale
 units  to  be  set  up  during  the  Fifth
 Five  Year  Plan  periog  (year-wise
 and  category-wise)  in  the  various
 States  State-wise;

 (b)  whether  care  has  been  taken  to
 develop  the  backward  areas  while
 finalising  the  schemes  for  small  scale
 units  in  the  States:  and

 (c)  if  so,  the  facts  thereof?
 THE  DEPUTY  MINISTER  IN  THE

 MINISTRY  OF  INDUSTRIAL’  DE-
 VELOPMENT  (SHRI  ZIAUR  RAHI-
 MAN  ANSARI)  (a)  As  the  Fifth  Five
 Year  Plan  is  still  to  be  finalised,  the
 year-wise,  state-wise  and  category-wise
 number  of  umits  to  be  set  up  in  the
 various  States  during  the  period  can-
 not  be  indicated  at  present.  However
 it  i8  tentatively  proposed  to  encourage
 .6  lakhs  new  small  scale  units  during
 the  Plan  period.

 (b)  Yes,  Sir.

 (९)  Schemes  contained  in  the  draft
 Fifth  Five  Year  Plan  for  development
 of  backward  and  rural  areas  include
 among  others,  a  scheme  for  Develop-
 ment  of  Backward  Areas,  setting  up
 of  Branch  Small  Industries  Service
 Institutes  in  backward  areas,  exten-
 sion  of  area  of  operation  of  Rural
 Industries  Projects,  provis.on  of  inten-
 sive  extension  services  etc.

 Working  of  Industrial  Units  in  Punjab
 Below  Capacity

 2537.  SHRI  RAGHUNANDAN  LAL
 BHATIA:

 Will  the  Minister  of  INDUSTRIAL
 DEVELOPMENT
 26  pleased  to  state:  the  names  of  the
 Industria,  units  of  Punjab  working below  capacity  during  the  ‘last  two

 Ly
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 years,  year-Wise  and  the  steps  taken
 towards  them  at  rated  capacity?

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  AND  AGRICULTURE
 (SHRI  C.  SUBRAMANIAM)  _  Indus-
 trial  Units,  not  only  in  Punjab  but
 in  other  parts  of  the  country  as  well,
 are  not  able  fo  work  to  full  capacity
 due  to  various  constraints  relating  to
 availability  of  coal  furnace,  oil,
 power  ahd  transport  Arising  out  of
 these  constraints,  the  inputs  by  way
 of  raw  material,  components  etc  for
 consuming  iMdustires  have  also  been
 adversely  affected.

 These  constraints  are  beine  tackled
 by  the  Government  at  various  levels,
 eg  (i)  the  Standing  Committee  on
 furnace  oil  (constituted  by  the  Alints-
 try  of  Petroleum  and  Chemicals)  are’
 examining  the  availabilty  of  furnace
 oil  and  will  recommend  allocations  to
 be  made  to  industries  keeping  in  view
 the  progress  of  availability  and  supply
 of  coal  to  industries  which  can  switch
 Over  the  coal  in  place  of  furnace  oil;
 (ii)  surplus  power  in  certain  ,  States
 is  being  fully  utilised  to  meet  the
 shortage  of  deficit  State,  (iii)  power
 generation  projects  under  construction
 are  being  expedited,  (iv)  generating
 sets  lying  idle  with  Electricity  Boards
 have  been  pressed  into  service;  (v)
 Diesel  sets  have  been  installed  by  some
 of  the  Electricity  Boards  etc.

 Manufacture  of  Bus  and  Truck  Tyres
 in  Punjab

 2538  SHRI  RAGHUNANDAN  LAL
 BHATIA:  Will  the  Minister  of  IN-
 DUSTRIAL  DEVELOPMENT  AND
 SCIENCE  AND  TECHNOLOGY  be
 pleased  to  state:

 (a)  the  installed  capacity  for  the
 manufacture  of  truck  ang  bus  tyres
 in  the  Punjab  State;  and

 (b)  the  actual  production  and  re-
 quirement  of  truck  and  bus  tyres
 during  1972-73  and  1973-742,

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE  AND
 TECHNOLOGY  AND  AGRICULTURE
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 (SHRI  C.  SUBRAMANIAM):  (a)  and
 (b).  The  Industrial  Development  Cor-
 poration  of  Punjab  have  been  granted
 a  letter  of  intent  for  setting  up  an
 industrial  undertaking  for  the  manu-
 facture  of  4,00,000  Nos.  each  of
 automobile  tyres  and  tubes  (including
 truck  &  bus  tyres).  The  capacity  has
 not  yet  been  installed.  There  is  no
 other  tyre  unit  located  in  the  state  of
 Punjab.  As  such  there  is  no  produc-

 ‘tion  of  automobile  tyres  and  tubes  in
 Punjab,

 On  the  basis  of  vehicles  registered
 in  the  State  of  Punjab  and  Chandigarh
 the  Tyre  Industry  has  estimated  the
 requirement  of  bus/truck  tyres  at

 67,000  Nos.  during  the  period  April,
 974—March,  1975.

 स्वतंत्रता  संगिनियों  के  गौधन  बस-चित्र

 लचार  कलमा

 2539.  हम  बन  गा  हु  प्रधान:  क्‍या  सूचना
 आर  प्रसारण  मंत्री  यह  बताने  की  कृपा  करेंगे  कि

 (क)  कितने  स्वंतत्रता  सेनानियों के  सम्बन्ध
 में  वृत-चित्र  बनाये  गये  हैं

 (@)  कया  सरकार  ने  चन्द्रशेखर
 आजाद,  भगत  सिंह  ,  लक्ष्मी  बाई,  राणा  प्रताप
 और  शिवाजी  के  भी  वृत्त-चित्र  बनाये  हैं  ;  शौर

 (ग)  यदि  नहीं,  तोनस  उपेक्षा  के  क्‍या
 कारण  हैं  ओर  उपरोक्त  वृत्त-चित्र  कब  तक
 बनाये  जायेंगे  ?

 सूचना  श्रौरब्रत  गस त्राल  में  खपसंत्री

 (अं,  धमाकों  सिह  (  क

 (ख)  और  (ग)  फिल्म  प्रभाग  ने

 पहले  हू।  भगत  सिह,  शिवाजी  कौर  अन्य

 राष्ट्रीय  नेताओं  पर  डाकुमेंटरी  फिल्में  बनाई  हैं
 लक्ष्मी  बाई,  चन्द्रशेखर  आजाद  और  राणा

 "प्रताप  पर  झकुमेन्द्री  फिल्में  बनाने  का  काम
 निर्माण  कार्यक्रम  में  सब  शामिल  किया  जायेगा
 जब  प्राचीन  शौर  दृश्य  दोनों  प्रकार  की  पर्या-
 जप्त  श्रोत  सामग्री  उपलब्ध  हो  जायेगी  ।
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 विजय  प्रदेश  कौर  शीवा  डो बिजन ों  के  आदि-
 वासियों  के  जीवन  १९  बूस-चित्र

 2540,  भी  बन झा हू  प्रवचन  क्‍या  सूचना
 झोर  प्रस।रण मंत्री  यह  बसाने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  सरकार  ने  विध्य  प्रदेश  और
 रीवां  डिविजनों  के  प्रतिवादियों  के  जीवन
 पर  वृत्त-चित्र  बनाने  हें;  कौर

 (ख)  बदी  नहीं,  तो  इस  बारे  में  क्या  कराये-

 चाहो  करने  का  प्रस्ताव  है।

 at  सूचना और  तारण  मंत्रालय  में  उप-मंत्री

 (जी  धर्मबीर  सिह)

 (क)  फिल्‍म  प्रभाग  ने  निम्नलिखित

 बात-चित्र  बनाये  हें  जिनमें  श्रव्य  चोरों  के
 साथ  साथ,  रेवा  डिविजन  सहित  मध्यप्रदेश  के
 आदिवासियों  के  जीवन  का  चित्रण  है  =

 .  आदिवासी

 2.  क्लोज  टू  नेचर

 3.  आवर  आरीजनल  इनहैबीटैन्टस

 4.  रिपोर्ट  फ्राम  हाई  लैंड

 5.  फोक  डान्सस  श्राफ  मध्यप्रदेश

 6.  रिद्म  श्राफ  दि  हार्ट  लैण्ड  (टैलोविजन)

 (ख)  प्रश्न  नहीं  उठता  t

 छात्र-प्रानदोलन  के  दौरान  बिहार  में  केन्द्रीय
 रिजर्व  पुलिस  तथा  सीमा  सुरक्षा  बल  का  तैनात

 किया  जाना

 2541.  श्री  श्ञानेइवर  प्रसाद  पया दं  प्रय
 गृह  मंत्री  यह  बताने  की  कृपा  करेंगे  कि

 (क)  क्या  छात्र  ऑ्ान्दौलन  के  दौरान

 बिहार  में  केन्द्रीय  'रिजरबे  पुलिस  तथा  सीमा

 सुरक्षा  बल  के  जवान  बहुत  बड़ी  संख्या  में  तैनात

 किये  गये  ;  झोर

 (ख)  यदि  हां  तो  कुल  कितने  जवान

 तैनात  किये  गए  और  सिर  मे  उनपर  कितना

 व्यय  किया  *?
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 re  मंत्रालय  में  उप-मंत्री  (थो  एफएम
 अं  हुलिओ:  (क)  और  (ख)  इस  समय  विधि
 और  व्यय  था  बनाये  रखने  में  राज्य  सरकार
 की  सहायता  के  लिये  केन्द्रीय  रिजर्व  पुलिस  की
 45  कम्पनियां  शौर  सीमा  सुरक्षा  बल  की  7
 कम्पनियां  बिहांर  में  तैनात  की  गई  है
 इन  चलो  की  तैनातगी  पर  व्यय  के  श्राकडे

 एकत्रित  किये  जा  रहे  हैं  यथा शी प्र  तथा  सदन
 के  पटल  पर  रख  दिये  जायेगे।

 CORRECTION  OF  ANSWER  TO  USQ
 No.  509  DATED  24-7-1974  RE:  LOSS
 OF  LIFE  AND  PROPERTY  DUE
 TO  RAINS  IN  BOMBAY.

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS
 <SHRI  F.  H.  MOHSIN):  According  to
 the  detailed  report  subsequently  re-
 ceived  fron  the  State  Government,  the
 correct  information  relating  to  part
 db)  of  the  Qutstion  is  as  under:

 <b)  (i)  Loss  of  human  liv:s  52  diet  and
 20  injured

 ii)  Loss  of  Government
 property  Nil,

 (iii)  Loss  of  private
 property  Rs  _  /2331,300°

 CORRECTION  OF  ANSWER  TO
 USQ  NO.  342  DATED  24-17-1974  RE:
 INCREASE  IN  PRICE  OF  MANUFAC-

 TURED  GOODS

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  INDUSTRIAL  DEVE-
 LOPMENT  (SHRI  ZIAUR  RAHMAN
 ANSARI):  In  reply  to  Unstarred
 Question  No.  342  answered  in  the  Lok
 Sabha  on  24th  July,  974  regarding  in-
 rease  in  price  of  manufactured  goods,
 two  items  whose  prices  have  been  al-
 lowed  to  be  increased  after  April,
 3974  and  until  24th  July,  ‘1974,  among
 Industrial  products  concerning  the
 Ministry  of  Industrial  Development,
 were  missed  out  inadvertently.  The

 eply  given  is,  therefore  corrected  to
 vead  as  follows  :—

 &)  In  so  far  as  industries  falling
 ander  the  Ministry  of  Industrial  De-
 velopment  are  concerned,  increases  in

 4620  L.S.—46.
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 the  prices  of  such  items  have  been  al-
 lowed  as  shown  below:—

 Name  of  item  Magnitude  of  price
 increase  alloaed

 ()  Cement  produced  Rs,  50  per  tonne.
 through  the
 use  of  furnace

 on
 qu)  Baby  food

 abo
 Rs.  §  to  6  per

 &

 (ii)  Aluminium  Rs.  550  per  tonne
 fluoridee  in  the  case  of  Messr

 Navin  Flourine  In-
 dustries  ;  and  Rs
 750  in  the  case  of
 Messrs  Everest  Refri-
 gerants,  Limited
 and

 (iv)  Cryolite  Rs.  730  per  tonne.

 In  regard  to  automobile  tyres  the
 price  control  which  was  earlier  in
 force  in  respect  of  certain  categories,
 Was  withdrawn.

 PAPERS  LAID  ON  THE  TABLE

 22.00  hrs.

 Deu!  Sates  Tax  (SEVENTH  AMEND-
 MENT)  RUvULEs,  ‘1974,  NOTIFICATIONS
 UNDER  GOVERNMENT  SaVINGS  CERTIFI-
 cates  AcT  4959  AN  NOTIFICATION  RE-
 SCINDING  EARLIER  NOTIFICATION  UNDER
 CENTRAL  Exciszs  and  Sar  Act,  944

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI  K.  R.
 GANESH):  I  beg  to  lay  on  the
 Table—

 (l)  A  copy  of  the  Delhi  Sales  Tax
 (Seventh  Amendment)  Rules,
 974  (Hindi  and  English  ver-
 sions)  published  in  Notifica-
 tion  No.  F.  4(33)/67-Fin.  (G)
 in  Delhi  Gazette  dated  the
 24th  July,  974  under  sub-
 section  (4)  of  section  26  of
 the  Bengal  Finance  (Sales
 Tax,  Act  ‘1941,  as  in  force  in
 in  the  Union  Territory  of
 Delhi.
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 [Placed  in  Library,  See  No,  LT-88i/

 (2)  A  copy  each  of  the  following
 Notifications  (Hindi  and  Eng-
 lish  versions)  under  sub-se¢-
 tion  (3)  of  section  2  of  the
 Government  Savings  Certifi-
 cates  Act  i959:—

 (i)  The  Government  Savings
 Certificates  (Second  Amend-
 ment)  Rules,  974  published
 tificates  Third  Amsndment
 in  Notification  No.  G.S.R.

 338(E),  Gazette  of  India,
 dated  the  29th  July,  ‘1974,

 (a)  The  Post  Office  Savings
 Certificates  Third  Amend-
 ment  Rules  1974,  published
 in  Noification  No.  G.S.R.  339
 (E)  Gazette  of  India  dated
 the  29th  July,  974

 au)  The  National  Savings  Cer-
 tificates  (Fourth  Issue)  (Se-
 cond  Amendment)  Rules
 1974,  published  in  Notifica-
 tion  No.  G.S.R.  340(E)  in
 Gazette  of  India  dated  the
 29th  July,  1974.

 (iv)  The  National  Savings  Cer-
 tificates  (Fifth  Issue)  Se-
 cond  Amendment)  Rules,
 74  publisheg  in  Notifica-
 tion  No,  G.S.R.  34i(E)  in
 Gazette  of  India  dated  the
 2eth  July,  i974.

 [Placed  in  Library.  See  No  LT-882/
 14).

 (3)  A  copy  of  Notification  No.
 G.S.R.  368(E)  (Hindi  and  Ehg-
 l4th  August,  974  rescinding
 Gtudtte  of  India  dated  the
 ith  August.  7974  rescinding
 the  Witnistey  of  Firtance  Noti-
 fieation  No.  47/73/Central
 Yxctesé  dated  the  2icst  July,
 ‘2973,  under  sédtion  88  of  the
 Centrat  Exciews  atid  Salt  Act
 ‘ee,  fogether  Witt  an  expla-
 natery  metiévend wes

 [Plaped  in  Library...  Seg  No.  LT-
 9163/74)  ।

 Aut  Inpia  SERVICES  (MEDICAL  ATTEN-
 DANCE)  AMp?.,  Ruiks,  974  Twenty-
 ‘THIRD:  REPoRy  Or  U.P.S.C,  ron  THE  BE
 RIOD  FROM  ३०472  १७  ‘81-3-73,  ann  Govt.
 MEMo  GIVING  REASONS  FOR  NOT  ACCEPT-
 ING  CERTAIN  U.P.S.C.  RECOMMENDATIONS

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  AND
 IN  THE  DEPARTMENT  OF  PERSON-
 NEL  (SHRI  RAM  NIWAS  MIRDHA):
 T  beg  to  lay  on  the  Table—

 qd)  A  eopy  of  the  All  India  Servi-
 ces  (Medical  Attendance)  Am-
 endment  Rules,  974  (Hindi
 and  English  versions)  publish-
 ed  in  Notification  No.  G.S.R.
 776  in  Gazette  of  India  dated
 the  27th  July  1974,  under  sub-
 section  (2)  of  section  3  of  the
 All  India  Services  Act,  1951.

 [Placed  in  Library.  See  No.  LT-884/
 74).

 (2)  A  copy  each  of  the  following
 papers  (Hind:  and  English
 versions)  under  article  323(i)
 of  the  Constitution  :—

 (i)  (a)  Twenty-thirg  Report  of
 the  Union  Public  Service
 Commission  for  the  period
 lst  April,  972  to  3lst  March
 1973.

 (७)  Memorandum  explaining  the
 reasons  for  non-acceptance
 by  Government  of  the  Com-
 mission’s  advice  in  certain
 cases  referreq  to  in  the
 above  Report.

 (i)  A  statement  (Hind  and  Eng-
 fish  versions)  showing  छह
 sons  for  delay  in  lavirig  the
 papers’  mentioneg  above.

 [Placed  in  Library.  See  No,  LT?-
 8185/74]

 Centra,  Siix  Boarp  (Amenpeen'y
 Rores,  974  Review  ann  ANNUAL  Reporr
 Or  Nationa,  Smatz  Inoosrrres  Corpo-

 RATION  Lp.  New  Detat  row  1978-73

 tHe  DEPUTY  MINISTER  IN  THE
 winistRy  oF  INDUSTRIAL



 465  Messages  from  RS  SRAVANA  23,  896  (SAKA)  Messages  from  B.S,  466
 DEVELOPMENT  (SHRI  ZIAUR  RAH-
 MAN  ANSARI)  I  beg  to  lay  on  the
 Table—

 reo)  A  copy  of  the  Central  Suk
 Board  (Amendment)  Rules,
 974  (Hind:  and  English  ver-
 sions)  published  in  Notifica-
 tion  No  GSR  738  in  Gazette
 of  India  dated  the  l8th  July,
 ‘1974,  under  sub-section  (3)  of
 section  8  of  the  Central  Silk
 Board  Act,  948  [Placed  wn
 Library  See  No  LT  8186/
 74]

 (2)  A  copy  each  of  the  following
 papers  (Hind:  and  English
 versions)  under  sub-section
 dy  of  sertion  694  of  the
 Companies  Act  956

 (i)  Review  by  the  Government
 on  the  working  of  the  Na-
 tional  Smali  Industries  Cor-
 poration  Limited  New  Delhi
 for  the  year  ‘1972-73,

 (ii)  Annual  Report  of  the  Na-
 tional  Smail  Industrieg  Cor-
 poration  Limited,  New
 Delhi,  for  the  year  ‘1972-73
 along  with  the  Audited  Ac-
 counts  and  the  comments  of
 the  Comptroller  and  Auditor
 General  thereon

 [Placed  in  Library  See  No  LT-8!87/
 74]
 MESSAGES  FROM  RAJYA  SABHA

 SECRETARY  GENERAI  Sr  il
 nave  to  report  the  following  messages
 recelyed  from  the  Secretary-General
 of  Rajya  Sabha

 “In  accordance  with  the  provi-
 sions  of  rule  327  of  the  Rules
 of  Procedure  and  Conduct  af
 Business  in  the  Rajya  Sabha,
 I  am  directed  ta  inform  the
 Lok  Sabha  thet  the  Rajya
 Sabha,  at  its  sitting  held  on
 the  3th  August,  974  agreed
 without  anx  amendment  to
 the  Coal  Mines  (Conservation
 and  Development)  Bull,  1914
 which  was  psased  by  the  Lok
 Sabha  at  its  sitting  held  on
 the  22nd  July,  1974"

 wl)  In  accordance  with  the  pro-
 visions  of  rule  27  of  the  Ruies
 of  Procedure  ang  Conduct  ot
 Business  in  the  Rayya  Sabha,
 I  am  directed  to  inform  the
 Lok  Sabha  that  the  Rajya
 pabha  .t  its  sitting  hed  on
 the  lsth  August,  ‘1974,  agreed
 without  any  amendment  to  the
 Maor  Poit  Trupts  (Amend
 ment)  Bill  1974,  which  was
 Passed  by  the  Lok  Sabha  at
 its  sitting  held  on  the  8th
 August  974’

 428  03  hrs

 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE
 REPORTED  FIRING  BY  POLICE  ON  YOUTH
 CONGRESS  WORKEHKS  aT  BuLSAR  STATION

 IN  GUJARAT

 MR  SPEAKER
 davate

 SHRI  VAYALAR  RAVI
 kil)  On  a  point  oF  order

 Shri  Madhu  Dan-

 ((  hirayin-

 MR  SPEAKER  It  38  not  the  prac-
 tice  to  raise  a  point  of  order  during
 discussion  of  Call-Attention  motion

 SHRI  VAYALAR  RAVI  In  _  this
 House  there  is  a  precedent  when  cali-
 ing  attention  notice  was  even  withr
 drawn  My  submussion  is  that  this  is
 a  very  serious  matter

 MR  SPEAKER  I  will  not  allow
 such  precedents  to  be  set.

 MR.  SPEAKER  iI  will  not  allow
 such  precedents  to  be  set,  In  between
 the  business  of  the  House,  you  sud-
 denly  get  up  and  say  “point  of  order”
 Not  at  all.

 A  member  who  speaks  from  the
 gangway  is  not  speaking  at  all  A
 member  who  speaks  without  being
 calleg  is  not  considered  as  speaking
 I  call  Mr  Dandavate

 PROF  MADHU  DANDAVATE  (Ra-
 japor)  Sir,  I  call  the  attention  of
 the  Minister  of  Home  Affairs  to  the
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 following  matter  of  urgent  public  im-
 portance  and  I  request  that  he  may
 make  a  statement  thereon:

 “The  reported  firing  by  police  on
 Youth  Congress  workers  at  Bulsar
 6tation  in  Gujarat  resulting  in  the
 death  of  one  and  injury  to  eight
 workers.”

 THE  MINISTER  OF  HOME  AF-
 FAINS  (SHRI  UMA  SHANKAR  DIK-
 SHIT):  Sur,  according  to  preliminary
 reports  received  by  the  Government

 @  party  returning  to  Bombay  by  train
 after  participating  in  the  youth  rally
 at  Delhi  arriveq  at  Bulsar  railway  sta-
 tion  in  Gujarat  at  .20  A.M.  on  August
 12,  1974.  Soon  after  the  train  halted,
 there  was  a  clash  between  a  section
 of  the  passengers  seeking  refreshments
 and  some  hawkers  and  their  associates

 on  the  railway  platform  in  the  course
 of  which  some  stalls  were  reported  to
 have  been  looted.  Stones  and  soda
 water  bottles  were  freely  exchanged.
 The  Sub-Inspector  of  Railway  Police
 rushed  to  the  platform  with  the  police
 party  to  control  the  situation.  When
 persuasive  efforts  and  a  lathi  charge  to
 disperse  the  riotous  mob  proved  in-
 effective,  the  police  resorted  to  firing  9
 rounds  were  fired,  One  person  by  name
 Gajaman  Saratre,  aged  about  30  years,
 died  of  bullet  injuries  and  another  per-
 son  vv  name,  Ram  Chander  Gallu  Ja-
 day,  aged  35  yearg  received  a  bullet  in-
 jury  on  his  chin.  He  is  reported  to  be
 making  satisfactory  progress.  i9  other
 persons  including  4  policemen,  re-
 ceived  injuries  and  the  passengers
 were  allowed  to  resume  their  journey
 after’  necessary  medical  aid.  Mean-
 while,  other  local  officers  also
 came  to  the  station  with  police  re-
 inforcement  and  controlled  situation.

 The  train  was  detained  under  the
 orders  of  the  District  Magistrate  for
 rendering  medical  atq  to  the  injured
 end  conducting  inquiries,  The  train
 left  Bulsar  rafiway  station  at  3.0  P.M.
 escorted  by  contingent  of  State  police
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 and  reached  Bombay  without  any  fur-
 ther  incident.  Bulsar  railway  police
 have  registered  a  case  under  sections
 ‘147/148/149/395/332/337  and  427  IPC
 for  rioting,  mischief  and  lepting  and
 investigation  is  in  progress.  A  magis-
 terial  inquiry  into  the  firing  has  been
 ordered  by  the  District  Magistrate
 Bulsar.

 Jt  has  been  brought  to  Govern-
 ment’s  notice  that  there  hag  been
 other  incidents  involving  commission
 of  offences  at  a  few  other  railway  sta-
 tions.  Government  intend  to  consult
 the  concerned  State  Governments,
 whether  they  woulg  agree  to  entrust
 the  investigation  of  these  criminal
 Cases  to  a  common  agency  which,  in
 the  circumstances  of  these  cases,  can
 only  be  the  C,B.I.

 SHRI  JYOTIRMOY  BOSU  (Diamond
 Marbour):  Where  is  the  statement?
 We  have  not  got  a  copy.

 MR.  SPEAKER:  Perhaps  it  is  com-
 ing.  The  notice  was  given  only  yes-
 terday.  Do  not  try  to  bring  in  these
 matters,

 PROF.  MADHU  DANDAVATE:  !
 am  surprised  and  rather  shocked  that
 even  on  such  a  serious  episode  the
 statement  that  is  placed  before  the
 House  by  the  hon.  Minister  is  such  a
 Cursory  statement  that  it  does  not  give
 adequate  information  and  even  the  in-
 formation  that  hag  been  furnished  to
 the  newspaper  representatives  ang  cor-
 respondents  by  the  railway  authon-
 ties  by  the  Collector  of  Bulsar  and
 by  the  Deputy  Inspector  General  of
 Police,  even  that  authentic  information
 which  has  been  released  by  the  autho-
 rities  authentically  through  the  news-
 papers,  even  that....

 SHRI  VAYALAR  RAVI:  So,
 agree  that  it  {s  authentic?

 PROF.  MADHU  DANDAVATE:
 have  also  contacteg  our  friends  fro
 Bulsar.
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 SHRI  PILOO  MODY  (Godbra):
 Why  is  Shri  Ravi  feeling  so  guilty
 about  it?

 SHRI  VAYALAR  RAVI:  You  are
 having  double  standards.  That  is  my
 point.  Thig  House  is  being  made  use
 or  for  maligning....  (Interruptions)  ,

 PROF.  MADHU  DANDAVATE:  I
 have  got  the  authentic  statement  that
 has  been  made  by  the  Western  Rail-
 way  authorities  the  Collector  of  Bui-
 sar  and  the  Deputy  Inspector-General
 of  Police.  I  am  raising  this  issue  be-
 cause  I  want  to  know  whether  those
 statements  are  correct.

 At  the  very  outset,  I  want  to  point
 out  to  the  hon.  Minister  that  there  are
 three  major  issues  involveg  in  this  epi-
 sode,  namely,  the  tehaviour  of  the
 police  the  trigger-happy  police,  the
 rowdy  behaviour  of  the  Youth  Cong-
 ress  workers  on  their  way  back  from
 the  rally....

 SHRI  A.  K.  M.
 bat)  Sir,

 ISHAQUE  (Basir-
 I  rise  on  a  point  of  order.

 MR.  SPEAKER:  No  point  of  order
 is  allowed  during  the  discussion  on
 Calling  Attention  Motion.

 If  any  points  have  been  raised,  the
 Minister  will  reply  to  them.

 SHRI  A.  K.  M.  ISHAQUE:  The
 hon.  Member  can  only  ask  questions
 during  the  Calling  Attention.

 MR.  SPEAKER:  Please  sit  down.
 It  is  an  accepted  practice,  and  I  have
 never  allowed  at  any  time  any  point
 of  order  being  raised  during  the  Call-
 ing  Attention  Notice.  Why  do  you  get
 up  every  time?

 SHRI  ATAL  BIHARI  VAJPAYEE
 (Gwalior):  They  are  betraying  their
 guilty  conscience.

 SHRI  K.  LAKKAPPA  (Tumkur):
 Shri  Madhu  Limaye  has  raised  points

 Sorta  OF
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 of  orders  several  times....  (Interrup-
 tions)

 SHRI  A.  K.  M.  ISHAQUE:  Sir,  you
 have  given  a  ruling  that  no  point  of
 order  can  be  raised  during  the  Ques-
 tion  Hour.  A  calling  Attention  i»
 raised  in  terms  of  rule  197.  The  rule
 igs  very  clear.  The  Member  can  only
 ask  questions.  Now  the  hon.  Member
 is  not  asking  questions.  He  is  making
 a  statement,  ee  (Interruptions).

 MR.  SPEAKER:
 any  point  of  order.

 IT  am  not  allowing

 I  have  allowed  him  to  speak.  You
 know  the  Business  Advisory  Com-
 mittee  decided  that  the  person  who
 comes  first  in  the  Call  Attention  list
 will  take  5  to  7  minutes  and,  in  that,
 he  will  confine  himself  to  the  relevant
 points  for  questions.  He  may  frame
 a  brief  preface  to  the  question.  But
 he  will  not  go  beyond  that  question.
 This  is  the  practice  that  we  follow.

 SHRI  A.  K.  M.  ISHAQUE:  Kindly
 have  a  look  at  the  relevant  provi-
 sion..

 MR.  SPEAKER:  I  have  not  allow-
 ed  any  point  of  order.  I  am  there  to
 judge.  If  anything  comes  which  is
 not  within  the  scope  of  the  Call  Atten-
 tion,  I  will  stop  him.  But  I  will  not
 allow  you  to  raise  any  point  of  order.

 SHRI  A.  K.  M.  ISHAQUE:  Sir  it
 is  your  pleasure  to  either  to  allow  it  or
 not  to  allow  it....  (Interruptions),

 MR.  SPEAKER:  I  am  not  prepared
 to  listen  to  you.  Have  you  had  at
 any  time  the  company  of  Mr.  Jyotir-
 moy  Bosu?  Kindly  avoid  him.  Don’t
 catch  infection  from  him.

 SHRI  JYOTIRMOY  BOSU:  One
 favour,  Sir.  If  you  only  recommend
 Mr.  Ishaque  for  Deputy  Ministership,
 the  House  will  be  quiet.  (Interrup-
 tions).

 SHRI  VAYALAR  RAVI:  The  other
 day,  you  deleted  certain  words  from
 the  record....  (Interruptions)
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 FROF.  MADHU  DANDAVATE:  Sir

 in  deference  to  your  wishes,  ]  will  nio-
 dify  my,  statement.  The  disciplined
 and  nice  behaviour  of  the  Youth  Cong-
 ress  workers  while  coming  back  irom
 the  rally  to  Bombay....  (Interrup-
 tions).

 ITI  AUGUST

 SHRI  A.  K.  M.  ISHAQUE:  Sir,  my
 oniy  submission  is  that  you  may  kindly
 have  a  look  at  the  relevant  provision.
 I  will  read  out  to  you....  (Interrup-
 tions).

 MIR.  SPEAKER:  I  am  not  allowing.
 May  J  request  both  of  you,  Mr.  Ishaque
 ang  Mr.  Lakkappa  to  please  sit  down?
 Will  vou  kindiy  listen  to  the  Speaker
 ajso?

 SHRI  K.  LAKKAPPA:
 respect  yer.

 I  always

 MR.  SPKAKE  Except  that  you
 sometimes  don't  obey  me.

 Mr.  Dandavate,  you  please  iry  to
 put  your  auestion  in  a  non-controver-
 sial  manner.

 PROF.  MADHU  DANDAVATE:  I
 will  chide  by  the  procedure  vou  have
 prescribed.

 The  third  aspect  about  which  I
 would  like  to  ask  a  question  is  regard-
 ing  the  discriminatory  attitude  of  the
 railway  authorities  on  the  question  of
 giving  concessicn  to  the  youth  when
 they  are  travelling  by  railways.  (In-
 terruptions).

 SHRI  P,
 iNandyal):
 vation.

 VENKATASUBBAIAH
 I  want  to  seek  a  clarifi-

 Please  hear  me  for  a  minute.

 MR.  SPEAKER:  You  are  ६  very
 mature  person.  It  is  understandable
 about  those  other  members  who  are
 vigorous  young  firebrands.

 SHRI  RAJA  KULKARNI  (Bombay—
 North-East):  The  hon.  Member  must
 confine  himself  only  to  the  incident..
 (Interruptions).

 PROF.  MADHU  DANDAVATE:  Al-
 most  al}  the  newspapers  have  reported
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 this.  About  2,000  members  of  the
 Youth  Congress  were  travelling  from
 Bombay  to  Delhi....  (Interruptions).
 It  has  been  reported  exteus.vely  in  all
 the  newspapers  that  they  were  travel-
 ling  without  any  payment  and  in  addi-
 tion  a  daily  allowance  of  Rs.  20  was
 paid  to  them....  (Interruptions).  On
 the  contrary  when  the  Antar  Bhartiya
 Camp  organised  by  a  socialist  youth
 organisation,  R.S.D.,  Rashtriya  Sewa
 Dal  was  held—and  it  wag  held  for
 National  integration—and  when  rail-
 way  concession  was  demanded,  it  was
 said  that  no  non-student  youth  could
 be  given  railway  concession.  J  have
 the  letter  of  the  Railway  Minister  in
 my  possession.  But  now  these  youths
 of  the  Congress  were  given  the  con-
 cession.  (Interruptions).

 I72

 He  has  read  out  a  writien  statement
 and  from  that  statement  it  appears  that
 the  entire  trouble  started  only  on  the
 journey  back.  But  most  of  the  news-
 paper  correspondents  and  even  the
 railway  authorities  have  saiq  that,
 when  the  representatives  and  youth
 workers  were  going  to  Delhi,  many
 railway  stalls  were  closed  because  they
 had  apprehended  danger  and  because
 those  railway  stalis  were  closeq  during
 their  journey  from  Bombay  to  Delhi,
 many  youth  workers  threatened  that
 on  their  way  back  from  Delhi  they
 would  take  the  revenge....  (Interrup-
 tions).

 MR.  SPEAKER:  I  will  have  to  re-
 vise  the  rule  about  seating  of  mem-
 bers.  All  of  you  sitting  in  different
 seats  have  assembled  together  in  this
 turbulent  sector.

 PROF.  MADHU  DANDAVATE:  I
 want  to  know  from  the  Home  Min-
 igter....

 SHRI  A.  K.  M.  ISHAQUE:  Let  him
 put  the  question.

 PROF.  MADHU  DANDAVATE:  I
 want  to  know  from  the  Home  Minis-
 ter  whether  it  is  true  that  the  Deputy
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 Inspector-General  of  Police,  Gujarat
 Shri  P.  G.  Newani,  has  told  newsmen
 at  Ahmedabad  that  it  is  not  only  an
 isolated  incident  at  Bulsar....

 (Intervaptions  )

 ..and  a  few  towns  in  Gujarat.  He
 as  specifically  informe@  the  Press
 that  they  have  indulged  in_  rioting
 stone-throwing,  soda-water  bottie-
 throwing....(Interruptions)  at  Kota.
 Ratiam,  Godhra  Baroda,  Surat  ete.
 I  would  like  to  know  whether  in  the
 afternoon  an  official  of  the  BPCC  office

 in  Bombay  was  given  full  information
 on  the  phone  and  whether  the  Presi-
 dent  of  the  B.P.C.C.  confirined  _  this.

 My  question  ig  whether  it  is  true—
 it  is  reported  in  the  Fress—that  600
 Congressmen  have  been  taken  for  in-
 terrogation  and  to  investigate  all  the
 details.  Is  it  correct?

 Lastly  newspapers  have  said....

 SHRI  K.  LAKKAPPA:
 point  of  order.

 I  rise  on  a

 MR.  SPEAKER:  The  other  day
 when  the  name  of  Shri  Vajpayee’s
 Party  was  mentioned,  it  was  said  that
 the  matter  was  sub  judice  and  I  rule
 that  the  name  of  their  party  will  not

 ‘be  mentioned.  Now,  when  there  is  an
 inquiry  and  when  the  investigation  is
 going  on  you  are  mentioning  the
 names  of  other  parties.

 SHRI  ATAL  BIHART  VAJPAYEE:
 How  can  the  names  be  svoided?

 SHRI  VAYALAR  RAVI:
 mes  should  be  deleted.

 The  na-

 श्री  टल  बिहारी  वाजपेयी  :  यूथ  कांग्रेस
 के  बारे  में  सवाल  हैं।  उसका  नाम  लिए
 बगैर  कैसे  सवाल  किया  जा  सकता  है।

 MR.  SPEAKER:  You  are  not  con-
 fining  to  the  matter  of  the  calling-at-
 tention  you  are  going  much  beyond
 that.

 SHRI  PILOO  MODY:  In  the  name
 wf  national  integration  you  cannot
 shave  youth  rallies  of  goondas.
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 PROF.  MADHU  DANDAVATE:  I
 would  iike  to  know  from  the  Home
 Minister  certain  facts.  The  Collector
 of  Bulsar  had  made  a  categorical  state-
 ment  ang  the  press  reports  say  that
 it  was  officially  learnt  that  a  search  of
 haul  of  large  quantity  of  foreign-made
 hard  liquor,  a  huge  quantity  of  high
 quality  rice  which  is  subject  to  res-
 triction  of  inter-State  movement  and
 a  large  number  of  contraceptives....

 (Interruptions)

 ]  will  finish  within  a  minute.

 As  a  nationalist,  I  would  like  to  ask
 a  question  about  the  last  aspect  of  this
 episode.  It  is  reported  in  the  entire
 press  that  these  volunteers  who  were
 beaten  have  announceq  and  declared
 that  as  they  were  subjected  to  atroci-
 ties  and  firing  by  the  Police  of  Gujarat
 when  they  go  back  to  Bombay,  they
 will  take  revenge  on  the  Gujaratis  in
 Bombay.  I  woulg  like  to  know  whe-
 ther  this  is  correct...  (Interruptions;

 As  an  Indian  I  am  more  concerned
 anout  it.

 SHRI  VAYALAR  RAVI:
 plaving  to  the  gallery.

 They  are

 SHRI  UMA  SHANKAR  DIKSHIT:
 He  has  asked  five  or  six  questions.  I
 am  answering  them  one  by  one.

 Yirstly,  he  referred  to  newspaper
 reports.  Different  versions  have  ap-
 peaerg  on  various  newspapers.  I  have
 made  by  statement  and  I  have  got  in-
 formation  on  which  I  rely  which  has
 been  receiveg  from  the  Government  of
 Gujarat  and  aiso  through  Govern-
 ment's  intelligence  agencies.  Newspa-
 per  reports,  whatever  appear  in  the
 newspapers,  are  not  necessarily  either
 correct  or  incorrect.  He  also  said
 about  this  that  in  these  trains  youths
 were  allowed  to  travel  without  pay-
 ment.  That  is  incorrect.  (Interrup-
 tions).  He  cannot  contradict  like  this.
 The  facts  are  there.  I  have  received
 authentic  information  from  the  Reall-
 way  Board.
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 हम  लेकर  मित्र:  व  **

 SHRI  UMA  SHANKAR  DIKSHIT:
 It  ig  totally  unparliamentary  and  he
 should  withdraw  that  word.
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 श्री  जानेश्वर  मिश्र  :  श्राप  सरासर**)
 मैं  ने  मांग  की  है  कि  मंत्री  जी  ने  जो  बयान

 दिया  है  वह  सच  नहीं  है,  इस  पर  एक  संसदीय
 कमेटी  बंठाई  जाय।

 MR.  SPEAKER:  It  is  absolutely
 unparliamentary.  It  will  not  come  on
 record.

 SHRI  UMA  SHANKAR  DIKSHIT:
 I  have  received  authentic  information.
 Let  them  not  interrupt.  Let  them  lis-
 ten  to  me.

 क्या  जवाब  है  सूने  नहीं,  तो  समझ  में
 कैसे  आएगा?  a  a

 श्री  जनेश्वर  मिश्र  :  आप  जो  कुछ  भी

 कहेगें  उसे  सुनने  के  लिये  हम  यहां  नहीं
 आये  हैं।  मैं  ड्राप  को गलत  साबित  करूंगा  इसी

 हाउस  में

 SHRI  UMA  SHANKAR  DIKSHIT:
 In  regard  to  the  first  Youth  Spccial.

 numbers  of  passengers  w2re  988  and
 the  fare  collected  was  Rs.  78779.  That
 is  for  both  the  journeys,  that  is,  from
 Bombay  to  Delhi  and  back.  In  regard
 to  the  second  Special,  the  number  of
 passengers  were  822  and  fare  collect-
 ed  Rs.  71,860.80.  What  they’are  say-
 ing  has  been  baseg  only  on  their  ima-
 gination  and  not  on  facts.  Then,  the
 second  allegation  which  he  has  made,
 on  which  he  also  framed  his  ques-
 tion—is  this.  He  said  that  many  stalls
 were  closed  on  the  journey  from  Bom-
 bay  to  Delhi.  (Interruptions).  That
 ig  not  correct.  I  shall  prove  it.  You
 are  relying  just  on  newspaper  report.

 Now,  Sir,  what  happened  was  that
 on  the  onwarg  journey  from  Bombay
 to  Delhi  stalls  were  open  and  at  two
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 or  three  places,  there  wag  some  ex-
 change  of  words  and  80  on.  They
 complained  that  the  quantity  of  food
 supplied  was  not  adequate  and  quality
 was  not  proper.  The  number  was  vety
 large.  Therefore,  on  that  day,  disput-
 es  had  happeneq  at  two  or  three  pla-
 ces  and  on  the  return  journey  stalls
 were  kept  closeq  because  news  is  be-
 lieved  to  have  been  conveyed  by  the
 stallholders  and  hawkers  that  these
 boys  who  were  coming  would  not  pay
 properly  and  so  on.  (Interruptions).
 So  some  stallg  were  closed.  Whatever
 it  is,  I  am  telling  you  the  facts  hitherto
 known.  What  ig  there  to  laugh  at?
 Tf  their  sons  and  daughters  are  found
 in  the  same  position,  what  will  they
 do?  Who  is  creating  this  atmosphere?
 You  ask  your  leader  Shri  Jayaprakash
 Narayan,  (Interruptions).

 MR.  SPEAKER:  Order,  please.
 SHRI  SHYAMNANDAN  MISHRA

 (Begusarai):  Sir  I  rise  on  a  point  of
 order.

 MR.  SPEAKER:  I  never  allowed
 any  points  of  order  on  either  side.

 SHRI  SHYAMNANDAN  MISHRA:
 The  hon.  Minister  referred  to  Shri
 Jayaprakash  Narayan  in  this  context.
 Can  he  refer  to  him?

 MR.  SPEAKER:
 any  point  of  order.

 SHRI  SHYAMNANDAN  MISHRA:
 Why  did  you  allow  him  to  refer  to
 Shri  Jayaprakash  Narayan?

 SHRI  UMA  SHANKAR  DIKSHIT:
 The  news  is  spread  not  only  in  Bihar
 but  to  other  places  also  to  carry  on
 illegal  activities  for  payment  of  taxes.

 SHRI  SHYAMNANDAN  MISHRA:
 You  are  allowing  the  hon.  Ministe:
 to  refer  to  a  distinguished  person  like
 Shri  Jayaprakash  Narayan  in  such  2
 derisive  fashion.  (Interruptions).

 MR.  SPEAKER:  Order,  please.

 I  am  not  allowing

 Expunged  as  ordered  by  the  Chair.
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 श्री  अटल  बिहारी  वाजपेयी  भ्रध्यक्ष  महोदय
 इधर  से  जब  बोल  रहे  थे  तो  ड्राप  यूथ  कांग्रेस
 का  नाम  भो  लेने  से  रोक  रहे  थे,  वह  रैली  कांग्रेस
 ने  झ्रागेंनाइज़  की  थी  और  भाप  हम  को  रोक

 रहे  थे  कि  &  कांगेस  का  नाम  न  लों  शौर  गृह
 मंत्री  जयप्रकाश  नारायण  का  नाम  ले  रहे  हैं।

 (व्यवधान)  .

 श्री  जमां  शंकर  दीक्षित  :  विरोधी  दलो
 की  तरफ  से  जो  संघर्ष  समितियां  हैं  उन  के  जो  युवक
 हैं  उन  को  कहा  गया  है  कि  वे  विधायकों  से
 खददंस्तो  इस्तीफा  ले,  शासन  को  ठप  करें

 (व्यवधान)

 MR.  SPEAKER:  I  do  not  think  he
 said  anything  disparaging  about  Shri
 Jayaprakash  Narayan.  If  he  had  said
 anything  disparaging  about  Shri  Jaya-
 prakash  Narayan,  I  shall  see  the  re-
 cord.

 SHRI  UMA  SHANKAR  DIKSHIT:
 Sir,  so  far  as  the  question  asked  is

 concerned,  that  I  should  deny  or
 confirm  whether  600  Congressmen
 were  taken  for  interrogation,  well,  he
 cannot  say  they  were  all  Congress-

 men.  It  was  a  rally  of  the  youth.  It
 was  organised  by  the  Youth  Congress.
 It  was  a  rally  of  the  youths  from  all
 over  the  country.  Therefore,  nobody
 has  claimed  all  the  people,  whatever
 their  number,  who  attended  were
 necessarily”  Congressmem.  (Interrup-
 tions).  bee

 We  have  information  that  there
 was  some  infiltratfon  of  persons  who
 insisted  on  entering,  some  of  whom
 had  not  paid  the  necessary  amount
 but  they  ware  allowed.  I  do  not
 want  to  give  more  details  until  it  is
 confirmed’,  but  there  is  a  report  that
 there  was  infiltration  of  persons.
 (Interruptions).

 The  next  question  that  the  hon.
 Member  has  asked  is  whether  there
 were  liquor  bottles.  here  were
 bottles  but  no  liquor.  (Interrup-
 tions).

 Me  te  ५०
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 It  is  a  common  practice  that  passen-
 gers  carry  drinking  water  in  these
 battles.  They  were  empty  bottles
 and  nobody  found  any  liquor  any-
 where.

 It  has  been  said  that  some  vendors
 were  beaten  at  Bulsar.  What  hap-
 pened  was  that  the  report  sent
 earlier  had  excited  the  hawkers  and
 some  of  the  hawkers  had  come  pre-
 pared  expecting  that  there  would  be
 trouble.  As  soon  as  these  boys  went
 out,  a  section  of  them  really  wanted

 some  refreshments,  so  very  soon  a
 clash  took  place  and  then  it  went  on
 increasing  because  the  number  in-
 creased  on  both  sides.  Then  the
 police  was  compelled  to  use  lathi-
 charge  and  resort  to  Bring.

 PROF,  MADHU  DANDAVATE:
 said  all  the  bottles
 Similarly,  were  the
 also  empty?

 You
 were  empty.
 contraceptives

 भ्रध्यक्ष  महोदय  :  जिस  चीज  का  किसी  का
 पता  नही  है  कि  होतो  क्या  है,  उस  के  बार  मे
 क्यो  झगड़ते  है?  आ५  तो  सभी  पानी  पौने  वाले  है  ny

 SHRI  JYOTIRMOY
 mond  Harbour):  This  is  an  incident
 which,  unfortunately  highlights
 something  which  should  be  a  warning
 to  ali  of  us.  On  the  one  hand  we
 find  a  trigger-happy  police  and  on
 the  other  hand  misled,  frustrated
 youth  forces  led  by  fascist  forces.  It
 has  happened  in  many  countries
 where  fascism  had  come.

 BOSU  (Dia-

 This  is  the  second  youth  special
 carrying  to  my  positive  information
 —it  is  not  based  on  newspaper  re-
 ports—i500  passengers.  I  will  analy-

 se  because  I  must  respect  his  age.  I
 do  not  want  to  offend  him.  It  so

 happeneg  in  the  last  Session  he  had
 to  apoligise  three  times  in  the  House
 telling  things  which  were  far  from
 truth.  He  has  said  that  the  number
 of  youths  in  the  youth  special  was-
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 800.  A  normal  passenger  train  car-
 ries  17  to  20  bogies  including  first

 -class  and  three-tier  bogies.  Thare-
 fore,  there  are  two  things  which  we
 can  derive  from  his  statement.
 Either  the  train  was  carrying  800
 youths  and  other  freight  at  conces-
 sion  rate  or  700  passtmgers  were  tra-
 velling  without  ticket.  The  railways
 had  given  more  bogies  than  the  usual
 number.  So,  we  want  a  clear  and
 categorical  repky  from  the  Railway

 Minister  as  to  how  many  specia
 trains  had  been  given  for  coming  to
 Delhi  and  for  returning  from  Delhi.

 Further,  how  much  fare  hag  Leen
 collected  and  under  what  tariff  rate”
 (Interruptions)

 श्री  लघु  लिमये  (बांका)  :  अध्यक्ष  गोश्त
 भरा  व्यवस्था  का  प्रश्न  हे  थे।  पर  रीव  20
 दफा  खडे  हुये  है  और  श्राप  उन  को  बर्दाश्त
 कर  रहे  है  ।  जब  हम  किसी  व्यवस्था  के
 प्रश्न  पर  सख्  होते  है  तो  श्राप  सुगम  नरी  है  *

 MR,  SPEAKER:  I  wil)  deal  with
 him  provided  you  also  do  not  do  che
 same

 SHRI  JYOTIRMOY  8050:  Sir,  J
 have  got  confirmation—i:  do  not
 speak  on  the  basis  of  newspaper  re-
 ports.  My  friends  know  from  tueir
 heart  of  heart  that  these  people  took
 to  looting,  vandalism  and  tovk  an
 aggressive  role  demanding  free  supply
 of  food  and  beverages  and  mary  of
 them  were  drunk.  I  am  not  happy  to
 889  all  this.  Mr.  Dikshit  ha:  correctly
 confessed  that  only  empty  botiles
 ware  found  What  is  the  outcome?
 Bottles  full  of  whisky  were  there.

 श्री  झटक  बिहारी  वाजपेयी  :  बोतलें  खाली
 थीं,  इस  का  मतला  है  हि  बोतलें  खाली  की
 गई  थीं।

 भी  भागवत  झा  हहे  (मालपुर)  ने
 प्राणी  की  ओत लें  थीं  1
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 प्रत्यक्ष  महोदय  :  श्राप  तो  सब  कुछ  जानते

 हैं,  बोतलें  कई  तह  से  बालो  होतो  है।  4
 जिसके  १बज  में  हूं;  उसने  मालम  होता  है।
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 SHRI  JYOTIRMOY  BOSU:  Let  us
 analyse  the  figures  that  have  been

 given  by  various  reliable  sources,
 that  55  persons  were  injured  in  Bul-
 sar  alone.  What  are  the  figures?
 They  are:  ‘Youth  Congress:  5;  RPF.
 5;  CRP:  5;  and  public  and  vendors.
 40.  Now,  you  should  understand  that
 those  who  take  to  aggression  always

 sufier  less  injuries.  That  is  the  reason
 why  I  demand  full  compensation  te
 all  the  vendors  who  have  suilered

 MR.  SPEAKER:  Let  him  ask  his
 question  now.

 SHRI  JYOTIRMOY  BOSU:  They
 did  the  same  thing  in  Ratlam,  Godhrua,
 Boroda,  Surat,  Kato}  aud  Dahod.  A
 few  days  ago,  Congress  youth  sez
 tons  leoted  stalls  at  Khopall  on  thei
 return  trip  from  Poona  after  attend-
 ing  the  Prime  Minister’s  meeting

 Durng  their  onwarg  journey  to  Delhi,
 they  did  the  same  thing  in  a  nuner
 way  at  Bulsar.  About  the  search

 found,  I  do  net  want  to  elaborate
 besides  smuggled  rice  and  foreign
 brand  liquor,  they  also  carried  things
 tu  meet  the  needs  of  their  biologica!
 requirements.  I  do  not  want  to  ६०
 further  into  that..  (Interruptions)

 We  are  all  for  buological  necessities
 I  do  not  dispute  it

 SHRI  A.  हू,  M.  ISHAQUE:  They
 did  not  copy  him

 SHRI  JYOTIRMOY  BOSU:  Exact-
 ly  so  when  I  go  to  a  party  rally.
 do  not  earry  the  kit  with  me....

 MR.  SPEAKER:  Let  him  ask  his
 question.

 SHR:  JYOTRMOY  BOSU:  How
 oan  I.ask,  Sir,  when  I  am  faced  with
 80  many  iaterrpptions?

 Tn  Surat  also,  they  lacked  shops
 just  outside  the  railway  station,
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 Only  the  other  day,  in  Punjab,  at
 Rayya  on  the  G.T.  Road,  they  de-
 manded  food  from  a  stall  and  the
 stall-keeper  had  no  food  to  give,  and
 the  man  was  stabbed  to  death  in  the
 prescince  of  so  many  people....

 MR.  SPEAKER:  The  cali-atten-
 tion  is  about  one  particular  matter,
 but  he  is  raising  other  matters.  Let
 him  not  bring  m  other  matters.

 SHRI  JYOTIRMOY  BOSU:  The
 Prime  Minister  has  urged....

 AN  HON.  MEMBER’  Why  is  he
 bringing  in  the  name  of  the  Prime
 Minster  every  time?  (Jrterrputions).

 अध्यक्ष  महोदय  :  नारा  लेना  कोई  कनाट
 नहीं  है।

 SHRI  ATAL  BIHAR]  VAJPAYEE
 He  has  accused  Shr}  Jaya  Prakash
 Narayan  of  creating  a  climate  ctf
 violence.

 MR,  SPEAKEP.  I  do  not  taink  he
 said  anvthing  abour  hm  _  I  do  not
 think  so

 SHRI  UMA  SHANKAR  DIKSRIT.
 On  a  pojnt  of  order  Why  is  he
 bringing  in  other  matters  which  have
 nothing  to  do  with  this  Cali  Attention?

 SHRI  JYOTIRMOY  BOSU:  All
 right,  Sir.  I  am  sorry  I  shall  now
 go  back  to  Bulsar  again

 The  Prime  Minister  has  urged  the
 youth  to  help  in  solving  the  prob-
 jema.....

 SHRI  हू,  LAKKAPPA:  The  call-
 attention  relates  to  the  reported  firing
 By  police  on  Youth  Congress  workers
 et  Bulsar  station  in  Gujarat....

 MR,  SPEAKER:  J  have  not  called
 hdtn,  Bet  him-not  interrupt  now.

 Firing  on  Youth  SRAVANA  23,  896  (S4KA)  Firing  on  Youth  382
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 SHRI  JYOTIRMOY  BOSU.  {  have
 been  interrupied  ali  the  time.  I
 would  request  them  and  I  would
 beg  of  them  not  tu  interrupt

 They  must  tell  us  one  thing.  When
 the;  Prime  Minister  has  urged  the

 youth  to  help  in  solving  the  prob-
 lems  and  fi,hting  right  reaction  to
 pave  the  path  of  socialism,  38  this  the
 method,  to  loot  poor  vendors  and
 roadside  tea-stalls?  The  youth  cult
 served  the  cause  of  the  tuling  coterie
 in  West  Bengal,  they  have  played
 havoe  with  pohee  help  and  mushroom
 leaders  have  come  up  (Interrup.
 trons)

 SHRI  K  LAKKAPPA  Under  the
 guise  of  a  call  etic  sion  motinn,  do
 you  allow  all  sorts  of  things  to  he
 said  (Interruptiots)

 MR  SPEAKER:  Please  sit  down

 SHR!  JYOTIRMOY  8080  ६
 thought  Mr  Lakkappa  and  I  were
 almost  of  the  same  age.  Sut  he  nas
 certainly  climed  down  into  the  scout!
 ladder  by  Inding  his  horas  =  (Inte~-

 runtions)

 MR  SPEAKER:  He  has
 climbed  down  to  your  leval  now

 SHRI  K  LAKKAPPA  He  35  go-
 ing  beyond  the  rules  of  procedure

 SHRI  JYOTIRMOY  BOSU:  Mr
 Lakkappa  started  as  a  PSP  mun,
 then  he  sat  on  the  fence  and  now  he
 is  in  the  Congress.  (Interruptions).

 aleo

 I  ama  only  saying  that  while  the
 genuine  needs  of  students  are  being
 met  by  lathis  and  bullets,  as  you
 have  seen  in  Bihar,  in  Gujarat  and
 im  Assam  (Interruptions)

 MR  SPEAKER  Ash  your  ques-
 tion

 SHRI  JYOTIRMOY  BOSU:  I  want
 to  ask  this  question.  Will  Shri
 Dikshit  kindly  tell  us  what  is  the
 growth  rate  of  the  Nehru  Brigade,  the
 Indira  Brigade  and  also  the  Land
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 Army  commanded  by  Generals  and
 Brigadiers.  What  is  the  object?  Are
 you  trying  to  have  a  Black  Shirts
 Movement  in  the  country  on  fascist
 lines?

 It  is  also  known  that  they  have
 spent  a  crore  of  rupees,  We  want  to
 know  where  did  the  money  coma
 from  because  the  taxpayers  have  a
 right  to  know.  I  only  say  _  this:
 beware,  fascism  is  coming  and  the
 misled  and  frustrated  youth  will  be
 used  as  a  tool.  Let  us  get  replies  to
 these  questfons.  /

 SHRI  UMA  SHANKAR  DIKSHIT:
 The  hon.  Member  Shri  Jyotirmoy
 Bosu,  has  made  a  large  number  of
 allegations  without  indicating  the
 slightest  relevance  to  the  question  at
 issue.  This  will  bear  repetition  of
 what  I  said  earlier.  The  question  is:
 the  reported  firing  hy  police)  on  Youth
 Congress  workers  at  Bulser  station
 in  Gujarat  resulting  in  the  death  of
 one  and  injury  to  eight  workers.
 Now  in  the  long  speech  that  he  has
 inflicted  on  us,  he  has  not  said  a
 word  about  this;  he  has  said  about
 what  happened  in  Gaya,  what  hap-
 pencd  in  Maharashtra  and  elsewhere
 all  over  the  places,  in  Pudijab,  Ben-
 gal  and  so  on.  How  is  all  this  rele-
 vant?

 The  only  question  he  has  asked  is
 about  the  Nehru  Brigade  and  Indira
 Brigade.  That  is  more  _  irrelevant
 than  the  other  questions.  I  do  not
 wish  to  answer  such  allegations,

 MR,  SPEAKER:  Shri  Limaye,

 SHRI  JYOTIRMOY  BOSU:  I
 asked  definite  questions  about  how
 many  special  trains  came  to  Delhi,
 how  many  returned  from  Delhi,  how
 many  concessions  were  given,  what
 was  the  tariff.  Where  is  the  answer
 to  all  these?  (Interruptions).

 eft  are  बिहारी  वाजपयी  :  प्रत्यक्ष

 जी,  यह  कौन  तय  करेगा  कि  रे  लिपेन्स  है
 या  नहीं  ?

 AUGUST  4,  974
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 MR.  SPEAKER:  The  question  was
 about  Bulsar,  About  that,  he  has
 replied.

 SHRI  SHYAMNANDAN  MISHRA:
 There  are  new  questions,

 MR.  SPEAKERS  They  do  not  come
 in.

 SHRI  ATAL  BIHARI  VAJPAYEE:
 Whether  a  question  is  relevant  or
 irrelevant,  it  is  for  the  Chair  to  de-
 cide,  not  the  hon.  Home  Minister.

 MR.  SPEAKER:  About  Bulsar  he
 has  given  the  information.

 He  says  the  other  questions  contain
 other  matters,

 He  is  responsible  to  reply  so  far
 as  his  Ministry  is  concerned.  As
 Minister  of  Home  Affairs,  he  has  given
 irformation.  If  he  has  got  informa-
 tion,  I  do  not  come  in;  he  can  give
 the  information  he  likes.
 I8  hrs.

 SHRI  ATAL  BIHARI  VAJPAYEE:
 In  that  case|  the  Railway  Minister
 should  have  been  asked  to  be  present
 in  the  House.

 SHRI  SHYAMNANDAN  MISHRA:
 It  is  for  you  to  consider  whether,
 when  a  Member  puts  some  questions
 and  they  had  been  permitted  by  the
 Chair,  those  questions  could  be
 shrugged  off  contemptuously  or,  may

 I  say,  arrogantly  by  the  Minister?
 The  point  is  that  when  we  put  any
 question  the  hon.  Minister  who  comes
 to  reply  here  should  equip  himself
 with  all  the  facts....  (Interruptions).

 MR.  SPEAKER:  He  can  give  in-
 formation  so  far  rg  firing  at  Bulsar
 station  was  concerned.  I  am  not
 allowing  any  further  interruptions  or
 any  more  points  of  order  on  this,  from
 this  si@e  or  that  side.  Shri  Limaye
 may  now  ask  his  question.  80  far
 as  the  questions  relating  to  his  de-
 partment  are  concerned,  information
 can  be  asked  from  the  Home  Minis-
 ter;  in  respect  of  other  Ministers,  you
 can  give  notice  and  get  information
 from  them.  ‘You  can  address  a  ques-
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 tion  to  the  Ministry  concerned  if  you
 want  any  other  information.

 SHRI  UMA  SHANKAR  DIKSHIT:
 The  hon.  Member,  Mr.  Bosu,  did  not
 put  this  question,  After  I  had  re-
 plied  and  sat  down,  he  stood  up
 again  and  asked  some  questions.  Our
 friends  forget  this.  If  you  want  to
 know  from  which  parts  of  the  coun-
 try  people  came  by  trains,  how  many
 trains  were  run,  etc.  I  have  no  in-
 formation.  You  can  put  a  separate
 question  to  the  Railway  Minister  or

 to  me;  I  can  give  that  information.
 MR.  SPEAKER:  So  much  infor-

 mation  which  was  asked  for  in  this
 reotion  about  firing  in  Bulsar  he  has
 given.  For  anything  beyond  that,
 you  can  address  a  separate  question.
 I  cannot  ask  him  to  give  information
 of  which  to  had  no  notice  and  about
 which  he  is  not  prepared,

 SHRI  JYOTIRMOY  BOSU:  Kindly
 ask  him  to  coiiéct  the  information
 and  send  it  to  the  members  later.

 MR.  SPEAKER:  I  have  already
 said  that  if  anything,  beyond  that  is
 required,  hon.  Members  should  send
 specific  questions.  Shri  Limaye.

 we  wy  सिर:  9  अगस्त  ह...  नैनो
 के  बारे  में  इत  लोगो  का  यह  दावा  रहा  है
 कि  उस  में  बहुत  ज्यादा  भीढ  थो।  कुछ  लोगों  ने

 यह  भी  कहा  हैँ  कि  उस  में  तीन  लाख  लोग
 राय  थे,  ....  .

 शी  कोन  पी)  उन्नीकृष्णन  (बयागरा):
 फाइव  लेस्

 भी  9  wy  we  पांडे  (खेला ला बाद):
 पांच  लाख  t

 @  wa  feral:  बहुत  बरच्छा  पांच  लाख  |
 दीक्षित  जो  ने  कहा  है  कि  यह  सब  कां ग्रे पों  नहों
 थाने  कुछ  पांडे  भोषसेये  मेरा  पहला  प्रश्न
 यह  है  कि  क्या  इन  पांच  लाख  लोग  में  से  चार
 लाख  ब्य  हजार  गुंडे,  सम  जिरोना,  स्मगलर
 आदि  लोग  ये  ?  मैं  दीक्षित  जो  के  प्रश्न  के
 आधार  पर  पूछ  रहा  हूं  eee
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 श्री  कृष्ण  चन्द्र  पांडे  :  मेरा  व्वाइंट  मार
 झा डेर  है।

 ह |  बू  लिये  आपने  पांच  लाख  कहा
 झौर  मैने  मान  लिया  दीक्षितजी  के  प्रश्न  के
 आधार  पर  म॑  प्रश्न  पूछ  रहा  हूं  भ्रमर  ये  सब
 कांग्रेसी  नही  थे  (इंटर  शन)

 भ्रध्यक्ष  महोदय  :  कही  शाप  लोगों  के
 दिमाग  में  यह  तो  नहीं  श्री  गया  है  कि  यह
 पालिय  मेंट  नहीं  हैं।

 श्री  मधु  लिमये  :  दीक्षित  जो  ने  दो
 बाते  अपने  वक्तव्य  मे  स्वीकार  की  हैं  ।
 एक  तो  उन्होने  यह  कहा  है  कि  सब  कांग्रेसी

 नहीं  थे  प्रौढ़  इनफिनट्रेटर  भी  आ  गए  ये  1
 मैं  पूछ  रहा  हुं  कि  क्‍या  चार  लाख  नव्वे

 हजार  उन  में  गड़े,  समाज द्रोही,  स्मगलर,
 शादी  इनफिलट्रेट  कर  गए  थे  ?

 इसी  के  साथ  जुड़ा  ओप्रा  दूसरा  सवाल

 है।  इनकी  बड़ी  सदिच्छा  है  लेकिन  उसके

 बावजूद,  इन  निगरानी  के  बावजूद  भी  क्‍या

 यह  सही  नहीं  है  कि  अधिकांश  जगहों  में

 इंदिरा  ब्रिगेड  और  खूब  कांग्रेस  में  गृष्डे
 इन फिल् ट्रेट  कर  गए  हैं  और  इन  पर  थे  कब्जा

 किए  हुए  हैं  ?

 यह  प्रश्न  बल सर  के  बारे  में  पूछा  गया  था  ।
 स्वयं  दीक्षित  जी  ने  इपको  व्यापक  बनाया,
 इसके  स्कोप  को  वाहन  किया  है।  उन्होंने
 कहा  है

 “It  has  been  brought  to  Govern-
 memt’s  notice  that  there  had  been

 other  incidents  invo  ving  commis-
 sion  of  offences  at  a  few  other  rail-

 way  stations.  Government  intend
 to  consult  the  concerned  State
 Governments,  whether  they  would

 agree  to  entrust  the  investigation  of
 these  criminal  cases  to  a  common
 agency  which,  in  the  circumstances
 of  these  cases,  can  only  be  the
 CBI”
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 इसके  बारे  मे  |  पूछना  चाहता  हू  ।  यह  जो
 जांच  होगी  क्या  इस  जाच  मे  सभी  पहलुझो
 पर  विचार  होगा  जैसे  श्राज  ही  सबेरे  गे
 जोधपुर  से  सकेगें  टेलीफोन  पर  समावार
 मिला  है  कि  राजस्थान  से  जो  लोग  आए
 थे,  मैं  यूथ  कांग्रेस  की  नबात  नही  कर  रहा  हू,
 जो  4  लाख  ५४  हजार  गुण्डे  घस  गए  थे
 व  की  बात  कर  रहा  ह,  ये  जो  इन्फिल्ट्रेटस
 थे  क्या  उन्होंने  कई  बसो  का  इस्तेमाल  कर  के
 राजस्थान,  पजाब,  हरियाना,  उत्तर  प्रदेश  से
 खजानी  में  आने  का  काम  किया  और  जिन
 कस  वाली  ने  इन  को  ढाने  का  और  ढोने  का
 काम  किया  क्‍या  यह  बात  सहो  है  कि  उन  को
 स्पेशल  पार्टी  दे  कर  टायर  इरादी  दिए  गए
 यें....  (व्यवधान  )  यह  भाप ने
 नहीं  किया,  आप  बड़े  शालीन  और  अच्छे
 लोग  हैं  ।  लेकिन  कुछ  जो  गलती  से  गुण्डे
 घूस  गए  थे  मैं  उन्ही  की  चर्चा  कर  रहा  हु  t
 मैं  यह  कांग्रेस  की  +  डर्शशप  के  बारे  मे,  नेतृत्व
 के  बारे  मे,  एक  भी  बात  नहीं  कह  रहा  हूं,
 मैं  इन्फिल्ट्रेसे  की  बात  कर  रहा  हु।  ये
 जो  इन्फिल्ट्रेसे  इतनी  वटी  तादाद  में  बसों
 में  चढ़  कर  आए  क्‍या  इन  को  लाने  वाले

 द्रांसोटे  आपरेटर्स  को  गैर-कानूनी  तरीके
 से  टायर  के  लाइसेंस  दिए  गए  थे  ?  साथ-
 साथ  इस  की  भी  जाच  होनी  चाहिए,  भ्रमर
 जेसीबी  आई  जाच  करा  22  हैं,  कि  कितने
 लोगों  ने  टिकटलेस  ट्रैवेल  किया  2,

 (ध्यान)  क्‍या  टिकटलेस  ट्रैवल
 बड़े  पैमाने  पर  हुआ  ?  क्‍या  बसों  का  इस
 कर  दुरुपयोग  हुआ  ?  क्‍या  सस्ते  में

 'तभी  स्टेशन  ५र  स्टालों  को  लूटने  का  काम

 हुआ  ?  क्‍या  साथ-साथ  रेल  कर्मचारियों  को
 जिन्होंने  हिमाकत  की  गार्डों  से  टिकट  मांगने
 को,  उनको  भी  पीटा  गया  जसे  रतनगढ़ में  ?

 उसे  भी  कैसे  राजस्थान  मे  हुए  हैं  ?

 '  कर्मचरियों
 को  पीटा  गया  है  ?

 सी  भी  भाई  की  रपट  भाने- के:  नमूद
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 क्या  सरकार  इस  पार्लियामेट  की  एक  कमेटी
 के  क्वारा  इस  मामले  पर  झत्तिम  जाच  कराने
 के  लिए  तैयार  हो  जायगी?  क्यो  कि  सी

 क  के  द्वारा  केवल  तथ्य  जाएंगे,  उत  का

 मूल्याकन  करना,  असेसमेंट  करना,  वैल्यूएशन
 करना  सी  बी  झाई  का  काम  नही है  ।  तो
 क्या  थे  सारी  जानकारी  जो  भाएगी  बह  ड्राप
 उस  पालियामेंट्री  कमेटी  को  दे  देंगे  शौर  क्या

 पालियामेंट्री  कमेटी  का  जो  निर्णय  होगा,
 दीक्षित  उस  कमेटी  के  निर्णय  के  सामने

 झुकने  के  लिए  तैयार  होमे  ?

 थी  ह... क  होकर  दीक्षित  माननीय
 सदस्य  श्री  मघ  लिमये  ने  कई  व्यापक  प्रश्न

 पूछे  हैं।  कुछ  तो  उन्होंने  इस  भ्र वसर  का
 उपयोग  किया  है,  मैं  तो  कहूंगा  कि  दुरुपयोग
 किया  है  कूछ  छटे  व  सने  के  लिये  यूथ  काग्रेस
 पर  और  काग्रेस  जनो  पर।  मैंने  जब  यह  कहा
 कि  कुछ  आदमी  इस  में  घुस  जाए  थे  तो
 बाप  कहले  हे  कि  पांच  लाख  मे--महले  तो
 मैंने  हू  नही  कहा  कि  5  लाख  आए  मे

 (व्यवधान  )

 भी  साधु  लिये  इन्होंने  कहा।  मैं
 तो  कम  कह  रहा  था,  इन  लोगों ने  कहा

 5  लाख  t  ,.(व्यवधान  )....

 कभी  उसांदांकर  दीक्षित  :  मैं  यह  पूछ
 रा  हूं,  संसदीय  प्रथा  में  कोई  ऐसा  भी
 नियम  है  कि  कोई  कहे  कि  थोड़े  प्राप्ति

 जाए  तो  इस  का  मतलब  90  प्रतिशत  हो
 गए वहू  थोड़ी?

 Your  questian  should  have  some  re-
 lation  to  the  facts.

 श्री  मधु  लिमये  :  बड़े  पैसाने  पर  भाए
 वद  आपने  कहा  है  ।

 की  अटल  बिहारी  धा जपे की:  प्राय
 बताइए  कितने थे  ?  उन के  आंकड़े  मत
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 हैं  तो  ड्राप  सही  झा कड़े  दे  दीजिए  कि
 कितने  गुण्डे  थे  ?

 श्री  उम्र  देखकर  दीक्षा,,  :  देखिये,  प्रखर
 बाप  गुण्डे  कहना  शुरू  कर  देंगे  तो  गुण्डे
 का  जवाब  तो  गुण्डे  हो  होता  है।  यह  तो
 बात  ड्राप  को  नहीं  कहना  चाहिए  ny
 (staat)  ar  श्राप  कहते  हैं  कि

 कांग्रेस  मैन  गाइड  हैं  तो  मैं  कहूंगा  कि  दूसरे
 भी  गुण्डे  हैं  (व्यक्त ब)  अपने  मित्र
 वाजपेयी  जी  से  मैं इस  तरह की  भाषा की  बाशा
 नही  रखता  हूं  ।  जो  प्रतिभा  है  देश  में
 उस  प्रतिभा  को  उन्हें  बिगाडना  नहीं
 चाहिए  ।

 श्री  झल  बिहारी  वाजपेयी.  अध्यक्ष
 महोदय,  बड़ा  ताज्जुब  है,  मैने  नहीं  कहा  कि
 कांग्रेस  मैन  गुण्डे  हैं  1

 श्री  उमा  शंकर  दीक्षित  :  आप  ने  कहा
 गुण्डे  हैं  ।

 श्री  झील  बिहारी  बाजपेयी  :  श्राप  उन
 का  जवाब  देते  हुए  कह  रहे  थे  कि  पांच
 लाख  में  से  इतने  नहीं  थोड़े  से  थे,  तो  मैंने
 कहा  कि  आप  बता  दीजिए  कि  कितने  थे  ।

 शी  उमाशंकर  दीक्षित  :  हम  ने  तो
 गुण्डे  की  बात  नहीं  कही  ।

 श्री  बदल  बिहारी  बाजपेयी  :  प्राय  ने
 इन्फिल्ट्रेर्स  की  बात  कहे।  ।

 श्री  उमाशंकर  दीक्षित:  जहां।

 शी  झील  बिहारी  वाजपेयी  :  तो  क्‍या
 इन्फिस्ट्रे्स  भले  आदमी  थे  ?

 भी  उमाशंकर  दीक्षित  :  भले  नही  थे.

 (व्यायाम)..  ऐप  लाग  थे  जे  खाने  पीने
 पर  ज्ञाड़ा  करते  हूँ  ।

 तो  माननीय  सदस्य ने यह प्रशन ने  यह  प्रश्न  कोई
 बात  जानने के  लिए  नहीं  किया  है।  बाकी

 ती  जब  जांच  होगी  तो  किस  ते  क्या  खराबी  की
 है  उस  का  पता  लगे  जायेगे!  लेकिन  जाँच

 से  पहले  ग्रुप  हम  से  पूछिए  कि  किस  में  कितने
 आदमी  अच्छे  थे,  कितनों  ने  बरच्छा  किया,
 क्रि तनों  ने  बुर  किया  तो  यह  बताना  मेरे  लिए
 संभव  नहीं  है  और  उचित  भी  नहीं  है  जाल
 के  अवसर  पर  |

 उन्होने  इग् दिस  ब्रिगेड  और  नेहरू  ब्रिगेड
 की  चर्चा  की  ।  अब  बताइए  कि  इस  का
 प्रश्न  से  क्या  सम्बन्ध  है  ”  (व्यवधान न)
 े  बताए  कि  बलसार  में  रेलवे  स्टेशन  पर
 जो  घटना  हुई  उस  से  नेहरू  ब्रिगेड  कौर  इन्दिरा
 ब्रिगेड  का  सम्बन्ध  कहा  से  जोडते  है  ?  ऐसी
 लम्बी  कल्पना  की  दौड  लगाई  कि  यहा  से
 वहा  तक  दौड़  गए  ।  श्री मन,  मैं  आप  से
 कहता  हू,  यह  कहा  गया  कि  प्रश्न  सन्दर्भ  मे
 है  या  नहीं  है  यह  आप  निश्चय  करे,  ती
 मैं  आप  से  ही  प्रार्थना  करता  हू  कि  इस  का
 प्रस्ताव  से  सम्बन्ध  क्‍या  है  ?

 श्री  मु  लिये  :  मैंने  यह  पूछा  कि

 यूथ  कांग्रेस  में  श्र  इन्दिरा  जीलैंड  में  इन  की
 सद-इच्छा  के  बावजूद  कितने  इन्फिल्ट्रेटर्स
 घूस  गए।  क्या  दिल्ली  रैली  में  ये  नही  कराये
 थे?

 शमी  उसा  शंकर  दीक्षित  :  इस  ता  इस
 विषय  से  कोई  सम्बन्ध  नही  है।  यह  मैं  भाप  से

 झा दर पूर्व>  निवेदन  करूंगा  ।

 इन्होने  यह  भी  कहा  है  कि  बसो  से  राज-
 स्थान  से  कुछ  लोग  भाए  1  हमे  उस

 घटना  का  पता  नहीं  है  क्योंकि  हम  ने  जी
 रेल  दिल्‍ली  से  गई  बलसार  हो  कर  उस  के
 सम्बन्ध  में  पता  किया  है,  जांच  उसकी  सभी

 होगी  ।  हम  जांच  से  भागते  नहीं  हैं  ।
 जांच  कराएंगे,  और  कोई  तथ्य  ऐसा  नहीं  है,
 जो  हमें  मालूम  हुआ  हो  शौर  हमने  सदन
 के  सामने  न  रखा  हो।  लेकिन  वो  के  बारे
 में  क्या  हुआ,  कौर  राजस्थान  में  कया  हुआ  ?

 उस  को  तो  हम  बतनि में धसमंते हैं में  समने  हैं  भौर  मैं.
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 श्री  उठाकर  दीक्षित]

 यह  मानता  हूं  कि  इस  सन्दर्भ  में  यह  दाता  भी

 नहीं  है  ।

 अन्त  मे  उन्होंने  यह  कहा  कि  पालि  सेट
 की  कमेटी  बननी  चाहिए  ।  इस  विष  में
 अमर  दल  के  हिसाब  से  विचार  होना  है  तो
 आप  कहते  हैं  कि  कांग्रेस  के  लोग  हैं,  तो  इतनी
 बड़ी  चिन्ता  कप  को  क्‍यों  हो  रही  है?  और
 झगर  यह  है  कि  हाकर्स  जौर  पुलिस  की
 झोर  से  आप  ज्यादा  चिन्तित  हो  रहे  हैंतो
 उस  की  तो  हम  जाच  करा  ही  रहे  हैं।  जगह
 जगह  हम  ने  मुकदमे  कायम  किए  हैं।  उस
 सम्बन्ध  मे  उन  को  ज्यादा  चिन्ता  करने  की
 जरूरत  नही  है।  हम  पूरी  तरह  से,  मजबूती
 से  जाच  कराएंगे  |

 श्री  अटल  बिहारी  बाजपेयी  :  अध्यक्ष

 महोदय,  भ्रगर  9  अगस्त  को  आप  यूथ  रेली  के
 सबंध  मे  मेरे  काम रोको  प्रस्ताव  को  पेश  करने
 की  इजाजत  दे  देते,  चर्चा हो  जाती  तो
 तथ्य  सदन  के  सामने  आ  जाते  और  शायद  जो

 दुर्घटना  बलसार  मे  हुई  है  उस  को  वाला  जा
 सकता  था  और  जो  जान  गई  है  उस  को  बचाया
 जा  सकता  था  1,  8  तारीख  को  जो  प्रदर्शन का री
 रैली  में  भाग  लेने  के  लिये  आए  उन्होने
 अनेक  स्थानों  पर  रेलवे  स्टेशनों  पर  लूट  मार
 को।  (व्यवधान)  मेरे  पास  तार  मौजूद
 है।  भोपाल,  विदेश,,  गज  बास  ,३  बिना झासी
 इन  स्टेशनों  पर  खाना  कम  होने  को  वजह  से  या
 खाने  का  दाम  देने  से  इंकार  करने  की  वह
 झगड़े  हुए,  क्ले  लूटे  गये  -  उस  की  खबरे  समा-
 चार  पत्रों  में  छपी  हैं,  हम  लोगो  के  पास  तार  आये
 हैं।  राया  की  घटना  भी  &  तारीख  की  है।
 गृह  मंत्री  महोदय  ने  भी  स्वीकार  किया  है  कि

 कुछ  'भावनाएं  हुईं  झगर  8  तारीख  को  जब
 अदर्शन क़ारी  दिल्‍ली  झा  रहें  थे  तब  कुछ
 घटनाएँ  हों  चुकी  थी  तो  क्या  यह  सच  [नही
 है  कि  सरकार को  चेतावनी  मिल  चुकी  थी
 कि  लौटते  समय  कुछ  घटनाये  हो  सकती

 AUGUST  14,  974

 Congress  Workers  at  3792
 Butear  (C.  A.)

 Firing  on  Youth

 हैं।  फिर  सरकार  ने  हर  रेलवे  स्टेशन  पर
 पूरा  इंत  आम  क्यों  नहीं  किया  ?

 पी  रामसहाय  पांडे  (राज  तद  गांव):  प्रदर्शन

 तो  यहां  पर  भी  हुमा है.  यहां  पर  भी  खाता

 चाहिए  था  ,  पानो  चाहिए  था,  कया  यहां पर
 कोई  झगड़ा  हुआ  ?

 अध्यक्ष  महोदय  :  यह  कैसी  बात  है,  कभी
 कभी  दिमाग  बिलकुल  भटक  जाता  है  t

 श्री  अटल  बिहारी  बाजपेयी  :  प्रत्यक्ष  महो-
 द्य,  गृह  मंत्री  जो  ने  कहा  है  कि  वे  अ्रखवारो  में
 छपे  समाचारों  को  न  सह  कहते हैं  बौर  न
 गलत  कहते  हैं।  लेकिन  क्या  वे  समाचारों
 मे  इस  बात  का  भेद  नहीं  कर  सकते  --एक
 समाचार  वे  होते  हैं  जो  संवाददाता  भेजता  है
 और  दूसरे  समाचार  वे  होते  हैं  जो  राज्य  के
 अधिकारी,  पुलिस  के  अधिकारी,  कलेक्टर,
 समाचार  पत्रों  के  संवाददाताओं  को  देते  हैं।
 बलसार  की  घटना  के  बारे  में  जो  भी  समाचार
 है,  वे  अधिकृत  रूप  से  फ्पत्णि  गए  हैं,  जिन  में  कले-
 बटर  शामिल  हैं,  गुजरात  राज्य  के  डो  ०  पराई  जी

 पुलिस  शामिल  हैं।  क्या  गृह  मंत्री  महो  य  उनके
 बयानों  पर  विश्वास  १रने  को  तैयार  नही  हैं  या
 उन  अफसरों  को  अपने  बयान  बदलने  के  लिए

 मजबूर  किया  जाएगा।  उन  अफसरों  के  नाम
 से  जो  कुछ  भ्रखबारों  में  छपा  है,  उन  अ्रफपरो  ने

 उस  का  खाण्डा  नही  किया  है।  मुझे
 है--मे  यह  नहीं  कहूंगा  कि  गृह  मंत्री  झूट
 बोलते  हैं।  में  जानता  हूं  कि  शूट  एक  प्रसंपदीय

 शब्द  है।  लेकिन  मुझे  खेद  है  कि  तथ्यों  को
 छिपाया  गया है 1

 मेरे  पास  एक  तार  पाया  है---यह  तार  जिन

 सज्जन  ते  भेजा है  वे  पहले  भारत  सरकार  की

 झोर  से  मोरिशश  में  हाई  कमिश्नर  थे  !  वे

 खासी  गाड़ी  से  शम्मी  जा  रहे  थे  शौर  बम्बई

 पहुंचते के  बाद  उन्होंने  यह  तार  दिया  है,  कई  अन्य
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 weal  के पास  भी  पह  तार  पाया  है  मैं  इसको

 बढ़  कर  खुराना  चाहता  हूं  _—

 “Gmail  example  fallout  youth
 Congress  rally.  Yesterday  Satur-
 day  over  two  hundred  tickefless
 hoodlums  slégan  shouting  waving

 party  flags  beleved  Youth  Congress
 members  invaded  Bombay  bound
 ¥rontier  Mail  New  Delhi  Station...”
 (Interruptions).

 oft  weer  बिहारी  बाजपेयी  :  भप्रध्यक्ष  महो-
 गद्य,  यह  क्या  हो  रहा  है  ?

 ही  कृष्ण  चना  पांडे  :  यह  गलत  तार  है।

 अध्यक्ष  महोदय  :  शाप  जरा  हर  बात
 को  सोच  कर  कहा  करें,  क्या  यहां  ह:  बात  को

 कहने  का  कोई  मौका  है  ?  इन्होंने  दो  प्रश्न  किए
 हैं--एक  तो  यह  कि  जो  पत्न कार  थे  उन  को  ब्रीफ
 करने  वाले  वहां  के  श्राफिसज  ये।  दूसरे-यह
 जो  तार  है,  वह  एक  एक्स  हाई-कमिश्नर
 का  तार  है  जो  उसी  गाडी  से  ट्रेविल  कर  रहे  थे  ।
 ये  उन  के  तार  को  पढ़  रहे  है,  इस  मे  क्या  हज  है
 आप  उन  को  पढ़ने  दीजिए  |

 SHRI  VAYALAR  RAVI:  It  has
 already  been  contradicted  by  the  Pre-
 sident  of  the  NSUI.  It  has  come  in

 the  papers.
 श्री  झील  बिहारी  वाजपेयी  :  श्रमिक

 महोदय,  इसमें  जागे  कहां  गया  है--
 “Forcibly  occupied  all  First  Class

 Compartments.  Train  delayed  over
 one  bour.  Conductor  Guard  threa-
 tend  intimidated.  But  Police  and
 station  sfaff  refused  any  assistance

 “At  Mathura  Conductét  Guard's
 télegram  to  railway  authorities  pe-
 tused  by  station  telegraph  office

 “At  various  wayside  stations
 Dolice  force  present  but  had  instruc-
 tions  riot  repeat  not  to  fouch  mem-
 Were  Of  the  students  pavty  all
 without  tiekots,.

 ह. क  Ratlam  the  whoke  party  de-
 trained  deflantly  walked  qut  waving
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 flags  sWOuting  slogang  and  entrain-
 ed  for  Intlere.  Ne  ticket  checker
 dered  ask  any  questions.

 “Sendfhg  copies  fo  other  mem-
 bers.”

 झ्रध्यक्ष  महोदय,  मंत्री  महोदय  ने  उन  गाड़ियों
 के  बारे  में  बतलाया  जो  गाड़ियां  विशेष  थी
 लेकिन  आप  सब  जानते  हैं  कि  अन्य  दलों  को
 ऐसे  प्रदर्शन  आयोजित  करने  के  लिए  विशेष
 गौडीय।  नहीं  दी  जाती,  यह  सुविधा  केवल

 यूथ-काग्रेस  की  रैली  को  दी  गई  1  बंगला  देश  के
 अवसर  पर  हम  ने  भी  दिल्ल।  में  एक  बडी
 भारी  रैली  की  थी,  लाखों  लोग  उसमें  इकट्ठ
 हुए  थे,  लेकिन  हमें  विशेष  गाडियां  नहीं  दी  गई  ।
 मैं  जानना  चाहता  हूं  कि  इन  के  भ्रतिर्कत  अन्य
 गाड़ियों  में  जो  विशेष  गाडिया  नही  थी,  लाखो
 लोग  बिना  टिकट  चले  हैं  क्या  इनके  बारे  मे  भी
 कोई  जानकारी  गृह  मंत्री  जी  के  फीस  है  ?

 तीसरा  सवाल--इस  गोली  कांड  के  बारे
 में  यूथ  कांग्रेस  की  बम्बई  शाखा  ने  यह
 झ्रारोप  लगाया  है  कि  पुलिस  ने  रेल  के
 डिब्बों  में  घुस  कर  गोली  चलाई  और  जो  व्यक्ति
 मारे  गये  वे  डिब्बे  के भीतर  मारे  गये  ।  क्‍या  मंत्री

 महोदय  ने  इस  के  बारे  में  तथ्य  एकत्र  किए
 हैं?  पुलिस  की  गोली  से  जब  कोई  मारा  जाय--

 यहं  तो  सब  के  लिए  दुख  की  बात  है,  लेकिन

 जिन्होंने  गुजरात  की  पुलिस  के  प्रन्दर  चलाने  का
 शोक  पैदा  कर  दिया है  राज  वे  स्वय  गोली
 चलाने  की  जिन्दा  कर  रहे  हैं--इस  सदन  मे

 खड़े  होकर  ।  मैं  जानना  चाहता  हु--एक
 प्रदर्शनकारी  की  मोत  हो  गई  झोर  दूसरा  गोली
 से  घायल  हो  गया--क्या  इसका  अर्थ  यह  नहीं
 है  कि  प्रदर्शनकारी  ज्ञाक्षमण  कर  रहे  थे?  झगर

 होक  लड़ाई  में  शामिल  थे  शर  नौकरों  की

 मदद  क़े  लिए  जनता  प्रा  गई  तो  भी  गोली

 चली  प्रदर्शनकारियों  पर  1  कही  ऐसा  तो  नही
 है  कि  गुजरात  की  पुलिस  में  भी  कोई  इन् फिल-

 दंशन  हो  गया  है,  गुजरात  के  पुलिस  वाले  भो

 कांग्रेस  वालो  को  निशाना  बना  बना  कर
 मारते  लगे  ।
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 श्री  wow  बिहारी  बाजंयेवा]
 अध्यक्ष  महोदय,  मैं  जानना  चाहता  हूं  कि

 मामले  की  मजिस्ट्रीयल  एन्क्यायरीं क्यों री  क्यो  की  गई

 जुडिशियल  एन्क्वारी  क्यों  नहीं  की  गई
 है डिस्ट्रिक्ट  मजिस्ट्रेट वहा  स्टेशन  पर  मौजूद  थे,

 गोली  चली तो  उन  के  प्रदेश  से  चली  तो
 उन  के  नीचे  काम  करने  वाला  मजिस्ट्रेट  कैसे
 जाच  कर  सकता  है  ?  जो  मजिस्ट्रेट  गोली
 चलाने  के  लिए  जिम्मेवार  है  उस  के  साथी
 को  जांच  का  काम  सोचने  से  तथ्य  कंसे
 सामने  दा  सकंगे  ?|

 भ्रध्यक्ष  महोदय,  एक  बाल  सुन  कर.  ड्राप
 को  दु:ख  होगा--इस  सोली  काण्ड  मे  जिसकी

 मृत्यु  हुई  है,  उस  के  परिवार  को  गुजरात  के
 गवर्नर  ने  5  हजार  रुपये  दिए  हैं।  मुझे  रुपये
 देने  के  आरे  मे  कोई  शिकायत  नही  है--लेकिन
 मैं  जानना  चाहता  g  कि  गुजरात  मे  रामपुर
 भें  दो  हरिजन  मारे  गये,  उन  की  हत्या  कर  दी
 गई  ,  उन्हे  देने  के लिए  राज्यपाल  के  पास  केवल

 एक  हजार  रुपया  था।  क्‍या  इसमे  भी  काग्रेसी
 कौर  गैर-काग्रेसी  का  भेद  किया  जायेगा।
 जो  उपद्रव  करते  हुए  पुलिस  गोली  से  मारे  गये
 उन  के  परिवार  को  5  हजार  रुपया  दिया  गया
 लेकिन  जो  अत्याचारो  से  पीडित  हरिजन  थे  उन
 के  परिवार  के  लिए  वे  केवल  एक  हजार  रुपया
 दे  सके  .
 SHRI  VAYALAR  RAVI:  The  same

 Governor  imposéd  fuiiltive  punish-
 ment  on  the  whole  village.

 भी  अटल  बिहारी  बाजपेयी  :  भ्रध्यक्ष  जी,
 हरिजनों  के  लिए  इसके  पास  5  हजार  रुपया  नहीं
 है।  क्‍या  इस  सरकार  में  जान  की  कीमत  भी
 अलग-भ्रमण  है  ?

 गृह  मंत्री  जी  ने  ठीक  कहा  है--फि  इन
 में  सब  कांग्रेस  वाले  तही  थे,  मेरी  भी  यही  जान-
 कारी  है।  जब  दो  दिन  वहा  सस्ती  हो  रही  थी
 कौर  सोग  यहां  चले  जाये  थे  तो  कानपुर  में
 झपराध  वि संकुल  बन्द  हो  गए  थे  —  ay  wt
 के  जिला  प्रफसतरो  ने  पत्रकारों  को  बतलाया  है
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 कि  दो  दिन  हीरा  मिलजुल  कम  हो  गए
 हैं  ।  जिला  प्रफेसरो ंने  यह  नहीं  कहा  हम
 अपराध  करने  काले  दिल्ली  जले  गए  §  लेकिन
 दिल्‍ली  से  रेली  का  होना--भोर  कार्य पुर  में
 अपराधों का  ते  होता  झगर  इन  दोनो  को  जोड़
 दिया जाव  तो  यह  कोन सा  तकता  पेश  करता

 है?
 अध्यक्ष  महोदम,  श्री  दीक्षित  जी  सिर्फ

 गृह  मली  ही  नही  हैं,  बल्कि  सत्तारूढ़  दल  के
 वरिष्ट  नेता  भी  हैं---मैं  उन  से  पूछना  चाहता
 है  “-राज  जब  देश  सकट  मे  है,  हर  तरफ  खर्चा

 कम  करने  की  बात हो  रही  है  तो  इस  रैली  का
 उपयोग  कया  था,  यह  रैली  कित  उद्देश्यों  को

 पुरा  करने  के  लिए  की  सभी  थी।  प्रधान  मन्नी
 जी  इस  समय  यहा  होती,  तो  उन  को  पता  चलता
 कि  चोर  बाजारी  झोर  मुनाफाखोरी  को  रोकने
 के  लिए  दिल्‍ली  में  जो  भीड़  इकट्ठी  की  गई  थी
 उसमे  कैसे-कैसे  हीरे,  मोती  और  जवाहर  शाये
 थे।

 श्री  उसा  शंकर  दीक्षित  सबसे  पहला
 सवाल  माननीय  सदस्य  ने  यह  किया  है  कि
 8  भ्रमित  को  कुछ  घटनाएं  हुई  बताई  जाती

 हैं,  जब  आपके  पास  उनकी  सूचना  थी  तो
 झापने  उस  पर  ध्यान  देकर  तैयारी  क्यो

 नही  की।  जहां  तक  हमारा  सवाल  हू,  हमारे
 गृह  मंत्रालय  का  सवाल  हूं,  हमारे  पास  पहले
 दिन  जब  वहा  से  ट्रेन  झाई  तो  रास्ते  मे  कोई
 घटता  हुई  इस  तरह  की  कोई  सूचना  सही
 आई  |  हमको  कल  सबसे  पहले  राज्य  सभा  की
 सदस्या  श्रीमती  ख़ुशी ला  भ्रादिवरेकर  ने  बताया
 कि  उत्तकों  दो  महिलाओ  ने  बम्बई  से  टेली-
 कोन  करके  बताया  हैं  कि  इस  तरह  से  हुआ
 था।  लेकिन  हमारे  पास  उसकी  कोई  सूचना
 सही  थी  प्रभा  वास्तव  में  केबल  यही  सही
 कि  हम  उस  पर  ध्यान  8%,  बल्कि  उसका
 प्रबन्ध  शी  हो  सकता  हम  झीर  यह  घटना ही
 सही  होती  t  लेकिल  जिसकी  हमारे  पास  कोई

 सूचना  नदी  हें उसके  बारे  मेहता  से  ले धारी
 बात  नहीं  कर सकते  हैं।
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 ak  भ्र टल  बिहारी  वाजपेयी  ::  रेल  माता-
 लग  के  बोस  सूचना  होगी

 oh  wer  शंकर  लोकित  :  उसका  मुझे
 पता  नहीं  हैं  1  हमारे  पास  तो  रात  को  खबर
 झाई  और  उसके  बाद  बराबर  चीफ  सेक्रेटरी

 से,  पुलिस  से  सम्पर्क  स्थापित  किया,  टेलीफोन

 किए  श्लोक  राज  सुबह  यहा  भाने  के  |  घंटा

 पहले  कक  टेलीफोन  किया।  आप  ऐसा
 समझते  हैं  जैसे  कोई  बहुत  समय  बीत  गया

 हो,  घौर  हम  समाचार  इकट्ठा  नहीं
 कर  पाये,  यह  हमारे  साथ  अन्याय  |  आपने

 श्ीमनू,  कल  कालिंग  टेन्शन  स्वीकार
 किया,  परसों  रात  को  घटना  हुई  ।  जब  श्राप
 ने  आज्ञा  दी  तो  जितने  भी  समाचार  कौर

 सूचनाये  हम  ला  सके  वह  लाकर  पेश
 कर  दी  इतने  समय  में भ्ौर  भारिक  मुख्य
 समाचार  तथ्य  के  रूप  में  रख  सकते  यह
 सम्भव  सही  था,  लेकिन  आप  हमें  बतायें  जो
 कमी  हो  वह  भागे  रख  सकेंगे  ।

 जहा  तक  प्रेस  का  सम्बन्ध  हूं,  मेंने  कहा
 है,  उनको  आपत्ति  हो  तो  म॑  नहीं  जानता
 लेकिन  कोई  भी  सज्जनपुरुष,  कोई  भी

 प्रभुत्व  व्यक्ति  यह  मानकर  नहीं  चलेगा
 कि  जो  भी  भ्र लबार  मे  निकलता  ह्  सब  ठीक
 होता  हैं  ।  कम  से  कम  मुझे  झपने  बारे  मे  बहुत
 सी  बातों  का  पता  है  और  वाजपेयी  जी  को
 भी  पता  होता  1  यदि  अफसर  अ्रपता  बयान
 निकाल  दे  तो  हम  उसको  समान  लेंगे  चाहे  जिस
 अख़बार  में  भो  बढ़  निकले  लेकिन  प्रत बार
 वाले  जो  लिखते  है  भ्र फसरों  से  मिलकर,  कही
 न  कही  से  पुछ  कर  लिखते है,  परन्तु  उसको
 किस  तरह  से  लिखते  हैं,  कौन  चीज  भागे
 कोल  चीज  पीछे;  किसको  हाई लाइट  करना
 हैं,  किसको  शबाना  है----यह  थक्सो  की  भ्र पनी
 करा  हूँ  जिसमें  राजनीति  भी  होती  है  कौर
 पत्रकारिता  भी  होती  हू  ।  चूंकि  पत्तों  में  कुछ
 प्रकाशित  हुआ है  इसलिए  उत्तकों  हम  महन  लें,
 सो  में  भागने  के  लिए  संकर  बही  g  i  कोई

 Congress  Workers  at
 Bulsar  (C.  A.)

 समाचार  ऐसा  प्रकाशित  हो  जिसमें  गम्भीर
 आलोचना  या  आरोप  गाये  गए  हो  तो  उसके
 बारे  में  जो  हमारे  साधन  हैं  उनके  जरिये से,
 हम  सत्य  का  पता  लगायेंगे  झोर  सत्य  होगा
 तो  स्वीकार  करेंगे  d  भ्र भी  जांच  नहीं  हुई
 हैं।  रात  तक  लोगों  को  दौड़ाया  गया,  जो
 भ्र स्प ताल  में  कुछ  लोग  मे  उनके  पास  जाकर
 पूछा  गया।  मेरा  निवेदन  हैँ  कि  चूंकि
 अफसर  के  नाम  से  समाचार  दिया  हैँ  इस
 लिए  हम  उसका  जवाब  दें-यह  उचित

 नही  हैं  ।  :

 दूसरी  बात  उन्होंने  कही  कि  तथ्यों  को
 छिपाया  गया  शौर  उसके  समधन  में  एक
 तार  पढ़  कर  सुनाया  |  जिन्होंने  तार  भेजा
 है  उनको  जरूरी  कुछ  जानकारी  होगी।

 भरी  झील  बिहारी  बाजपेयी  :  वे  खुद
 मौजूद  थे  गाड़ी  में

 भरी  उमा  होकर  शिक्षित  :  किसी  भी
 मामले  में  केवल  एक  ही  वर्सन  नही  होता  है  t

 कुछ  प्रकृति  का  ऐसा  नियम  हैं,  श्राप  कहें
 तो  कह  दू  कि  भगवान  का  नियम  हैं  कि
 अगर  पांच  आदमी  किसी  एक  घटना  को
 देखेंगे  तो उसको  एक  तरह  से  ही  नहीं

 कहेंगे  ।  (व्यवधान)  मेरा  तो  यही  भ्रनभृुभव
 है।  भाप  तो  नेता  है,  ड्राप  घटना  के  बारे  में

 बयान  दें  तो  उसमे  में  भ्रन्तर  दिखा  दूगा।

 (ब्या  घान)  इसलिए  मेरा  मत  है  कि जबतक

 हम  अपने  साधनों  से,  जिनके  ऊपर  हम  निर्भर

 करते  हैं,  उसकी  पुष्टि  न  करा  लें  (हम निश् चर
 पावें  कुछ  नहीं  कह  सकेंगे  ।झोर  न  हमारे

 लिए  कहना  सम्भव  ही  होगा  कि  सच  कहा
 या  झूठ  कहा  है  -  यह  बात  जरूर  हैं  कि

 कोई  जिम्मेदार  आदमी  कुछ  कहेगा  तो  उसमें

 कुछ  न  कुछ  तथ्य  होगा  ले  किन  हम  जाच  करने

 के  बाद  हो  कह  सकते  हैं  कितता  तथ्य  है

 बाप  ने  कहां  कि  1; .  सें  घुसकर  गोली

 बलाई  गई  लेकिन  हरे  पास  हगो  संवाद



 19.  ‘Paring  on  Youth
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 Bulasr  (C.  a)

 +  ate  कसा  कं  ihre

 भन्ना  उससे  कही  यह  सिखा नही है नही  है  अधिक

 हम  ने  कहा  भी  कि  जयां  में  जो  कुछ  निकला
 हो  उसको पढ़॒  लो  1  आज  सुबह  हमने  कहा,
 कान  तो  मातम नहीं  था।  हम  नहीं कह  सकते
 लेकिन  प्रखर  किग्रा  हो  तो  ae  weer  निन्दनीय
 कार्य  है  t  किसी  पुलिस  वाले  के  किया  होगा
 तो  वह  ब्रश  कर  तही  जा  पावेगा-वह  जाहे
 कांग्रेस  वालो  पर  करे  या  दूसरो  पर  करे।
 हमसे  कभी  भी  पुलिस  की  ज्यादती  को  नहीं
 छिपाया  है  कौर  कभी  ऐसा  करेंगे  भी  नहीं
 कि  वह  कोई  ऐसी  गलती  करे  और  हम
 उसको  छोड  दें  T

 ॥  हो  झील  बिहारी  वाजपेयी  :  गया  में
 छिपाया  1

 की  उसा  शंकर  दीक्षित  गया  मे--मुझे
 उत्तर  नहीं  देना  चाहिए---लेकिन  मैंने  कहा
 था  कि  8  मृत्यु  हुई  है  लेकिन  किसी  ने  कहा

 47  किसी  ने  L00  और  किसी  ने  200  मैंने
 बार-आर  कहा  कि  माननीय  सदस्य  मुझे  लिख-
 कर  बताये।  7क  माननीय  सदस्य  जिनका  ताम
 मैं  मही  लू  गा,  एक  युवक  नेता  ने  मुझ  से

 कहा  पटना  में,  उस  युवक  से  गोपनीय  रीति
 से  जानना  चाहते  थे  और  ाप्रहू  क्या  कि
 एक  मृत्यु  भी  भ्र धिक  हुई  हो,  8  के  बजाय
 9  हुई  हो,  तो  बता  दे  उस  युवक  ने  कहा,  मैं

 कैसे  बता  दू,  मेरी  जानकारी  8  कही  है  ।
 इस  प्रकार,  मैंने  जो  मुख्य  घटनाएं  कही
 थी  उनको  झ्र भी  तक  किसी  से  काटा  भही  है  ।

 श्री  झा उल  बिहारी  वाजपेयी  :  8  की
 तादाद  द  कम  है  ?

 शी  & | छ  देखकर  शिक्षित  :  00  और
 37  से  तो  कम  है।  (वफ्बकॉग)

 दूसरे  इन्होंने  कहा  कि  डी०  एम०  ही

 मौजूद था  जब  यह  फोर्यारेंग हुई  im  वास्तव

 हें  यहां  Ho  एम०  पहुँचे  है.  r.50  मिनट
 कर  और  रेले  पहुंची  भी  7.20  मिनट

 5  AUGUST  l6  leva

 Bulsar  (C.  4.)

 पर  15-20  कर्तार  में  सब  ध्

 दई  |  उनके  सामने  यह  घटना  नहीं  हुई  t
 उन्हीं नों  एस०  He  एम०  को  फार्यारंग की  जांच
 के  लिये  नियुक्त  किया  कि  उसमें  कोई
 अनौचित्य  हुआ  या  नहीं  ।  हमने  सिर्फ  यह  कहा
 है  कि  दूसरी  घटनायें  एक  जगह  पर  नहीं  हुई
 &  बेस्ट  रेलवे  जिन  जगहों  से  गई  है  वहां
 घटनायें  हो  सकतीं  हैं  I  वहां  पर  जहां  कही
 घटनायें  हुई  होंगी  वहां  के  तथ्य  जानने  के  लिये

 हम  वहां  के  मुख्य  मत्त रियों  की  अनुमति  से

 वहां  कै  शासन  से  या  जो  सम्बन्धित  भ्रमणकारी
 होगे  उनसे  पता  लगाकर  यह  करना  चाहते
 है  कि  सी०बी०  झाई०  देव  ले  तो  तथ्य  निकल
 आयेगा  ?  वरना  एक  राज्य  वाले  दूसरे  राज्य
 का  पता  नही  लगा  सकते  हैं  ।  इसीलिए  हमने
 सी०बी०  भाई  की  बात  कह।  है।  आप  कहते

 है  कि  जुडिशियल  इंक्वायरी  करे  लेखन  मैं
 इस  सदन  में  दो  दफा  अपना  मत  दे  चुका  ह
 और  निवेदन  कर  चुका  हू  कि  उस  में  लम्बा
 टाइम  लगता  है,  साल  दो  साल  भी  लग  जाते

 है  तब  तक  परिस्थितियाँ  बदल  जाती  है
 याद  भी  नहीं  रहता  कौर  मुकदमे  भी  नहीं
 चल  सकते  है  1  हमारी  दिलचस्पी  इस  बात
 में  है  कि  जिन्होंने  गलती  की  हैं  उनका  पता
 लगाकर  उन  पर  मुकदमा  चलाया  जाये
 झगर  दोषी  हो  तो  सजा  दी  जाये।

 श्री  झल  बिहारी  वाजपेयी  :  मैंने  7हा
 था  कि  जिनकी  मृत्यु  हो  गई  उन्हें  5  हजार
 रुपये  दिये  गए  हैं  लेकिन  जो  हैडिन  मर  गए

 उन्हें  एकाएक  हजार  दिया  गया---  यह

 आपकी  नीति  है।

 ली  |  संगर  Sifter:  मैं  इसका  पता

 खाऊंगा  हुक्कों  इसमें  प्रस्तर  नही  करता

 चाहिए  ।  राज्य  झलक-अलग  झपने  नियम

 रखत ेहैं  सेकित/एक  सच  के  दो  प्रकार  के

 नियम  नहीं  होने  कहिए-इसको'  में  (श्री करार
 करता  gar  er  कहा  है  ree  मैं  बाच
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 कांग्रस कौर  प्यार  महोदय  से  खुद  पत
 करेंगा।  -  गवर्नर  महोदय  ने  मुझ  से  खत  कड़ा
 भी  कि  उनको  दो  मजमूओं की  बचना  मिलती

 है  इसलिये  उन्होंने  झ  कि  मैं  इसको  एना-
 द्रास  करना  आहत  हूं  तो  मैंने  कहा  प्रापको

 निश्चय हो  तो  अवश्य  करिये।  मुझे  परम्परा

 का  स्मरण  नहीं था  v  इसके  लिये  मैं  प्रवीण  बात
 कलिंदा  घौर  मैं  चाहता  हूं  इस  विषय  में  दो

 प्रकार  के  नियम  न  हों  ।

 SHRI  VAYALAR  RAVI:  Sir,  there
 were  reports  that  tea  was  sold  at
 Re.  .

 MR  SPEAKER:  This  has  taken
 double  the  time.  I  am  not  going  to
 tolerate  it.  Please  sit  down.

 33.35  hrs.

 COMMITTEE  ON  PRIVATE  MEM-
 BERS’  BILLS  AND  RESOLUTIONS,

 Forry-Fourtuy  Report

 SHRI  6.  G.  SWELL  (Autonomous
 Districts):  I  beg  to  present  the  Forty-
 Fourth  Report  of  the  Committee  on
 Private  Members’  Bills  and  Resolu-
 tions,

 33.36  brs.

 STATEMENT  RE:  AGREEMENT  ON
 THE  DELIMITATION  OF  CONTI-
 NENTAL  SHELF  BOUNDARY  BET-

 WEEN  INDIA  AND  INDONESIA.

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  SWARAN  SINGH):
 An  Agreement  on  the  delimitation  of
 the  continental  shelf  boundary  bet-
 ween  India  and  Indonesia  was  signed
 at  Jakarta  on  the  8th  August,  1974,
 in  course  of  my  visit  there  in  connec-
 tion  with  the  fifth  annual  meeting  of
 the  Foreign  Ministers  of  the  two  coun-
 tries.

 A  draft  of  the  Agreement:  had  been
 initialled  in  Delhj  on  the  7th  February,
 ‘1974,  at  the  end  of  the  talks  between
 the  Delegations  of  experts  “ahil  7  offi-
 Clalg:of  the’  twe  eountries:.

 pana
 ad  20a. continental  Shelf

 between  India  &  Indonesia  (St.)
 a  |

 The  Agreement  will  come  into  force
 upon  the  exchange  of  Instruments  of
 Ratification  which  will  take  place  in
 Delhi  shortly,  on  bp  y

 The  Agreement  constitutes  an  im-
 portant  landmark  in  relations  between
 India  and  Indonesia  who  have  an  un-
 broken  history  of  peace  and  friepd-
 ship  from  time  immemorial,  It
 characterises  furthermore  the  earnest
 desire  and  resolve  of  the  two  countries
 not  merely  to  avoid  any  possible  dis-
 putes  in  the  future  at  sea  but  to
 extend  the  area  of  cooperation  bet-
 Ween  them.

 The  boundary  so  far  delineated  ex-
 tends  for  48  nautical  miles,  joining
 four  points  which  are  equidistant  from
 the  outermost  island  belonging  to
 either  country,  and  constitutes  the
 true  median  line.  The  distance  bet-
 ween  Great  Nicobar  (Irdia)  and
 Sumatra  (Indonesia)  is  approximately

 90  nautical  miles.

 With  the  signing  of  the  Agreement
 with  Indonesia  each  side  can  now
 proceed  with  its  plans  for  developing
 the  seabed  resources  on  its  side  of  the
 boundary  line.  It  has  also  been  agreed
 that  where  any  geological  struc-
 ture  or  field  of  natural  gas,  petro-
 leum  or  other  mineral  stretches  across
 the  boundary  line,  the  two  sides  shall
 exchange  information  and  reach
 agreement  on  exploitation  and  equit-
 able  sharing  of  benefits  accruing  from
 it.

 This  Agreement  ‘will  contribute  {o-
 wards  bringing  India  and  Indonesia
 still  closer  together  and  towards  the
 maintenance  and  promotion  of  the
 traditiona]  tics  of  amity,  friendship
 and  cooperation  ‘between  the  two
 countries,

 With  your  permission,  Sir,  ]  lay  a
 copy  ef  the  Agreement  on  the  Table
 of  the  House.  A  copy  of  the  map
 which  forms  an  annexure  to  the
 Agreement  has  also  beén  placed  im  the
 Library.  [Placed  in  Library.  See  No.
 LT-888/  4
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 MATTERS  UNDER  RULE  377

 w  Hanscorrom  of  Sart  Isewar
 Cuaupuary,  MP,  sy  Saar  Fottct

 oft  fewe  चौधरी  (गया)  :  प्रत्यक्ष
 महोदय,  मैं  आपकी  साशा  से  नियम  377  के
 अधीन  एक  विधय  को  उठाना  चाहता  हूं  t

 बिहार  विधान  सभा  के  सामने  में  और  हमारे
 कुछ  सत्वाग्रही  बन्धु  प्रदर्शन  करते  हुए  गिरफ्तार
 हुए  थे।  हमको  .  0बजे  गिरफ्तार  किया  गया।
 गिरफ्तारी  के  बाद  जेल  जो  कि  वहां  से  केवल

 6  किलोमीटर  की  दूरी  पर  है  तक  पहुंचाने  में

 साईं  सात  घटे  लगाए  गए।  इसका  शय  यह
 है  कि  हम  को  साह  सात  चढ़े  तक  रोके  रखा  गया  |

 हम  नोटों  ने  जेल  के  अन्दर  कुछ  खामिया  देखी  |

 वहां  चोर  बाजारी  कौर  भ्रष्ट  तरीके  इस्तेमाल
 में  लाये  जाते  देखे।  कैदियों  के  खान-
 पान  की  जो  वस्तुए  थी  उन  की  नाजायज
 लग  से  चौरी  हुआ  करती  थी।  हम  से  यह  देखा

 नहीं  गधा  कौर  हम  लोगो  ने  सापेक्षिक  बारह
 घटे  का  जत्थेदार  अनशन  करके  सरकार
 का  ध्यान इस  ओर  भ्राकषित  करने  का  प्रयास
 किया  ।  किन्तु  इसका  फल  दूसरा  ही  निकला
 सरकारी  भ्रधिकारियो  ने,  जेलर,  सहायक  जेलर

 जमादारो  ने  यह  सोचा  कि  सत्याग्रहियों  को  कैदियों
 से  पिटवाया  जाए।  जब  मुझे  इसकी  जानकारी
 मिली  तो  मैने  यह  जानकारी  जेलर  को  दी  कौर

 इसकी  प्रतिलिपि  सुपरिटन्डैन्टपर  भाई  जी.  को
 भी  भेजी  और  कहा  हम  को  जान  से  मार  देने
 की  धमकाया  दी  जाती  हैं,  इस  पर  तत्काल  काय॑-

 वाही  होनी  चाहिए।  जो  दस्तखत  की  हुई  कापी

 है,  वह  मेरे  पास  है

 हाय  महोदय  :  बाप  ने  तो  हैंड  कफिग  के
 बारे  में  लिखा  है  ।  नि

 थी  ईश्वर  चौधरी  :  उसी  पर  मैं  भरा  रहा  हूं  ।

 जैसे  ही  पह  सूचना  मैंने  उनको  दी  उसके

 दूसरे  दिल  एक  भयंकर  घटना  घटी  ।  जेलर  कौर
 सहायक  जैसा  ने  गाली  गलौच  की  भाषा  में
 शतक  कर मुझे  कहा कि  यह  एप्लीकेशन  यने
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 दी  है  भौर  उन्होंने  मेरे  पेट  और  पीठ  में

 ह  चलाएं।  अपनी जान.  बचाने  के  वाल
 से  मैं  बाई  मस्दर  4  में  चला  गया
 और  वहां  शि  शरण जी  ri  इसी  बीच  में  पहली
 चंदी  अजी  ।  हिन्दुस्तान  के  इतिहास  में  यह

 पहली  ही  बटनों  होगी  कि  पहली  घंटी  बजने  के

 बाद  हदी  कौर  पुलिस एक  साथ  परीक्षण  कर

 पुरन  चंद,  भूतपूर्व  विधायक और  अश्विनी  कुमार
 खोजे,  छात्र  नेता  उनको  धक्का  देकर  अन्दर  से  गए
 चटकना  लगा  दी  भौर  उनको  इतनी  बुरी  तरह
 से  कैदी  भौर  भ्र धि कारियों  ने  मारा,  पीटा  कि  वे

 बेहोश  हो  गये  इतना ही  नही  बेहोशी  की  भ्र वस् था
 में  उनके,  भ्रश्विनी  कुमार  चोबे  के  शरीर  को
 जलाया  गया  |

 दो  महीने  तक  जल  मे  रहने  के  बाद  पहली
 बार  5  प्रशस्त  को  हथकड़ी  लगाकर  मुझे  और
 अन्य  सत्याग्रहियों  को  बिहार  के  मैजिस्ट्रेट  के
 सामने  हाजिर  किया  गया  ।  कैदियों  को  रस्सी  में
 बाघ  दिया  गया  था।  चूकि  रस्सी  खत्म  हो  गई
 थी  इस  वास्ते  मुझे  शायद  उसमें  नही  बाधा  गया
 शाम  को  जिस  हालत  में  गए  थे  उसी  हालत  में

 हथकड़ी  लगाकर  हमको  कोर्ट  से  वापिस  ले  पाया
 गया।  जब  जेल  से  निकल  रहे  थे  तो  मेरी  ्र
 जेलर  की  निगाह  रास  में  मिली  7  इस  पर
 जेलर  कहने  लगे  कि  यह  डिवीजन  मे  रहता  है
 इसको  हथकडी  नही  लगनी  चाहिए  1  लेकिन

 हथकडी  लगी  रही  कौर  वह  क्करर्तब्य  सिमट
 देखते  रहे।  मैं  समझता  हू  कि  दुर्भावनावश  तथा
 अपमानित  करने  की  भावना  से  ये  सारे  वाम

 किए  गए  हैं।  मैं  निवेदन  करुणा  कि  जनता
 के  प्रतिनिधि  को  हथकड़ी  गर  लगाई  जाती  है
 तो  इसका  उद्देश्य  उसको  जनता  के  सामने
 भ्रपमानित  करने  का  ही  होता  है।  मैं  भागने
 वाला  आदमी  नहीं  था  धौर  न  इस  उद्देश्य  से

 जेल  गया  था  ।  मैं  स्वेच्छा  से  जेल  गया  था  |

 कौल  और  शक पर  ने  अपनी  किताब  में  स्पष्ट  शब्दों

 में  लिखा  है  कि  हथकड़ी  कही  को  लथनी  चाहिए
 जिन  कैदियों  के  भाव  जाने  की  संभावना  हो  ।

 लेकिन  चूंकि  हम  स्वेच्छा  से  मए  भे  इस  वास्ते

 हमारे  भागने  की  संभावना  नहीं  थी  1  यह  मेरी

 ’ ee  4 “A
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 [se  मनु  लिमये]

 डी  मानहानि नहीं  हुई  है,  बल्कि  में  समझता  हूं  कि
 जनता  के  जितने  भी  चुने  हुए  प्रतिनिधि  हैं  उनकी

 मानहानि  हुई  है।  मैं  श्रर्यना  करता  हूं  कि  भाष

 मुझे  संरक्षण  प्रदान  करें  गौर  इस  चीज  को  'उचित
 स्थान पर  भेजने  की  कृपा  करें।

 शी  झील  बिहारी  बाजपेयी  (ग्वालियर)  :
 अध्यक्ष  महोदय  प्राय  गुह  मंत्री  से  कहें  कि  वह
 तथ़्यों  का  पत्ता  लगाएं  v  बात  यह  हैकि 1957
 मेंधार  फिर  i9se  में  गृह  मंत्रालय  मे
 राज्य  सरकारों  को  यह  सूचना  दी  थी  कि
 आम  तौर  पर  हवालातियों  को  हथकड़ी  नही
 लगनी  चाहिये  ।  केवल  उन्हों  लोगों  को
 लगाई  जाए  जिन  के  भाग  जाने  का  डर  हो
 या  जो  हिसा  पर  उत्तरी  हों  ।  में  जानाना

 चाहता  हूं  कि  क्या  गह  महालय  ने  इस  निर्देश
 को  बदल  लिया  है  ?  क्‍या  सत्याग्रहियों  को

 हथकड़ी  लगा  जाए,  यह  आदेश  दिया  गया  है  ?

 पार्लियामेंट  के  मेम्बर  कौर  एक  शाम  प्राप्ति  में  में
 फर्क  करना  नही  चाहता  हम  झपने  विशेषाधिकारों
 के  लिए  नही  लड़  रहे  है  इस  समय  t  लेकिन
 सत्याग्रह  के  लिए  स्वेच्छा  से  जेल  में  जाते  हैं,
 जिन  के  भागने  का  सवाल  नही  है  क्या  उनके
 बारे  में  बिहार  की  सरकार  को  नए  आदेश  दिये

 गए  हैं  ?  गवर्नमेंट  तयूर  वहा  से  मंगाए  और
 उन  तथ़्यों  से  श्राप  सतुष्ट  न  हो  तो  श्राप  फिर
 विशेषाधिकार  भंग  के  रूप  में  इस  मामले  को
 उठाने  की  इजाज़त  देसकते  हैं  ।  जेल  में

 दुर्व्यवहार  की  घटनाएं  स्पष्ट  है  ।  हथकड़ी
 लगाना,  जेल  में  मारपीट  करना  ।

 थी  ज्योतिर्मठ  बसु  (डायमंड  हार)
 दो  महीने  रोके  रखना  ।

 श्री  wee  बिहारी  बाजपेयी  :  हल  ट्रीटमेंट,
 ये  सब  बातें  हुई  हैं  1  श्राप  इस  सब

 के  बारे  में  यह  मंत्री  से  बयान  देने  को

 कहे और  तथ़्यों  को  देखें  बौर  फैसला  करें
 और  मुझे  प्रिबेलेश  का  मामला  उठाने

 की  इजाज़प दें दें  ।
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 SHRI  JYOTIRMOY  BOSU;:  I  have
 written  to  you  and  I  would  take  just
 One  minute  to  make  my  submission
 Sir,  you  had  been  to  many  countries,
 and  you  know  that  legislators  enjoys
 certain  immunities  from  court  and
 police  action.  Here,  Mr.  Ishwar
 Chaudhuri  was....

 अध्यक्ष  महोदय  :  बाप  बाहर  की
 बात  मत  करिये  ।

 SHRI  JYOTIRMOY  BOSU:  Since
 many  of  us  criticise  the  police  and
 the  administration,  they  have  a  special
 wrath  for  us.  Therefore,  whenever
 they  8९६  an  opportunity,  they  try  and
 show  their  vindictiveness.  Here  is  a
 clear  instance  where  a  sitting  Member
 of  Parliament  representing  5  lakhs
 Of  people  in  the  country  was  hand-
 cuffed,  detained  in  jail  for  two  months
 and  beaten  up,  and  a  rope  was  tied
 round  his  waist.  What  more  can  the
 Police  do  on  a  people’s  representative?
 We  want  protection  from  the  Chair
 and  we  want  suitable  action  taken.

 SHRI  SHYAMNANDAN  MISHRA:
 (Begusaral):  I  would  make  only  one
 point  This  issue  had  been  referred
 to  the  Committee  of  Privileges  in  the
 past  and  the  Committee  had  come  to
 certain  conclusions  about  this  One  of
 the  conclusions  wag  that  MPs  would
 be  treated  as  better  class  prisoners—
 and  there  are  other  persons  included
 in  this  category  of  better  class  pri-
 soners.  There  had  also  been  a  com-
 munication  from  the  Ministry  of
 Home  Affairs  that  ordinarily,  the
 prisoners  in  general—I  am  not  speak-
 ing  of  MPs  alone,  but  ordinarily  the
 prisoners—would  not  be  handcuffed.
 Then  they  have  also  got  this  category
 of  better  class  prisoners,

 So  we  would  like  to  know  if  the
 Committee  of  Privileges  had  already
 given  its  conclusions  and  recOmmen-
 dations  that  MPs  should  be  included
 amongst  the  better  class  prisoners
 who  would  not  be  handcuffed,  If  so,
 in  this  case  how  was  it  resorted  to?

 Then  may  I  also  refer’  you'  to  Hals-
 bury’s  Laws  of  England  whare  it  is
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 said  that  a  prisoner  who  is  handeuffed
 without  reasonable  need  has  a  right
 of  action  for  damages?  That  is  the
 rule  in  England.  How  do  we  stand
 in  this  matter?  Whe  according  to
 your  Committee  of  Privileges  we  are
 to  be  treated  in  the  category  of  netter

 Ss  prisoners—and  we  are  not  alone
 in  that  category—then  of  course
 becomes  a  matter  of  privilege  in  that
 genge.

 aft  भधुसिसये  (बका)  :  मुझे  एक  ही
 बात  कहनी  है  कि  इस  तरह  की  घटनाएं
 बिहार  की  जेलो  में  कई  बार  हो  चुकी  हैं
 कौर  केवल  पार्लियामेंट  के  सदस्यों  को  ही
 नही  बिहार  के  मान्य  नेताओं  के  साथ  भी

 दुर्व्यहार  हुआ  है,  उन  को  भी  पीछा
 गया  है  ।  इसलिए  इस  मामले  की  मेरी  राय
 में  विशेषाधिकार  समिति  के  पास  भेज  दिया
 जाय
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 MR  SPEAKER  I  am  very  sorry
 this  has  happened.  As  I  see  from  the
 previous  practice,  Government  had

 issueq  instructions  not  to  handcuff
 MPs  and  spemally  satyagrahis  wno  go
 there  voluntanly  They  would  not

 run  away.  The  man  is  not  a  thief  to
 run  away  I  am  really  .urpriseq  at
 this  Besides  this  handcuff,  what
 metters  i8  the  humihation  i¢  causes
 In  political  life,  many  people  have
 their  own  views  They  may  not  agree
 with  the  party  which  {s  ruling,  Even
 Partymen  sometimes  do  not  ‘gree
 amongst  themselves  and  they  offer
 satyégraha.

 Personally  I  feel  so  much  resent-
 ment  at  this  I  remember  in  i945
 when  J  was  a  prisoner,  they  would
 handcuff  me  and  always  take  me  right
 from  fhe  jail  through  the  length  of
 the  spad  and  back.  I  have  aot  for-

 gotten
 my  regentment  even  up  to  this

 y.

 क्रि  सू  ह... ६  ;  पंजाब  में  मेरे  सथ
 +  सन्‌  1980.% में  यही  व्यवहार  किया  सय  !

 में  59  की  बात  कर  रहा  हूं  ।
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 MR.  SPEAKER:  {  am  tafking  of

 the
 ne

 oe  ta  ‘1947,  the  British
 period,  mever  I  remember  how
 they  paraded  tne  fy  the  streets  and
 brought  me  baek  te  the  jail,  I  dget
 strong  resentment,  After  afl,  I  was  a
 political  prisoner.

 So  I  feel  that  now  that  we  have
 Our  OWn  govesnment,  at  alent  we
 should  have  same  code  to  be  followed
 ff  a  Member  of  Parliament  is  not
 handcuffed  and  he  runs  away,  £  80  not
 think  anybedy  will  apptove  his  con-
 duct.

 SHRI  SHYAMNANDAN  MISHRA:
 Quite  right.

 MR  SPEAKER:  I  do  not  think  in
 this  country  people  are  such  that  they
 will  put  the  Government  in  the  wrong
 They  will  not  put  the  Government
 im  the  wrong,  they  will  put  that  fellow
 who  runs  away  in  the  wrong

 So  we  must  consider  it  I  will  ask
 for  the  Home  Minister's  statement  on
 it  Later  on  we  will  sit  together  and
 see  as  to  how  to  settle  this  affairs

 3.55  hrs.

 (i)  Droucur  in  GUJARAT

 MR.  SPEAKER:  There  are  many
 Members,  Sarvashni  Mavalankar
 Jadeja,  Arvind  Patel,  Vekaria  and
 Shri  Chavda_  I  have  followed  strictly
 this  procedure  in  the  case  of  Mi
 Madhu  Limaye  or  in  the  case  of  thc
 hon  Member  here  on  this  side,  I  have
 mentjoned  their  names  and  I  will  call
 only  the  first  Member  in  the  order  of
 receipt,

 SHRI  K.S  CHAVDA  (Patan)  !
 was  the  firsi  man  ३०.  pus  at  upto  the
 box

 MR,  SRBAKER:  He  came  first  ont
 of  the  box  and  fixst  man  will
 speak  on  behalf  of  all  of  you  T  have
 meritioned  {hié  names  |

 SHRI  Pp  OG.  MAVALANKAR
 (Ahmedabad):  I  am  grateful  to  you



 Muttehs  Dnder  SRAVANA  23,
 Ride  377

 (Shri  P  G  Mavalankar)
 fok  permitting  me  to  raise  the  ques-
 tien  of  the  serious  drought  which  is
 facing  Gujarat  today.  I  am  express-
 ing  these  views  on  behalf  of  all  my
 colleagues  from  Gujarat  to  whichever
 party  they  belong  The  situation  in
 Gujarat  ia  go  desperate  that  it
 becomes  almost  impossible  to  imagine
 what  would  happen  if  the  rains  did
 not  tome  Within  two  days  from  now
 on  The  situation  is  50  serious  that
 the  Governor  Mr  K  K  Viswanathan
 has  had  to  issue  a  statement  that  the
 “at  Home”,  in  connection  with  Inde-
 pendence  Day  celebrations,  which  the
 Governor  normally  gave  every  year,
 had  been  cancelied  The  Governor
 says  “In  view  of  the  scarcity  condi-
 tions  obtaimng  m_  the  State  of  Guja-
 rat  ९  he  said  he  had  to  cancel  the
 “At  Home”  I  am  not  saying  that  in
 other  parts  of  the  country  Indepen-
 dence  Day  celebrations  should  not
 take  place  I  want  the  House  to
 remember  that  tomorrow  in  Delhi  and
 in  other  parts  of  the  country  the
 Indpendence  day  “At  Home”  another
 celebrations  would  be  taking  place
 but  the  people  of  Gujarat  will  have  to
 face  this  spectacle  of  drought  About
 a  week  ago  the  Adviser  to  the  Gover-
 nor,  Mr  H  C  Sarin,  had  said  that  if
 rams  diq  not  come  within  a  week  or
 so  there  would  be  scarcity  conditions
 im  many  parts  of  the  State  More
 than  ten  days  have  passed  by,  I  came
 back  after  spending  three  divs  in
 Ahmedabad  and  other  areas,  T  came
 only  yesterday,  it  was  pathetic  to  see
 that  there  was  no  rainfall  in  Saurash-
 tra  or  Gujarat  or  Kutch  Kutch  is  a
 chronically  drought  affected  area
 Every  alternate  year  there  38  drought
 Ths  year  Kutch  has  had  so  far  a
 raihlegs  season  There  is  no  water  in
 Saurashtra  Then,  South  Gujarat  is
 also  facing  some  difficulty  Every
 day  5  wagons  of  grass  are  being  sent
 to  the  cattle  sanctuary  of  SBarini  in
 South  Guiarat  The  water  sypply

 ee
 ig  acute  in  Saurashtra

 eat, ,  Jatnnagar,  ‘Bhavaneger  and
 Many  other  plices  fn  Saurashira  are
 pot  baving  adequate  supply  af  water.
 In  Abmedabad  itself  too,  water  short-
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 age  hag  become  very  acute  The
 water  levels  im  Gautishahkthr  lake
 and  Khodiar  lake,  the  sources  of
 supply  to  Bhavnagar,  have  fallen  pre-
 canously  low  and  may  dry  up  If  the
 Shetrunjay  reservoir  goes  dry  Bhav-
 nagar  may  go  gompletely  without
 water  Rajkot  is  facing  a_  similar
 problem  For  many  months  Jam-
 nagar  s  also  facing  an  identical  prob-
 lem  Therefore  the  Minster  ot
 Home  Affairs  and  the  Mhnister  of
 Agriculture  should  kindly  give  full
 facts  and  details  to  this  House,
 especially  because  Gujarat  is  under
 Presidents  rule  We  have  no.  other
 forum  at  present  except  this  Parla-
 ment  where  we  can  have  this  problem
 focussed  Then,  again  I  will  not  be
 satisfied  merely  by  statements  from
 the  Mimster  ag  Foog  and  Agriculture
 and  the  Home  Minister  I  would  hke
 the  ministers  concerned  to  hold  an
 urgent  meeting  with  all  the  MPs  be-
 longing  tp  Gujarat  Not  only  that
 There  should  be  an  @mergency  meet
 ing  of  the  Consultative  Committee  f-r
 Gujarat  which  you  have  already  ap
 pointed  The  next  meeting  is  on
 Monday  the  26th  August  but  I  do  not
 think  we  can  want  till  then  Let
 there  be  an  emergency  meeting  of  the
 consultative  committee  next  week  so
 that  these  problems  can  be  discussed
 there  There  38  no  possibility  of  sow-
 ing  and  getting  anything  Hopes  of
 saying  what  has  been  sown  have  also
 disappeared  There  is  no  fodder  and
 eattle  are  dying  Gujarat  needs  the
 attention  of  the  entire  countiy  I  am
 saying  this  with  great  anguish  on  the
 eve  of  our  independence  dav  After
 27  years  of  independence,  and  when
 we  are  entering  into  the  28th  year
 let  ४  not  be  said  that  Gujarat  is  enter
 ing  into  another  bad  year  of  drought
 and  difficulties  I  hope  this  Parlta-
 ment  will  do  something  quick  I  re
 quest  you  Sir,  to  direct  the  Minfsters
 concerned  to  hold  an  ¢mergency
 meeting  as  I  have  already  suggested
 44  hrs.

 SOME  HON  MEMBERS  rose--
 at  ay  जिसपे  अाफ  लोगों  को

 प्रकार  इजाजत  देते  हैं,  इन  को  भी  दे  दीजिये  t



 21r  Report  of  Banking
 Commiseion  and  Working  of

 Nationalised  Banks  (Dis.)

 worm  महोरी  :  377  को  आप  ने

 राइट बना  लिया  है  ।  थे  मधु  लिये  ने  शुरू
 शुरू  में  इस  की  छेड़ा  था,  उस  के  बाद  भाप
 तो  बले  गये  थे,  समेकित  म्ह  चलता  रहा  |

 थी सय मु  लिखने:  में  तो  बहुत ही
 संयम  बरतता  हूं  ।  जो  संविधानिक  मामले

 हैं  उन  की  ही  उठाता  हूं  t

 34.0  bra.
 The  Lox  Sabha  adjourned  for  Lunch

 til  Fifteen  of  the  Clock.

 The  Lok  Sabha  _  re-assembled  after
 Lunch  at  three  mintutes  past  Fourteen

 of  the  Clock
 Mr.  Depoty-Speaxer  in  the  Chair]

 DISCUSSION  RE,  REPORT  OF  THE
 BANKING  COMMISSION  &  WORK-

 ING  OF  NATIONALISED  BANKS
 MR,  DEPUTY-SPEAKER:  We  will

 now  take  up  the  discussion  on  the
 Report  of  the  Banking  Commission
 and  the  working  of  the  nationalised
 banks

 sit  साधु  लिये  (बाका)  :  उपाध्यक्ष

 महोदय,  इसके  लिए  5  घंटे  का  समय
 निर्धारित  किया  गया  है  इसलिए  मुझे  आशा

 है  कि  सभी  लोगों  को  पूरा  समय  दिया  जायेगा  |

 एक  बसें  के  बाद  इस  विषय, पर  चर्चा

 करने  का  हम  लोगां  को  मौका  मिला  है  ,  इस-

 लिए  में  आपके  प्रति  साभार  प्रकट  करना

 चाहता  हु  ।  बैकिंग  कमीशन  की  रपट  सरकार

 के  पास  लगभग  अढ़ाई  साल  पहले  झाई

 थी  ।  उसके  बाद  'विश्व  बैक  साफ  इंडिया  ने,

 इस  रपट  में  जो  सिफारिश  की  गई  हैं  उनका

 अध्ययन  करके  सरकार  के  पास  अपनी

 एक  रपट  भेजी  ।  उसके  पश्चात  इस'  संसद

 की  एलिमेंट्स  कमेटी  से,  जो  राष्ट्रीयकृत
 वैक्स  हैं  उनको  गतिविधियाँ  के  बारे  में

 अध्ययन  करके  अपनी  रपट  भी  पेश  की  है  ।

 लेकिन  प्रफत्तोस  की  बात  है  कि  इतने  दिनों  के

 बोद  यह  जो  तीस  रपट  सरकार  के  सामने

 आई  हैं  उसके  बारे  में  सरकार  ने  1. 3  मिलने

 अभी तक  घोषित  नहीं किए  हैं।  आज में  प्राशि

 कर  रहा  हूं  इस  बहस  का  जब  वित  1...  जी
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 were  के  तो  जिसके  साथ  सरकार  के  निर्णय
 भी  सदन  के  साभेनें  रखेंगे  ।'  पहले  रखते
 दो  ज्यादा  अच्छा  था  t

 सबसे  पहले  में  पझ्रापका  ब्यान  बित
 मंत्रालय के  सहित  जो  बैकिंग  विभाग  है,
 डिपार्टमेंट  है  उसकी  शोर  खीचना  चाहता

 'हैं।  मेरी  राय  मे ंबहु.  एक  झनाकायक  विभाग

 है,  इसकी  कोई  जरूरत  नहीं  है  क्योंकि  हमारे
 यहां  रिज  बैंक  है,  इंडियन  डेवलपमेंट
 बेक  भी  अलग  से  बनते  जा  रहे  हैं,  स्टेट  बैंक
 आफ  इंडिया  भी  है  तो  ऐसी  हालत  में  रिपार्ट-
 मेंट  के  निर्णय  की  क्‍या  आझ्रावश्यकता  थी

 यह  मरी  समझ  में  नहीं  कराता  ।  इस  डिपार्टमेंट
 में  30  बड़े  पदाधिकारी  हूँ-इनमे  से  कुछ  हैं
 शव  इट  सेक्रेट रंज,  एडिशनल  सेक्रेटरी
 सेक्रेटरी--फिर  इसमें  मेरा  ख्याल  है  4  ढाई-
 रेक्टटर्स  है  6  डिप्टी  सेक्रेटरी  है,

 9  भडरमेक्रेटरीज़  है  और  4  संशोधन  और
 खोज  करने  के  लिए  भ्राफिसस  नियुक्त  किये  गए

 है।  तो  इनमें  से  ग्र धि काश  लोग  ऐसे  है  जिनको
 बैंकिंग  का  कोई  अनुभव  नही  है  और  भारिक
 विकास  को  क्य।  प्रापर्टीज  रहती  हैं  उसका  उनको
 ज्ञान  नही  है  लेकिन  जो  नौकरशाही  के  बिस्तार

 का  सिलसिला  आजादी  के  बाद  चल  पडा  है  उसके
 चलते  बैंकिंग  डिपार्टमेन्ट  का  निर्माण  किया

 गया  है।  तो  कया  मैं  वित्त  मंत्री  जी  से  यह
 उम्मीद  कर  सकता  हूं  कि  जब  प्रशासनीय  खर्चा

 हटाने  की  राज  बाप  बात  करते  हैं  तो  सबसे

 पहले  इस  विभाग  को  बर्खास्त  करके  पूरे  देश  के

 सामने  सनौर  सरकार  के  सामने  एक  अच्छी

 मिसाल  पेश  करेंगे।  मेरी  राय  में  इस  विभाग

 से  कोई  अच्छा  काम  ही  होगा।  राष्ट्रीयकरण
 बैंको  के  बारे  में  हुम  लोग  उम्मीद  करते  थे

 कि  राष्ट्रीयकरण  के  बाद  सारी  जानकारी

 जनता  के  सामने  ौर  संसद्‌  के  सामने  रखो

 जावेगी लेकिन  राज  भी  मे  देख  रहा  हूं  राष्ट्रीय

 हत  बैंकों  के  बारे  में  चुप्पी  साधने  की  ही  नीति

 यहां  चल  रही  है।  मैंने  एस्ट्मेट्स'  कमेटी  की

 रपट  गौर  से  पढी  हैं।  इस  चुप्पी  का  नतीजा
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 यह  हुआ  है  कि  हमारी  प्रावधान  समिति  पर
 भी  इसका  असर  हो  गया  है  भौर  जिन  तथ्यों
 को  उन्होंने  प्रकाश  में  लाना  चाहिए  था।
 निर्भयता  के  साथ  उनपर  लीपा-पोती  करने  का

 ही  प्रयास  किया  गया  है।  इसलिए  मैं  सबसे

 पहले  यह  कहता  चाहता  हूं  कि  राष्ट्रीयकरण  बैंकों
 के  बारे  में  सारी  जानकारी  वार्षिक  प्रतिवेदन
 के  जरिए  आप  इस  संसद  के  सामने  और  जनता
 के  सामने  रखें  देने  इनके  सभी  5  टैक्स  के
 जो  विधिक  प्रतिवेदन  हैं  वह  पढ़ें  हैं  प्रौढ़  मैं  इस
 नतीजे  पर  पहुंचा  हूं  कि  हमको  उनके
 बारे  में  आवश्यक  जानकारी  नहीं  दी  जा  रहा
 है।  जैसा  कि  प्राक्कलन  समिति  ने  कहा  है  और

 उन्होंने  भी  इसको  कबूल  किया  हैं  कि  राष्ट्रीय-
 कृत  बैंकों  का  मुनाफा  जो  कुल  पूजी  लगाई
 गई  है  उसके  अनुपात  में  घटता  चला  जा  रहा
 है।  यह  थें  प्रा पकी  प्रकार्य क्षमता  का  द्योतक
 मानता  हूं  1  कई  टैक्स  ऐसे  हैं  कि  वर्षों  हो  गए
 लेकिन  उनके  जो  एकाउण्टस  होते  हैं  उनका
 उसे  रि कंसिलिएशन  कहते  हैं--प्रभी  तक

 रिकंसिलिएशन  का  काम  नहीं  हुमा ।  स्पष्ट
 शब्दों  में  इसक।  मतलब  है  कि  उनके  एक।उन्द्स
 ही  तैयार  नही  हैं।  प्राय  साफिविटकेटेंड  भाषा
 मैं  रि कंसिलिएशन  की  बात  करते  हैं  लेकिन
 क्या  यह  सही  नही  है  कि  कई  बैकों  के  एकाउंट्स
 के  बारे  में  एक  बसें  से रिकंसलिएशन  नहीं
 हुमा है?  एक  बैंक  का  उल्लेख  एस्टिमेट्स
 कमेटी  ने  किया  है  कि  सात  साल  हो  गए  है
 उसके  एकाउन्ट  का  रि कंसिलिएशन  नही  हुआ

 है।  तो  पाप  इन  बैंकों  क ेऊपर  लोकमत  के  द्वारा
 या  संसद  के  द्वारा  केसे  निर्माण  रखेंगे  जब  उनके

 एकाउंट्स  का  ही  ठीक  ढंग  से  पता  नहीं  है  ?

 बहुत  सारी  रपट  मैंने  देखी  भोर  मुझे  ऐसा  लगा
 कि  ज/नकारो  देने  के  बजाये  तथ्यों  को  छिपाने

 का  काम  यह  सुबल  रिपोर्ट्स  करती  हैं।
 इंडियन  झोवरसीड  बैंक  की  एक  रपट  है,  जो

 उन्होने  तथ्य  दिए  हैं  उनके  बारे  में  कहा  गया

 हैं  शरीक  सभी  रपटों  में  यही  बात  है:
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 “They  disclose  such  matters  as
 were  required  to  be  disclosed  by
 virtue  of  the  provision  of  the  949
 Act  as  read  with  the  related  pro-
 visions  of  the  Companies  Act,  1956."

 पुराना  जो  नियम  है,  कानून  है  उसके

 अनुसर  ही  सारे  तथ्यों  का  उद्घाटन
 हो  रहा  हूँ।  राष्ट्रीय टतः  बैंकों के  बार  में  क्या

 यह  अपेक्षा  नहीं  की  जा  सकती है  कि  ज्यादा

 तथ्य  सामने  जाने  चाहियें  वनि स्वत  जो  पुराने
 कानून  के  तहत  जाते  थे  उसी  तरह  इसी

 इंडियन  ओवरसीज  की  रिपोर्ट  में  कहा
 गया  है:

 “No  provision  has  been  made  for
 any  probable  doubtful  items  of  agri-
 cultural  loans  or  smal]  loans  due  for
 these  years.”

 मेरी  राय  भ॑  हर  बैक  के  लिये  यह  नियम  बनना

 चाहिये  कि  इस  तरह  की  सारी  झ्रावश्यक  जान-
 कारी  थे  अपने  विधिक  प्रतिवेदन  में  दें  और
 सरकार  और  स्टेट  बैंक  को  लेकर  और  जो

 चौदह  बैक  हैं  उनके  बारे  में  एक  वार्षिक  रिपोर्ट
 दे  दे  जब  तक  लोकमन  का  प्रभाव  बैंकों  के
 ऊपर  नहीं  पड़ेगा  तब  तक  उनमें  परिवर्तन
 अच्छाई  के  लिये  नही  होने  वाला  है।  बहुत
 सी  बाते  एस्टीमेट्स  कमेटी  की  रिपोर्ट  के  द्वारा
 हम  लोगों  के  सामने  आई  हैं।  इन  से  पता
 चलता  है  हि  कृषि  के  क्षेत्र  में  जहां  तक
 सहायता  काने  का  काम  हैं  तीन  राज्यो
 को  छोड  कर  अन्य  राज्यों  में  यह  काम  बहुत
 ही.  प्र सतोष  जनक  है।  क्‍या  मंत्री  महोदय
 इसके  बारे  में  कोई  योजना  नहीं  बनायेंगे
 ताकि  अन्य  राज्यों  में  कृषि  का  जो  क्षेत्र  ह ैइसके
 लिये  भी  प्रतीक  से  भ्र धिक  बैठो  के  द्वारा
 उत्पादक  कामों  के  लिये  ऋण  दिये  जा  सके  ?

 एस्टीमेट  कमेटी  ने  यह  भी  कहा
 हैं  कि  जहा  तक  कृषि  ऋणों  का
 सवाल  है  यह  बहुत  ही  खतरनाक  बात  है  कि
 पचास  प्रतिशत  से  प्रतीक  कर्जा  रिकवर  करने
 का,  वसूल  करने  का,  कोई  प्रयास  नहीं  हो  रहा
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 है।  कुछ्  राज्यों  के  बारे  मे  तो जिन  का  ताम
 उससे  नही  अताना  है  यह  कहा  है  कि  25
 प्रतिशत  से  भी  कैसे इसे  ऋणों  की  वृत्ति  हो
 रहीं  हमें  चाहता  है  कि  इस  सथ  राज्यों  के  माम
 बायें  आए  यह  भी  पता  चलना  चाहियें  ि

 कौन  बेक  हैं  जो  इस  तरह  चल  रहै  हैं।  एस् टी-

 मेटल  कमेटी  मे  इन  बैकों  तथा  इस  राज्यों  के
 नाम  क्यों  छिपाये  हैं।  समझ  में  नेही  आता  है।
 कमेटी  की  रिपोर्ट  पर  चर्चा  करने  का  मौका
 हमें  नहीं  मिलता  है  ।  एक  सिलसिला  एक
 ढाचा  बन  गया  है।  ब्यूरोक्रेटिक  ढंग  से  और
 एक  ह्म  रगहीन  लग  से  यह  सारी  रिपोर्ट
 लिखी  जाती  है।  लिखने  का  उद्देश्य  शायद  यह
 रहता  है  कि  शो  परे  पढ़ने  के  बाद  झादमी  बोर
 हो  जाय  और  रिपोर्ट  का  छोड  दे।  ज़रा  लग
 से  सी,  पी  ए  सी  पीयू  सी  अपनी
 रिपोर्ट  लिखने  के  काम  करे  ।
 इत  राज्य  का,  ऊहझौर  बंका  का
 नाम  में  जानना  चाहता  ह्  अपनी  जानकरी
 के  ग्रा धार  १२  मैं  कटना  चाहता  हू  वि'  राजनीतिक

 तथ्यो  के  दबाव  के  चलते  गलत  लागी  का
 उत्पादन  के  कामो  के  लिये  नही  गलल  कमो
 के  लिये  गलत  उद्देश्यों  के  लिये  ऋषि  ऋण
 के  नाम  पर  ऋण  दिये  जाते  है  और  नतीजा
 यह  होता  है  ि  कांगेसिया  के  दबाब  के  चलते
 इन  ऋणों  की  वसूली  नहीं  हो  पाती  है।  कई
 राज्यों  में  ऐसा  हुआ  है।  मुझे  मालूम  है  कि
 बड़े  कर्जे  लेने  वाले  जो  लोग  थे  उनकी  कभी

 वसूली  नही  होती  है,  जिन  को  पाच  सौ  या

 हजार  बैक  कण  मा  तकावी  के  रूप  में
 मिलता  उन्ही  से  वसूला  जाता  है।

 बहु  खेद  की  बात  हैं  कि  पश्चिमी  क्रॉस  मे
 अस्सी  प्रतिशत जो  कृषि के  करे  में  कर्जा  दिया
 गया  है  बह  चाय  के  बाय मानो  का  दिया  गया

 है।  जैसे  वहा  किसन  धान  ग्रा  क  पैदा  करने
 काला  कोई  हैं  ही  नहीं  "  इन  कब  कसो  मे
 शायद  नके  ६: अ  ा  प्यार  थी  गोकर का नी
 जरूर  होगे।  स्वय  एस् टी मेट्स  कमेटी  ने  कहा  है
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 fe  tat  के  राष्ट्रीयकरण  के  बाद  प्रथम  वर्ष
 में  जिन  को  ये  लोग  प्रायोरिटी  सैक्टर  कहते  हैं,
 यानी  उत्पादन  की  दूसरी  से  जिन  लोगों
 को  वरीयता  या  प्राथमिकता  देनी  चाहिये,
 उन  सेक्टरों  को  कर्जा  देने  के  बारे  में  बड़ी
 प्रगति  हुई  लेकिन  उसके  बाद  यह  गति  घीमी

 हो  गई  ।  नतीजा  यह्‌  प्रा  कि  जिन  क्षेत्रों  मे
 कर्जा  देने  से  पैदावार  बढ  सकती  थी  उनको
 कर्जा  नहीं  मिल  पाया  झक सर  ये  लोग

 डिपाजिट्स  की  जो  रकम  बढ़  रही  है  उसके
 बारे  में  अपनी  ही  पीठ  थपथपाते  हैँ  अपने
 मापकों  शावाश  कहदे  है  लेकिन  इनकी
 तवज्जह  मैं  इधर  दिलाना  चाहता  हू  कि

 राष्ट्रीयकृत  बैंको  के  ही  नही  गैर  राष्ट्रीयकृत
 बैकों  का  भी  डिपाजिट्स  तेजी  से  बढ  रहे  हैं।
 क्या  बैक  डिपाजिट  बढ़ने  का  यह  कारण

 नही  हैक  देश  मे  इन्सुलेशन  है  मुद्रा  स्फीति  की
 स्थिति  हे  ?  असल  सवाल  यह  है  कि  क्‍या  जो

 डिपाजिट्स  हैँ  उनका  इस्तेमाल  तेजी  से  पैदा-
 वार  बढ़ाते  के  लिए  क्या  ग  है  कृषि  के  क्षेत्र
 में  किया  जा  रहा  है  या  नही  -  ग्रामीण  क्षत्रो  मे

 शाखा  खिलने  व  बारे  में  था  कृषि  उत्पादन
 के  लिए  ऋण  देत  के  बार  म  जो  गत  धीमी  हो
 गई  है  उसको  तेज  करने  का  आप  प्रयास  गरे  ।

 जनेस  शीट्स  मे  जो  जानकारी  डी  जाती  है  वह

 पुरी  नहीं  होती  है,  सही  नही  होती  है।  एक  एक
 रिपोर्ट  में  यह  कहा  जाता  है  कि  अधिकाश
 शाखा भो  के  एकाउंट्स  की  किसी  भ्राडिठर  द्वारा
 जान  नही  हुई  है।  मुझ  पता  नही  रजत  बैंक  ने

 कोई  लियम  बनाया  है  कि  उन्हें  केवल  सैम्पल
 सर्वे  की  तरह  सैम्पल  शाखाओं  के  एकाउंट्स

 की  ही  जाब  करनी  भ्याहियें  |  इसका  खुलासा
 होम्स  चाहिये ।  विगत  सॉल  से  बम्बई
 के  प्रस् दर  जोली  काम  किये  जाते

 et  मामले  सने और भेदे  शिक्षा  सेड ठा गे

 &  कौर  उन  मे एक भुच्प  कस  की  छोडी  सी

 जगह  है  जह  पर'  1  लांच  1... ह. ड  एड कस
 किया  गया  था  शौर  उसकी  जानकारी  जब
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 वित्त  मत्ती  को  दी  गई  तो  उन्होने  कही  ह  इस  तरह
 की  घटना  कोई  बड़ौदा  बैक  के  तहत  हुई  ही  नही
 है  लेकिन  बाद  मे  दो  तीस  बार  (इनको  लिखने  के
 बाद  अर  फ़िर  ध्यानाकररंण  का  प्रस्ताव  जब
 दिया  गया  तो  चव्हाण  साहब  ने  कहा  कि  73
 लाख  रुपये  का  मामला,

 THE  MINISTER  OF  FINANCE
 (SHRI  YESHWANTRAO  CHAVAN):
 You  had  asked  me  whether  anything
 had  happened  in  the  branch  of  Baroda
 bank  in  Bombay

 SHRI  MADHU  LIMAYE  _—  Bombay
 Fegien,

 ब्रोकरों  मालूम  होगा  कि  रिजनल
 आफिसर्स  बदलते  रहते  हैं  आपने  भी  कमल
 किया  है  कि  इसकी  वजह  से  गलतफहमी

 हुई  है  जो  भी  ही  हम  लोग  बडी  मुश्किल  से
 जानकारी  लाते  हैं।  जब  ह्रास  दुतकार  देंगे
 कि  दम  नही  है  उसमे  तो  जानकार  देने  वाले

 जो  कुछ भले  लोग  बैकी  में  बचे  है  वे  भी
 जानकारी  देना  बन्द  कर  दंगे।

 मैं  बोलकर  और  लिखकर  थक  गया  हू  ।
 बैको  के  राष्ट्रीयकरण  के  बाद  भ  इन  बैकों
 के  ऊपर  पुराने  जो  पूजीपतियो  के  गुट  हैं

 गुप है,  इनका  इतना  जबरदस्त  असर  है.  कि  कई

 राष्ट्रीयकृत  बेबो  की  शाखायें  इन  गुटों  के

 एजेंटों  के  रूप  मे  काम  करती  है  ।  एक  उदाहरण
 क/नपुर  की  नयागज  शाखा  का  मैं  बार  बार
 देता  भाया  हूं।  सुशीला  जी  कानपुर  से  इस  सदन
 मे  प्रतिनिधि  है।  मेरा  ख्याल  था  कि  वह  ज्यादा

 इस  में  दिलचस्प।  लेंगी  कौर  चोरी  को  पकडने
 के  काम  में  हमारी  सहायता  करेगी  लिंकित
 अफसोस  है  कि  यह  नहीं  हो  रहा  है।  या  उनको

 छंट  नही  मित्र  रही है  -  जो  भी  हो  ओरिजिनल
 मैनेजर  का  एक  पंत्र  मेरे  पास  आया  है  ।

 कानपुर  सर्कल  का  जिस  में  उन्होंने  नया गज
 के  मैनेजर  को  संबोधित  करते  हमे  कहा  है

 “We  know  that  through  an  over-
 अद्ध:  you  allowed  a  drawing  power
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 o¢  Rs  207  lakhs  ggainst  stock  in
 Procesg  as  against  the  sub-limit  of
 a,  5  lakhs  fixed  by  the  head  office.
 Likewise,  through  an  oversight  you
 allowed  them  a  drawing  power  of
 Rs  23  84  lakhs  as  against  the  sub-
 lymit  of  Rs  7  lakhs  fixed  for  the
 Purpose  by  the  H.O.  autnorities
 Your  action  being  highly  irregular
 cannot  be  confirmed  by  us,  and
 neither  we  can  recommend  to  the
 HO  to  condone  this  irregularity.
 Please  send  us  the  explanation  of
 the  person  at  fault  im  duplicate  for
 our  necessary  further  action

 “We  would  once  again  advise  you
 to  let  us  know  the  source  of  the
 funds  with  which  the  party  has
 closed  their  hypothecation  account
 with  you,  together  with  the  name  of
 bank  and  the  security  offered  to  them
 as  the  information  has  still  not  been
 sent  by  oyou”

 इम  तरह  के  शोर  भी  दो  चार  डाकु-
 मेदा  में  झ्लापकी  इजाजत  से  सभा  फ्टल  पर
 रखना  चाहता  हू  ।

 MR  DEPUTY-SPEAKER  You  give
 the  documents  to  me_  I  will  see

 शो  क  लिमये  ग्राहकी  अनुमति  मे

 ही  तो  रखा  जायेग”  ।  टेबल  पर  मेरा  थोड़े

 ही  अ्रधिकर  है  ?  आपका  है  और  सदन
 का  अधिकार  है  v

 MR  DEPUTY-SPEAKER  I  said
 you  give  the  documents  to  me  I  did
 not  say  that  you  lay  them  on  the
 Table  of  the  House.

 at  मधु  लिमये  उसी  तरह  पजाब
 नेशनल  बैंक  के  एक  ऑफिसर  ने  मुश्  पत्र
 भेजा  है  जिस  मे  यह  जानकारी  मिली  है

 “Nationalised  banks  discount  bills
 drawn  on  millg  and  factories  for
 goods  consigned  to  the  sidjngs  of
 these  units  The  mulls  and  factories
 use  the  goods  for  the  manufacturing
 process,  sell  them,  and  after  realis-
 ing  the  sale  proceeds,  retire  the
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 bills.  These  maipractices  involve
 millions  upon  millions  of  rupees”

 झग्रवाल  जी  प्रभी  इस  पर  चलने  बाले  हैं  तो
 वह  इस  पर  जरा  प्रकाश  डालने  की  कपा
 करेंगे  क्योंकि  इस  की  ये  जरा  ज्यादा
 जानकारी  रखते  हैं,  जानकार  झिरमी  हैं  ।

 तो  इन  सारे  गुटों  के  द्वारा  इस  तरह  बैंकों

 के फंइ्स  का  जो  दुऋपयोग  होता  है  उसकी  भी
 मेरी  राय  में  जांच  होनी  चाहिए  ।  कयोंकि

 इस  का  नतीजा  होता  है  कि  डबल  फाइनेंस

 एक  माने  में  यह  हो  रहा  है  गैर-कुनीति  तरीके
 से  क्योंकि  कच्चा  माल  पाता  है,  उसका
 पैसा  देना  चाहिए,  लेकिन  वह  देने  के बजाय
 उसे  पक्‍का  बनाया  जाता  है,  बेचा  जाता  है,
 जब  उस  का  पैसा  भाता  है  तब  बिल  रिटायर
 करने  बगैर हू  की  बात  जाती  है।  डालमिया
 नगर  की  घटना  है,  कानपुर  की  घटना  है,

 जयपुरिया  रूप  है,  जे०के०  ग्रुप  है,  कितने  गुटों
 का  ताम  मैं  लू,  सभी  इस  तरह  के  काम
 कर  रहे  हैं  t

 बैंको  के  अंदर  जो  दुब्यंबद्दार  चल  रहा
 है  उस  के  आरे  में  मैं  ड्राप  का  ध्यान  नागर वाला
 कांड  की  झोर  दिलाना  चाहता  हूं।  उस  समय
 मैं  इस  सदन  में  नहीं  था  लेकिन  सदन
 की  कार्यवाही  को  मैंने  पढ़ा  हैं  यहां  कराने  के
 बाद  कौर  वित्त  मंत्री  जी  से  भी  मैंने  बात
 की  है  1  उन्होंने  यथावत  मुझे  समझाने  का
 प्रयास  किया  है  कि  यद  तो  एक  म्थतापूर्ण
 काम  है,  इसके  पीछे  कोई  बशयन्त  वगेरह
 नही है  ठीक  यही  कहा  था  ने  आपने।
 में  श्राप  की  मिस कोट  नही  करना  चाहता  हूं
 यह  सब  पढ़ने  के  बाद  भें  इस  तीज  पर

 पहुंचा  हूं  कि  यह  मूर्खतापूर्ण  या  ऐसा  कोई
 काम  नही  है।  यह  वास्तव  में  एक  बहुत

 “बड़ा  बचपन  है  श्र  इस  की  प्रालियामेंट्री
 कमेटी  के  हारा  जांच  कराने
 से  जो.  इस कार  सरकार  प्रायर

 करती  रही  हैं  इससे  मेरी  इस  'शंका
 को,  इस  सन्देह  की  पुष्टि  होती  चली  जा  रही
 है।  बैसे  इस  कोश  के  जो  अधिकारी  कहिए
 या  जो  कुछ  भी  कहिए,  नागर वाल।  साहब  कौर
 दूसरे  कार्य  साहब  जो  पुलिस  भ्रमणकारी
 थे,  ये  दोनों  कब  इस  दुनिया  में  नहीं  हैं.  भोर
 जो  मल्होत्रा  जी  हैं  उन्होंने  झपने  बयान  में
 यह  कहा  है,  मैंने  यह  बयान  पढ़ा  है  हिन्दुस्तान
 टाइम्स  धौर  दूसरे  अखबारों  में  कि  हमारे
 बेक  में  यह  परिपाटी  थी  कि  करेंसी बेस्ट
 से  हम  लोग  टेलीफोन  के  ऊपर  विशेष  पार्टियों
 के  लिए  पैसा  निकालते  थे  कौर  बाद  में  वह
 लिखित  भेजते  थे  कौर  वह  रे गुल राइज  हो
 जाता  था  ।  इसका  कोई  जवाब  मुझे  पता

 नही  (ब्यान  )  -
 कब  वह  मात  जी  की  एक  कहानी  में  कहने

 वाला  हूं।  972  मे  मेरी  गिरफ्तारी  इलाहाबाद  में
 होने  के  बाद  मैने  एक  याचिका  सुप्रीम  कोर्ट  में
 दी  थी  झोर  उस  सिलसिले  में  उन्होंने  मुझे
 तिहाड़  जेल  में  भेजा  थ।  जिस  वाई  में

 हम  लोग  रहते  थे  उसमें  एक  नागा  विद्रोही
 था।  उस  से  बात  करते  हुये  जेल  भ्रधिकारियो
 ने  मुझे  देखा  ।  क्या  देशद्रोह  की  बात  मैं
 उन  से  कर  सकता  था  ?  कया  में  उन  को  यही
 समझाने  की  कोशिश  नहीं  करता  कि  श्राप
 की  जो  तकलीफें  हैं,  पीड़ाएं  है,  वर्तमान
 संवैधानिक  ढ़ांचे  के  अंदर  ही  उस  को  हल  करने
 का  आप  प्रयास  करें  लेकिन  जेल  सुपरिटेंडेंट
 को  और  प्राधिकारियों  को  यह  अच्छा  नही
 लगा  |  दूसरे  दिन,  उस  बेचारे  को  भगा
 दिया  ।  उस  को  मैंने  फल  बमैरहू  भेजा  था  ।
 तो  वहू  बोला  कि  6  महीने  के  बाद  हम  ने

 यह  फ्ल  चखें  हैं।  बंगला  देश  में  बह  पकड़ा
 गया  था  तो  आप  लोग  नहीं  चाहते  हैं  कि

 विद्रोहियों  को  धपने  साथ  कराया  जाव  t
 wa  बाढे  में  धर्म  तेजा  नाम  के  भी  एक  कैदी
 ये  उपाध्यक्ष  महोदय,  मुझे  यह  पता  नहीं
 कि  आप  जेल  में  रहे  हैं  या  नहीं,  लेकिन  वित्त
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 मंत्री  जी  शो  कई  बार  जेल  में  रहे  हैं  कौर
 वित्त  मंत्री  जी  मेरी हस  राय की  पुष्टि  करेंगे
 कि  जेल  में  चाहे  मर्डर  हों  या  कत  हीं
 यह  उन  के  मत  में  ख्वाहिश  होती  है  कि
 जब  इस  तरह  के  राजनैतिक  लोग  जाते  हैं
 तो  उनके  पास  जाकर  वे  बात'  करें।  भ्र केसर

 यह  होता  है  ।  हालांकि  धर्म  तेजा  के  मामले
 को  विस्फोट  करने  में  मैं  भागे  रहा हूं  लेकिन
 मेरी  यह  प्रेक्षा  थी  कि  वह  मु  से  जाकर
 बात  करेंगे  ओर  भ्र पति  सफाई  देने  को
 कोशिश  करेंगे  ।  लेकिन  शाप  विश्वास  कीजिये,
 मेरे  जेल  जीवन  में  यह  एक  अनोखी  घटना

 हुई,  वह  मुझे  कभी  विश  भी  नहीं  करते  थे
 और  जब  प्रकार  लाते  थे  तो  मेरे  सेल  के

 बाहर  रख  कर  भाग  जाते  थे  ।  मैं  सोच  रहा
 था कि  ऐसा  क्‍यो ंहै  ?  बाद में  जब  मैं  रिहा
 हो  कर  पाया  तो  उनका  एक  रिश्तेदार  मुझे
 मिलने  के  लिए  झा यां,  उसने  कहा  कि  मधु
 जी,  आपको  गलतफहमी  हुई  होगी  लेकिन

 मही  बात  यह  है  कि  धर्म  लेजा  को  कहा
 गया  था  कि  यदि  मधु  लिमये  के  साय  शाप
 किसी  तरह  की  बात  करेंगे  तो  आप  को  डसी
 रास्ते  से  जाना  पड़ेगा  कि  जिस  रास्ते  पे
 नां गर वाला  औैर  कश्यप  गए  हैं।  इस  तरह  का
 राज  कल  धमकियां  दी  जाती  है  यह  सही
 बात  है  ।  कोई  ग़लतबयानी  करने  को  मुझें
 जरूरत  नहीं  है  1  चन्दा  साहब  ने  भी  माना  है
 कि  जेल  की  एक  साइकोलॉजी  होती  है।  मैं

 यह  नहीं  कह  रहा  हूं  कि  बहु  मुझसे  कोई
 बात  करते  तो  मेरे  ऊपर  कोई  असर  होने
 वाला  था।  लेकिन  यह  हो  सकता  है  कि  वह
 कोई  ऐसी  जानकारी  मुझे  देते  जिस  से
 प्रधान  मंत्री  को  या  उसके  सुपूर को तकलीफ को  तकलीफ
 हो  तो  यही  कारण  मुझे  लगता  है।  शौर
 कोई  कारण  नहीं  हो  सकता  ।  तो  तगर वाला
 कांड  "के  बारे  में  अभी  भी  मेरी  संतुष्टि  नहीं
 है  झोर  मेरी  यह  मंच  है  कि  फा लिया मेंट

 को  एक  कमेटी  सकी  जरूर  जांच  करें  ।

 यह  बैंकिंग  कमीशन  बताया  मया  .  उनका
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 बहुत  व्यापक  कार्य-क्षेत्र  था।  लेकिन  विदेशी
 बैंकों  के  बारे  में  इन्होंने  कुछ  नहीं  कहा  ।

 उन्होंने  भी  यह  रिपोर्ट  पढ़ी  होगी  ।  इसमें
 तीन  चार  वाक्य  हैं  केबल  भोर  मुझे  प्राचार्य
 लगा  कि  सरकार  के  निर्णयों  का  कभी  कभी
 कमीशंस  के  ऊपर  भी  कैसा  असर  होता  है  ?
 क्योंकि  सरकार  का  सन  बना  भा  है  कि  विदेशी
 बैंको  का  राष्ट्रीयकरण  नहीं  किया  जायगा,
 इसलिए  केबल  तीन  लाइन्स  हैं  इस  में  ओर
 यह  760  से  को  रिपोर्ट  है।  केवल  इतना
 इस  में  दिया  है  :

 “As  régards  foreign  banks  -they
 may  be  allowed  to  continue  at  pre-

 ent  since  their  branch  expansion  in
 any  caSe  limited  to  4  towns  and  since
 their  share  in  the  total  banking  busi-
 ness  in  India  is  fast  diminishing.

 सवाल  बह  नही  है  ।  सवाल  यह  है  कि  राज  ये
 विदेशी  बेक  विदेशी  मुद्रा  की  चोरी  में  और

 रीपेट्रिएशन  में  एक  बहुत  बड़ा  गलत  रोल
 दा  कर  रह ेहैं  शोर  इसलिए  विदेशी  बैंकों

 का  नियंत्रण  करना  बहुत  ही  जरुरी  हो  जाता

 है  ।  जितने  भी  दूसरे  विधेयक  यहां  पर  श्र

 रहे  हैं  कम्पनी  एक्ट  में  संशोधन  हुआ  है,
 फौरन  एक्सचेंज  रिलेशन  एक्ट  में  संशोधन  हों
 गया  हें,  लेकिन  इन  कम्पनियों  के  ऊपर

 कोई  असर  नही  है  कौर  यह  सोचने  की  बात

 है  कि  जहां  राष्ट्रीयकृत  बैकों  की  प्राफिट-
 वालिटी  कम  होती  चली  जा  रही  है,  इन
 लोगों  के  मुनाफ  ध्रौर  उसका  अनुपात  बढ़ता
 जा  रहा  है।  कौर  सब  बाते  ये  दिखाते  भी  नही

 हैं  -  नेशनल  ऐड  ग्राइन्डलेज  के  मामले  कई
 बार  हम  लोगों  के  द्वारा  उठाए  गए  थे  लेकिन

 कोई  कार्यवाही  इसके  बारे  में  मही  की  ज॑

 रही  है  ।

 झ्त में में  इस  विषय को  लेकर  एक  वात

 मुझे  कहनी  है  कि  यह  जो  राष्ट्रीयकृत
 बैकों की रिपॉट्स की  रिपोर्ट्स  हैं  इन  का  मैंने  भ्रध्ययन
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 किया  और  इस  दृष्टि  से  कियां  कि  इसके
 जो  चेयरमेन  हैं  शन  को  बेहतर  भत्ता  भांति
 कितना  दिया  जाता  है।  क्योंकि  विश  मली
 को  याद  होगा  उस  समग्र  वे  है . क  मंत्री

 नही थे  लेकिन  जब  बैक  नेशनल  लोशन
 ६... ड  बिल  बहा  पाया  भा  सो  मैं  ने  कहा  भा
 कि  पुराने  जमाने  मे  बको  के  पुराने
 अधिकारियों  को  जो  एमाल्युमेद्स  दिए  जाते
 ये  अगर  वही  सिलसिला  जलेगा  तो  इन  बैंको  के
 द्वारा  कोई  सामाजिक  कार्य  नहीं  हो  पाया  ।
 लेकिन  कोई  विशेष  परिवतेन  नही  'श्र८  हे  ।

 यह  4बैंको की  रिपोर्ट  है।  इस  में  AGT?
 रुपये  से  शुरुआत  होती  है  ।  न्यूनतम  यह
 है  शोर  अधिकतम  ]  लाख  32  हजार

 कुछ  रिपोर्ट  73  की  हैं  कुछ  72  की  है।  लेनी
 46  हजार  से  लेकर  लाख  32  हजार
 रुपये  तक  इन  लागो  के  एमाल्यूमेटस  है
 बेसन  तथा  उपलब्धिया  है  ।

 बको  के  बारे  में  अक्सर  यह  कहा  जाता

 हैं  कि  राष्ट्रीयक्रंत  बंका  में  जो  सेवा  है  उस
 का  दर्जी  गिरता  दयाल  जी  रहा  है।  कम  भारतीय
 का  व्यवहार  प्रिया  नहीं  है  अ।र  यह  भी
 शिकायत  सुनने  को  मिली  है  हालांकि  एस् ट्री-
 मैड्स  कमेटी  ने  एक  वाक्य  में  उसको  खत्म
 कर  दिया,  प्रो वर टाइम  का  सवाल

 दुष्वकयान)
 SHRI  DHAMANKAR  =  (Bhiwandi)

 You  are  quoting  one  by  one  the  find-
 ings  of  the  Estumates  Committee  and
 still  you  are  casting  aspersion  on  the
 Estrmates  Committee  that  it  associates
 with  the  Banking  Department  to  cover
 and  hide  things.

 SHRI  MADHU  LIMAYE  i  have
 a  right  to  criticise.

 मैं  उनकी  बोताफाइडोज़  के  आरे  में

 बढ़ी कह  रहा  हू  i  मैं  उनकी  जो  गलतिया

 हैं  बह  एव  रहा हू
 ad  गया  इसको  इतने

 उप्र करी शक्ल  पर  सदेह  ही  कर  रहा  हूँ,
 एबार्शन नहीं  हास्  कर  रहा  हू  ।  मैं  बिल्कुल
 झपने  दायरे  के  अब  रहा  हु  ओर  कह  रहा
 हूं  कि  एस्ट्रीसेट्श  कमेटी  को  इसका
 विश्लेषण  ज्यादा  करता  चाहिए  बा।  जो
 1...  बकते  कही  हैं  बहू  भी  में  कह  रहा
 हैं  पौर  जो  उन  में  छुट्टियां  है  बह  भी  बह
 रहा  हु  1  शाप  जगर  एस्टीमेट्स  कमेटी
 के  सदस्य  है  तो  यह  नुक्ताचीनी  शाप  एस् टी-
 मेन्स  कमेटी  के  सदस्यो  के  सामने  रखिये

 उपाध्यक्ष  महोदय,  हम  लोगो  को  इतना
 बची  नहीं  होना  चाहिए,  जब  तक  वीसी  की
 नीयत  पर,  मोटिव  पर  शक  नही  किया
 जाता  है।  मैं  तो  यह  4  +हता  हु  कि  भ्रखवारो
 को,  सदस्यों  सस  काम  लोगो  को  सिटी-
 सितम  का  ?  धक् कार  होना  चाहिए  |

 मैं  १7  रहा  २  कि  कर्मचारियों  के
 इतरेतर-टाइम  के  बारे  में  शिकायत  प्रा  रही
 है।  मैं  काई  पेशेवर  ट्रेंड-यूनियननिस्ट  नही

 हु  मै  स्पष्ट  शब्दों  मे कहना  चाहता  हु---
 ओवर  टाइम  के  चलते  प्रखर  बेबो  की  बरबादी

 होती  है  तो  मैं  इस  का  कभी  समर्थन  नही
 करूंगा,  लेकिन  इस  बात  पर  जोर  देना

 चाहता  ह्  1;  जब  त़क  शिखर  पर  पैसे  की
 बरबादी  होरी,  शिकार  पर  4  लाख  32  हजार
 रुपया  इमोल्यूमेस्टस  के  रूप  में  चेयरमन  को
 दिया  जाया,  तब  आप  के  पास

 कोई  नैतिक  प्राधिकार  नहीं  है  कि  एक
 साधारण  कर्मचारी  शौर  छोटे  भ्रुफसरो  को

 कहे  कि  भाप  फमूदखर्नी  कर  रहे  है।  क्या
 मसी  महोदय  बडे  लोगो  के  इमोल्यमेद्न्स
 को  प्राणिक-सकठ  को  मद्देनजर  रखते

 हुए  बतासे  का  कोई  सकता  कहेंगे ?

 इसके  साथ  साथ  जो  द्वेश  यूलिय्न्ज  के  लोग

 हैं--कोक  भाप  जीतते  हैं  क्रम  मन

 संशोधन रखा  घी  कि  मजदूरों के,  कहंचा[रियो
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 के,  प्राटिजन्ज  के,  दूसरे  लोगों  के  प्रतिनिधि
 बैंक  के  बोर्ड  आफ  डायरेक्टर्स  पर  होने
 चाहिए  और  मेरा  यह  संशोधन  इस  सदन
 ने  कूल  भी  विया  था--हस  लिये  मैं  यह
 चाहता  हूं  कि  जहां  हम  इन  लोगों  के  उचित
 प्रतिनिधित्व  के  किए  लड़ेंग,  वहां  भ्रगर  कोई
 गलत  काम  होता  है  तो उसका  भी  हम  लोग
 विरोध  करना  चाहेंगे  ।  मैं  अपने  ट्रेड
 यूनियन  के  साथियों  से  कहुंगा  कि  जहां
 उच्चस्तर  पर  जो  फिजूलखर्जी  चल  रही
 है,  उसके  खिलाफ  जरूर  लड़िये,  लेकिन
 प्रॉयर-टाइम  के  बारे  में  भी  कुछ  संयम  के
 साथ  हम  लोगों  को  सोचना  चाहिए
 यह  मेरी  स्पष्ट  राय  है  ।

 उपाध्यक्ष  महोदय,  श्री  मैं  कृषि  के  बारे
 में  बहुत  संक्षेप  में  अपने  विचार  व्यक्त
 करना  चाहता  हुं  ।  राज  भी  यह
 बात  सही  है  कि  व्यापारियों  को  वितरण
 के  काम  के  लिये  या  स्टार  रखने  के
 लिये  जितना  ऋण  बैकों  के  द्वारा  मिलता

 है  या  बड़े  उद्योगपतियों  को  राज  भी  मिल

 रहा  है,  उस  की  तुलना  में  छोटे  उद्योग वालों

 को,  कारीगरों  को  कौर  खास  कर  कृषि  को,
 किसानों  को  नगण्य  ऋण  मिल  रहा  है  ।
 मैं  भ्र क्सर  सोचा  करता  हुं---क्या  इस  के  बारे
 में  कोई  इस  तरह  का  प्रावधान  भाष  नहीं
 कर  सकते  कि  ये  जो  5  राष्ट्री यकृत बैंक हैं बैंक  हैं
 तथा  दौ  प्रत्य  बैंक--रिजर्व बैंक  तथा  इण्डस्ट्री-
 चल  डवलपमेंट  बैंक  ग्राफ  इण्डिया--सनत
 सब  को  मिला  कर  कोई  “पम्पिंग  सैट  कार-
 पोरेशन”  की  स्थापना  की  जाये,  जो  किसानों
 को  कृषि  के  ऋण  देने  के  बजाय  टर्न-की-बेसिन
 पर  बोरिंग  कर  के  छोटे  ट्यूब-वेल  ौर  पर्म्पिम
 सेट  लगा  कर  उन  के  हवाले  कर  दे  ?  इस
 के  लिये,  मैं  चाहता  हूं  बड़े  माने  पर  कार्यक्रम
 बनाया  जाते  ।

 हमारे  देश  में  खाद  की  कमी  है।  राज
 सपेरे  ही  गोबर-गैस-प्लांट  के  बारे  में  सवाल
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 erat  था।  खादी  तथा  ग्रामोफोन  कमीशन
 इस  बारे  में  बहुत  ही  निकम्मा  साबित  हुआ
 है।  क्या  ये  राष्ट्रीयकृत  बैंक  गो+२-गस-
 प्लॉट  के  निर्माण  का  काम  बड़े  पैमाने  पर
 नहीं  कर  सकतीं  ?  इस  से  क्या  लाभ  होगा---
 गैस  के  चलते  फ्यूडल  में  बचत  होगी  साथ
 ही  खाद  भी  मिलेगी।  शझा  शाप  से  बड़ी
 सिंचाई  योजनाओं  के  बारे  में,  रसायनिक
 खाद  के  बारे  में  सवाल  पूछा  जाये  कि  इन
 की  कया  स्थिति  रहेगी,  तो  श्राप  कोई  भी  सन्तोष-
 जनक  जवाब  नहीं  द ेसकते  -  क्‍या  श्राप  के
 ये  15 बैंक,  रिखब  बैंक  और  इंडस्ट्रीयल
 डेवलपमेंट  बैंक--ये  सब  मिल  कर  कोई  ऐसा
 कारपोरेशन  बनायेंगे  जो  बहुत  बड़े  माने
 पर  इन  कार्यों  को  करे  ?

 एक  जमाना  था  जब  हमारी  एस्टीमेट्स
 कमेटी  ने  एक  बहुत  अच्छा  सुझाव  दिया  था
 कि  झप  पम्पिंग  सेटों  का  एक  व्यापक  साधु-
 दायिक  कार्यक्रम  हाथ  में  लें।  यद्यपि  उस
 समय के  दामों  में  दौर  राज  के  दामों  में  बहुत
 फर्क  हो  गया  है,  लेकिन  यदि  उस  समय

 एस् टी मेट्स  कमेटी  के  सुझाव  को  माना  जाता
 तो  मैं  निश्चित  रूप  से  कह  सकता  हूं  कि  क्च
 उत्पादन  के  बारे  में  राज  जितनी'  खराब

 हालत  है,  उतनी  खराब  हालत  न  होती  t

 उपाध्यक्ष  महोदय,  में  किसी  राज्य  की

 नुक्ताचीनी  नहीं  करना  चाहता  हूं  लेकिन
 आप  को  याद  दिलाना  चाहता  हुं--महाराष्ट्र
 के  मुख्य  मंत्री  ने एक  दफ़ा  शिवाजी  पाक  में
 घोषणा  की  थी--प्र 7९  तीन  वर्षों  में  महाराष्ट्र
 को  अनाज  के  मामले  में  पूर्ण  आत्मनिर्भर  नहीं
 बनाऊंगा  तो  मैं  फांसी  पर  चढ़  [जाऊंगा  ।
 इतने  साल  हो  गये,  कया  वे  रोप  (डोरी)
 वी  खोज  में  हैं,  उन  को  कभी  तक  रस्सी  नहीं
 मिली  है।  इस  सदन  में  एक  भर्सा  पहले
 मैंने  कहा  है,  लेकिन  प्रधान  मंत्री  जी  ने  कृषि
 के  बारे  में  कह  दिया  हो-हल्ला  शुरू  हो  गया  ।



 227  Report  of  Banking
 Commission  and  Working  of
 Nationalised  Banks  (Dis  )

 {Shri  Madhu  Limaye]
 शायद  मुख्य  स्त्री  जी  रोप  की  खोज  मे  हैं
 जो  उन  को  अभी  तक  नहीं  भिली  है।
 मैंने  इस  सदन  में  कहा  है  कि  महाराष्ट्र  सब
 से  अमीर  राज्य  है,  प्रौद्योगिक  दृष्टि  से
 प्रगतिशील  राज्य  है।  क्‍या  हम  लोगो  के
 लिये  यह  शर्म  की  बात  नहीं  है--आप
 i960-6  तक  महाराष्ट्र  के  मुख्य  स्त्री

 रहे,  i962  में  यहा  चले  शाये,  क्यो  ड्राप  ने
 962  के  बाद  बैठकर  इस  बारे  मे  सोचा

 है।  राज  कृषि  के  मामले  मे  ग-ने  को  छोड  कर

 महाराष्ट्र  बा  रिकार्ड  बहुत  ही  शोचनीय  है,
 मन्दा  रिकार्ड  है।

 भाखरी  मुद्दा  यह  है  बि27  सालो  में  देश

 मे  बहुत  सी  बाते  हुई  ।  966  में  i97]
 के  बीच  मे  पश्चिमी  भारत  मे  गेहू  का  उत्पादन
 डबल  हो  गया  t  स्वतन्त्र  भारत  का  सब  से
 प्रतिभा  कार्य  !  97)  के  बाद  श्राप  का

 यह  हा-हल्ला  शुरू  हुआ,  दो-तिहाई  बहुमत
 आरा  गया,  प्रधान  मंत्री  जिन्दाबाद  के  नारे  शुरू

 हो  गये,  972  के  बाद  कृषि  के  विकास  के  काम
 में  श्राप  ने  रोडे  झ्रटकाने  शुरू  किये।  उत्तर-

 पश्चिमी  भारत  में  6  वर्षों  मे गेहू  का  उत्पादन
 डबल  हुआ,  अगर  आप  बको  के  राष्ट्रीयकरण
 के  बाद  पूरे  देश  मे  इस  आधुनिकीकरण  को
 फैला  देते  तो  वास्तव  मे  इस  देश  मे  हरितक्रांति

 हो  जाती,  लेकिन  970-7i  के  बाद  इन
 की  हरि ति क्रान्ति  कागज़  पर  रह  गई  भ्रोर  नतीजा

 यह  हुआ  कि  हमारा  देश  आज  फिर  पी०एल०
 480  की  ताक  मे  है।

 थी  बसन्त  साठे  (भ्र कोला)  सूखा
 पडा,  लगातार  कई  वर्षों  तक  सूखा  पडा  |

 श्री  मु  जिसपे  :  यह  चर्चा  वा  विषय

 बडा  गम्भीर  है,  मगर  आप  पन्‍न्तरम्‌खी  नही

 होना  चाहते  है  तो  में  क्या  १  हू,  आप  के  लिये
 कडे  शब्द  का  प्रयोग  नही  करना  चाहता।

 भी  बसन्त  साठे  :  सच्च।ई  को  मजूर
 की  जिये--जया  सूखा  (ड्राफ्ट)  नहीं  पढ़ा  ?

 बन
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 श्री  मु  लि सधे  :  क्या  पूरे  देश  मे  आउट
 था?

 थी  बंसत  साढे  :  महाराष्ट्र  मे,  आन्
 मे--बहुत  से  राज्यो  मे  था।

 श्री  मधु  लिये  :  डॉट ही  के  लिये  तो
 खेती  की  सिचाई  क।  बात  कह  रहा  ह  चूकि
 ड्राफ्ट  की  स्थिति  हमारे  देश  में  रहती
 है,  भ्र भी  भी  मौसम  के  ऊपर  शाप  की  खेती
 निर्भर  है,  इस  लिये  मैं  सुझाव  दे  रहा  हु  कि
 इन  राष्ट्रीयकृत  बैठो  को  इस  काम  में  लगाइये--
 “आप  इतन  सी  बात  भी  मानने  के  लिये  तैयार

 नही  है।  यदि  अन्त मूं खी हो  कर  कृषि  के
 विकास  कार्यों  को  पूरे  देश  मे  फैलाते,  लैंड
 रिफार्म  दृढ़  निश्चयी  हो  कर  करते  तो  यह
 नौबत  न  जाती  ।  कि-सागर  साहब  कब
 आयेंगे  पी०  एल०  480  का  कार्यक्षम  कब
 बनेगा--इस  झझट  मे  ने  रहते।

 SHRI  P  M  MEHTA  (Bhavnagar)
 Mr  Deputy  Speaker,  Sir,  I  have
 raised  this  discussion  on  working  of
 the  nationalised  banks  so  that  peo-
 ple  can  judge  the  performance  and
 the  working  of  the  commercial  bank«
 after  nationalisation  Nationalisation
 of  fourteen  commercial  banks  in
 the  year  969  was  a  major  event
 We  were  committed  to  it  and  it  has
 political  context  also  I  do  not  want
 to  deal  with  this  vital  economic  mat-
 ter  in  that  political  context  but  I
 will  deal  with  its  performance,  its
 economic  aspects  and  its  impact  on
 the  economy  and  its  results  and  the
 service  rendered  after  the  national!
 Sation,  in  a  dispassionate  manner

 Sir,  the  House  will  recall  =  thal
 State  ownership  and  control  over  the
 commanding  heights  of  economy  wa‘
 found  necessary  in  the  year  969  and
 therefore,  the  fourteen  banks  were
 nationalised  The  major  objective  of
 nationalisation  was  to  reduce  the  dis
 parity  and  inequality  between  the
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 jifferent  categories  of  borrowers  as
 well  as  different  categories  of
 regions.  It  was  also  in  order  to  en-
 courage  the  development  of  the  un-
 der-privileged  sections  of  society  and

 he  different  under--developed  areas
 f  the  country.

 This  bank  nationalisation  was
 thought  to  be  a  powerful  weapon  to
 gear  the  economy  towards  an  all-
 round  balanced  economy.  Various
 Government  pronouncements  and  the
 annual  reports  of  the  Ministry  of  Fin-
 ance  indicate  the  objectives  in  this
 regard.  They  are  as  follows:

 (l)  to  mobilise  deposits  on  a
 massive  scale  throughout  the
 country  and  not  in  cities  and
 large  towns  only;

 (2  ~  accelerate  lending  to  pro-
 ductive  endeavour  of  diverse
 kinds,  irrespective  of  size
 and  socjal  status  of  borro-
 wers,  particularly  in  hither-
 to  neglected  sectors  such  as
 agriculture,  small  industry
 and  exports  and  promote
 rapid  growth  thereof;  -

 (3)  sustain  and  generate  gainful
 employment  in  the  direct  and
 indirect  manner  on  a  much
 larger  scale  than  before;

 (4)  secure  a  more  equitable
 distribution  of  credit
 throughout  the  country  by
 having  a_  balanced  prog-
 ramme  of  branch  expansion
 particularly  in  States  and
 areas  which  have  laggeq  be-
 hind  oor  were  unbanked/
 underbanked;

 (5)  encourage  new  entrepre-
 neures  and  contribute  to  the
 development  and  growth  of
 all  backward  areas;

 (6)  serve  as  active  catalysts  in
 viable  development  in  as
 many  sectors  of  the  economy
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 as  possible  and  provide  im-
 proved  and  extended  services
 to  the  general  public.

 Now,  let  us  examine  whether  the  ob-
 jectives  have  been  achieved,  and  if
 so,  to  what  extent  and  whether  the
 working  has  improved  or  deteriorat-
 ed  and  what  its  total  impact  has  been
 on  the  general  economy,  on  the
 under-privilegeq  sections  of  society
 and  the  under-developed  regions.

 So  far  as  the  deposits,  the  expan-
 sion  programme  and  extending  the
 banking  facilities  to  the  non-banking
 areas  are  concerned,  the  position  is
 this.  The  amount  of  deposits  in  969
 was  Rs.  620  crores,  and  at  present  it
 has  increased  to  about  Rs.  2000
 crores.  The  number  of  bran-
 ches  has  increased  from  8000  in  969
 to  about  17,000,  at  present.  The  num-
 ber  of  mofussil  centres  has  increased
 from  860  to  6000  now.  This  is  a
 good  progress  so  far  as  deposits  and
 expansion  are  concerned.  But  at  the
 same  time,  the  lending  rate  of  inte-
 rest  has  also  increased.  It  was  9.5
 per  cent  in  969  but  at  present  it  is
 between  3.5  to  5  per  cent.  This
 factor  has  added  very  much  to  the
 cost  of  production.

 So  far  as  the  financial  picture
 ३38  concerned,  out  of  fourteen  banks,
 six  of  them  are  running  on  losses  and
 two  are  on  the  borderline.  Govern-
 ment  have  preferred  to  hold  the  bank
 employees  responsible  for  this  situa-
 tion.  They  say  that  the  agitation  of
 the  staff  is  responsible  for  this  dete-
 rioration  in  service.  But  I  would  ask
 the  hon.  Finance  Miniser  whether  he
 is  not  responsible  and  whether  Gov-
 ernment  are  not  responsible  for  the
 deterioration  of  the  industrial  relations
 in  this  very  important  sector.  Are
 you  not  responsible  for  maintaining
 the  harmony,  the  lack  of  which  has  so
 badly  affected  the  working  of  the
 banks?  I  would  like  to  warn  Govern.
 ment  that  industria]  relations  in  this
 sector  are  at  their  lowest  ebb  and
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 Government  should  take  precautionary
 measures  to  smoothen  them.

 I  will  give  a  comparison  of  the
 progress  or  development  of  the  back-
 ward  areas  and  developed  areas  be-
 fore  and  after  nationtlisation.  The
 average  annual  growth  rate  in  back-
 ward  areas  before  nationaljsation
 was  2.7  per  cent  and  the  annual
 growth  rate  after  nationalisation  is
 24  5  per  cent.  That  is,  it  has  declined.
 In  the  same  way,  the  growth  rate  in
 developed  areas  bcfore  nationalisa-
 tion  was  66  per  cent  and  after  na-
 tionalisation  it  is  6.2  per  cent.  Here
 also  it  has  declined.  This  is  the  pro-
 gress.

 THE  MINISTER  OF  FINANCE
 (SHRI  YESHWANTRAO  CIIAVAN):
 What  is  the  source  of  the  figures  he
 is  quoting?

 SHRI  P.  M.  MEHTA:  Economic
 Times.  Nationalisation  has  not  been
 able  to  make  any  dent  in  the  existing
 favourable  balance  of  trade  position
 in  developed  area  vis-a-vis  back-
 ward  areas,  as  regards  deposit  mo-
 bilisation  and  banking  assistance.
 Throughout  the  period  1966-72,  the
 developed  areas  have  contributed  a
 relatively  lower  proportion  to  the
 total  deposits  mobilised  by  the  bank-
 ing  sector  as  compared  with  its  re-
 latively  larger  share,  in  the  total
 advances  made  by  the  banking  sector.
 In  other  words,  the  backward  areas
 have  contributed  towards  the  finan-
 cing  of  economic  activities  in  deve-
 Joped  areas,  instead  of  it  being  the
 other  way  round.  The  aim  was  that
 deposits  would  be  raised  ang  advan-
 ces  would  be  made  to  develop’  the
 economy  of  the  backward  areas  and
 jt  would  help  the  local  people  in
 their  economic  betterment.  But  the
 results  show  that  deposits  from  the
 backward  areas  have  flown  to  the
 developed  areas.  This  is  the  net  re-
 sult,  It  has  adversely  affected  the
 rural  economy  after  nationalisation.

 AUGUST  14,  974  Report  of  Banking
 Commission  and  Working  of
 Nationalised  Banke  (Dis.)

 232

 The  Economic  Times  has  observed:
 “The  continuing  poor  assistance

 deposit  ratio  in  the  backward  areas
 and  the  pace  of  the  economy  in
 fact  indicates  in  a  sense  the  nega-
 tive  role  of  the  nationalised  bank-
 ing  sector.  By  diverting  the  back-
 ward  area  deposits  to  developed
 areas,  it  prevents  the  operation  of
 the  consumption  multiplier  to  the
 full  extent  in  the  backward  areas
 Had  the  mobilisation  of  deposits
 not  taken  place  in  these  areas”—

 this  is  very  important—
 “the  same  volume  of  income

 would  have  either  been  invested
 in  fixed  assets  or  consumed.  In
 either  case,  a  large  part  of  the
 money  woulq  have  circulated
 within  the  region,  giving  to  some
 extent  a  boost  to  the  economy”.
 Now,  what  has  happened?  The  na-

 tionalised  banks  have  exploited  the
 rural  population.  This  is  the  net  re-
 sult  of  the  functioning  of  the  banks
 I  should  like  to  refer  to  the  speech
 made  by  Shri  Mohan  Dharia,  the
 hon.  Minister  of  State  for  Planning  in
 Poona  on  14-7-1974,  It  is  reported
 in  Deccan  Herald  dated  5th  July
 ‘1974:

 “Poona,  July  15:  The  Union
 Minister  of  State  for  Planning,
 Mohan  Dharia  today  lashed  out  at
 the  custodians  of  some  nationalised
 banks  of  India  ‘who  were  obstruct-
 ing  the  success  of  the  nationalisa-
 tion’.  Inaugurating  a  seminar  on
 the  occasion  of  the  5th  anniver-
 sary  of  the  nationalisation  he  said
 that  the  custodians  had  opposed
 imposing  social  contro]  of  banks
 and  even  today  they  have  been
 ridiculing  the  decision  of  nationa-
 lisation.  They  shoulq  better  be
 relieved  of  their  responsibilities
 He  said  that  some  directors  and
 chairman  have  been  working  in  the
 same  way  as  in  the  past.  Govern-
 ment  was  also  not  prepared  to
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 delegate  responsibility  to  the  banks
 completely  and  this  hag  retarded
 their  stipulated  progress,  he  said.
 Mr.  Dharia  said:  Corruption  mal-
 practices  ang  in  effective  adminis-
 tration  seriously  affected  the  per-
 formance  of  national  vision.  Mr.
 Dharia  said;  that  he  himself  had
 a  bitter  experience  of  the  banks  in
 connection  with  the  Planning
 Commission’s  scheme  to  provide
 jobs  to  the  educated  unemployed.
 What  is  the  use  of  nationzlisation
 if  the  banks  are  obstructing  the
 process  of  development  instead  of
 resolving  them,  he  asked.  The
 Seminar  was  organised  by  the
 bank  users’  association  and  _  the
 Bank  of  Maharashtra  Chairman
 presided.”

 The  Munister  of  Planning  had
 commented  this  way  on  the  working
 of  the  nationalised  banks  in  this
 country.

 SHRI  B.  V.  NAIK  (Kanara):
 told  this  in  Ig

 He
 individual  capacity.

 SHRI  ए.  M.  MEHTA:  I  do  _  not
 accept  it.  He  has  no_  individual
 capacity.  He  says  his  proposals
 were  negatived  and  Government  ३35
 not  behaving  properly.  Who  nomi-
 nates  the  chairman  and  _  directors?
 In  the  same  way  who  prevents  from
 stopping  them  or  removing  them?
 You  do  not  do  because  it  politically
 suits  you.  You  always  make  appoint-
 ments  according  to  your  political
 convenience.  This  result  in  the  de-
 terioration  of  the  working  of  the
 banks.

 I  shall  give  some  instances  and  I!
 hope  the  hon.  Minister  will  take  note
 of  them.  A  TT  was  sent  from  Bom-
 bay  to  Calcutta  transferring  a  big
 amount  of  a  client.  Maybe  a  lakh
 or  ‘50.  It  took  7  days  to  get  pay-
 ment.  Common  men,  small  farmers,
 artisans  and  retailers  and  Harijans
 do  not  get  advances  from  nationalised
 banks  according  to  their  require-
 ments,  Over  ang  above  they  ex~-
 perience  harassment  in  getting  ad-
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 vances,  when  they  do  get  them  some-
 times.  Recently  I  had  a  talk  with
 the  Deputy  Manager  of  the  State
 Bank  of  Saurashira,  a  subsidiary  of
 the  State  Bank  of  India  at  Bhav-
 nagar.  I  referred  one  case  of  a  Hari-
 jan  who  had  askeg  for  a  credit  of
 Rs.  2000  only  for  some  small  indus-
 try.  The  Deputy  Manager  said,  “It
 is  not  possible  for  us  to  give  him  any
 credit  at  present,  because  we  have  no
 money.”  In  the  same  way,  I  referred
 two  or  three  cases  of  agriculturists
 of  village  Nonghanbadar  and  another
 village,  which  is  a  part  of  my  consti-
 tuency.  He  politely  said,  “We  have
 70  money.  Even  if  they  come  in  a
 number  of  ten  and  if  we  adopt  that
 village,  even  then  we  have  no  money
 to  lend”.  This  is  the  position  of  the
 nationalised  banks,  They  have  no
 money  to  lend  to  the  small  farmers,
 smal]  artisans  ang  Harijans.

 The  procedure  followed  by  the
 banks  in  granting  loans  and  advances
 to  farmers  ang  smail  industrial  units
 jn  the  country  should  be  properly
 checked  up.  The  proper  procedure
 prescribed  by  the  Reserve  Bank  of
 India  has  not  been  followed  by  the
 Bank  of  Baroda,  Jamnagar  and  Juna-
 gadh  branches  in  granting  advances.  It
 8  a  fact  that  agents  of  these  banks  in.
 connivance  with  the  staff  have  sanc:
 tioned  loans  of  Rs.  80  lakhs  to  on
 partnership  firm  without  prior  sanc-
 tion  of  the  Reserve  Bank  and  with-
 out  consulting  the  Central  Bank
 during  the  periog  July  972  to  De-
 cember,  ‘1972,

 Now  I  will  refer  to  some  unfair
 practices  adopted  by  the  Bank  of
 Baroda,  Junagadh  branch.  In  almost
 all  cases,  advances  were  given  to  the
 borrower  through  third  party  (not
 the  farmer).  There  were  selected
 touts  who  came  to  the  Bank  ot
 Baroda  for  getting  finance  to  the
 farmers.  They  were  charging  proke-
 rage  of  0  per  cent  for  the  sum  ad-
 vanced.  No  personal  verification  of
 the  lands  were  being  undertaken  by
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 the  responsible  officer.  At  times,  one
 watchman  used  to  visit  some  places
 and  on  his  recommendation,  the  next
 day  advance  was  being  given.  Pro-
 posals  were  scrutinised  by  one  clerk
 and  sub-staff  along  with  the  agent.
 No  priority  list  was  being  maintain-
 ed  by  the  bank.  No  authority  was
 obtained  from  the  higher  authority
 and  payment  was  also  not  made  by
 the  bank,  for  letter  of  undertakings
 which  were  got  printed  in  the  local
 press.  One  watcham  got  the  pres-
 eribed  forms  of  the  bank  printed  in
 some  private  press  and  he  was  selling
 those  forms.  On  those  forms,  the
 whole  procedure  was  going  on.  There
 are  a  number  of  cases  where  there  is
 impersonation,  is  done.  Loans  are
 sanctioned  but  the  payment  is  not
 taken  by  a  third  person.

 A  person  who  was  involved  in  a
 conspiracy  case  and  who  was  पा  jail
 has  been  sanctioned  a  loan.  When  he
 was  in  jail  how  could  he  execute  the
 documents?  So,  there  are  a  number
 of  cases  where  corruption  and  unfair
 practices  are  going  on  in  almost  all
 the  branches.

 46  hrs.

 My  hon.  friend,  Shri  Madhu
 Limaye,  has  referred  to  the  issue  of
 overtime.  The  amount  of  overtime
 paid  from  January  973  to  June  974
 comes  to  Rs.  4l5  lakhs,  which  is  a
 big  amount.  Why  do  they  not  make
 appointments  according  to  the  work-
 load  and  thus  do  away  with  over-
 time?  Why  do  they  not  streamline
 the  procedure  in  such  a  manner  that
 the  banks  are  not  required  to  make
 their  employees  do  work  overtime?
 I  would  say  that  it  is  not  the  fault
 of  the  employees  but  of  the  manage-
 ment  that  they  require  their  emplo-
 yees  to  work  overtime.  I  would  say
 that  there  should  be  a  survey  of  the
 workloaq  and  that  they  should
 streamline  the  work  in  such  @  man-
 ner  that  the  employees  are  not  re-
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 quired  to  work  overtime.  The
 amount  which  is  being  paid  as  over-
 time  is  a  huge  one  and  it  is  adverse-
 ly  affecting  the  financial  position  of
 the  banking  industry.

 Lastly,  I  would  refer  to  a  very
 small  point.  I  had  occasion  to  tele-
 phone  to  the  Manager,  Nalbazar
 Branch  of  the  Union  Bank  of  India.

 I  had  received  one  communication
 from  the  hon.  Finance  Minister  and
 on  that  reference  I  wanted  to  know
 the  latest  position  regarding  one
 case.  So,  I  telephoned  to  the  Mana-
 ger  of  the  Union  Bank  of  India,
 Nalbazar  Branch,  Bombay.  His  Ex-
 cellency  said  “I  will  not  talk  on
 telephone”.  Then  I  told  him  that  I
 am  not  pleading  that  he  should  give
 a  loan  to  the  party  concerned,  there
 he  may  do  whatever  he  likes,  I  have
 nothing  to  do  with  it  but  he  should
 reply  to  me  in  connection  with  the
 communication  I  have  received  from
 the  hon.  Finance  Minister,  He  re-
 fused  to  hear  the  contents  of  the
 letter  of  the  hon.  Finance  Minister
 This  is  the  behaviour  of  the  Bank
 Manager..

 AN  'HON.  MEMBER:  Now,  he
 will  be  promoted.

 SHRI  P.  M.  MEHTA:  Certainly

 The  Bank  Managers  are  duty
 boung  to  speak  in  a  courteous  lan-
 guage  and  to  hear  the  people.  He
 should  have  noted  the  reference  and
 then  verified  it.  He  had  no  business
 to  say,  “I  will  not  hear  you  or  I  will
 not  listen  to  the  reference  that  you
 are  making.”

 After  the  nationalisation  of  Banks
 I  would  say,  the  overall  impact  0°
 the  general  economy  is  practically
 nil.  We  have  seen  the  prices  807६
 up;  we  have  seen  the  costs  going  uP
 It  has  not  benefited  the  small  farmet
 the  small  artisan,  the  people  in  th
 backward  areas,  the  Harijans  an
 others.  On  the  contrary,  the  depos!
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 of  the  backwarg  areas  are  diverted
 to  the  developed  areas,  The  other
 day,  in  the  Rajya  Sabha,  the  answer
 given  to  one  question  indicates  that
 75  big  houses  are  given  a  major  por-
 tion  of  the  borrowings.  This  is  the
 way  in  which  the  nationalised  Banks
 are  functioning  today.  It  requires
 immediate  attention  of  the  Govern-
 ment.  I  do  not  know  whether  this
 Government  is  capable  of  controlling
 the  nationalised  Banks.

 SHRI  D.  D.  DESAI  (Kaira):  Mr
 Deputy-Speaker,  Sir,  two  of  our  Op-
 position  Members  have  said  many
 things  regarding  our  nationalised
 Banks.  We  hag  nationalised  the
 Banks  with  certain  objectives.  Na-
 tionalisation  was  8  means  to  an  end
 To  that  extent,  we  can  examine  in
 terms  of  the  final  achievements  we
 have  made,  related  to  expectations
 we  had  of  the  banks.

 I  do  not  want  to  go  into  details
 because  of  limited  time  at  my  dispo-
 sal.  I  can  say  this  much  that  we
 have  a  long  way  to  go  and  I  would
 make  a  few  constructive  suggestions.

 The  Banks
 objectives.

 have  two  primary
 One  is,  of  course,  970-

 duction.  Finance  is  the  basic  neces~-
 sity  for  increasing  production.  In
 the  light  of  that,  we  can  examine
 our  agricultural  and  industrial  pro-
 duction,  a  certain  amount  of  stagna-
 tion  and  inflation.  For  that  matter,
 we  have  to  go  into  some  of  our
 methods.  I  do  not  want  to  talk  of
 Banks  as  a  third  party.  After  all,
 the  Banks  form  part  of  the  Indian
 economy.  To  that  extent,  we  have
 to  organise  our  house  in  relation  to
 our  own  objectives  and  to  meet  our
 own  obligation.  Therefore,  in  rela-
 tion  to  our  approach  to  the  finance,
 we  may  say  that  in  the  matter  of
 deposits  that  have  been  collected
 from  cettain  areas  deposits  that
 have  been  advanced  to  certain  other
 areas  and  the  productivity  per  capita
 of  investment,  return  in  terms  of
 production,  in  absolute  terms  or  in
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 terms  of  G.N.P.,  we  have  not  kept
 track  of  watching  it.  Analysis  might
 help  us  in  reaching  a  certain  advan-
 tages  lending  system  which  might
 mean  some  more  production  itself.

 Now,  an  important  point  which  our
 friends  made  was  with  regard  to
 agricultural  finance  or  financing  agri-
 cultural  sector.  Here  again,  I  might
 say  that  we  have  to  do  a  lot  because
 the  fact  is  that  deposits  have  been
 collected  from  agricultural  sector
 which  has  been  deprived  of  its  earn-
 ings,  because  monies  are  invested
 elsewhere.  It  is  well  known  that  all
 the  money  that  lies  in  American
 banks  today  had  its  origin  in  the
 farms  The  American  economists
 have  recognised  this;  economists  like
 Barbara  Ward  have  made  it  very
 clear  that  had  it  not  been  for  initial
 generation  on  the  farm  front,  the
 American  economy  would  never  have
 been  what  it  is  now.  This  by  itself
 is  an  example  for  us  to  regenerate
 our  economy  which  we  are  today
 finding  difficult  to  make  good.

 Another  area  is  the  industrial  sec-
 tor.  Here  I  would  say  that  a  lot  of
 lending,  is  going  into  stagnant  in-
 vestments.  This  must  be  curtailed
 and  a  certain  amount  of  rotation  or
 fast  turn-round  should  be  done  so
 that’  the  funds  generate  more  wealth
 than  we  are  presently  having  and
 our  per  capita  income  is  80
 increased.

 There  has  been  some  talk  about
 our  banking  delays.  Just  now  hon.
 Member,  Shri  P.  M.  Mehta,  talked
 about  the  approach  of  one  of  the
 Bank  Managers.  Here  I  would  like
 to  narrate  one  of  my  recent  experi-
 ences.  i5  days  back  in  England  I
 talked  to  the  Industrial  and  Com-
 mercial  Finance  Corporation  ana

 casually  asked  them  how  +
 financed  their  industry.  I  did  not
 tell  them  the  fact  that  I  was  @  Mem-
 ber  of  Parliament;  I  just  to
 them  88  8  commoner.  They  put  me
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 to  one  Dr.  Cross,  He  talked  to  me.
 The  next  day  morning  I  received  a
 bunch  of  papers  from  them  giving
 the  various  details  about  how  they
 lend  in  the  United  Kingdom.  In  the
 whole  of  western  world,  in  fact  even
 in  developing  countries  in  South
 America  and  North  African  coun-
 tries,  the  feeling  of  urgency  does  exist
 and  there  is  a  certain  amount  of
 quick  disposal  of  matters.  The  per-
 song  in  our  banks  must  be  advised
 or  briefed  that  time  is  a  costlier
 commodity  and  that  we  have  to  see
 that  the  time  is  not  lost  in  wasteful
 ways.

 Then  there  is  the  question  of  re-
 conciliation  of  accounts.  Mr.  Madhu
 Limaye  made  a_  reference  to  that.
 Here  I  would  say  this  much  that  our
 Government  must  insist  on  quarterly
 balance  sheets.  There  are  many
 banks  and  many  companies  in  the
 world  which  give  quarterly  dividends.
 In  other  words,  they  close  their
 accounts  every  quarter.  In  fact,  some
 of  the  foreign  banks  in  India  recon-
 cile  their  accounts  weekly  and  the
 lead  offices  prepare  their  balance
 sheets  quarterly,  ang  some  distribute
 the  dividends  after  approval  by  the
 Direction  body.  Therefore,  for  our
 banks  not  to  have  balance  sheets  for
 three  or  four  or  five  years  is  some-
 thing  which  we  should  not  tolerate.
 (Interruption).  I  am  saying  quarter-
 ly  because  if  you  give  them  a  higher
 target,  then  they  might  try  to  do
 something.  This-is  one  of  the  areas
 in  which,  I  think,  we  should  insist  on
 some  performance,  because,  after  all,
 it  is  from  the  balance  sheet  that  we
 can  operate  business  or  industry.  If
 there  igs  no  balance  sheet,  then  we
 would  not  know  which  direction  we
 ate  going  in.  It  is  more  or  Jess  a
 radar  or  @  compass  by  which  we
 know  the  working  of  an  organisation.
 One  of  the  biggest  financiers  told  me
 that  we  should  never  invest  in  a
 company  which  १063  not  issue  balance
 sheet  in  six  months  from  its  closing
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 the  accounts  because  that  is  a  sure
 sing  of  its  founding  on  something.

 Now  we  have  talked  about  deposits
 and  disbursements,  There  again  the
 centralised  system  should  not  mean
 manipulation,  This  is  what  worries
 some  of  us.  We  have  seen  that  for-
 merly  the  accent  was  on  the  Directors
 and  the  Chairman  in  the  Banks.  They
 used  to  use  money  for  their  own  or
 friends  benefits.  Now,  after  the  na-
 tionalisation  of  banks  we  have  seen
 that  this  privilage  has  gone  to  the
 officials,  We  find  that  regional  alle-
 giance,  Ninguistic  offinities,  religious
 affinities  and  casteism-all  these  things
 are  distorting  the  centra]  operating
 mechanism.  Therefore,  the  Govern-
 ment  should  sec  that  there  is  justice
 in  distribution.  Recently  I  was  read-
 ing  in  the  paper  that  the  UP  Govern-
 ment  was  sore  about  the  big  deposits
 that  are  being  received  in  the  State
 but  less  of  them  being  disbursed  in
 that  State.  Same  is  the  case  with
 regard  to  Gujarat.  In  Gujarat,  the
 deposits  received  by  4  nationalised
 banks  are  about  Rs.  700  crores  and  the
 advances  given  are  only  Rs,  400  crores
 anr  there  is  a  gap  of  Rs.  300  crores.
 There  are  certain  States  which  deposit
 Rs.  400  or  500  crores  but  get  loans
 to  the  extent  of  a  couple  of  hundred
 crores  of  rupees  more.  Some  people
 say  that  these  States  can  use  the
 money  better.  But  you  can  rest  as-
 sured  that  a  State  or  person  who
 generates  money  has  a  better  capa-
 bility  to  utilise  the  money  and  has
 also  a  better  means  to  make  it  more
 productive  and  profitable.  There-
 fore,  any  question  of  intelligence,
 knowledge  or  education  is  no  guar-
 antee  for  an  effective  execution  of
 any  scheme,  because,  in  my  personal
 experience.  I  have  found  that  know-
 ledge  and  intelligence  and  education
 have  nothing  to  do  with  the  ability
 to  perform.  Therefore,  the  mere
 argument  ef  qualification  does  not
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 work  in  practice.  Therefore  I  would
 urge  upon  the  Ministry  to  see  and
 issue  strict  instructions,  as,  after  all
 injustice  would  result  in  tendency
 on  the  part  of  the  States  to  make
 firstly  claims,  then  demands  and
 ultimately  agitations  for  more  auto-
 nomy,  because  once  the  people  see
 that  the  central  apparatus  operates  in
 favour  of  only  a  few  States,  the  confi-
 dence  will  be  lost  and  present  posi-
 tion  or  advantage  of  having  a  federa-
 ted  India  or  a  united  India  and  a  big
 unit  will  be  lost  and  it  would  lead  to
 unnecessary  fragmentation.  This  is
 what  we  should  prevent  at  all  costs.
 That  ig  why  I  am  just  putting  this  be-
 fore  the  Ministry.  Do  justice  to  all.

 There  has  been  a  suggestion  by  the
 Banking  Commission  to  have  rural
 subsidiary  banks.  I  do  not  know  what
 the  Ministry  or  the  Banking  Com-
 mission  has  in  its  mind  about  the  man-
 ner  of  execution.  The  value  of  les-
 sons  could  be  learnt  from  the  large
 amounts  of  monies  that  have  been
 advancer  in  a  very  good  number  of
 countries  where  in  effective  actions
 have  been  taken  on  the  rural  sector.
 Somebody  would  say:  why  make  such
 a  general  statement?  Recently  I  was
 visiting  a  large  number  of  countries
 in  Europe,  South  America  and  North
 Africa  early  this  month  as  also  last
 month.  I  saw  actual  situations  exist-
 ing  there.  Unfortunately  for  us,  we
 are  looking  small  because  we  are  lag-
 ging  behind.  I  also  observed  that  the
 respect  for  us  has  gone  down.  As  a
 person  who  had  seen  how  respect  for
 Indians  hag  changed  abroad  in  the
 forties,  fifties  and  the  sixties  I  can
 safely  say  that  the  respect  for  India
 and  Indians  was  the  highest  In  1949-50
 and  the  respect  for  India  and  Indians,
 to-day,  in  974  is  at  the  lowest.  This
 particular  things  I  am  not  saying  for
 the  purpose  of  any  criticism  but  I
 want  that  we  must  have  some  intro-
 spection  and  we  should  try  to  see  how
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 we  can  get  over  the  present  deficien-
 cies  we  have.

 There  hag  been  deterioration  in  the
 banking  services.  This  again  I  would
 tell  you  from  my  experiences  in  the
 United  States  and  elsewhere,  it  takes
 hardly  a  minutes  to  cash  your  cheque
 and  most  of  the  documents  you  can  do
 in  matter  of  a  few  minutes.  In  India
 we  have  found  that  when  we  want
 to  cash  a  cheque  it  takes  a  lot  of
 time.  It  takes  6  months  to  get  a
 paper  pushed  through.  I  am  _  not
 talking  about  grant  of  loans.  If  one
 deposits  money  anq  completes  for-
 malities  of  the  documents,  etc,  it  takes
 about  8  months  and  even  one  year
 to  forward.

 I  now  come  to  the  subject  of  in-
 fiation.  Fiscal  policies  are  under-
 standable  but  they  alone  will  not  solve
 the  problem,

 When  we  heard  that  in  Indonesia
 they  were  paying  5  to  77  per  cent
 of  interest  we  thought  that  it  was
 something  unusual  but  now  in  our
 own  country  we  are  facing  a  similar
 situation  and  we  are  paying  now
 about  5  per  cent  interest  in  order  to
 hedge  inflation.

 So,  what  I  suggest  is  that  not  only
 fiscal  measures  are  necessary  but  we
 should  have  production  and  more  pro-
 duction  and  that  appears  to  me  to  be
 the  only  way  out  of  the  present
 difficult  situation  which  is  facing  us
 (ends).

 SHRI  SOMNATH  CHATTERJEE
 (Burdwan):  Today  we  are  discussing
 the  Banking  Commission’s  recommen-
 dations.  The  report  was  submitted  in
 January,  ‘1972,  It  is  fit  and  proper
 that  after  5  years  of  the  nationalsa~
 tion  of  banks  the  House  should  consi-
 der  how  banks  have  been  working  and
 what  benefits  the  common  man  of  the
 country  has  got.  We  5०१  ne-
 tionalisation,  The  common  people  of
 the  country  supported  it  with  the  great



 243  Report  of  Banking
 Commission  and  Working  of
 Nationalised  Banks  (Dis.)

 {Shri  Somnath  Chatterjee]  +.
 expectation  of  getting  the  real  benefits
 out  of  the  nationalisation  of  banks.  In
 1969,  when  the  banks  were  nationalisd
 the  Government  came  to  control  85
 per  cent  of  the  deposits  and  advances
 in  the  country  ang  80  per  cent  of  the
 working  of  the  commercial  banks  in
 thia  country,  and  these  came  under
 the  direct  control  of  the’  Government.

 When  the  Nationalistion  Bill  was
 introduced  and  discusseq  in  the  House
 the  then  Finance  Minister,  namely  the
 Prime  Minister  of.  the  country,  said
 as  follows:

 “Financial  institutions  are  amongst
 the  most  important  levers  that  a
 society  has  at  ifs  eommand  for  the
 achievement  of  its  social  and  eco-
 nomic  objectives..  oy

 These  high-sounding  objetives  are
 very  good.  Let  me  quote  her  further.
 She  said:

 ~  It  as  m  recognition  of  this  fact
 that  we  nationalised  the  Imperial
 Bank  of  India  over  a  decade  ago.  It
 shall  be  out  endeavour  to  ensure  that
 needs  of  production  sectors  of  the
 economy  and  in  particular  those  of
 farmers  smal-scale  industrialists  and
 self-employed  professional  groups  ate
 met  ,  an  increasing  manner.  It
 will  be  one  of  the  positive?  objec-
 tives  of  nationalised  banks  to  active-
 ly  foster  the  growth  of  new  and
 progressive  entrepreneurs  and  to
 create  fresh  opportunities  for  the
 hitherto  neglecteq  and  backward
 areas.  By  severing  link  between
 the  major  banks  and  big  industrial
 groups  steps  will  have  been  taken
 to  bring  about  development  of  pro-
 fessional  management  in  the  bank-
 ing  field.”

 And  then  she  said:

 “Qur  sole  consideration  hag  been
 to  accelerate  development  and  thus
 make  a  significant  impact  on  the
 problems  of  poverty  and  employment
 and  bring  about  progressive  reduc-
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 tion  of  disparities  between  rich  and
 poor  sections  of  our  people  and  tet-
 ween  relatively  advanced  and  back-
 ward  areas  of  the  country.”

 A  very  laudable  objective.  But  the
 question  ig  how  far  the  Department  of
 Banking  of  the  Government  of  India
 has  been  able  to  achieve  any  part  of
 these  objectives.  The  question  is  whe-
 ther  any  reasonable  amount  of  success
 has  been  made  in  achieving  this.

 Let  us  take  the  disparity  position
 between  the  different  States  in  this
 country  and  different  regions.  So  far
 as  relative  backwardness  of  the  eastern
 and  north-eastern  regions  of  the  coun-
 ty  is  concerned,  it  is  so  wellknown  and
 pronounced—-I  am  very  sorry  to  say
 so—that  whenever  I  raise  a  question
 from  time  to  time,  a  stock  answer
 comes,  namely,  that  we  are  looking
 into  the  matter  and  we  are  piving
 a  direction.  But  nothing  has  been
 done,  After  five  years  there  nas  been
 statistically  a  lot  of  iumprovement  in
 the  banking  facilities.  We  have  nu-
 merous  branches,  some  required  and
 some  not  required,  and  when  I  raised
 it  in  the  Consultative  Committee  meet-
 ing,  I  was  told  that  in  a  residential
 area  within  one  furlong  there  are  five
 branches  of  different  banks  what  for
 I  do  not  know.  The  statistics  show
 that  there  are  numerous  branches  and
 there  have  been  a  large  deposit  mobi-
 lisation  and  comparatively  a  large  am-
 ount  of  advances  is  being  given.  Who
 are  the  real  beneficiaries?  Are  they
 being  distributed  in  accordance  with
 the  needs  of  different  87९8४  and  of
 differerit  sections  of  the  people?  Are
 the  backwarg  areas  getting  the  rea’
 benefits  so  that  they  can  develop?  Ha:
 that  been  achieved  or  not?  From  tha
 point  of  view,  you  can  consider  whe
 ther  nationalisation  which  we  all  sur
 port  and  want  it  to  be  successful  full
 has  achieved  its  objective?
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 So  far  ag  population  figure  per  office,
 that  is,  branch  in  west  and  South
 India  is  concerned  it  is  30,000  per
 office  while,  in  Assam  it  is  90,000  per
 office.  In  Bihar  ang  in  Orissa  it  is
 100,000  per  office.  But  so  far  as  rural
 areas  are  concerned,  the  disparity  is
 still  greater.  Against  the  national
 average  population  of  92,000  per  office
 in  the  rural  sector  it  has  been  more
 than  2  Jakhs  in  a  majority  of  the  States
 in  the  Eastern  and  North-eastern  re-
 gions.

 Surprisingly,  even  in  the  intra-State
 distribution  of  banking  facilities,  there
 has  been  a  marked  disparity.  If  you
 will  kindly  see  the  Bulletin  of  the
 Reserve  Bank  of  India  on  banking  sta-
 tistics,  in  northern  region  which  com-
 prises  of  Haryana,  Delhi,  Himachal
 Pradesh  etc.,  you  will  find  that  Velhi
 takes  a  lion’s  share  of  the  advances.
 In  northern  region,  the  total  amount  of
 advance  has  been  of  the  order  of  Rs.
 443  crores  out  of  which  Rs.  267  crores
 is  for  Delhi  alone  while,  in  the  whole
 of  Himachal  Pradesh  it  is  Rs.
 2.49  crores  and  for  the  entirety  of
 Jammu  ang  Kashmir,  it  is  Rs.  2.03
 crores.  So  far  as  North-eastern  region
 is  concerned,  I  am  sure  you  will  also
 be  interested  to  know  that,  that  is,
 Assam,  Meghalaya,  Manipur  and  Naga-
 land,  Tripura,  Arunachal  Pradesh  and
 Mizoram  which  constitute  north  east-
 ern  zone  for  the  purpose  of  banking
 facilities,  it  is  Rs.  17.78  crores  88
 against  Rs.  443  crores  in  the  northern-
 region.  The  Eastern  region  gets  Rs.
 435  crores,  that  is  Bihar,  West  Bengal
 and  Andaman.  In  the  western  re-
 gion,  it  is  Rs.  ‘1,295  crores,  that  is,
 Gujarat,  Maharashtra,  Goa,  Daman,
 Diu,  Dadra  and  Nagar  Haveli.  In
 the  southern  region,  it  is  Rs.  ‘58h  cro-
 res.  This  is  the  disparity  which  I
 am  reading  from  the  Reserve  Bank  of
 India’s  Bulletin,  April,  1973.

 ॥  wag  saying  how  in  a  particular  re-
 gion,  the  disparity  is  there.  It  will  be
 seen  therefrom  that  in  Maharashtra
 lesg  than  25  per  cent  of  the  district  has
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 got  60  per  cent  of  the  facility  of  bank-
 ing  One-fourth  of  the  district  has  only
 l0  per  cent  of  the  banking  faci-
 lity.  Therefore  there  is  concen-
 tratiun  of  60  per  cent  of  the  bank
 offices  in  the  developed  areas  in  Maha-
 rashtra.  One  fourth  of  the  area  of
 the  Stale  is  enjoying  sixty  per  cent
 of  the  banking  facilities.  The  rest  of
 75  per  cent  of  the  district  has  got  only
 40  per  cent  of  the  banking  facilities,
 Unfortunately,  although  one  of  the
 major  objectives  hag  been  to  help  in
 the  development  of  the  backward  areas
 the  tendency  has  been  to  go  for  an  easy
 profiteering  in  the  matter  of  lending.
 That  has  happened.  I  believe  the  hon.
 Finance  Minister  has  saiq  in  the  other
 House  that  five  major  business  houses
 are  enjoying  about  75  to  80  per  cent
 bank  advances.

 6.30  hrs.

 {Surr  Dinesh  CHANDRA  GOSWAMI  in
 the  Chair}

 Is  that  a  desirable  thing?  Was  that
 the  purpose  for  which  the  banks  were
 nationalised?  I  would  like  the  hon.
 Finance  Minister  to  tell  us  how  you
 have  helped  the  backward  areas  to
 progress;  what  facilities  you  have  given
 for  agricultural  production;  how  has
 this  huge  amount  lying  with  the  banks
 been  ufiliseq  to  increase  fertiliser  pro-
 duction?  If  I  may  read  from  the  hon.
 Finance  Minister's  last  speech  while
 introducing  Finance  Bill  No.  2,  he  said:

 “Fundamentally,  the  imbalance
 that  now  exists  in  our  economy  can
 be  removed  only  through  sustained
 increase  in  agricultural  production
 though  this  is  not  going  to  be  an
 easy  task  because  of  inadequate  in-
 digenous  production  of  fertilisers
 and  steep  increase  in  their  import
 price.”

 What  role  have  the  nationalised
 eee played  in  increasing  ‘he  agricultura:

 production  in  this  country?  3  would
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 like  again  to  quote  from  the  Reserve
 Bank  of  India  bulletine:

 “Out  of  the  public  sector  funds
 advanced  to  priority  sector  the  posi-
 tion  as  on  June  3972  was  that  8.4
 per  cent  was  advanced  for  agricul-
 tural  purposes  out  of  the  total  am-
 ount  of  credits  granted.”

 This  is  the  position.  This  disparity  has
 not  been  removed.  The  stress  on  agri-
 cultural  production  ang  on  farming
 loans  has  not  been  given.  Though
 there  is  increase  in  the  advances  to
 priority  sector  I  find  that  from  the

 report  that  there  has  been  almost  sig~
 nificant  increase  in  the  share  of  the
 priority  sector  in  the  total  bank  credit
 in  June,  1974,  Although  amount-wise
 it  hag  increased,  proportionate-wise  it
 has  decreased.

 The  whole  of  the  eastern  and  north-
 eastern  region  shared  only  l  per  cent
 of  the  total  credit  loan  to  priority  sec-
 tors,  It  is  a  very  sorry  state  of  affairs.
 You  cannot  have  proper  ang  adequate
 development  of  the  country  by  keeping
 areas  and  areas  perpectually  backward.
 You  do  not  think  western  India  alone
 will  bring  all-round  development  of
 the  country.

 No  doubt,  there  hag  been  an  enor-
 mous  increase  in  the  number  of  bran-
 cheg  but,  Sir,  we  have  to  see  that  these
 branches  become  a  comme:cial  propo-
 sition  and  that  it  is  not  just  for  the
 purpose  of  record  that  this  bank  has
 so  many  branches.  We  have  to  see
 their  commercial  feasibility.  We  have
 to  see  how  far  it  has  commercially
 helped.  I.  am  not  saying  you  open
 branches  only  with  profit  motive.  You
 have  to  open  branches  in  the  rucal
 areas  which  have  remained  backward,
 but  the  stress  should  not  be  only  on
 the  number  of  branches  opened  in  a
 year.  Our  people  know  that  a  mere
 increase  in  the  number  of  branches
 does  not  help  in  their  difficulties.
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 So  far  as  the  functioning  of  the
 nationalised  banks  is  concerned,  I
 think  the  greatest  defect  has  been  that
 they  have  failed  to  create  one  of  the
 most  urgent  necessities,  namely  em-
 ployment  potentialities  or  employment
 opportunities.  A  scheme  had  been
 recently  indicated  to  the  people,  I
 believe  in  the  last  year’s  budget,  im
 regard  to  self-employment.  We  would
 like  to  know  how  it  has  worked,  aud
 how  much  employment  opportunites
 has  been  created  with  the  help  of  the
 banks.  We  would  hke  to  know  the
 Statistics  in  this  regard.  It  48  ro  use
 merely  trying  to  give  ideas  to  the
 people  without  telling  them  what  the
 actual  result  is.  We  would  hke  to
 know  categorically  how  far  the
 nationalised  banks  have  helped  in  the
 creation  of  greater  employment  op-
 portunities.  What  is  the  extent  of
 employment  given  so  far?

 Their  second  failure  is  that  they
 have  not  been  able  to  broaden  ade-
 quately  the  interpreneurial  base  im
 this  country.  That  means,  so  far,
 their  stress  has  been  on  or  their  love
 continue  to  be  with  these  monopoly
 houses.  They  do  not  make  loans
 available  to  the  small  and  honest  en-
 trepreneurs.  Those  who  have  larger
 amounts  are  able  to  run  away  with
 large  amounts  for  so  many  purposes
 from  out  of  public  money,  and  Gov-
 ernment  are  allowing  them  to  do  5०
 in  order  to  keep  them  in  good  humour.

 The  third  failure  that  I  would  like
 to  mention  is  that  they  have  failed  to
 increase  the  agriculture]  productivity
 in  this  country.  There  hag  been  a
 system  called  the  differential  interest
 rate  system.

 So  far,  it  appeacs  that  the  scheme
 has  not  been  a  success  at  all.  I  would
 like  the  Finance  Minister  to  tell  us
 whether  the  scheme  has  been  a  suc-
 cess  and  whether  it  has  helped  the
 common  people  or  the  poorer  sections
 of  the  people.
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 So  far  as  farming  and  agricultural
 production  are  concerned.  I  demand
 thet  adequate  finances  should  be
 made  available  to  the  persons  who
 really  need  them,  not  the  big  jotdars
 or  zamindars.  The  burghadars  or
 the  share-croppers  cr  the  persons  who
 actually  till  the  soil  are  not  getting
 the  benefit.  We  would  like  to  know
 how  much  money  has  been  spent  on
 making  irrigation  facilities  available
 to  them,  on  making  fertilisers  avail-
 able  to  them  and  so  on.  Let  the  hon.
 Minister  please  have  a  look  at  some
 of  these  aspects  also  which  are  most
 important  aspects.  Merely  coming
 to  Parliament  for  getting  moze  and
 more  taxes  levied  on  the  basis  of  their
 admitted  failure  to  increase  agricultu-
 ral  productivity  will  not  justify  the
 continuance  of  this  attitude.  They
 must  justify  nationalisation  and  ful-
 fil  the  people’s  hopes  and  aspirations.
 They  want  these  banks  to  flourish  and
 flourish  for  the  benefit  of  the  people,
 not  for  the  benefit  of  theiz  monopolist
 friends.  Therefore,  it  is  essential
 that  these  things  should  be  made  avail-
 able  with  the  help  of  the  banks’  re-
 curces  which  are  public  men,  and

 Government  should  immediately  ad-
 dress  themselves  to  this  aspect.

 In  conclusion,  I  would  make  a  brief
 reference  to  foreign  banks.  These
 foreign  banks  have  developed  an  in-
 strumentiality  for  repatriating  foreign
 exchange;  as  regards  the  methods  of
 dealing  in  foreign  exchange,  how  they
 are  doing  it  etc.  It  is  very  difficult
 for  this  Government  to  keep  pace  with
 it,  and  I  am  sure  they  have  not  got
 the  mechanism  for  that  purpose.
 Large  amounts  of  money  are  being
 repatriated  ag  earnings  and  profits  by
 these  foreign  banks,  Why  should  they
 be  treated  separately?  If  we  can  gene-
 rate  resources.  on  our  own,  why
 shoulg  certain  foreign  banks  get  cer-
 tain  privileges  to  take  money  out  of
 this  country?  There  has  been  quite  a
 considerable  expansion  of  the  business
 of  these  banks.  They  may  not  be
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 opening  new  offices  or  branches  at
 the  rate  at  which  the  other  nationa-
 lised  banks  are  doing.  But  they  are
 still  attracting  larger  amounts  of  de-
 posits.  If  we  compare  we  find  that
 the  increase  in  the  deposits  and  ad-
 vances  in  their  case  is  no  less  than
 that  in  the  case  of  the  nationalised
 banks.  Why  should  we  allow  these
 foreign  banks  with  some  dubious  re-
 cord  in  the  past  and  also  the  present,
 ang  which  will  no  doubt  continue  to  be
 so  in  the  future?  Why  should  we
 allow  them?  Why  _  should  they
 not  be  treated  in  the  same  fashion?
 Why  should  they  not  be  nationalised,
 and  why  should  the  resources  at  their
 disposal  also  not  be  treated  as  public
 resources?

 I  would  request  the  hen.  Minister
 to  explain  it,  I  believe  he  has  ex-
 pressed  his  disappointment  very  re-
 cently  about  the  slow  progress  in  achi-
 eving  the  objects  of  nationalisation.
 Then  what  is  being  done  for  the  poorer
 section  of  the  people,  for  increasing
 agricultural  production,  fo:  the  self-
 employed  professional  and  for  the
 small  entrepreneur.

 SHRI  P.  GANGADEB  (Angul):  As
 we  all  know,  the  banking  system  in
 this  country  is  an  important  financial
 intra-structure.  Ownership,  control
 and  the  credit  policies  in  respect  of
 commercial  banks  very  much  _influ-
 ence  the  volume  and  pattern  of  invest-
 ment.  Sir,  the  criteria  of  evolution,
 therefore,  must  be  based  on  norms  of
 social  cost-benefit  analyses  in  a  wider
 perspective.  The  achievements  of  the
 public  sector  banks  in  the  recent  pe-
 riod  of  course,  in  that  sense;  have
 been  quite  significant,

 In  a  short  period  of  five  years,  the
 deposit  mobilisation  and  branch  expan-
 sion  have  been  as  much  as,  what
 could  have  been  possible  in  nearly
 two  decades  during  pre-nationalisation
 period.  It  is  also  evident  from  the
 phenomenal  rise  in  the  number  of
 borrowers’  accounts  that  lending  oP
 erationg  cover  a  much  larger  variety
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 [छाल  P.  Gangadeb],
 of  people  For  instance,  from  a

 मन

 figure  of  2.6  lakhs  in  1969,  the  num
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 made  available  to  flow  for  investments
 in  poor  States  and  backward  areas....

 ber  of  such  accounts  now  ts  as  high"if  (Interruptions).  Therefore,  it  is  ex-
 as  20  lakhs  This  shows  an  inczease,
 a  good  increase,  by  a  few  hundred
 per  cent.

 The  priority  sectors
 culture,  small  scale  industries,  retail
 trade,  small  business,  etc.  have  receiv-
 €d  much  greate:  attention  than  it
 was  possible  during  the  pre-l969  pe-
 riod  when.  big  busimess  controlled  the
 destiny  and  operations  of  the  com-
 mercial  banks.  From  the  reports  we
 find  that  between  June  969  and  June
 1973,  the  share  of  these  priority  sec-
 tors  has  increased  from  Rs  44  crores
 to  Rs.  297  crores  This  353  the  cor-
 rect  picture  as  we  see  the  reports.

 I  will  further  add  that  public  sector
 banks  have  made  rapiq  strides  They
 are  moving  n_  the  right  direction
 But  we  shoulg  look  at  its  dispassion-
 ately  In  certain  fields,  however  the
 progress  has  not  come  up  to  public
 expectation  in  so  far  as  the  role  of
 the  public  sector  banks  in  our  egalita-
 rian  society  is  concerned.  This  is  true
 specially  in  the  sense  of  regional  im-
 balances.  There  I  have  a  grouse.

 Then  a  study  of  credit-deposit  ratio
 for  different  States  and  Union  Terri-
 tories  reveals  that  Jess  industrialised
 States  do  not  get  their  full  and  legiti-
 mate  share  of  bank  deposits  for  in-
 vestment  purposes.  For  example,  ac-
 cording  to  the  62nd  Report  of  the  Esti-
 mates  Committee,  the  credit-deposit
 ratio  varies  between  05l  per  cent  in
 Tripura  ang  07.95  per  cent  in  Tamil
 Nadu.

 Therefore  low  percapita-income
 States  or  for  the  matter  less  develop-
 eq  States  like  Bengal,  Bihar,  Orissa,
 it  is  invariably  lesg  than  fifty  per  cent.
 So,  Sir  it  appears  that  either  because
 of  the  control  exercised  by  industrial
 magnates,  or  because  of  inadequate
 preparafion  of  viable  schemes  of  in-
 vestment,  that  the  deposits,  are  not

 such  as  agri-  *

 tremely  important  that  planning  in  the
 matter  of  credit  operationg  is  started
 at  the  grasg  roots.  This  is  a  matter
 of  national  importance  and  in  fact  this

 4  will  help  establish  in  my  opinion  in-
 ‘  dustrial  democracy  at  the  grass  root
 ‘level  in  the  country.  I  am  declined  to
 the  view  that  many  unimaginative
 bureaucrats  work  with  outmoded  tra-
 ditional  norms  of  capitalist  society.
 Therefore  the  setbacks  to  progress
 have  been  taking  place  Therefore,  it
 is  important  that  the  traditionalism  of
 the  bureaucrats  is  changed  into  social
 dynamics  and  geareq  to  the  objectives
 and  goals  of  socialism  I  suggest  there-
 fore  in  broad  outline  the  following  to
 be  considered  by  the  hon  Finance  Mi-
 nister  Firstly  a  series  of  orientation
 programmes  for  the  bank  employees
 will  be  of  great  help.  Secondly,  the
 procedure  regarding  hypothecation  and
 guarantee  documents  for  making  ad-
 vances  should  be  more  simplified;  it
 is  simplified  to  a  certain  extent  but  it
 should  be  simplified  more.  Thirdly,
 the  fear  of  decreasing  profitability
 from  a  larger  degree  of  risk  in  the
 matter  of  repayment,  must  not  stand
 in  the  way  of  making  advances  to
 weaker  sections  of  the  society  Fourth-
 ly  the  capitalist  norms  for  socialist
 role  of  public  sector  banks  is  a  con-
 tradicition  in  terms.  Thig  aspect  should
 be  looked  into  and  the  needful  should
 be  done  at  an  early  date.  In  conclu-
 sion,  I  say  that  there  is  every  reason
 for  the  right  thinking  members  of  the
 House  to  congratulate  the  Govern-
 ment  for  their  thought  to  echieve  the
 desired  goal  through  nationalisation  of
 banks  I  am  confident,  Sir,  that  what-
 ever  the  leeway  it  shail  be  made  up
 very  soon.

 SHRI  VIRENDRA  AGARWAL  (Mo-
 radabad):  The  earlier  speakers  who
 have  participated  in  the  debate  have
 Covered  quite  a  goog  ares.  I  feel  that
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 the  Banking  Commission  was  consti-
 tuted  much  earlier  than  the  banks
 were  nationalised  and  their  termg  of
 reference  became  irrelevant  the  mo-
 ment  the  banks  were  nationalised.  7
 really  80  not  know  what  purpose  would
 be  served  by  a  debate  on  their  report.
 Of  course  the  hon.  House  must  discuss
 the  functioning  of  nationalised  banks
 during  the  last  five  years  and  that  is
 what  ]  should  like  to  do  now,

 The  banking  system  has  played  a
 vital  role  as  an  effective  instrument
 of  economic  growth  and  social  wel-
 fare  all  over  the  world.  I  have  had
 occasions  to  go  through  their  function-
 ing  in  certain  developed  countries.  I
 was  really  amazed  how  a  country  like
 West  Germany  which  was  almost  de-
 vastated  could  succeed  in  such  a  short
 time  in  building  up  its  economy  with
 the  help  of  hundred  billion  dollars
 given  udder  the  Marshall]  Plan  by  the
 United  States.  The  credit  for  build-
 ing  West  Germany.  I  feel,  goes  to
 none  else  but  the  banking  system.
 What  have  we  done  in  our  country  in
 the  last  27  years?  Banks  were  placed
 under  social  control  and  then  this
 Banking  Commission  was  appointed.
 In  ‘1969,  14  commercial  banks  were
 nationalised.  Of  course,  it  is  a  Jebat-
 able  point  whether  the  banks  were
 nationalised  for  political  reasons  or
 economic  considerations.  My  personal
 view  is  that  the  banks  were  nationalis-
 ed  entirely  for  politically  considera-
 tions.  Bank  nationalisation  was  un-
 doubtedly  a  major  event  in  the  history
 of  free  India.  It  had  or  used  the  as-
 Pirations  of  the  people.  There  was  a
 feeling  at  that  time  that  nationalisation
 of  banks  would  prove  a  panacea  to  all
 our  economic  problems.  The  common
 man  got  an  assurance  that  he  would
 get  the  required  credit  to  keep  his  busi-
 ness  going.  Tie  nationalised  banks  have
 functioned  for  last  five  years.  Today
 let  those  who  were  responsible  for  na-
 tionilsation  ask  whether  the  objectives
 for  which  banks  were  nationalised  had
 been  served.  ‘Your  own  Finance  Mi-
 nister  contedes  now  and  then  =  in
 various  party  of  the  country  the  banks
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 have  failed  to  serve  the  national  ob-
 jective.  The  other  day  a  junior  mi-
 nister  for  Planning  talking  in  Poona
 had  said  that  bank  nationalisation  was
 the  greatest  failure  because  it  did  not
 serve  the  national  objective.  These
 are  hard  facts.  It  is  no  use  being  a
 part  of  the  band  wagon  without  seeing
 fhe  repercussions  and  the  consequen-
 ces.  Bank  nationalisation,  unfortuna-
 tely,  had  not  improved  matters.  If
 you  make  a  very  objective  study  of  it
 in  respect  of  profitability,  efficiency
 productivity  or  any  aspect  of  the  bank-
 ing  system,  you  will  find  it  has  deterio-
 rated  and  the  depositer  has  suffered
 greatly.  Let  me  put  a  question  not
 to  the  Finance  Minister  but  to  the
 Congress  members  who  hail  nationali-
 sation  whether  the  banks  in  this  coun-
 try  have  proved  to  be  an  instrument
 of  economic  growth  ang  as_  social
 change  and  whether  they  have  helped
 in  any  way  to  arrest  the  spiral  of  gal-
 loping  prices.  Make  an_  objective
 study,  go  deep  into  the  problem  and
 answer  yourself.  Then  speak  what
 your  conscience  expects  you  to  say.
 There  is  no  doubt  that  the  nationalis-
 ed  banks  have  done  wonderfully  well
 so  far  as  branch  expansion  igs  concern-
 ed.  During  the  first  year  hetween
 June  969  and  December  1972,  the
 number  of  branches  npened  had  gone
 up  from  8,000  to  14,000.  It  was  a  very
 happy  development  though  of  course,
 it  is  a  question  of  doubt  whether  they
 were  opened  in  the  right  areas  in  the
 backward  areas,  or  in  rural  areas
 where  they  were  expected  to  be  open-
 ed.  There  is  another  aspect  to  the
 same  problem  and  that  is  whether  it
 has  not  increaseg  the  administrative
 costs  to  such  an  extent  that  the  depo-
 sitor  who  had  put  his  monev  into  the
 bank  cannot  get  a  fair  return.  I  per-
 sonally  feel  that  the  branch  expansion
 wag  a  good  move  in  the  right  direction
 but,  because  of  the  enthusiasm,  we
 have  gone  at  such  a  rapid  pace  that
 the  administrative  cost  has  gone  up
 very  high.  Further  the  deposit  col-
 lection  from  the  new  branches  was  not
 very  encouraging;  it  was  quite  poor
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 {Shri  Virendra  Agarwal].
 There  is  another  aspect  to  judge  the

 situation,  and  that  is  the  aggregate
 deposits  as  percentage  of  national  in-
 come,  and  that  is  low.  While  we  feel
 ‘appy  that  the  deposit  mobilisation  has
 een  very  very  high.  We  have  also  to

 see  the  rate  of  money  supply  in  the
 country,  because  bank  deposit  has  got
 a  direct  relation  to  the  money  supply
 in  the  country.  Therefore,  we  cannot
 afford  to  forget  one  aspect  of  the  prob-
 lem  when  we  judge  the  total  situation
 objectively.  I  do  not  feel  very  happy
 there,

 The  previous  speakers  have  laid  a
 great  deal  of  emphasis  on  the  fact  that
 the  commercial  banks,  or  the  nation-
 alised  banks,  have  not  served  the  prio-
 rity  sectors  adequately  and  effectively.
 It  hag  been  conceded  by  the  Finance
 Minister  that  the  nationalised  banks
 have  failed  in  this  respect.  I  need  not
 go  into  it  at  all  because  it  is  an  accept-~
 ed  situation  in  the  country  today  that
 the  banks  were  nationalised  to  serve
 the  priority  ‘sectors  that  is,  the  agricul-
 tural  sector  the  smali-scale  sector  and
 schemeg  for  the  self-employed.  Shri
 Mohan  Dharia  hag  said  in  Poona  that
 the  scheme  for  the  employment  of  five
 million  has  failed,  and  failed  largely
 because  of  the  inefficient  functioning
 of  the  nationalised  banks.  Therefore,
 I  need  not  comment  on  that  point.

 Om  the  agricultural  front  the  na-
 tionaliseq  banks  have  faileg  us.  The
 agricultural  production  is  going  down
 rapidly  every  year.  I  think  we  have
 to  blame  the  nationalised  banks  to
 some  extent,  if  not  fully.  Between
 Juhe  4972  and  March  973  the  propor-
 tion  of  lending  to  priority  sectors  to
 total  lending  rote  only  by  less  than
 one  per  cent.  I  think  the  banks  need
 to  gear  up  their  administrative  com-
 petence  and  effort  in  this  direction.

 Then  while  these  nationalised  banks
 have  raised  their  bank  credit  to  the
 government  sector  by  4.5  per  cent
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 from  Rs.  7,49  crores  to  Rs.  8,58  crores
 between  January  I973  to  September
 ‘1973,  the  commercial  sector  has  been
 denieg  a  fair  share  of  the  credit.  The
 whole  of  the  resources  have  been
 directed  to  the  Government  sector.
 So  the  credit  to  the  commercial  sec-
 tor  has  declined  by  2  per  cent  from  Rs.
 1,954  crores  to  Rs.  ,9i5  crores.  I  be-
 lieve  thig  is  one  factor  which  has  been
 largely  responsible  for  the  galloping
 prices  because  the  bank  credit  to  the
 Government  sector  mostly  goes  to  un-
 productive  spending  while  any  loan  or
 credit  to  the  commercial  sector  cannot
 afford  to  go  to  the  unprodutive  sector.

 Even  the  total  bank  credit  as  percen-
 tage  of  the  total  deposits  has  declined
 sharply  from  78.98  per  cent  in  1969-70
 to  69.85  per  cent  in  June  1973.

 This  38  the  situation  about  profitabi-
 lity.  It  hag  been  greatly  emphasied
 that  the  profitability  has  gone  down.
 I  need  not  lay  any  more  emphasis  on
 that.

 7  hrs.

 I  want  to  say  that  the  depositors  in
 this  country  have  suffereq  a  great  deal
 because  of  bank  nationalisation.  Why’
 It  is  because  depositors  have  been  de-
 nied  a  fair  rate  of  interest  on  their
 deposits.  Whereas  lending  rates  have
 been  raised,  interest  rates  on  deposits
 have  not  been  raised.  I  feel,  there
 shoulg  be  a  difference  in  the  rates  of
 interest  between  lending  and  deposits
 by  4  per  cent.

 About  the  Board  of  Directors,  it  has
 not  been  constituted  accorling  to  na-
 tional  objectives.  I  feel  depositors,
 workers,  economists,  smali  agricultu-
 rists  small  entrepreneurs  etc.,  should
 be  represented  on  the  Board  of  Direc-
 tors.  Are  we  doing  it?  No.  At  the
 moment  I  feel,  the  Finance  Ministry
 has  been  distributing  patronage  to
 their  own  favourites.

 The  bank  efficiency  is  one  of  the  ma-
 jor  casualties  today.  We  all  know  that
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 out-station  clearance  which  useg  to
 take  three  days  now  takes  more  than
 a  month.  We  take  about  an  hour  to
 get  a  cheque  cleared.

 At  the  moment,  indiscipline  in  banks
 is  8०  rampant  that  it  is  very  difficult
 for  any  Bank  Manager  to  get  the  job
 done.  The  Bank  Managers  feel  help-
 less.  I  suggest  that  banking  should  be
 declared  as  an  essential  service,

 There  is  a  lot  to  say  on  this  sub-
 ject.  But  I  woulg  just  mention  two
 points  more.  One  is  that  the  farmer
 for  whom  the  banks  were  nationalised
 is  required  to  fill  up  such  a  series  of
 forms  that  it  has  been  calculated—
 let  the  Finance  Ministry  calculate  for
 itself—if  he  wants  to  have  one  rupee  of
 credit  from  any  nationalised  bank,  he
 requires  to  spend  35  p.  on  filling  up
 the  forms  and,  actually  he  gets  65  p.

 Finally,  I  would  say,  trom  the
 speeches  I  have  heard  that  we  have
 reached  a  point  when  the  Govern-
 ment  must  constitute  a  high-powered
 wudicial  commission  to  go  into  the  func-
 tioning  of  the  Reserve  Bank  and  also
 the  nationaliseq  banks.  This  is  abso-
 lutely  essential  if  we  really  want  to
 understand  whether  bank  nationalisa-
 tion  has  succeeded  or  not.  If  it  has  not
 succeeded  ag  it  is  admitted  at  all
 hands,  then,  why  should  we  not  do
 something  constructively  and  positi-
 vely  to  improve  the  functioning  of  the
 Reserve  Bank  anq  nationalised  banks?
 I  feel  that  the  Reserve  Bank  should
 be  an  independent  monetary  authority
 in  this  country  and  its  advice  should
 prevail  at  the  Government  level.  If
 it  does  not,  then  the  Reserve  Bank
 should  have  a  right  to  come  before
 Parliament  and  tell  that  its  advice  has
 not  been  followed.

 These  are  some  of  my  points.  I
 feel  that  if  we  fail  to  re-organise  the
 banking  system  on  modern  lines  which
 should  serve  our  national  objectives
 in  respect  of  giving  necessary  adequate
 credit  to  agricultural  sector,  small  far-
 mer,  small  entrepreneur,  we  will  not
 2620  L.S.—9.
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 be  able  to  build  an  economy  at  a  time
 when  our  economy  is  wholly  stagnant.
 I  personally  feel  that  bank  national-
 sation  was  one  factor  responsible  for
 economic  stagnation  and  galloping  pri-
 ces.

 श्री  मूल  ष्वग्द  डागा  (पाली)  :  सभापति
 जी  एक  बात  जरूर  है  कि  हम  बैंकों  की  तरफ
 जाते  है  तो  देखते  हैं  बहुत  सुन्दर-सुन्दर
 विंडीज  है  बहुत  अच्छे  अच्छे  मकान
 बने  है  ।  विल्कीस  के  भ्रत्दर  जाने  के  बाद  भी
 हम  देखते  है  कि  इतना  बरच्छा  फर्नीचर  होता
 है  कि  पूछो  सही  ।  लाखों  स्वयं  का  फर्नीचर
 वहा  पर  दिखाई  देता  हे  1  किसी  भी  बैक
 में  आप  जाये  तो  वहां  पर  बैठने  की  तबीयत
 आपकी  करेगी  ।  लेकिन  वहा  जाने  के  बाद
 वहां  के  कर्मचारियों  का  व्यवहार  कैसा  है
 बह  वित्त  मंत्री  जी  बतायेगा  ।  उनके  बोलने  में
 शिप्टता  है,  उनमे  सभ्यता  है,  उतने  मुलामियत
 है  या  नहीं  है  यह  तो  भगवान  जाने  लेकिन
 किसी  भी  बैंक  में  श्राप  जाये  वहा  लाखो  रुपये
 का  फर्नीचर  आप  को  मिलेगा।  मालूम
 नही  किस  बात  के  लिए  यह  लाखों  रुपये  का
 फर्नीचर  खरीद  लिया  गया  है

 सभापति  जी  क  कमेटी  बैठी  थी  जिसकी

 ट्रेंड लीग  पर  ही  i2  लाख  रुपये.  खर्च  हो
 गये  पता  मही  उस  की  कोई  मीटिग्ज़  हुई  है  या

 सही ।  यह  देख  कर  मुझे  ताज्जुब  होता  है
 कि  इस  तरह  का  घर  व्यय  कौन  रोकेगा  ।
 यह  कमेटी  जो  बैठी  थी  जिसको  आपने  मुकरने
 किया  था  उस  पर  खर्चा  हो  गया  i2  लाख
 रुपया  केवल  ट्रैवलिंग  पर  ।  उस  ने  क्‍या  जांच
 की  है?

 इस  लिखा  हुआ  है  :
 “It  has  so  far  incurred  an  expen-

 diture  of  Rs  42  lakhs  on  travelling
 and  other  expenses  of  the  Commit-
 tee.”

 ag  मि०  कार  जून  चतुर  है,  सेंट्रल बैंक
 ग्राफ  इंडिया  के  रिटायर्ड  चेयरमैन  ।  यह
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 [  श्री  मूल  चल  डालो  ]

 चतुर  साहब  जो  हैं  उत्तरी  बैठक  कब  समाप्त

 हुई  और  क्या  खाकी  कोई  रिपोर्ट  भाई  है  या

 नहीं  ?  उसके  बाद  उसका  क्‍या  नतीजा
 निकला  ?  आप  समय  कम  देगे  इसलिए
 में  ज्यादा  डिटेल  मे  जा  सही  सकता  हू  ...

 (व्यवधान)  |

 में  आ्रापको  यह  बता  रहा  था  कि  बैकों  के

 होने  से  हमको  लाभ  तो  होते  हें  -  बार-बार

 कहा  गया  है  इत  टैक्स  मे  ओवरटाइम  एलाउन्स
 बहुत  जाता  है  1  बैक  वालों  ने  963  मे  4
 करोड़  95  लाख  ओवर-टाइम  लिया,  971
 में  6  करोड़  4  लाख  लिया,  972  %  7
 करोड़  ii  लाख  लिया  कौर  i973  में
 मे  करीब  i2  करोड़  हो गया  ।  इस  हाउस
 थे  बह  बार-बार  कहते  जाते  हैं  कि हम  चर्चा
 कम  करने  की  बात  सोच  रहे  है  लेकिन  यह
 बड़ी  खूबी  की  बात  है  कि  भावर-टाइम  4  करोड़
 से  बढ़ते  बढ़ते  i2  करोड़ो  गया।  §=963
 में  यह  झावर-टाइम  शुरू  हुआ  था।  दूसरी
 “तरफ  यह  बेकस  ओवर-स्टाइल  भी  ने  ।

 AUGUST  14,  874
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 “In  this  particular  nationalised
 bank,  the  Chairman  himself,  who
 could  have  played  &  major  role  in
 integrating  the  board  and  disciplin-
 ing  it  first  of  all  by  his  own  exem-
 plary  discipline,  follows  the  line  of
 least  resistance  and  knowing  the
 various  interest  power  centres  does
 a  drift  exercise  of  siding  with  one
 or  the  other  power  interest  as  the
 case  may  be.”  ‘

 This  is  the  condition  of  the  manage-

 ब ाप  बताएं  कि  बैकों
 की  क्‍या  हालत  है?  आपने  बड़े  गांवों  मे
 बेस  खोले  है।  एक  गाव  है  आदिवासी  एरिया
 में  कोटरी,  वहा  भी  सेन्ट्रल  बैक  की  बिल्डिंग  है
 लेकिन  वहा  पर  काम  कुछ  नहीं  कराया  है।
 उसका  किराया  है  600  रुपए?  ।  यह  मेरे  पास
 श्री  पी०  निररासम्हा  रेड्डी  है  इनके  अंध्र  प्रदेश
 में  चित्त  डिस्ट्रिक्ट  मे ंएक  छोटा  सा  गांव  है।

 वहां  पर  पाच  सौ  रुपये  महीने  पर  मकान  किराये
 पर  लिया  गया  है  और  तीन  सौ  रुपये  का

 ठयवधात (व्यवधान)  चौकीदार  रखा  है  ।  यह  इस  ब्रीच  का  खर्चा
 MR  CHAIRMAN:  You  have  only  तो  बंधा  बताया  है  और  काम  वहां  पता

 ten  minutes,  Please  try  to  conclude
 within  that  time.  नही  कुछ  होता भी  है  या  भही  होता  है।  छापने
 time  yourself.

 Do  not  have  over-

 श्री  मूल  चन्द  डागा  :  मुझ  को  ग्रोवर-
 टाइम  कहा  मिलेगा  7  टैक्स  में  डायरेक्टर  हें  ,

 एकजाई  'डायरेक्टर  है  t  अभी  शभ्रखबार
 मे  खबर  निकली  है  एक  डायरेक्टर  ने
 लिखा  है

 “Most  of  the  employee-directors
 among  officers  have  suffered  and
 gone  through  a  deep  emotional
 trauma  at  the  chaotic  state  of
 affairs  in  the  organisation,

 “They  have  become  totally  dis-
 couraged  finding  every  interest
 group  ganging  up  and  sneering  at
 the  honest  officer-director  for  being
 a  ‘stupid  idealist’  instead  of  follow-
 ing  the  whole  tribal  norms.

 ब्याज  की  दर  दो  प्रतिशत  बढाई  है  ।  अब  आपने

 चौदह  नेशनेलाइज्ड  बैकस  है  और  सब  ने  अलग-
 अलग  तरह  के  इसको  ने  कर  एड  टाइ  समेट  दिए

 है।  कोई  यूमिफामिटी  नही  है।  कोई  सिस्टम
 तो  होना  चाहिए,  कोई  तरीका  तो  होभा  चाहिये
 क्या  इस  तरह  से  काम  हो  सकता  है  ?  बेबस
 में  आदमी  लोन  लेने  के  लिए  जाते  हैं  ।  अब

 एस् टी मेट्स  कमेटी  ने  जो  कुछ  लिखा  है  उसको

 आप  देखे  ।  उसने  कहा  है  :

 “The  backward  man  is  at  [rst
 afraid  to  approach  the  bank,  when

 approached  tries  to  run  away  from
 it,  when  pursued  feels  suspicious
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 यह  हालत  है  ।  लोन'  लेने  में  कितना
 समय  लगता  है  इसको  भी  भ्रापको  देखना  चाहिये

 “If  a  petson  wants  to  take  a  loan
 of  say  Rs.  5000  for  purchasing  a
 diesel  emgine  set  for  his  farm,  it
 might  take  6to  8  months;  and
 there  is  a  whole  chain  of  officers
 and  personnel  who  have  to  be
 satisfied;  and  the  number  of  forms
 and  performance  to~be  filled  up  is
 really  amazing.”

 इतला  समय  बयो  लगे  ?  नेशमलाइजेशन
 के  बाद  एग्रिकलचरिस्ट  को,  गरीब  आदमी  को
 लोन  मिल  जाए,  यह  नही  हो  सकता  है।  'राज-
 स्थान  का  जहा  तक  ताल्लुक़  है  उसको  तो  आप
 देते  ही  नहीं  है  ।  राजस्थान  को  कितना
 मिला  है  यह  भी  श्राप  बताए  |

 Of  the  total  advances  given  to  the
 agricultural  sector  upto  September,
 1973,  42  per  cent  had  been  given  to
 thra2  States—Tami]l  Nadug  Andhra
 Pradesh  and  Maharashtra.  Similarly,
 in  the  small-scale  industries  sector,

 35  per  cent  of  the  credit  has  gone  to
 Tamil  Nadu  and  Maharashtra,

 राजस्थान  का  मालूम  ही  मही  है  ।  जो

 उद्देश्य  नेशमलाइजेशभ  का  था  वह  यही  तो  था

 Development  of  backward  regions—
 thow  will  this  object  be  fulfilled.

 यह  जो  आपका  गद्दे श्य  था  क्या  यह  पूरा  हुसना
 है?  क्‍या  बैकवर्ड  जज  को  कुछ  मिलेगा  ?

 में  मानता  हुं  कि  राष्ट्रीयकरण  के  बाद  आप  ने

 बहुत  ज्यादा  क्षितिज  खोली  है  ।  कमेटी  का

 कहना  हू  :
 “The  Committee  also  note  that

 while  the  progress,  made  by  public
 sector  banks  after  nationalisation
 in  areas  like  deposit  mobulisation
 and  branch  expansion,  has  been
 somewhat  satisfactory,  in  other
 important  and  vital  areas  like  lend-
 4ng  to  weaker  or  priority  sectors,
 particularly  agriculture;  removal
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 of  regional  disparities  in  banking
 development  of  backward  areas,
 provision  of  improved  service  to
 the  public—which  were  the  main
 objectives  of  nationalisation,  the
 progress  has  been  slow  and  has
 rather  fallen  much  short  of  require-
 ments  and  public  expectation.”

 शायद  सोलह  हजार  के  करोब  आपने  ब्राजील

 खोली  है।  ले  किए गरीब  आदमी  जो  सोचता
 था  कि  में  ऊचा  कठ  जाएगा  लोन  बैंक  स  लेकर
 क्या  उसकी  इच्छा  पूरी  हुई  है  ?  उस  को  कर्जा
 आसानी  से  नही  मिलता  है  जो  गर्र/व  काश्तकार

 है  वह अभी  भी  मनी  सैंडर,  बनिये  के  चक्कर
 में  फंसा  हुआ  है।  बड़े  आदमियों  को  ही
 यहा  से  कर्ज  मिलते  है।  उनको  तादात  बहू  सीमित

 है  1  मैनेजिंग  एजेंट,  डाइरेक्टर  या  दूसरे  बडे
 लोग  ही  कर्ज  ले  पाते  है।  जो  बैकों  में  काम
 करते  है  उनको  माकूल  तन्ख्वाह  मिलती  हैं,
 क्लर्क  को  भी  चार  पांच  सो  रिया  मिल जाता  और
 द्ोबर्टाईम  भी  बहत  मिलाते।  लेकिन
 काम  भी  देश  के  लिए  वहा  होना  चाहिए।
 रवि  अच्छी  हॉर्न,  चाहिये  -  देश  के
 साथ  जो  गहरी  चल  रही  है,  यह  कब
 तक  चलेगी,  भगवान  जाने  ।

 SHRI  ०  K.  CHANDRAPPAN
 (Tellicherry):  It  is  now  5  years
 since  banks  were  nationalised  in  the
 country.  This  is  an  appropriate
 occasion  for  us  to  review  and  asscps
 the  functioning  of  these  nationalised
 banks.  When  the  fourteen  major
 Banks  were  nationalised  the  Prime
 Minister  spelt  out  the  aims  of  natio-
 nalisation.  She  suggested  a  revrien-
 tation  of  credit  to  fulfil  social
 objectives,  carrying  banking  to  com-
 mon  man,  providing  institutional
 eredit  to  small  and  hitherto  neglected
 sectors  both  in  agriculture  and  in-
 dustry  and  helping  priority  sector  to
 grow.
 7.48  hrs.
 [Surt  Vasant  Satwe  in  the  Chair]
 These  were  the  objectives  which  were
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 outlined  at  the  time  of  nationalisa-
 tion  of  banks.  Five  yearg  have
 passed.  During  this  period  the  natio-
 nalised  banks  have  no  doubt  done
 something  whith  is  creditable.  For
 example  in  the  matter  of  expansion
 of  branches  there  have  been  branch
 expansion  in  the  rural  sidq  in  the
 country  as  a  whole.  From  ‘8821  in
 the  year  1959,  now  it  has  come  to
 60,503  branches.  Deposit  mobilisation
 hag  come  from  Rs.  4,669  crores  then
 to  Rs.  8962  crores  now.  Banking
 operation  in  rural  side  has  increased
 by  50  per  cent.  Commendable  per-
 formance  was  there  in  certain  other
 sectors  too.  This  is  one  side  of  the
 picture  the  biight  side  of  the  picture
 regarding  the  work  o*  the  nationahz-
 ed  banks.  When  we  take  all  these
 aspects  into  consideration  we  have  to
 take  vital  aspects  of  the  functioning
 of  nationalised  banks.  We)  were  told
 in  968  that  banks  weré  nationalised
 to  de-link  economic  institutions  from
 he  grip  of  monopoly  houses.

 To-day  it  is  with  all  justification
 that  we  can  ask  you  a  question  as  to
 how  far  we  have  succeeded?  On  6th
 August,  this  year,  our  hon.  Finance
 Minister,  Shri  Chavan,  said  while
 answering,  a  question,  that  five  busi-
 ness  houses  in  the  country,  namely,
 Tatas,  Birals,  Martin  Burn,  Mafatlal
 and  Bangur-—these  five  big  business
 houses—have  amassed  an  amount  of
 money  by  way  of  credits.  Rs.  ‘18,610
 is  the  total  amount  of  money  in  lakhs
 they  have  amassed.  “But,  the  same
 companies,  in  ‘1969,  haq  only  Rs.  15,725.
 lakhs.  It  has  now  gone  up,  and  to-
 day  these  big  business  houses  in  our
 country  aré  getting  a  little  more  than
 75  per  cent  of  the  credits  which  had
 been  given  to  the  organised  industrial
 sector.  This  is  not  a  very  commend-
 able  situation.  This  shows  that  one
 of  the  major  objectives  of  delinking
 of  the  industry  and  of  the  monopoly
 houses  from  the  financial  institutions
 could  not  be  achieved  successfully  by
 the  nationalised  banks.
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 Another  interesting  thing  is  this.
 You  may  look  into  that.  On  0०0४५
 May,  1974,  the  accumulated  amount
 of  credits  given  to  the  private  indus-
 tries  in  our  country  comea  to
 Rs.  9,379  crores  whereas  the  interest-
 ing  aspect  of  credits  that  Govern-
 ment  have  taken  from  the  banks
 comes  only  to  Rs.  9,018  crores—
 nearly  300  crores  of  rupees  worth  of
 credit  have  been  given  to  the  private
 industry.

 MR.  CHAIRMAN:  Mr.  Chandrap-
 pan,  earlier  you  gave  some  figure.
 Will  you  kindly  check  up  whether  it
 is  Rs.  15,000  crores,  18,000  crores  or
 Rs.  1,500  crores?

 SHRI  0,  K.  CHANDRAPPAN:  This
 was  an  answer  given  in  reply  to  a
 question  on  6th  August,  974  by  Shri
 Chavan.  It  may  not  be  taken  as  an
 argument.  The  answer  has  been
 given  by  him  in  the  House.  The
 point  here  is  that  we  did  not  succeed
 in  delinking  the  bank  from  the
 monopoly  houses.  That  is  the  point
 I  want  to  make.  Another  objective
 which  wag  stated  at  that  time
 was  to  help  the  weaker  sections  and
 the  undeveloped  areas.  I  do  not
 want  to  go  into  the  problems  of  the
 undeveloped  areas  as  my  friend,  Shri
 Chatterjee,  has  already  dealt  with
 it.  I  would,  however,  like  to  bring
 to  your  notice  as  to  what  is  happen-
 ing  to  the  weaker  sections.  They
 are  badly  neglected.  They  are  as
 badly  neglected  as  before.  Though
 I  cannot  use  the  word  ‘worse’  I  use
 the  words  ‘as  badly  as  it  was  before’.
 Shri  Naik  is  not  here.  Otherwise  he
 would  have  fought  with  me  when  I
 say  all  these  things.  A  statement
 made  by  the  Directorate  of  Land
 Development  said  that  in  the  matter
 ef  returning  loans  promptly  the
 share-croppers  and  much  better  than
 even  the  jotdars,  They  set  an  ex~-
 ample,  For  example,  75  per  cent  of
 the  share-croppers  in  West  Bengal
 returned  the  lean  in  time.  They  did
 not  use  the  loans  for  any  other
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 purpose.  They  used  the  money  for
 increasing  their  production  of  paddy
 by  77  per  cent.  This  loan  was  given
 for  agricultural  purposes.  The  State
 says  that  it  is  extremely  difficult  for
 the  share-cropper  to  get  loans  because
 his  credit-worthiness  is  always  in
 question,  This  is  the  age-old  concept
 which  we  are  having  regarding
 credit-worthiness,  that  is  you  must
 have  either  immovable  property  or  a
 third-party  guarantee.  You  require|
 so  many  things  when  you  are  giving
 to  a  poor  share-cropper  because  he
 cannot  produce  land-record,

 Now,  you  take  the  case  of  lands
 owning  cultivators.  They  took  loans
 and  returned  only  40  per  cent.  The
 poor  share-cropper  whose  credit
 worthiness  is  challenged,  returned  in
 time  and  used  the  money  for  produc-
 tive  operations.  Another  figure  may
 be  interesting  in  this  regard.  During
 the  last  five  yeafs  the  fourteen  natio-
 nalised  banks  gave  short-term  and
 long-teirm  loans  to  farmers  holding
 velow  2-1/2  acres  of  land  only  24  per
 cent,  ang  farmers  having  above  2-12
 acres  66  per  cent,  whereas  farmers
 having  more  than  0  acies  got  34  per
 cent  of  the  loans  This  is  about  short-
 term  loans  When  you  ccme  to  long-
 term  loans,  the  situation  is  still
 worse.  Those  having  24  acres  got
 only  5.l  per  cent;  above  28  acres  got
 949  pcr  cent  and  those  above  0
 acres  got  the  maximum  share,  that
 is,  023  per  cent

 The  greatest  indictment  on  the
 bankruptcy  of  the  policy  comes  from
 the  Public  Accounts  Committee.  I

 may  quote:

 "The  Committe  are  not  convinc-
 ed  that  the  nationalised  banks  have
 been  able  to  meet  the  genuine  re-
 quirements  of  the  credit  for  the
 weaktr  sections  of  the  society  in
 "whose  name  the  nationalisation
 sachete  was  implemented.”
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 Now,  this  is  happening.  There  is
 big  number  of  bureaucrats  for  run-
 ning  the  whole  institution.  It  will  be
 correct  to  say  that  instead  of  natio-
 nalising  the  banks  the  Government
 has  bureaucratised  the  whole  vet-up.
 If  you  want  to  touch  the  problem,
 first  of  all,  the  Reserve  Bank  of  India
 should  be  re-structured.  The  persons
 on  the  Board  of  Directors  of  the
 Reserve  Bunk  of  India~—I  will  not
 say  they  are  agents—arq  serving
 their  own  cause.  Mr.  Chavan  said
 the  other  day  that  he  will  not  touch
 them  because  of  the  hoary  situation.
 This  Board  of  Directors  is  analogous
 to  the  Railway  Board  set-up,  name-
 ly,  the  same  concentration  of  medic-
 val  type  of  bureaucracy  in  the
 highest-policy-making  body,  When
 they  give  loans,  they  should  take
 mmto  account  the  needs  of  the
 Poorer  sections.  They  should  not
 give  loans  to  the  blackmarketcers,
 harders  and  profiteers,  Last  year
 there  was  a  case  when  we  were  faced
 with  tremendous  hunger  and  starva-
 tion  in  the  country  but  food  materials
 were  hoarded  by  certain  people  and
 yet  money  was  advanced  to  them  by
 the  Reserve  Bank.  There  have  also
 been  cases  where  big  business  houses
 were  favoured  on  the  instruction  or
 at  the  mstigation  of  the  Reserve
 Bank.  When  Goenka  approached  the
 hank  for  a  huge  loan)  whep  there
 was  a  CBI  inquiry  against  him,  the
 employees’  representatives  in  the
 Reserve  Bank  upposed  it  and  said
 that  it  should  not  be;  given,  but  the
 Reserve  Bank  said  ‘No,  it  can  be
 given’,  Again,  when  Government
 were  about  to  announce  their  credit
 squeeze  poliev,  ह1  3  crore,  was  given
 as  loan  to  a  big  millower.  The
 employees’  raprescntatives  opposed  it
 but  the  Government  representatives
 did  not  sey  anything  in  the  regard  at
 the  meeting  of  the  board  of  directors

 There  is  no  point  in  accusing  the
 employees  in  the  name  of  distipline
 ami  in  the  name  of  overtime,  for  thy

 +  ey  हे  दह
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 failure  in  functioning  the  nationalised
 banks.  They  have  done  good  work  8
 employees  and  as  directors  of  the
 nationalised  banks.  Here,  ]  would
 like  to  draw  the  attention  of  the
 hon.  Minister  to  what  has  appeared
 in  the  Capital  dated  the  20th  June,
 where  the  employees  of  the  banks
 in  Calcutta  have  offered  and  said  that
 they  are  ready  to  reduce  the  over~
 time  which  they  are  taking  at  pre-
 sent.  They  said  that  they  were  ready
 to  come  to  an  agreement  with  the
 bank  so  that  the  overtime  could  be
 reduced.  But  the  answer  that  has
 been  given  is  that  it  should  for  part
 of  a  package  deal  and  so  it  was
 rejected  with  the  result  that  overtime
 is  going  on  as  before  and  more  and
 more|  employees  are  again  being
 accused  of  that.

 Lastly,  I  would  point  out  that  Gov-
 ernment  are  favouring  their  own
 trade  union  in  the  nationalised  bank-
 ing  industry.  There  are  many  ins-
 tances  brought  to  the  notice  of  the
 Government  where  they  were  asked
 to  intervene  effectively  but  they  heve
 failed  to  do  so.  What  is  it  that  is
 preventing  the  Government  from
 bringing  fhese  nationalised  banks
 under  the  contro}  and  purviaw  of  the
 Public  Undertaking  Committee  so
 that  there  will  be  some  accountability
 on  their  part  to  Parliament?

 I  hope  that  Government  wil)
 favourably  consider  all  the  sugges-
 tions  which  I  have  made.

 SHRI  RAGHUNANDAN  LAL  BHA-
 TIA  (Amritsar):  Shri  Mehta  had
 said  that  the  banks  had  exploited
 the  rural  areas  or  the  rural  people.
 If  investing  Rs.  50l  crores  in  the
 agricultural  sector  and  Rs.  275  crores
 in  the  plantations  could  be  called
 exploitation,  |  do  not  know  what  he
 means,  Is  this  exploitation  or  giving
 help  to  the  rural  sector?  Similarly,
 Shri  Somnath  Chatterjee  had  said
 that  the  banks  had  failed  to  bring
 about  removal  of  regional  disparities,
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 In  some  areas  like  tha  northern
 region,  the  people  have  come  for-
 ward  to  take  advantage  of  the  faci-
 lities  offered  by  the  banks,  but  in
 some  areas  like  Manipur,  Assam  ete.
 the  people  have  not  come  forward  in
 sufficicnt  numbers  to  take  advantage
 of  those  facilities.  But  still  this  thing
 cannot  be  done  overnight.  It  is
 taking  time.  More  and  more  people
 are  taking  advantage  of  it  because  of
 the  awareness,  and  they  are  having
 the  advantage.

 Shri  Agarwal  said  that  by  nativ-
 nalisation  we  have  achieved  a  politi-
 cal  aim  and  we  had  never  wanted  to
 have  any  economic  aim.  [If  small
 people  are  being  helped  or  branches
 are  opened  in  unbanked  areas  or  in
 backward  areas,  if  this  is  politics,
 then  certainly  we  want  to  helo  the
 poor  people.  We  want  to  help  the
 small  man.  We  want  to  help  those

 ad
 which  have  been  neglected  so

 ar.  >

 ~
 I  fecl  that  any  assessment  of  the

 progress  in  the  public  sector  banks
 has  to  be  viewed  with  a  full  under-
 standing  and  appreciation  of  the
 fundamental  objectives  that  we  have.
 Changes  were  extendef  to  the  pre-
 cepts,  concepts  and  outlook  in  the.
 process,  in  fact  to  all  the  dimensions
 of  the  operations,  Our  main  objec-
 tives  in  nationalising  banks  were
 extension  of  the  banking  facilities  to
 the  backward  and  unbanked  areas,
 expansions  of  credit  to  the  neglected
 sectors  of  our  society,  to  the  priority
 sectors  and  thirdly,  bringing  abouwt  a
 development-oriented  system  ot
 banking.  We  have  to  see  whether  we
 have  been  ablej  to  achieve  these
 objectives  or  nof.  When  we  sée  the
 figures,  we  feel  very  much  satisfied
 that  nationalisation  of  banks  has
 made  a  tremendous  amount  of  prog-
 ress.  In  regard  to  opening  of  bran-
 ches,  we  fing  that  6,224  new  bran-
 ches  have  been  opened  mostly  in
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 unbanked  areas.  The  majority  of
 these  have  been  opened  in  areas
 where  there  were  no  banking  facili-
 ties  available.  We  also  find  that  the
 majority  of  the  branches  have  been
 opened  in  the  rural  areas  to  provide
 facilities  to  our  rural  people  who  had
 hitherto  been  denied  these  facilities.

 It  has  been  said  that  in  some  areas
 banking  facilities  have  not  been  ade-
 quate.  But  as  we  sce  the  figures,  we
 find  that  in  1969,  in  an  wunbanked
 area  like  Himachal  Pradeshg  there
 were  only  4  brancfies,  but  in  1973,
 there  were  73  branches;  in  Assam
 there  were  only  74  branches  and  now
 the  number  is  174;  in  Manipur,  there
 were  2  in  4969  and  now  there  are

 9.  So  more  and  more  branches  have
 been  opened  in  areas  which  deserve
 this  kind  of  service.

 In  rural  areas  also  we  have  been
 able  to  open  3,832  branches.  Fifty
 per  cent  of  the  improvement  in  the
 improvement  in  the  banking  facilitics
 is  in  the  rural  areas  alone.  We  have
 also  been  able  to  open  34  agricul-
 tural  branches  in  the  rural  areag  to
 provide  service  to  our  rural  people.

 The  nationalised  banks  also  started
 tha  lead  bank  scheme  under  which
 the  demand  of  a  particular  area  is
 assessed;  the  commercial  banks  and
 other  financial  institutions  and  the
 State  Governments  all  co-operate  to
 see  that  investment  is  made  in  the
 Private  sector.  This  is  a  kind  of
 facilities  which  the  banks  have  offcr-
 ed  which  was  neiver  done  before.

 While  we  see  the  deployment  of
 funds,  ‘we  find  that  the  large  scale
 Sector  is  stil]!  getting  the  major  part of  the  investment,

 When  we  nationalised  our  banks, we  found  that  most  of  the  money  had
 heen  invested  in  the  large-scale
 sector,  It  was  felt  that  more  money
 should  be  made  available  to  the  small
 scale  and  agricultural  sector,  artisans,
 transporters  and  the  educated  unem-
 Ployed.  Sufficient  money  has  been
 placed  in  the  hands  of  the  banks  at
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 the  time  of  nationalisation,  They
 had  then  Rs.  2500  crores;  now  it  is
 more  than  Rs.  8500  crores,  This
 increase  of  moncy  that  was  made
 available  to  the  banks  should  have
 been  deployed  in  various  sectors
 which  really  deserved  it.  *

 Banks  have  been  told  in  invest
 much  in  small  scale  sector;  they
 deserve  it  because  45  per  cent  of
 production  in  the  private  sector  ig  in
 the  small  scale  sector.  With  one
 lakh  of  investment,  they  could  pro-
 vide  jobs  for  seven  persons  whereas
 with  similar  amount  the  large  scale
 industry  can  provide  only  one  man
 with  a  job.  Since  the  small  scale  is
 job  oriented  it  should  be  strengthen-
 ed.  Banks  have  also  invested  in
 transport  ‘16,000  trucks  and  14,000
 taxies  have  been  given  loans;  there
 is  room  to  help  small  people  more.

 A  large  amount  of  money  is  lying
 with  the  banks,  It  should  be  invested
 in  the  rural  sector.  We  want  that  the
 rural  sector  should  be  strengthened
 but  we  find  that  nationalised  banks
 have  not  taken  care  of  this
 sector.  This  is  a  neglected  sec-
 tor.  There  is  room  for  further
 investment  and  I  am_=  sure  if
 more  is  invested  in  this  sector,  there
 will  be  more  production  to  the  over-
 all  good  of  the  country.  But  service
 in  the  banks  had  gone  down.  People
 who  go  to  the  banks  are  not  satisfied
 with  the  behaviour  07  the  staff  and
 the  functioning  of  the  bank,  I  sug-
 gest  that  there  should  be  some  kind
 of  an  enquiry  into  this  problem  to

 ee  that  people  who  are  dealing  with
 the  banks  are  serviced  better.  There
 are  numerous  example.  If  we  give
 cheques  they  are  not  cleared  for
 days  together.  A  man  applying  for
 Iwan  has  to  wait  days  together,  The
 Finance  Minister  must  see  to  this
 side  of  the  picture.  Maybe  it  is  due
 to  there  not  being  inter-relationship
 between  staff  and  management.
 Whether  the  staff  should  also  be
 given  a  share  in  the  management  so
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 {Shri  Raghunandan  Lal  Bhatia]

 that  an  improvement  may  be
 seen  in  this  sphére—is  a
 matter  for  him  to  consider.  |  also
 suggest  that  thre  must  be  regular
 conference  of  senior  officials  with  the
 Ministry  so  that  proper  guidelines
 could  be  given  for  the  proper  func-
 tioning  of  the  banks.  These  fourteen
 banks  have  their  respective  managers
 and  agents  and  they  are  working
 according  to  their  own  ways.  There
 is  need  for  co-ordination  in  this
 matter.

 SHRI  VAYALAR  RAVI  (Chirayin-
 kil):  In  3969  when  Banks  were
 nationalised,  great  hopes  were  raised
 in  the  country.  The  banking  commis-
 sion  in  its  report  says:

 “It  was  expected  that  the  nativ-
 nalised  banks  would  endeavour  to
 ensure  that  the  needs  of  production
 efforts  of  diverse  kinds  irrespective
 of  their  size  and  the  social  status
 of  the  borrowers  and  jn  _  particular
 those  of  ithe  farmers  and  small  scale
 industrialists  and  self  employed  pro-
 fessional  groups  are  met  in  an
 increasing  measure  and  to  create
 fresh  opportunities  in  backward
 areas  in  different  parts  of  the
 country.”

 This  mm  a  nut-shell  is  the  purpose.  It,
 ig  time  that  we  examined  what  ac-
 tually  happened  later.  Can  the  Fin-
 ance  Minister  say  with  honesty  that
 even  0  per  cent  of  the  objectives
 have  been  achieved?  It  is  a  pity  we
 could  not  fulfil  the  hopes  of  the  peo~-
 ple  due  to  various  reasons.  The  main
 reason  is,  after  the  nationalisation,
 we  allowed  the  samc  structure,  same
 mangement  ta  continue.  Earlier
 the  banks  were  connected  with  and
 controlled  by  the  monopoly  houses  and
 the  same  pattern  was  allowed  to  be
 continued  even  after  nationalisation.
 That  is  why  the  banks  could  not  ful-
 fil  the  expectations  of  the  people.

 There  is  no  doubt  branches  have
 expanded  greatly.  About  4783
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 branches  have  been  established,  But
 it  is  a  pity  that  in  villages  the  expan-
 sion  of  branches  is  meagre.  For
 9i,000  villages  with  population  be-
 low  5000,  the  number  of  brances  is
 only  596.  For  villages  with  poptla-
 tion  between  5000  and  0000  the
 number  of  branches  is  only  000
 More  than  0000  branceg  are  situated
 in  urban  areas.  Our  national  econo-
 my  is  predominantly  dependent  on
 agriculture,  but  unfortunately  in  this
 sector,  the  banking  operation  hay
 been  completely  neglected.  We  have
 set  huge  targets  for  rice,  wheat,  pul-
 ses,  etc.  in  the  fifth  plan.  Rice  is
 54  million  tonnes  and  wheat  is  33
 million  tonnes.  I  do  not  know  how
 we  are  going  to  achieve  these  targets
 without  the  help  of  agricultural  cre
 dit.  Only  Rs.  77  crores  have  been
 given  as  loan  through  cooperative  so-
 cieties.  The  condition  of  the  co-
 operative  societies  in  this  sector  5
 Pitiable.  At  page  2l  of  its  report,  the
 Banking  Commission  gays:

 “Though  agriculture  has  been
 the  most  important  sector  in  the
 country,  it  receiveqd  very  little
 credit  from  the  commercial  and
 cooperative  banks.”

 In  the  name  of  reorganisation,  the
 number  of  cooperative  societies  wa
 reduceq  from  2  lakhs  to  .65  lak's
 and  no  proper  uttention  is  given  to
 them.  .They  are  more  eager  to  help
 the  industrial  sector.  This  is  a  matte
 to  be  examined.  J  fully  agree  wt"
 Mr.  Chandrappan  that  the  bank
 managements  are  more  connectc?
 with  monopoly  houses.  I  do  nt
 want  to  repeat  the  figures  quoted  hy
 him.  The  Finance  Minister  told  th’
 Rajya  Sabha  that  4  million  and  odd
 small  sector  people  have  heen  give *
 only  Rs.  364  crores  whereas  a  hand-
 ful  of  big  business  houses  get  a  bulk
 of  the  amount.  ‘The  fact  that  one
 million  small  scale  industrialists  havé
 been  given  &  meagre  amount  only
 shows  ९007  tendericy.



 273  Report  of  Banking  SRAVANA  28,  896  (SAKA)  Rep
 Commission  and  Working  of
 Nationalised  Banks  (Dis.)

 Mr.  Desai  spoke  about  the  share
 of  the  cities,  Five  big  cities—
 Ahmedabad,  Bombay,  Calcutta,
 Madras  and  Delhi  made  a  total  in-
 vestment  of  about  44  per  cent  but
 got  a  credit  of  59  per  cent.  They  are
 taking  more  than  what  they  have  put
 into  the  banks.  The  figures  have
 peen  given  at  page  5l  of  the  report.
 It  is  not  correct  to  complain  that
 cities  have  be  not  got  their  due
 share.  The  major  cities  have  taken
 more  than  their  deposits.  The  mono-
 poly  houses  situated  in  the  cities  are
 taking  more  share.  They  are  ignor-
 ing  the  backwarg  areas,  backward
 States,  like,  Kerala.  They  are  com-
 pletely  ignoring  the  rural  sector.
 The  people  in  the  rural  sector  can-
 not  get  money  and  they  cannot  im-
 prove  their  agriculture  and  other
 small  enterprises  which  they  want  to
 develop.  This  igs  the  position.

 The  other  point  is  about  the  pat-
 tern  of  loans.  The  Government
 adopted  the  policy  of  foodgrains
 trade  take-over  where  it  needed  a
 major  effort.  I  admit  that  the  Gov-
 ernment  retreated  from  that  pro-
 gramme.  The  money  has  been  ad-
 vanced  by  the  banks  to  private  tra-
 ders,  it  seems,  to  the  tune  of  about

 ‘Rs.  8]  crores,  who  indulge  in  hoard-
 ing,  black-marketing  and  profitcering.
 The  banks  are  not  expected  to  help
 them  in  the  name  of  their  regular
 business.  It  is  the  duty  of  the  banks
 to  cvoperate  with  the  Government  to
 see  that  the  black  marketeers,  the
 profiteers  and  the  hoarders  do  not  use
 the  facility  of  bank  credit  for  the  ex-
 ploitation  of  the  poor  people.  Even
 the  Report  says  that.

 Then,  I  come  to  another  point  the
 Reserve  Bank.  I  believe,  the  Reserve
 Bank  needs  to  be  re-structured.  Un-
 fortunately,  I  disagree  with  the
 Finance  Minister’s  contention  that  the
 Directors  are  appointed  on  the  basis
 of  thelr  knowledge.  My  contention  is

 they  dp  not  represent  the
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 Government  views.  They  represent
 the  views  of  the  monopoly  houses.
 They  are  the  people  who  consistently
 Oppose  every  policy  of  the  Govern-
 ment.  You  are  putting  them  in  the
 Reserve  Bank  to  run  as  a  parallel
 Finance  Ministry  itself,

 There  ig  another  The
 Finance  Minister  has  introduced  a
 Bill—I  will  not  deal  with  it  now—and
 I  believe,  there  is  an  attempt  to  find
 a  post  for  somebody  in  the  name  of
 Separting  the  long-term  credit  policy
 from  the  Reserve  Bank.  If  you  think
 that  the  Reserve  Bank  is  so  sacro-
 sanct,  that  it  cannot  be  touched,  why
 such  an  attempt  is  being  made.  I
 say,  the  whole  structure  of  the  Re-
 serve  Bank  has  to  be  re-organised.

 contrast.

 Then,  about  labour,  I  have  got  ex-
 perience  about  labour.  I  disagree
 with  my  hon,  friend,  Shri  Chandrap-
 pan.  There  was  an  agitation  in
 Kerala.  There  demand  was  that  the
 employees’  sons  and  relatives  must
 get  appointments  in  the  banks.  Is  it
 going  to  be  the  monopoly  of  the  em-
 ployees  of  the  banks?  My  complaint
 is  that  the  management  is  so  coward
 to  kneel  before  these  people.  I  am
 not  against  organiseq  labour.  I  am
 for  the  collective  bargaining.  But  the
 collective  hargaining  of  the  organised
 labour  which  is  a  minority  should  not
 encroach  upon  the  rights  of  the  unor-
 ganised  majority,  the  poor  people.  This
 is  my  contention.  The  agitation  in
 Kerala  was  for  this  purpose  I  told
 the  Manager,  “What  is  this?  There
 are  millions  of  unemployed  people  in
 the  country.  You  should  not  sign  an
 agicement  with  them.”  ह: 111  he  is
 helpless.  Many  of  the  nationalised
 banks  have  signed  such  in  agreement
 with  the  employees’  unions  Should
 thi,  be  the  policy?  No.  There  are
 millions  of  unemployed  young  pcople
 in  the  country,  I  appeal  to  the  hon.
 Minister  to  scrap  these  agreement.  We
 do  not  want  this.

 There  is  a  ptoblem  of  clearing
 houses.  I  wrote  a  letter  to  the  Fin-
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 ance  Minister  that  cheques  worth
 about  Rs.  40  crores  have  not  been
 cashed  in  Kerala  because  there  is  a
 dispute  between  two  unions.  There
 may  be  a  dispute.  But  that  should  not
 mae  the  public  suffer.  Even  the
 Government  employees  could  not  get
 their  salary.  a  appeal  to  the  Govern-
 ment  that  while  thig  king  of  Union
 dispute  affects  the  public  it  is  the
 duty  of  the  Government  to  act.

 Lastly,  J  come  to  the  State  Bank
 branch  of  Travancore.  When  I  refer-
 red  the  matter  to  the  Finance  Minis-
 ter  a  few  days  ago,  he  gave  a  very
 patient  hearing.  He  agreed  with  me
 to  extend  possible  help.  They  have
 been  launching  agitation  in  Travan-
 core  and  other  places  in  Kerala  for
 help.  Ordinary  fishermen  need  only
 Rs.  500  for  a  bicycle  and  for  the  pur-
 chase  of  fish.  Many  of  them  are  help-
 less,  I  am  very  glad  that  some  of
 the  managements  of  the  nationalised
 bank,  were  good  enough  to  give  help.
 But  unfortunately  the  biggest  bank’s
 subsidiary,  a  subsidiary  of  the  State
 Bank  of  India,  the  State  Bank  of
 Travancore,  completely  ignored  this
 and  they  said,  ‘You  bring  two  gov-
 ernment  servants  or  produce  landed
 property’  just  for  a  loan  of  Rs.  500.
 It  is  not  possible.  It  cannot  be  done.

 In  this  connection  I  have  to  say
 that  you  have  to  discipline  your  own
 employees  through  better  manage-
 ment.  I  have  a  complaint  to  make
 to  the  Finance  Minister.  There  has
 been  a  lot  of  criticism  in  the  House
 against  the  Chairman  of  the  State
 Bank  of  India.  I  do  not  know  what
 inquiry  hag  been  made.  He  made  24
 trips  to  Pondicherry  Ashram  within
 a  few  months.  The  hon.  Finance
 Minister  has  not  taken  full  account
 of  the  feelings  expressed  in  the
 House.  On  the  other  hand,  his  term
 has  been  extended  by  three  years.
 So  many  allegations  have  been  made
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 against  him,  but  no  enquiry  hag  been
 conducted.  You  will  not  have  the
 moral  courage  to  discipline  your  own
 employees  if  the  Heag  of  the  Bank
 is  a  person  of  thig  type.  I  would
 like  to  point  out  that  the  Chairman
 of  the  State  Bank  of  India  thinks  that
 he  is  living  in  hig  own  empire,  he  is
 living  in  his  own  world;  he  would
 not  care  even  for  the  Finance  Minis-
 stry.  This  is  the  sort  of  attitude  that
 he  has.
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 I  support  Mr.  Chandrappan  in  what
 he  has  said,  that  banking  should  come
 uuder  the  purview  of  the  Public  Un-
 dertakings  Committee  where  the  Par-
 Jiament  has  the  right  to  examine  the
 whole  functioning  of  the  banks.

 With  those  remarks,  I  conclude  my
 spcech.

 “SHRI  J.  MATHA  GOWDER  (Nil-
 giris):  Mr.  Chairman,  Sir,  _  partici-
 pating  in  the  discussion  on  the  func-
 tioning  of  4  nationaliseq  Banks  I
 would  like  to  express  my  views.

 Sir,  I  would  like  to  state  at  the
 very  outset  what  the  hon.  Finance
 Minister  mentioned  on  the  floor  of
 this  House  at  the  time  of  nationalisa-
 tion  of  4  major  commercial  Banks.
 These  4  commercial  banks  were  just
 the  handmaid  of  big  monopolists  in
 the  country  and  a  major  portion  of
 the  credit  facilities  offered  by  them
 had  been  appropriated  by  these  big
 monopoly  industrialists  of  the  coun-
 try;  that  was  why  the  Government
 had  thought  it  imperative  to  nationa-
 lise  these  24  major  commercial  banks.
 This  was  what  the  Finance  Minister
 stated  then.  I  would  like  to  ask  of
 the  Finance  Minister  whether  the
 objective  of  removal  of  this  social
 injustice  has  been  achieveq  during
 this  period  after  nationalisation.  If
 it  has  not  been  achieved,  was  that
 statement  just  an  election  propa-
 ganda,  was  it  just  in  the  interest  of
 the  ruling  Congress  Party  or  was  it

 *The  original  speech  was  delivered  in  Tamil.
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 a  deliberate  intention  on  the  part  of
 the  Congress  Party  to  deceive  the
 people  of  the  country,  I  would  like
 to  know  from  the  hon.  Finance
 Minister.

 I  would  like  to  give  certain  statis-
 tics  to  show  that  even  after  nationa-
 lustig  only  these  big  monopoly  in-
 dustrial  houses  have  continued  to
 derive  major  financia]  benefits  from
 these  nationalised  bank;  I  will  be
 happy  to  hear  what  thc  hon  Finance
 Mrister  has  to  say  in  this  matter,
 especially  in  the  background  of  his
 statement  at  the  time  of  nationalisa-
 tion  that  it  had  become  impcrative
 for  the  Government  to  nationalise
 them  because  of  appropriation  of
 large  percentage  of  credit  facilities
 extended  by  these  banks  by  the
 monopoly  industrial  houses  of  the
 country

 In  97l  the  aggregate  amounts  of
 cutstunding  advances  from  the  4
 natinn  diseg  banks  to  50  large  indus-
 trial  houses  was  Rs.  46496  crores  and
 this  swelled  up  to  Rs.  5.94  crores  in
 973  In  1969,  at  the  time  of  nationa-
 lisation,  the  outstanding  advances  due
 from  these  50  large  industrial  houses
 were  only  Rs.  399.74  crores.  In  three
 years,  after  nationalisativ:,  the  out-
 standing  advances  from  them  went  up
 to  Rs  57.94  crores;  that  is  to  say,
 during  the  three  years  after  nationa-
 hsation  the  advances  from  the
 Nationalised  banks  to  them  had  gone
 up  by  Rs,  2  crores.  If  I  charge
 this  Government  that  even  after
 nationalising  these  4  commercial
 banks  the  large  industrial  houses
 have  been  allowed  to  enjoy  greater
 credit  *acilities  than  that  obtained  du-
 Ting  prenationalisation  period,  I  do
 not  think  it  can  be  contradicted  by  the
 Government  lightly  If.  on  the
 other  hand,  these  nationalised  banks
 had  recovered  more  money  from
 these  large  industrial  houses  and
 Biven  more  credits  to  small  farmers
 and  small  entrepreneurs,  the  objec-
 tive  of  nationslisation  of  these  banks
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 would  have  been  possible  of  .ichieve-
 ment.  Is  it  fair  and  just  that  in
 three  years  after  nationalisation
 these  large  monopoly  industria)
 houses  should  have  been  given  by
 the  nationalised  banks  Rs.  22  crores
 more  as  advance  at  the  cost  of  small
 farmers  and  small  entrepreneurs,
 These  figures  have  been  given  by  the
 Finance  Minister  in  reply  to  Question
 No  29]  raised  on  9th  August  1974,

 38  hrs.

 Sir,  thi,  answers  gives  details  of
 outstanding  advaiaces  from  cach  of
 the  50  large  industrial  houses  I  w:2!]
 refer  only  to  a  few  of  them.  Take
 for  example,  Birlas.  The  outstanding
 advance  as  on  ‘18-7-69  wa,  Rs.
 5430.7  lakhs  and  if  you  see  whether
 it  has  declined  in  1978,  you  will  be
 surprised  to  find  that  as  on  29-6-73
 the  outste  mg  acvance  has  gone
 up  to  Rs  772627  Ickhs,  Instead  of
 declining  afier  naticnalisation,  the
 outstanding  advance  has  mounted  to
 Rs.  772627  lakhs.  In  the  case  of
 Martin  Buin,  the  outstanding  ud-
 vance  on  18-7-69  was  only  Rs.  273.50
 lakhs,  but  on  29-6-73  it  was  Rs.
 367.62  lakhs.  In  the  case  of  Suraj
 mull  Nagarmul}  from  304.23  lakhs
 On  ‘18-7-69,  the  outstanding  advance
 has  gone  up  to  403.7  lakhs  on
 29-6-73,  Take  again  Sarabhai.  The
 outstavading  advance  as  on  18-7-69
 was  only  Rs.  986.4l  lakhs  and  on
 29-6-73  it  was  as  high  as  2099.99
 lakhs.

 In  this  answer,  the  outstanding
 advances  of  50  large  industrial
 houses  have  been  given  by  the
 Government.  I  would  like  to  know
 the  reasons  for  the  outstanding
 advances  from  them  going  up  year
 after  year.  I  am  no  doubt  proud  that
 more  and  more  branchés  of  nation-
 alised  banks  are  being  opened
 throughout  the  country.  But,  I  would
 like  to  know  whether  more  and
 more  credits  are  being  made  avail-
 able  to  the  poor  agriculturists  and:
 small  scale  industrialists.

 ao
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 THE  MINISTER  OF
 (SHRI  YESHWANTRAO  CHA-
 VAN):  I£  you  permit  me,  I  will
 make  one  point  clear.

 FINANCE

 The  hon,
 compare  the

 Member  is  trying  to
 absolute  amounts  of

 3969  and  1973,  The  better  way  of
 comparison  is  not  comparing  the
 actual  total  amounts  but  the  per-
 centages  of  the  total  credit  that  is
 given.  If  you  think  in  terms  of  per-
 centage,  because,  as  the  quantum  of
 credit  grows,  the  rate  of  growth
 grows  every  year  and  naturally  the
 economic  activities  sometimes  grow.
 It  would  be  wrong  to  compare  the
 figure  of  969  with  the  absolute
 figure  of  ‘1973,  What  you  have  to
 compare  is:  what  is  its  size  as  part
 of  the  total  available  credit.

 I  hope  I  have  made  my  point
 clear.

 SHRI  J.  MATHA  GOWDER:  Be-
 sides  the  nationalised  banks,  the
 State  Bank  of  India  also  has  been
 giving  more  and  more  advances  to  75
 large  industrial  houses  during  the
 past  three  years  The  outstanding
 advances  to  the  75  large  industrial
 houses  by  State  Bank  of  India  as  on
 3-2-7l  were  Rs.  268.3]  crores  and
 on  3l-2-7  this  has  gone  to  Rs.  304.97
 crores.  My  contention  is  that  the
 large  industrial  houses  continue  to
 enjoy  large  credit  facilities,  as  thece
 statistics  of  outstanding  advances
 reveal,  The  total  outstanding  ad-
 vances  from  them,  both  from  nationa-
 lised  banks  and  from  the  State  Bank
 of  India,  come  to  Rs  816.91  crores

 If  the  Government  had  taken  ener-
 gttic  steps  to  recover  these  outstand-
 ings  from  them  and  spent  substantial
 sums  on  agricultural  sector,  the  coun-
 try  would  not  be  facing  today  the
 crisis  on  the  food  front.  Similarly,
 the  intensity  of  the  financial  crisis
 ‘would  also  be  comparatively  less.
 If  we  hag  given  substantial  credit
 facilities  to  small  industries,  we  would

 Thave  had  widespread  industrial
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 gtowth  throughout  the  country  |
 am  not  objecting  to  the  policy  of
 nationalisation  and  in  fact  I  advocate
 the  policy  of  nationalisation  for  socia'
 good,  Though  many  branches  have
 been  opened  after  nationalisation,
 these  branches  do  not  seem  to  havc
 e@aough  money  for  giving  credit  tu
 small  farmers,  small  industrialist
 and  others.  Under  one  pietext  or
 the  other,  the  monopoly  industrial
 houses  continue  to  appropriate  large
 credit  facilities  from  the  nationalised
 banks,  which  were  nationalised  «>
 the  plea  of  their  being  the  instrument
 of  exploitation  for  the  large  indus-
 trial  houses.  Now,  after  nationalisa-
 tion,  it  seems  that  the  Government
 have  also  become  a  slave  to  the+
 large  monopoly  houses.  That  is  wh:
 they  are  giving  greater  credit  faci)
 ties  to  these  monopoly  houses,  and  nc
 constructive  steps  have  been  taken  0
 the  Government  for  reducing  thei
 outstandings.  I  have  to  make  ths
 charge  on  the  basis  of  statistics  give
 by  the  Gavernment.  Probably,  with
 out  their  support,  the  <vuling  party
 will  not  be  able  to  survive  in  pow  7
 The  ruling  party  is  running  the  Go
 ernment  with  the  support  of  the  ५
 findustrial  houses.  The  ruling  part
 does  not  want  to  help  the  poor  ar
 small  men  as  they  do  not  seem  |
 need  their  support  in  administer  >
 the  country,  Only  with  the  supp
 nf  the  rich  people,  the  Goverrme  '
 want  to  run  the  administration  «
 this  country.

 The  Estimates  Committee  of  thu
 House  has  pointed  out  thet  the  pic  ।
 of  these  nationalised  banks  has  be  *
 declining  year  after  year  Inspite  of  t'!
 fact  that  more  branche.  have  He
 opened  and  more  credits  have  b
 given  to  the  monopoly  houses,  v
 are  the  reasons  for  the  deel
 profit?  JI  can  only  say  that  th:
 banks,  even  “after  nationalisation,  a  ‘
 being  run  by  the  same  top  personn  |
 who  had  served  the  private  manage-
 ment.  The  very  same  people  are  2)
 and  commerce.

 rs
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 the  new  garb  of  Cheirmen  of  these
 Banks.  These  old  crocodiles  are
 gobbling  up  everything  that  is  avail-
 able.  That  is  the  reason  for  the
 declining  profit.  These  crocodiles
 are  gobbling  up  everything  that  is
 available.  That  is  the  reason  for  the
 declining  profit.  Thesce  crocodiles
 must  be  removed  at  once.  So  long
 as  the  employees  are  not  represented
 on  the  Board  of  Management  of  these
 Banks,  these  Banks  are  not  goig  to
 make  profits.  Uuless  the  employees
 are  enthused  with  participation  in
 the  management,  you  cannot  expect
 the  Banks  to  make  profits.  The  Gov-

 rnment  proclaim  that  they  are  for
 the  people  In  order  to  bridge  the
 gap  between  profession  and  practice,
 why  should  not  the  employees  be
 «aven  yepresentation  on  tho  Board

 ut  Management  of  these  banks?  Why
 should  the  Government  carry  cn  with
 the  old  people?  I  would  like  to
 appeal  to  the  Finance  Minister  that
 ercater  check  should  be  exercised  on
 the  programme  of  credit  facilities
 of  these  banks.

 In  the  end,  I  would  refer  to  the
 fact  fhat  the  Banking  Commission  has
 teferred  to  the  Foreign  Banks  n  the
 country  and  its  remarks  are  confined
 to  three  lines.  Sir,  these  foreign
 banks  have  becume  the  instruments
 for  smuggling  the  valuable  foreign
 exchange  out  of  the  country.  I  can-
 not  understand  the  hesitation  on  the
 part  of  the  Government  to  nationalise
 these  foreiga  Banks.  Do  the  Govern-
 ment  any  foreign  aid  on  this  score?
 Sir,  I  will  conclude  by  saying  that
 these  foreign  banks  must  also  be
 nationalised  if  the  Government  are
 keen  to  stop  the  smuggling  of  foreign
 exchange  out  of  the  country.

 MR.  CHAIRMAN:  Before  Shri
 Mahajan  speaks,  I  would  like  to  ask
 the  hon.  Minister  for  Parliamentary
 Affairs  as  to  how  much  more  time  he
 wants  to  have  for  this  because,  origi-
 nally,  five  hours  were  allotted.  Now,
 we  will  need  some  more  time.

 THE  MINISTER  OF  PARLIMEN-
 TARY  AFFAIRS  (SHRI  K.  RAGHU
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 RAMAIAH):  Three  hours  and  ten
 miautes  are  over.  I  suggest—every
 Member  from  the  Opposition  side  has
 agreed  with  me—that  we  shall  sit
 till  7  0"  clock  so  that  whatever
 balance  of  time  is  left  we  shall  see
 afterwards.  We  shall  fix  up  snother
 day  for  this.

 MR.  CHAIRMAN:  That  mcans
 the  Finance  Minister  will  not  be  re-
 plying  to-day?

 SHRI  K.  RAGHU  RAMAIAH:  Not
 to-day.

 38.ll  hrs.
 BUSINESS  ADVISORY  COMMITTEE

 FortH-sixTH  Report

 THE  MINISTER  OF  PARLIAMEN-
 TARY  AFFAIRS  (SHRI  K.  RAGHU
 RAMAIAH):  Sir,  I  beg  to  present
 the  Forty-Sixth  Report  of  the  Busi-
 ness  Advisory  Committee.
 8.2  hrs.
 DISCUSSION  RE  REPORT  OF  THE
 BANKING  COMMISSION  AND
 WORKING  OF  NATIONALISED

 BANKS—contd.

 SHRI  Y.S.  MAHAJAN  (Buldana):
 Mr.  Chauman,  Sir,  the  nationalisa-
 tion  of  the  fourteen  major  banks  on
 9th  July,  969  marks  the  eng  of  an
 epoch  and  the  beginning  of  a  new
 rhythm  in  the  economic  life  of  ‘this
 nation.

 As  a  result  of  these  important
 policy  m*asures,  the  Government
 eame  to  occupy  a  commanding  posi-
 tioa  in  the  banking  field.  It  obtained
 control  over  83  per  cent  of  deposits
 and  advances  and  80  per  cent  of
 branch  net-work  of  all  commercial
 banks  in  the  country.  Besides,  the
 widespread  cooperative  credit  struc-
 ture  was  already  under  the  smdance,
 supervision  and  control  of  ihe  Reserve
 Bank  of  India.

 Commercial  Bunks  in  India  grew
 up  under  the  British  iegim>  and
 served  fur'y  large-scale  and  medi-
 umsized  industry  and  wholesale  trade
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 {Suet  Divesa  CHanpra  Goswami  in
 ५  the  Chair]

 Though  India  is  predominantly  an
 agricultural  country,  the  credit  .eguire-
 ments  of  milliong  of  farmers  and  small
 self-employed  people  were  neglected.
 Besides,  these  banks  were  concentrated
 in  urban  areas,  Their  policies  and
 programmes  lacked  development
 orientation;  they  made  no  efforts  to
 broaden  the  entrepreneurial  base  or
 increase  productivity  in  the  vital
 sector  of  agriculture.  The  objectives
 of  nationalisation  weie  spelt  out  by
 the  Prime  Minister  in  these  words:

 “It  shall  be  our  endeavour  to
 ensure  that  needs  of  productive
 sectors  of  the  economy,  and  in
 Particular,  thdse  of  ‘armers,  gmall-
 scale  industrialists,  and  self-
 employed  professional  groups  are
 met  in  a  increasing  manner,  It
 will  be  one  of  the  positive  objec-
 tives  of  nationalised  banks  to
 actively  foster  the  growth  oi  new
 and  progressive  entrepreneurs  und  to
 create  fresh  opportunities  for  the
 hitherto  neglected  and  backward
 areas.”

 She,  however,  made  it  clcar  that  all
 this  emphasis  on  priority  sectors  and
 the  rectification  of  the  existing  regi-
 onal  atad  sectoral  imbalances  in  the
 country’s  credit  structure  will  not  be
 at  the  expense  of  considerations  of

 economic  viability.
 Now  that  five  years  have  passed

 since  this  historic  change,  we  can
 take  of  the  position  and  assess  how
 far  the  banks  have  succeeded  in
 achieving  these  objectives.

 By  far  the  most  impressive  achieve.
 ment  of  the  nationalised  banks  has
 been  the  extension  of  banking  to  un-
 banked  or  waderbanked  areas  which
 are  mostly  rural  areas.  Since  nationa-
 lisation  the  number  of  branches  has
 more  than  doubled,  almost  half  of  the
 mew  branches  being  in  the  rural  areas.
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 The  branches  in  the  rural  areas  have
 increased  from  3860  in  969  to  6023  in
 December  1973.  7४९  average  popula-
 tion  per  branch  has  come  down  from
 65,000  persons  in  969  to  33,000  persons
 by  the  end  of  ‘1973.

 But  there  has  been  a  slackening  .
 the  pace  of  branch  expansion  durin
 the  last  two  years,  due  to  scarcity  o:
 trained  and  experienced  personnel,  th
 increasing  cost  and  the  fact  th.t
 takes  about  three  to  four  years  fo:  ८
 new  branch  to  break  even.  Equalh
 impressive  is  the  nationalised  bank.
 record  in  securing  deposits.  The,
 have  succeeded  in  doubling  ther
 deposits  from  Rs.  3885  crores  to
 Rs  8450  crores  by  February.  974
 Another  important  objective  of  ba"
 nationalisation  was  to  meet  increr-
 singly  the  needs  of  agriculture  and
 other  priority  sectors.  The  advances
 of  public  sector  banks  to  priority
 sectors  have  increased  from  Rs  440
 crores  in  June,  4909  to  Rs,  4326  crares
 in  December,  1973.  Their  share  7
 public  sector  bank  credit  has  thus
 increased  from  4.9  per  cent  in  June
 1969,  to  about  24  per  cent  in  Deceml  er
 1973.  Out  of  this  amount  Rs  4%
 crores  went  to  agriculture  for  both
 direct  and  indirect  finance  and  Rs  645
 crores  to  smal]  scale  industrialist:

 In  quantitative  terms.  the  perfor
 mance  is  creditable,  and  marks  a  con-
 siderable  shift  in  the  sectoral  alloc?
 tion  of  credit  towards  the  prior.ty
 sectors.

 Having  said  this,  it  is  necessary  to
 point  out  the  qualifications  to  this  am
 pressive  performance  and  _  the  direc-
 tions  in  which  bank  nationalisation  7
 not  fulfilled  our  expectations.

 The  disparities  between  lifer:  |
 States  and  regions  continue  an!  have
 not  been  reduced  to  any  considerable
 extent.  The  relative  backwardres  of
 eastern  and  north-easiern  regions  per-
 sists  even  after  4  years  of  hectic
 branch  expansion,  The  population  pet
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 soffice  in  Assam,  the  only  major  state
 in  the  north-eastern  region,  was  as

 ‘high  as  90,000  in  June  973  ang  in
 Bihar  and  Orissa  in  the  eastern  region
 it  was  1,00,000.  The  disparities  in
 banking  facilities  particularly  between
 rural  and  urban  or  metropolitan  areas
 equally  great.  As  against  the  national
 average  p.pulation  of  92.000  per  office
 in  the  rural  sector,  it  was  more  than
 2,00,000  in  a  majority  of  States  in  the
 north  and  north-eastern  revions.  Dis-
 parities  of  banking  facilities  between
 different  districts  in  he  same  State  are
 also  very  great.  A  few  districts
 account  for  substantial  proportion  of
 ‘bank  offices.  In  West  Bengal,  for  in-
 stance,  25  per  cent  of  the  districts
 account  for  67  per  cent  of  bank  offices
 in  the  State  as  on  June,  1973.

 The  ratio  of  bank  credit  to  bank
 deposits  is  48  per  cent  in  the  rural
 areas,  42  per  cent  in  the  semi-urban
 areas  and  77  per  cent  in  the  towns  and
 cities.  The  imbalance  means,  in  effect, that  money  deposited  hy  villagers  is
 being  used  to  finance  investment  in
 the  towns.  Is  this  not  exactly  the
 reverse  of  what  we  had  expectej?

 As  regards  credit  to  priority  sectors
 we  find  that  its  nronortion  increased
 from  4.9  per  cent  in  969  to  about
 24  per  cent  in  December.  1973,  But
 here  also  the  same  story  is  repeated, Six  states  of  Maharashtra.  Tamil
 Nadu,  Gujarat,  Mysore,  West  Bengal and  Andhra  Pradesh  account  for  63
 per  cent  of  the  total  credit  to  priority
 sectors  by  the  nationalised  banks,
 whereas  the  whole  of  eastern  and
 north-eastern  region  receives  only i  per  cent  of  the  credit.  As  for
 intra-state  distribution  between
 various  priority  sectors,  it  has  been
 Observed  that  adequate  care  has  not
 been  taken  of  rural  needs,  In  Maha-
 tashtra,  there  are  complaints  that
 only  3.6  per  cent  of  the  total  advances
 has  been  made  available  to  the  agri- cultural  sector.  On  closer  observa-
 tion  it  will  be  found  that  much  of  th  is
 has  been  taken  away  by  the  relatively
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 further  prosperous  farmers  ang  the
 small  fry  has  been  left  in  the  cold.
 This  situation  calls  for  a  fundamental
 change  in  the  orientation  of  the
 banks’  lending  policies.

 Lastly,  there  is  one  point  on  which
 all  bank  customers  are  universally
 agreed,  namely  that  the  customer
 service  in  the  nationalised  banks  has
 deteriorated  considerably.  Some
 customers  have  even  complained  of
 rude  behaviour  and  discourtesy  on
 the  part  of  the  bank  staff.  Trade
 unions  which  clamoured  for  bank
 nationalisation  now  do  not  care  for
 the  quality  of  the  services  rendered
 by  their  members  to  the  customers,
 The  matter  needs  urgent  attention
 on  the  part  of  the  Reserve  Bank  and
 the  Finance  Ministry.

 The  Banking  Commission  made
 some  jmportant  recommendations  re-
 garding  qd)  the  coordination  of  the
 working  of  nationalised  banks  with
 the  cooperative  sector,  (2)  the  setting
 up  of  merchant  banking  and  (3)  the
 regulation  of  non-banking  financial
 institutions.  These  have  not  received
 due  cons  deration  at  the  hands  of  the
 Government.  These  referms  are
 necessary  to  transform  banking  jnto
 an  efficient  instrument  for  mobilising
 resources  and  diverting  them  into
 priority  sectors  and  giving  the  Gov-
 ernment  greater  control  over  the
 monetary  and  banking  habits  of  the
 people.

 SHRI  ERASIO  DE  SEQUEIRA
 (Marmagoa):  Recommendation  No.
 32  of  the  report  of  the  Banking  Com-
 mission  is  that  the  rural  banks  should
 set  up  and  maintain  godowns  and
 supply  inputs  to  agriculture.  This  is
 representative.  I  think.  of  the  malaise
 that  plagues  most  of  our  policies.
 For.  on  the  one  side  were  expect  our
 institutions  to  do  things  which  shou'd
 logically  be  completely  outside  their
 purview,  and  on  the  other,  we  do  not
 pay  any  attention  at  all  to  the
 policies  that  would  leag  them  to  per-
 form  the  functions  that  they  are
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 really  supposed  to  perform.  We  ail
 Know  that  banking  begins  with  the
 mobilisation  of  savings,  I  would  like
 to  ask  the  Finance  Minister  what  he
 is  doing  to  encourage  savings,  Today,
 the  interest  rate  for  a  5l-month  or
 6l-month  deposit  is  0  per  cent.  I
 am  talkiug  of  fixed  deposits.  The
 rate  of  inflation  is  between  27  and  30
 per  cent  why  should  anybody  deposit
 money  in  the  bank  if  at  the  end  of
 five  years  the  value  of  his  principal
 is  going  to  be  so  thoroughly  eroded
 by  inflation?  How  do  you  expect  an
 interest  rate  which  is  one-third  of  the
 rate  of  inflation  to  give  him  any  in-
 centive  for  saving?

 In  this  situation,  I  would  like  to
 ask  the  Finance  Minister  how  long  it
 is  going  to  take  the  Government  to
 arrive  at  the  conclusion  that  thev
 must  now  go  in  for  the  system  of
 indexing,  where  at  regular  intervals,
 the  value  of  the  principal]  #  deposit
 is  increased  to  neutralise  the  eroding
 effect  of  inflation,  and  wher:  the
 man  is  assured  that  once  he  puts  his
 money  in  the  bank,  he  will  get
 uneroded  principal  at  the  end  of  the
 period,  and  a  reasonable  rate  of
 return,  which  could  be  lowered  frcm
 the  present  ten  per  cent.

 As  things  stand  now,  the  obvious
 choice  is  to  put  the  money  in  goods
 rather  than  tn  savings.

 On  the  side  of  utilisation,  I  would
 like  to  ask  Government  what  thcy
 are  doing  in  the  way  of  innovation
 to  create  and  nurture  widespread
 growth,  because  I  find  every  Minister
 preaching  from  the  house-fops  that
 ‘We  are  encouraging  new  entre-
 preneurs  and  we  are  encouraging
 widespread  ownership’,  and  yet  the
 first  question  that  is  asked  of  amy-
 body  who  goes  to  the  bank  for  a  loan
 is  ‘what  security  can  you  offer?’.

 And  what  is  the  definition  cf  secu-
 rity?  Assets  A  qualification  is  no
 security.  A  good  project  is  no
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 security.  A  ready  market  is  no  secu-
 rity.  The  likely  capacity  to  repay  is
 no  security.  And  yet  if  you  have  an
 old  house  that  will  fetch  you  in  the
 real  market  much  less  than  the
 market  value  you  have  taken  into
 account,  or  if  you  have  a  large
 balance  of  accounts  receiveble  most
 of  which  you  could  not  collect,  that
 is  security.  How  do  you  expect  any
 diversification  in  growth,  if  this  is
 the  policy  you  follow  in  landing?
 Sp:

 We  all  know  that  resources  are
 few,  and  that  maximum  use  must  be
 made  of  them.  And  yet  the  most
 prevalent  system  of  lending  to
 business  is  the  outmoded  and  com-
 pletely  unrelated  system  of  cash
 credits,  where  the  money  is  allocated
 and  often  remains  unutilised.  Where
 it  is  unrelated  to  need  and  again
 related  to  the  great  concept  of
 security,  this  great  conservative  con-
 cept  that  is  still  ruling  our  country.

 td

 We  all  know  that  all  goods  are  in
 short  supply,  and  that  hoarding  must
 stop,  whether  of  food  or  of  raw
 materials,  And  yet  again  the  most
 current  system  of  Jending  for  raw
 materials  is  hypothecation.  No  re-
 lationship  to  monthly  requirements:
 just  the  capacity  to  own  and  to  hoard.
 Security  again.

 And  yet  the  bill  market  scheme,
 which  is  far  More  related  to  a  quick
 turnover,  which  is  far  more  related
 to  the  needs  of  production,  and  which
 would  result  in  a  much  quicker  uti-
 lisation  of  the  little  money  that  we
 have  lies  on  the  book,  but  languish-
 ing.

 There  is  reason,  I  think,  for
 Government  to  really  start  thinking,
 and  to  ensure  that  on  the  one  side
 it  makes  it  worth  while  for  people  to
 save,  and  on  the  other  it  is  possible
 for  them  to  utilise  the  money  that  is
 available,  very  much  faster  than  they
 are  utilising  now.
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 Where  does  the  money  come  from,
 and  where  does  it  go?  I  will  give
 yop  the  example  of  Goa,  A  tremen-
 dous  amount  of  deposits  hes  been
 collected.  And  yet  the  udvances  are
 a  minimel  percentage  of  the  deposits
 that  have  been  collected.  You  know
 why?  Goa  is  rural.  So  the  money
 is  coMected  there.  Where  does  it  ge?
 To  the  urban  centres.  It  goes  from
 agriculture  into  Industry.

 It  is  a  repetiflon  of  Goa  all  over
 thig  country  that  has  produced  the
 imbalance,  that  has  produced  the  in-
 discriminate  substitution  of  available
 men  with  machines,  the  Unemploy-
 merit,  and  the  completely  lopsided
 eeconemy  that  we  have  in  this  coun-
 try  today.  This  is  another  policy
 that  Government  will  have  to  change.
 Money  will  have  to  go  primarity  ‘to
 agricultare  and  only  then  into  indus-
 try.

 Now  how  38  this  going  te  work,
 unless  there  is  in  banking  decentra-
 hsation?  ‘Until  the  day  when  the
 agent  at  the  bank  is  given  a  directive
 on  the  amount  of  money  he  can  lend,
 perhaps  a  sectoral  division  of  that
 money?  But  it  is  left  to  him  to  de-
 cide  the  credit;  who  he  is  going  to
 Sive  credit  to  and  how  much.  Be-
 cause  banking  can  no  more  be  run
 from  a  group  of  offices  in  North
 Block,  than  can  this  entire  country
 be  successfully  run  from  one  single
 office  in  South  Block.

 श्री  नवल  किशोर  बर्मा  (दौसा)  मैं  उन
 मित्रों  से  सहमत  नहीं  हें  जो  यहँ  कहते  हैं  कि
 बैकों  के  राष्ट्रीयकरण  के बाद  हम  को  सफलता
 ही  प्र सफलता  हाथ  लगी  है।  भले  ही  इस  पाच
 सालों  मे  जो  हमारी  श्राकीक्षायें  थीं  उनकी
 प्रति  नहीं  ही  पाईं  लेकित  यह  कहना  कि  यह
 हमारा  एक्सर्परीमैंन्ट  प्र सफल  रहा  है
 बिल्कुल  गलत  बात  है।  मैं  उनकी  जानकारी
 के  लिए  इंटरनेशनल  मॉनेटरी  फंड  ने  जो  कुछ
 राय  दी  है  ,  सको  उद्धत  करना  चाहता  हूं।
 उसने  कहा  है  :
 620  LS—t0,
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 Bank  nationalisation  in  India
 has  been  a  success  and  holds  good
 prospects  for  future  progress.

 इसमें  शक  नहीं  है  कि  राष्ट्रीयकरण
 के  बाद  जो  प्राबलेम्ज  हमारे  सामने
 झाई  या  देश  के  सामने  आई  उसका
 निसकरण  जिस  तेज  रफ्तार  से  किया  जाया
 चाहिए  था  नही  किया.  जा  बाका है.  उसकी  .गति
 टीम,  ध...  ह।  फ़िर  भी  मानना  पढ़े  कि
 इन  प।च  सँजो में  इब  अंकों  ये  जो  काप्र  किया
 है,  चाहे  ब्रिज  खोलने  की  ब्या  हो  रूख
 एरियाज  &  या  किसान  या  छोटे  व्यापारी ar
 छोटे  इडस्ट्रीज  लिस्ट  या  प्रोफेशनल  को  क्रेडिट
 देने  की  बात  हो,  उस  दिशा  में  हुआ  हुआ  है  t
 मैं  श्ाकडों  मे  जाना  नहीं  चाहता 4  .हमारे  देश
 मे  करीब  छ  लाख  गाव है?  चाहे  ब्रान्चिज  काफी

 शुर्ल(;है  लेकिन  भाज  भी  करीब  33-36  हजा
 आदमियों  के  करीब  को  एक  शाला  सर्ज  करती
 है।  यह  क।फी  बड़ी  सख्या  है।  इस  मे  कदी  की
 युन्ज/।इश  है।  इस  दिशा  मे  काम  भी  किया  जय
 रहा  है  ।  राष्ट्रीयकरण  ह ल  उद्देश्य  यह  था  कि
 जो  ट्रेडिशनल  तरीका  है  बकरे  केकान  करते  क्य
 या  लोगो  को  मदद  करने  को  और एक
 टिकुली  क्लास  को  ही  उससे  फायदा  पहुचता
 2  उसको  तोड़ा  जाय।  द्रव  इस  काम में  जरूर

 हमे  सफलता  मिली  है।  बैंकों  न ेकिस।नों  को
 कर्जो  दिया  है  और  वह  कर्जा  969  के  सुका-
 बले  मे  करीब  दुगना  हुआ  है।  स्माल  इंडस्ट्रीज
 को  526  करोड  मिला  है।  कृषि  के  क्षेत्र  में  404
 करोड  हुआ  है।  ट्रांस्पोर्ट  आपरेटर्स  के  वास्ते

 50करोड हु हुआ  है  जबकि  पहले  उन  को  बि-कुल
 नहीं  मिलता  था।  स्माल  बिजनेसमैन  को
 82  करोड  रूपया  मिला  है।  प्रोफेशनल्स  को  भी

 कुछ  मिला  है।  लेकिन  यह  सही  है  कि  इस  दिशा
 में  हमे  जितनी  उम्मीद  थी  वह  पूरी  नहीं  हुई  है
 पिछले  चार  पाच  सालों  मे  'डिषाजिव्स  में
 जितनी  वृद्धि  हुई  है  उसके  प्रारूप  जितना  घन

 इनको  मिलना  चाहिए  था  ,  प्रायोरिटी  सैक्टर

 को  मिलना  चाहिए  था,  सही  मिला  हूँ  इससे
 इंकार  नहीं  किया  ज।  सकता  है।  यह  बास  में
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 बड़े-बड़े  इंडस्ट्रियलिस्ट  रुपया  था  जाते  हैं  तो

 नहीं  कहता  हूं  ।  स्वयं  वित्त मंत्री  ने इसको  |
 उसकी कोई  परवा  नहीं  करता।  लेकिन

 स्वीकार  किया  है  भ्र ौर  कहा  है:  कीर्तन  जो  अपनी  जमीन  गिरवी  रखता  है,
 सिक्यूरिटी  के  भ्रगैन्‍्स्ट  रुपया  चाहता  है  उसको

 i  am  not  satisfied  with  the  ‘progress  रुपया  नहीं.  मिलता  है।  यह  कैसी  नीति  है?
 due  to  the  feething  trouhbies.

 यह  सही  हैं  कि  शुर-शुरु  में  मुश्किलात  होती
 हैं।  लेकिन  यह  टीथिग  ट्र्वल  की  बात  बहुत
 दिनों  तक  नहीं  चलनी  चाहिए।  हमें हर  बात  में
 टीचिंग  हुबल  का  नाम  लेने  की  आदत  सी
 पड  गई  है।  इसलिए  मैं  समझता  हूं  कि  कृषि
 स्माल  स्केल  इन्डस्ट्रीज,  उद्योग  धंधों  इरादी  कि  जो
 प्रायोरिटी  क्षेत्र  हैं  उन  में  काम  करने  की  बहुत
 ज्यादा  गुंजाइश  है  भौर  इस  दिशा  में  बैकों  ने
 झाशातीत  काम  नहीं  किया  शर  इससे  झाम
 लोगों  को  निराशा  ही  हुई  है।  जो  जोश  लोगों
 के  मन  मे  राष्ट्रीयकरण  के  बारे  मे तब  था  वह
 अब  धीरे-धीरे  कम  होता  जा  रहा  है।  यह  शुभ
 लक्षण  नही  है।  इस  बीमारी  का  इलाज  होना
 चाहिए  ,  इसमें  सुधार  होना  चाहिए।  जो  हमारा

 उद्देश्य  था  उसकी  पूर्ति की  ओर  हमे  तेजी के  पग
 बढ़ाने  चाहिएं।

 मैं  जयपुर. की  एक  बात  कहना  चाहता  हू
 वहां  पिछले  साल  परकाल  पड़ा  था।  वहा  के
 क्जेक्दर  तथा  लोगों  ते  मिलकर  यह  फैसला
 कया  कि  पाच  हजार  कुए  काल  ग्रस्त
 क्षेत्रों  म ेबनाए  जाने  चाहिए।  इसके  लिए  बैठो
 से  बात  की  कई।  उन्होंने  तथ  कर  लिया  कि  हम
 इतने  कूचों  |  लिए  फाइनेंस  करेगे  ,
 2500  हजार  रुपया  फी  सुधा  देंगे।  उसके  बाद

 कुछ  बैकों  ने  तो  अच्छा  काम  किया  ।  पजाब
 नेशनल  बैक  बहुत  बढ़ा  बैंक  है,  उसकी  तथा
 कौर  दूसरे  बैठो  की  यह  हालत  रही  कि  बराबर
 वे  रोड़े  झपकाते  रहेगी  किसी  तरह  काम  न  हो,
 किसी  तर  रूपया  लोगों  को  न  मिले।  किसान

 परेशान  होते  रहे  बाबजूद  इस  बात  के  कि  सारे
 का  सारा  काम  डिस्ट्रिक्ट  डिवेलपमेंट  ध्र/फिसर

 की-देख-रेख में  हो  रह  है।  कोई  गुंजाइश  तहीं
 थी  कि  किसी  तरह  रुपये  का  दुरूपयोग  हो  |

 क्यों हम  उसको  चिया  देने  से  कतराते  हैं  ?

 झाजकल  एक  नई  बात  चल  रही  है।
 बेकिंग  डिपार्टमेन्ट  ने  एक  सेक्युलर  इशू  किया

 है  कि  दस  मील  के  एरिया  से  ज्यादा  मे  लानिंग
 नहीं  किया  जा  सकता  है।  अरब  बैकों  को  एक
 बहाना  मिल  गया  है  लोन  न  देने  का।  जिसको
 मर्जी  होती है  दे  देते  हैं  वर्ना  कह  देते  है  कि  दस
 मील  की  पाबन्दी  है,  उससे  चरागे  हम  नहीं  जा
 सकते  है  हालाकि  इसका  मतलब  यह  नहीं  था  ।
 यह  बात  तब  चलनी  चाहिए  थी  जबकि  हमारे
 देश  में  दस  मील  के  जरिये  को  कदर  करने  वाली
 ब्रांचिज  हों।  लेकिन  जब  इतनी  ब्राचिज  नही  है
 तो  इस  तरह  का  बेहूदा  सकरुलर  जिसका  मतलब
 ग़ालिबन  यह  नहीं  था  जारी  करने  की  क्‍या
 ज़रूरत  थी।  इसकी  वजह  से  एक  थकावट  ही
 पैदा  हो  रही  है।  इसको  नाटकों  देखता  चाहिए।

 लीड  सेक्स के  बारे  में  भी  में  निवेदन
 करना  चाहता हू  1  यह  बहुत  भ्रच्छी  चीज  है  |

 -लेकिन  लीड  बैंक  का  जो  आपने  सिलेक्शन  किया

 है  जिस  तरह  से  एलाटमेंट  हुआ'  है  उसमे  बहुत
 बड़ी  गलती  हुई  है  in  बेकिंग  कमीशन  ने  भो
 पुरानी  रिपोर्ट  में  कहा  है  कि  लोड  बैक  के
 सिलेक्शन  के  वक्‍त  यह  ध्यान  रखा  जाता

 चाहिए  कि  हैड़  प्रकाशित  से  ज्यादा  दूर  लीड  बैक
 का  डिस्ट्रिक्ट  नहीं  होना  चाहिये  t  लेकिन

 हुमा  क्या  ?  दूसरे  इलाकों  में  भी  हुआ  होगा
 लेकिन  जयपुर  में  स्टेंट  बैक  साफ  बीकानेर

 एंड  जयपुर  है  बरसों  से  बह  काम  कर  रहा  है
 उसकी  वहा  शाखायें  बहुत  हैं  लेमबित  उसको

 काम  भ  देकर  के,  युनाइटेड कम  शियल  बैक

 को  दे  दिया  गया।  नतीजा  यह  हुमा  कि  काम

 की  रफ़्तार  में  फक  भाया  |
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 में  यह  भी  कहना  चाहता  हूं  कि  बैंकों  की

 सर्विस  गिर  रही  है  ।  यूनियन  के  पेशेवर  नेता

 इस  वक्‍त  यहां  नहीं  है।  में  उनसे  कह  ६1  चाहता

 है  कि  इस  यूनिट  निगम  की  बजह  से  देश  का
 बेड  गई  होता  जा  रहा  है।  डिसिप्लिन  गिरता
 जा  रहा  है  बीस  गिरती  जा  रही  है।  उनको

 इस  तरफ  ध्यान  देना  चाहिए  ।  में  इसका
 हामी  हूं  कि  मजदूरों  को  स  गठित  हमे  कर  भ्र पनी
 बात  को  कहने  का  अधिकार  होना  चाहिए  ।
 उनकी  बारे  ग  पावर  होनी  चाहिए  लेकिन
 इसका  हरज  यह  मतलब  नही  है  कि  थे  9
 करोड़  का  झावर  टाइम  एक  साल  मे  बैकों  से
 प्राप्त  कर  ले  ।  इसका  मतलब  यह  नही  है  कि
 श्राम  जनता  जो  उनकी  मालिक  है  उसके  साथ
 वे  अ्रन्नद  व्यवहार  करें  |  एक  सबे  हुआ  था
 i4.  कम्पनियों  का  उसके  मुताबिक  8t

 कम्पनियों  के  लोगो  ने  यह  राय  दी  है  कि  बैंको
 की  सर्विस  गिरती  जा  रही  हैं  ।  इसलिये  में
 समझता  हू  कि  यह  बात  बहुत  काफी  है  इस
 बात  को  दिखाने  के  लिये  कि  सर्विसेज  में  सुधार
 की  जरूरत  है  कौर  अपेक्षा  करता  हूं  यूनिट
 के  उन  नेतायों  से  जिन्होंने  बहुत
 कहा  था  राष्ट्रीयकरण  के  समय  कि
 राष्ट्रीय कर रण  कीजिये  हम  बैटर  सबसे  देंगे
 में  उनसे  कहना  चाहता  हु  कि  भर  वित्त  मंत्री
 जी  से  भी  कहना  चाहता  हू  कि  सरकारी  काम
 की  एफिशियंसी  गिरती  जा  रही  है  कौर  वह  भी
 बैकों  मे  काम  करने  वालो  की  t  राज  बैंकों  के
 ग्रन्दर  काम  करने  वाले  हाइट  पेड  एम्पलाइज
 है  श्राप  एल  आई  सो  को  छोड़  दें  प्रो  इडियट
 एयरलाइन्स  को  छोड़  दे  तो  उसके  बाद  ये  हाइ-
 इस्ट  पेड  एम्पलाइज  हैं  लेकिन  उनकी  भी  रफी-
 शियंसी  अगर  गिर  रही  है  तो  यह  अपने  ड्राप  में
 बर्दाश्त  के  काबिल  नही  है  ।  में  चव्हाण  साहब
 से  इतना ही ही  कहना  भा हूं गा  हू  कि  राष्ट्रीयकरण
 बैकों  के  राष्ट्रीयकरण  के  समय  जो  हमने  लोगों
 में  झा शामें  कौर  भ्रपेक्षाएं  जागृत  की  थी
 बेरोजगारों  को  रोजगार  देने  की  कृषि  के
 विकास  में  ौर, देश देश  के  उत्पादन  में

 Commission  and  Working  of
 Nationalised  Banks  (Dis.)

 योगदान  देने  की  उनको  पूरा  करने  के  लिये
 आप  को  क्लीअ्रकट  डायरेक्टरी  देने  पड़ने  ।
 यह  महीं  चल  सकेगा कि  आप  यह  कहे  कि  हम
 को  ज्यादा  देना  चाहिए  1  आप  को  टारगेट
 फिक्स  करता  चाहिए  ।  भले  ही  कुछ  भाटा  भी
 चला  जाय  कुछ  वसूल  भी  न  ही  तब  भी
 वह  ज्यादा  चिन्ता  को  बात  नही  होगी  क्योंकि
 चह वसा  देश  के  उत्पादन  मे  लगेगा  कौर  उत्पादन
 में  लगा  हुआ  पता  कभी  भी  घाटे  का  सौदा  नहीं
 होगा  ।  इसलिये  क्लीभ्नरकट  _  डायरेक्शन
 दीजिये  कि  इतने  परसेंट  डिपाजिट  का  इस
 प्राथमिकी  सेक्टर  मे  बाप  लोगो  को  हर  साल
 ख्  करना  पढ़ेगा  और  इतना  श्र  करने,
 इतना  क्रेडिट  न  देने  की  शक्ल  में  उनसे  जवाब
 तलब  हो  तब  जाकर  काम  सुचारू  राय  से
 चल  सकेगा  उसके  लिये  कुछ  पावस  ड्राप  को
 लोकल  मैनेज सं  को  देनी  पंडेगी  और  उसके
 साथ  आवश्यक  समझा  जाय  तो  में  कहता  हू  कि
 बको  के  काम  का  लेखा  जोखा  भी  हर  साल
 पार्लियामेंट  में  लाना  चाहिए  1

 SHRI  SURENDRA  MOHANTY
 (Kendrapara):  Mr  Chairman,  Sir,

 in  a  flamboyant  message,  I  should
 say,  to  the  “New  Trends  in  Banking”,
 the  Finance  Minister  has  said:

 “The  bold  step  for  nationalisation
 of  banks  in  969  evoked  a  positive
 response  fram  the  common  people.
 The  public  sector  banks  have  been
 endeavouring  to  fulfil  the  objec-
 tives  of  bank  nationalsation.”

 This  debate  provides  us  an  opportu-
 nity  for  evaluating  as  to  how  far  the
 operation  of  the  nationalised  banks
 hag  been  able  to  fulfil  the  aspirations
 of  the  people  mentioned  by  the  Fin-
 ance  Minister.

 In  that  context,  I  should  say,  one
 major  achievement  of  the  nationalis-
 ed  banks  hag  been  corruption.  Not
 much  complaint  was  being  heard  re-
 garding  corruption  in  the  banking



 aes  0  - Report  of  Bankiig  AUGUST  iM,  74  Repert  of  Bankieg  3yn
 Sommizsion  and  Working  of
 Nationalised  Bankes  (Dis.)

 [Shri  Sunendra:  Mohanty}
 sactpy  before  the  nationalization  of
 banks  had  taken  place,  But  during
 ‘1973-73,  the  Centra]  Vigilance  Com-
 mission  received  as  Many  88  6i  vigi-
 lenee  cases  ang  455  complaints  con-
 cerning  bank  employees,  Another
 batch  of  88  vigilance  cases  and  35l
 complaints  were  brought  forward
 trem,  the  previous  year.  From  this,
 one  can  very  well  agsess  the  volume,
 the  extent  of  corruption  that  is  pre-
 valent  today  in  the  nationalised
 banks,

 During  the  year,  one  Manager  of
 the  Punjab  Nationa]  Bank,  one
 Manager  af  the  Central  Bank  of  India
 ang  one  Staff  Officer  of  the  Bank  of
 Baroda  hava  been  removed  from
 office.  A,  large  number  of  vigilance
 cases  have,  however,  not  been,  dispos-
 ed  of  as  yet.  In  that  context,  I
 would  like  to  bring  to  the  notice  of
 the  House  thes  all  the  l4  natsoualised
 banks  ang  seven  subsidiary  banks  of
 the  State  Bank  of  India  have  accept-
 ed  the  jurisdiction  of  the  Central
 Vigijance  Commission.  But  the  State
 ‘Beak  of  India  and  the  Reserve  of
 India,  are  still  reluctant  ta  accept  the
 Central  Vigilance  Commission's  juris-
 diction.  This  has  been  mentioned  in
 the  report  of  the  Central  Vigilance
 Commission.  I  would  request  the
 hon.  Finance  Minister  that  he  should
 overrule  this  kind  of  objections,  so
 that  the  Reserve  Bank  of  India  and
 the  State  Bank  ef  India  are  brought
 under  the  jurisdiction  of  the  Vigil-
 ance  Commission.  Otherwise,  the
 number  of:  people  growing  every  day
 who  can  do  faveur:  to  parties,  cases
 of  corruption  are  bound  to  increase
 ang  that  will  completely  frustrate
 and  negative  the  objectives  of  the
 nationalisation  of  banks.

 While  corruption  is  on  the  increase,
 tha  overall  profits  of  the  State  Bank
 and  its  mtbsidierles  and  the  74  ne-
 tlonalised  Hanks  are  on  ftie  decline—
 it  hag  declineg  by  about  20°  per  cent:

 Commission  and  Worlting  of
 Nationateed  Bankes  (Dts)

 To  make  avaflable  banking  facili-
 ties  to  the  rural  people  was  ome  of
 the  basic  objectives:  of  nationalisation
 of  banks.  But  the  branch  expansion
 of  the  scheduled  commercial  banks,
 including  the  nataonalised  banks  5
 passing  through  a  slump  at  present
 Leading  commercial  bankg  have  not
 been  able  to  keep  up  even  0  per  cent
 of  their  comshitment.  I  come  from
 an  underbanked  State,  Orissa.  I
 know  that  even  the  projects  which
 have  been  cleared  do  net  materialise
 A  major  difficulty  experienced  by
 the  bank  administration  in  this  res-
 pect  is  stated  to  be  the  unwillingnes,
 of  a  large  number  of  persons  to  shift
 to  rural  areas.  I  believe,  the  Gov-
 ernment  can  provide  a  corrective  to
 this  situation  by  drafting  the  person-
 nel  who  have  no  difficulty  or  who
 have  no  inhibition  to  function  in  the
 rural  areas.  With  the  amount  of  un-
 employment  we  have  today,  it  can-
 not  be  sakt  that,  ‘because  people  are
 not  willing  to  go  to  the  rural  areas
 branches  of  the  State  Bank  or  of  the
 nationalised  banks  cannot  be  opened
 in  rural  areas.  The  existing  banking
 system  being  urban-oriented,  it  be-
 comes  all  the  more  necessary  for  the
 Government  to  provide  this  correc-
 tive  ao  that  the  rural  sector  also  re-
 ceives  the  benefits  of  bank  nationali-
 sation.

 Though  banking  has  been  recognis-
 ed  as  an  itiportant  tool  te  help  in  the
 developmtnt.  of  the  ecomomy  as  3
 whole,  experience  bas  shown  that
 there  has  Been  diversion  of  funds
 from  the  beckeward  छह  to  mae
 advanced  regions  and  from  rural
 areas  to  cities.  If  yeu  take  into  ac
 count!  the  deposits  whith  heve  bee?
 received  in  any  year,  say,  in  a  State
 like  Osigga  and  compare  it  with  the
 advances  that  have  been  granted  0
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 parties;  in  that  State,  you  will  find
 the  difference.

 The  banking  credit  system  in  India
 continues  to  favour  the  industrialised
 Stutes  and  is  greatly  contributing  to
 regional  imbalance.  According  to
 published  statistics,  77.5  per  cent  of
 the  total  credit  of  the  commercial
 banks  was  invested  in  only  five
 States  and  the  Centrally  administered
 areas.  The  favoured  States  were
 Maharashtra,  from  which  the  hon.
 Finance  Minister  hails-whether  it  is
 overdraft  or  bank  advance,  Maha-
 rashtra  always  takes  the  lead—next
 to  Maharashtra  comes  Mysore,
 Andhra  Pradesh,  Tami]  Nadu  and
 West  Bengal,  Maharashtra  was  the
 biggest  beneficiary  with  the  credit
 accounting  for  28.6  per  cent  against
 its  deposits  of  23.7  per  cent.  With  all
 humility  I  am  capable  of,  I  would
 beg  of  the  hon.  Finance  Minister  to
 compare  this  figure  with  that  of
 Orissa,  and  then  he  will  come  to  his
 own  conclusion;  I  do  not  have  to
 impose  thig  on  him.  The  _least-
 bankeg  States  are  Orissa,  Bihar,
 Assam  and  Nagaland.  Whereas  there
 is  a  bank  for  every  30,000  persons  in
 India,  in  Orissa  there  is  only  one
 bank  for  every  93,000  of  the  popula-
 tion.  In  that  context,  I  will  request
 the  hon.  Minister  to  kindly  see  that
 underbanked  States  like  Orissa  are
 not  denied  the  opportunity  of  having
 branches  under  the  specious  plea  that
 personnel  are  not  available  to  move
 to  the  rural  areas.

 e

 One  point  more  and  I  have  finish-
 ed.  In  spite  of  the  unprecedented
 increase  in  the  number  of  bank
 branches,  the  share  of  rural  branches,
 in  the  total  of  branches  rose  only
 from  22,I  per  cent  at  the  end  of  June
 3969  to  36.  per  cent  by  December
 1972.  It  is  not  much  of  an  achieve-
 ment  and  I  would  like  to  emphasize
 this.  paint  fo:  see  thet  more  branches
 020  opemed  ini  the  rural  areas.
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 My  last  point  ig  that  large  borro-
 wers  are  deriving  greater  advantages
 from  the  nationalisation,  of  Banks.  In
 other  words,  bank  nationalisation  hes
 helped  the  big  houses  in  becoming
 bigger,  while  the  smaller  unit,  and
 the  rural  sector  have  been  ignered.
 The  nationalised  banks’  aggregate
 advances  to  large  industrial  houses
 as  on  tha  last  Friday  of  June  2973
 was  Rs.  668.79  crores.  As  against
 Rs.  563.79  crores  to  a  few  big  busi-
 ness  houses,  in  the  sector  of  agricul-
 tural  lending,  the  amount  involved
 during  the  same  periog  was  Rs.  469
 crores.  Therefore,  on  an  objectives
 analysis  of  the  implementation  and
 operation  of  the  nationaliseq  banks
 one  comes  te  the  painful  conclusion
 that  it  has  net  been  able  to  achieve
 the  objectives  for  which  the  barks
 had  been  nationalised.  It  was,  of
 course,  more  political  than  ecoriomic.
 However,  now  that  the  banks  have
 been  nationalised,  it  is  the  moral
 responsibility  and  also  the  adminis-
 trative  responsibility  of  the  Finance
 Minister  to  see  that  these  nationalised
 banks  are  re-orgunized  in  ortler  to
 fulfill  the  aspirations  of  the  people
 and  achieving  the  objectives  for
 which  the  banks  had  been  nationa-
 lised.

 SHRI  K.  SURYANARAYANA
 (Eluru):  I  want  to  emphasize  only
 the  co-operative  sector.  other
 friends  have  said  that  nationalisation
 of  the  banks  has  benefited  only  the
 existing  big  business-houses  or  big
 industrialists.  Of  course,  there  is  a
 set  back  in  the  opening  of  branches
 in  rural  sector  ang  other  defects  are
 also  there.  But  the  manner  of  ap-
 preach  is  alse  there.

 I  had  tried  my  best  in  my  consti-
 tuency  and  I  can  say  that  we  have
 been  benefited  on  account  of  bank
 nationalisation.  I  started  #
 operative  sugar  factory  and  I  weited
 after  collecting  nearly  Rs.  25  3६88
 I  first  went  to  the  Industeiel
 ance  Corporation

 Kin-
 and:  other  similar
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 Shri  K.  Suryanarayana—contd,
 bodies  but  they  were  willing  to  ad-
 vance  only  Rs.  60  lakhs  whereas
 We  meeded  Rs.  00  to  50  lakhs.  But
 fimally  I  succeeded  soon  after  bank
 nationalisation  when  the  Finance
 Miniater  wrote  to  the  Reserve  Bank
 when  the  IFC  and  other  bodies  are
 advancing  loans,  to  the  people  why
 the  nationalised  banks  are  not  giv-
 ing.  So,  thereupon  I  got  the  requir-
 ७0  amount  from  the  Union  Bank  and
 with  Rs.  25  lakhs  I  collecteq  from
 the  share-holders  we  completeq  the
 project.

 One  more  thing  about  the  rural
 sector.  There  ig  no  money  in  the
 rura]  sector  to  purchase  even  pump
 sets,  Here,  we  got  advances  from
 the  nationalised  bankg  and  even  from
 co-operative  banks  and  all  that  we
 have  to  pay  is  25  per  cent  ang  the
 balance  the  nationalised  banks  give
 us  and  in  this  way,  nearly  4,000  wells
 have  been  energised  in  my  constitu-
 ency.  The  approach  ig  also  there;
 there  are  defects  in  every  sector  but
 Jet  us  not  start  controversy  about
 defecfs;  the  benefits  are  also  there.
 The  nationalisation  motive  or  pur-
 pose  igs  to  increase  production  in
 rural  areas  as  well  as  start  other  in-
 dustries,  This  approach  must  be
 there.  Several  friends  have  said
 that  they  have  not  been  given  inter-
 views  by  the  bank  offlcers  ete.  I
 have  gone  there  and  without  any
 difficulty  I  got  what  I  wanted.  The
 rickshawala  and  taxiwala  and  fisher-
 men  are  there  in  my  constituency
 a@nd  they  have  started  cooperative
 after  borrowing  money  from  com-
 mercial  banks.  But  one  thing  I  have
 got  to  say  and  it  is  this.  The  rural
 farming  societies  are  not  working
 properly.  The  Commission  has  re-
 commehded  Cooperative  societies.
 Phere  are  three  sectors,  that  is,  the
 village  society,  the  district  Central
 Bahks  und  the  State  Banks.  They
 are  having:  their  own  separate  infen-
 tity  and  independence  and  there  4s

 AUGUST  44,  l974  Report  of  Banking  300
 Commission  ह...  Working  of

 Nationalised  Banke  (Dis.)

 no  coordination  with  the  profits  and
 losses  etc.  We  have  got  fourteen
 nationalised  banks;  let  us  have  4  co-
 operative  banks  for  the  whole  of
 India.  Let  all  the  cooperative  orga-
 nised  banks  open  their  own  branches
 in  the  rural  areas  in  place  of  central
 banks  and  the  rural  credit  societies
 which  are  not  beneficial  at  the  pre-
 sent  stage.  This  is  my  submission.

 The  Andhra  Bank  is  a  very  great
 financial  institution  which  has  ex-
 ceeded  over  Rs.  00  or  Rs.  200  crores
 of  deposit  which  hag  been  set  as  the
 limit.  Why  should  you  hesitate  to
 nationalise  the  Andhra  Bank  and
 other  banks  like  that  which  have  ex-
 ceeded  the  amount  stipulated  by
 Government  as  deposits  including
 foreign  banks?  I  hope  that  the  Gov-
 ernment  will  do  the  needful  in  this
 regard.

 Now  I  wish  to  prefer  to  the  Re-
 port  of  the  Banking  Commission  Re-
 port.  In  Page  223  it  says:

 “The  Commission  feels  there-
 fore  that  from  the  point  of  view
 of  ensuring  a  unified  monetary  and
 credit  policy,  uniformity  of  laws
 relating  to  credit  supplying  agencies
 and  ensuring  a  high  quality  of  en-
 couragement  of  these  agencies
 through  programmes  of  training
 and  exchange  of  information,  Co-
 operative  credit  should  be  trans-
 ferred  to  the  Union  or  the  Concur-
 rent.  List.”

 To  support  this  policy  Government
 has  to  come  forward  with  an  Act.
 which  can  be  enforced  from  the
 Centre.  This  is  my  submigsion.  At
 present  cooperative  laws  are  cdntrol-
 led  by  the  State  Governments.  But
 what.  we  see  ig  that  politics  also
 comes  in  there.

 49  bra.  te
 So,  the  Cooperative  Act  sheuld  be

 applied  throughout  India.  Otherwise
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 there  is  no  meaning  for  having  a
 cooperative  act  in  each  State.  Why
 is  it  that  even  though  you  are  ad-
 vancing  to  State  Governments,  they
 have  not  been  able  to  utilise  the
 funds  properly?  We  have  not  reach-
 ed  our  objective.  That  is  the  dis-
 content  in  the  country.  So,  I  request
 the  Government  of  India  to  think
 over  the  matter  while  considering
 the  recommendations  of  the  Banking
 Commission  Report  whether  they  can
 modify  the  Cooperative  Act  also  and
 apply  it  universally  for  the  entire
 country.

 Thank  you.

 MR.  CHAIRMAN:  We  have  decided
 to  adjourn  at  7  O'clock.  But,  I  have
 before  me  a  list  of  three  more
 speakers.  I  hope  the  House  will  have
 no  objection  to  sit  for  another  twenty
 minutes,  Please  cooperate  with  me.

 SHRI  P.  M.  MEHTA:  Sir,  origi-
 nally  we  were  to  adjourn  at  7  P.M.

 MR.  CHAIRMAN:  That  is  right.
 Therefore,  I  am  requesting  the  House
 to  sit  for  another  twenty  minutes.
 There  are  three  more  speakers.  Let
 each  of  them  confine  to  seven  minutes
 only.  Let  us  give  them  the  chance  to
 express  their  views.

 Mr,  Mavalankar.
 SHRI  79  G.  MAVALANKAR

 (Ahmedabad):  Mr.  Chairman,  Sir,  it
 is  good  that  this  debate  on  a  vital
 subject  has  taken  place  to-day.  The
 report  ‘of  the  Banking  Commission
 was  laid  on  the  table  of  the  House  as
 far  back  as  7th  March,  1972.  More
 than  two  years  have  passed,  We  have
 not  been  able  to  discuss  that  Report  at
 all.  To-day's  debate  is  meant  for  a
 discussion  on  the  report  of  the  Bank-
 ing  Commission  as  well  as  a  discus-
 sion  on  the  working  of  the  nationalis-
 ed  banks—both  these  have  been  com-
 bined.  I  should  have  thought  that

 Hd  bs
 ent:  had  some  definite  and

 eta:  opportunities  to  discuss  these
 matters,  os
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 Therefore,  I  want  to  start  with  my
 brief  comments,  where  my  hon.
 friend,  Shri  Chandrappan  left  almost
 as  his  last  point,  I  would  like  to
 know  one  thing.  Why  is  it  and  how
 is  it  that  we  are  not  able  to  Have  a
 sort  of  Parliamentary  scrutiny  or  con-
 trol  over  the  working  of  the
 nationalised  banks?  As  I  understand
 it,  the  working  of  the  nationalised
 banks  is  not  within  the  purview  of
 the  Parliamentary  scrutiny  or  con-
 trol.  But  my  point  is  that  all  these
 banks  should  have  their  working
 examined  by  a  Parliamentary  Com-
 mittee.  I  would  suggest  that  we  bring
 the  working  of  the  nationalised  banks
 within  the  purview  of  the  parliamen-
 tary  scrutiny  and  control;  and  I  also
 feel  that  the  Reserve  Bank's  role
 needs  to  be  looked  into  or  examined
 in  this  regard.

 I  find  increasingly  that  the  Reserve
 Bank  is  becoming  an  extended  arm  of
 the  Government.  I  quite  see  the  fact
 that  the  Reserve  Bank  which  is  the
 bankers'  Bank—Central  Bank—has  to
 function  in  tune  with  the  govern-
 ment’s  clearly  laid  down  policy  in
 financial  and  economic  matters,  But,
 surely,  it  cannot  become  a  mere  de-
 partment  of  the  Government.

 So,  having  said  that,  r  want  to  say
 that  the  role  of  banking  is  crucial  and
 vipotal  in  any  economy,  particularly,
 a  developing  economy.  The  Banking
 Commission  Report  has  _  rightly
 stresseg  this  role  as  “achieving  the
 desired  level  and  rate  of  economic
 growth.”  The  nationalisation  of  banks
 took  place—although  it  was  a  politi-
 cal  decision,  I  think  a  large  number
 of  people  in  the  country  and,  I  think
 in  this  House,  all  have  welcomed  the
 decision  of  nationalisation  of  banks—
 because  of  this  fact  that  commercial
 banks  were  not  delivering  the  goods,
 so  to  speak,  to  the  community  and  the
 community’s  interests  and  the  social
 obligations  of  the  commercial  banks
 were  not  looked  into  by  them  and
 therefore.  we  nationalised  them.  I
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 Shri  झ.  G.  Mavalankar—contd,
 want  to  ask  the  Finance  Minister—
 would  he  really  not  look  into  the
 question  of  having  some  kind  of  a
 systematic  assessment  of  the  working
 of  the  nationalised  banks  over  a  period
 of  five  years?  Would  he  not  consider
 the  desirability  or  feasibility  of  hav-
 ing  some  kind  of  a  report—an  objec-
 tive  assessment  of  the  failures  and
 achievernents?  I  do  not  think,  there
 are  all  falures  and  no  achievements!
 There  are  certain  achievements  also.
 Why  not  Government  go  into  it  by
 some  sort  of  a  Committee  to  look  into
 all  matters  and  come  out  with  a  report
 so  that  wherever  there  is  an  aren  for
 improvement,  we  can  go  ahead  in  that
 respect  ang  wherever  there  are  diffi-
 culties  or  failures,  we  shall  admit
 them  candidly  and  then  try  to
 improve,  I  say  this  because  I  feel
 even  after  nationalisation  we  have  not
 achieved  certain  things.  For  example,
 has  social  control  been  achieved
 through  nationalisation;  has  there  been
 Tepid  economic  growth;  has  there
 been  sound  financial  house-keeping;
 have  we  been  able  to  push  up  econo-
 mically  backward  and  financially
 handicapped  sections  and,  also,  have
 we  been  able  to  achieve  a  balanced
 regional  development?  If  you
 examine  these  questions  the  answer
 would  be  largely  in  the  negative  and,
 therefore,  ]  feel  some  objective  ana-
 lysis  should  be  made  followed  by  a
 studied  Teport  which  would  be  helpful
 end  constructive.

 About  nationalisation  in  general
 there  is  an  all-round  deterioration.  In
 reply  to  my  question  on  March  22,
 this  year,  Shri  Chavan  gave  a  very
 shrewd  account.  I  compliment,  of
 course,  the  person  who  has  drafted
 the  reply.  My  question  was:

 “(a)  whether  since  nationalisation.
 the  banks  have  deteriorated  in  their
 ait  round  services;  and

 (b)  if  so,  the  urgent  remedial
 steps  being  taken by  Government  to
 improve  the  situation?”
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 In  his  reply  Shri  Chavan  admitted
 that  there  was  deterioration,  Then
 he  says:

 “Ht  has,  however,  been  their  con-
 stant  endeavour  to  take  appropriate
 measures  to  improve  the  quality  of
 service  te  their  customers,  such  as,
 chengmg  suitably  the  scope  and
 content  of  the  training  programmes,
 recruitment  of  technically  qualified
 staff,  simplification  of  forms  and
 procedutes,  decentralisation  of  the
 administrative  structure,  delegation
 of  powrrs  at  regional  and  branch
 level  and  promotion  of  better  कहीं8-
 tions  between  the  employees  and  the
 management  with  a  view  to  improv-
 ing  customer  service.”

 it  is  a  good  answer  by  an  examinee,
 but  I  wanted  a  practical  answer  to
 improving  the  situation.  These  are
 the  points  on  which  the  hon.  Minister
 hag  admitted  that  there  were  areas
 where  a  lot  of  improvement  was  need-
 ed  Therefore,  I  would  like  the  Gov-
 ernment  to  look  into  the  matter  and
 maybe  an  his  reply  he  can  elaborate
 what  kind  of  improvement  he  is
 suggesting  because  I  find  almost
 everything  is  getting  loosened  and
 almo*t  everybody  becoming  lethargic
 at  all  levels!  Even  after  nationalisa-
 tion  the  service  to  the  customers  has
 become  very  poor  Customers  keep
 Oy  waiting  helplessly  to  get  certain
 services  which  they  were  getting
 slightly  better  previously,

 Sir,  just  a  word  sbout  overtime  and
 then  I  have  done.  I  think  overtime
 has  reached  scandalous  proportions
 and  we  must  be  very  strict  with  re-
 gard  to  this  business  of  overtime
 Further,  Sir,  there  ia  a  lot  of  political
 interference.  Trade  unionism  and
 trade-unionism  warfare  have  pro-
 jected  themselves  into  the  working
 of  the  nationalised  bariks.  I  feel  this
 aspect  may  also  be  looked  into.

 Finally,  the  hon,  Finance  Ministe:
 would  see  that  there  are  number  of
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 citizens  banks  opening  up  at  mahy
 places  to  serve  the  community.  It  is
 also  a  kind  of  reflection  on  the  said
 state  of  affairs  in  the  nationalised
 banks,  because  in  the  name  of  public
 sector  expansion,  what  is  happening  is
 that  the  public  sector  is  becoming
 rapidly  a  pampered  sector  and  a  kind
 of  a  parasite  sector!

 I  want  to  conclude  by  saying,  let  us
 not  look  at  this  problem  from  a  politi-
 cal  or  a  purely  ideological  angle
 Nationalisation  is  good,  but  wherever
 it  has  not  achieved  the  purpose,  I
 hope,  Government  will  do  something
 with  a  view  to  setting  the  matter
 right,

 att  शिवनाथ  सिह  (अनू)  :  राष्ट्र-
 यकृत  ब॑  को  के  कायें  की  समीक्षा  एक  बहुत  बड़ा
 विषय  है  और  इस  थोड़े  से  समय  मे  उसके  सभी

 एसपीएस  पर  रोशनी  सही  डाली  जा  सकती
 है।  इस  रास्ते  में  अपनी  बात  को  एग्रीकल्चर
 तथा  समाज  के  दबे  हुये  तब  के  तक  ही  सीमित

 रखूगा  जिन्होंने  बैंकों  का  नाम  भी  पहले  नही
 सुना  था।  हालाकि  बेबो  के  पास  राष्ट्रीयकरण
 से  पहले  भी  समाज  का  रुपया  होत।  था  लेकिन
 तब  इन्होंने  बंका  का  नाम  भी  नही  सुना  था
 सहायता  इनको  मिलने  की  बात  तो  दूर  रही।
 छोटे  लोगों  का  तथा  इनको  बैंकों  से  उधार
 मिल  सकेगा  इसलिये  बंका  के  राष्ट्रीयकरण
 का  स्वागत  किया  गया  था  ।  इसके  बगर
 खेती  की  तरक्की  सही  हो  सकती  है  ।

 देखना  यह  है  कि  जिन  उद्देश्यों को  लेकर
 राष्ट्रीयकरण  किया  गया  था  ग्राम  जनता  में
 जिस  प्रकार  की  भावना  पैदा  हुई  है  आकांक्षा
 बड़ी  थी  क्या  उसकी  पूर्ति  हुई  है।  जो  बरच्छा
 काम  हुमा  है  उसके  लिये  में  आपको  बधाई
 देता  हु  ।  लेकिन  जो  कमियां  है  उनकी  और
 ध्यान  दिलाना  हमारा  फर्ज  हूँ  ताकि  उनको
 दूर  करने  का  बाप  प्रयास  कर  सके  ।

 जहां  तक  ब्रांचें  बढ़ाने  का  संबंध  है  जो
 व्रांचे  बढ़ी  हैं  उनमें  से प्रतिकाश  रूरल  एरियाज
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 में  खुली  है।  यह  अच्छी  बात  है  7  उतने  से 51
 प्रतिशत  रूरल  एरियाज  में  बढी  है।  इसका  में
 स्वागत  करता  हु  ।  एग्रीकल्चरल  सैक्टर  को  जहाँ
 पहले  निल  लोन  मिलता  था  आज  नौ  प्रतिशत
 तक  बढ़  गया  है।  यह  भी  अ्रच्छी  बात  है  ।
 लेकिन  आप  देखे  कि  एग्रीकल्चरल  सैक्टर
 बहुत  बडा  है  द्रोह  इस  पर  देश  की  सत्तर
 प्रतिशत  आबादी  निर्भर  करती  है  ।  इसको
 जब  तक  बढ़ावा  नहीं  दिया  जायगा  तब  तक
 देश  का  विकास  नहीं  हो  पायेगा  ।  आपने
 लीड  बेक  की  स्कीम  जारी  की  ।  एरिया
 एप्रोच  की  स्कीम  जारी  की  ।  दूसरे  साधन

 मुहैया  किये  ताकि  काश्तकार  को  ऋण
 सिन  सफे।  लेकिन  वास्तविकता  उलटी

 हैं।  काइतकार  को,  लेड  लेंस  को  ऋण  नही
 मिलता  है  ।  जो  साधन  सम्पन्न  है  उन्ही  को
 मिलता  है  1  आपने  छोटे  किसान  के  लिये
 मालिनी  फा मंजे  के  लिये  स्कीम  बनाई  और
 उसके  लिये  इंटरेस्ट  रेट  भी  कम  रखा  1  लेकिन
 अप  द  लें  कि  छोटे  छोटे  लोगो  को  क्या  राज  भी

 ऋण  मिल  पाता  है  ?  आपको  सिक्‍योरिटी
 चाहिए  दूसरे  झ्रादमी  की  ।  कया  इम्मूबेबल
 प्रापर्टी  की  सिक्योरिटी  वह  को  सकता  है  ?

 आपने  मैनेज सं  को  आदेश  दि  ये  है  कि  एक  दो

 एकड़  वाला  जो  किसान  है  उसको  बिना  गेस्ट
 के  बिना  सिक्योरिटी  के  लोन  दिये  जायें।

 लेकिन  प्रेक्टिस  मे  क्या  यह  हो  रहा  है  ?  मैनेजर
 यह  देखता  है  कि  वसूली  नही  होती  तो  यह
 चीज़  उसके  गले  पडेगी  ।  इस  वास्ते  वह  आपके
 इन  आ  देशों  का  पालन  नहीं  करता,  जानबूझ
 कर  नही  कर  ता।  उसके  दृष्टिकोण  को  जज
 करने  की  प्रावश्यकतः  है।  बड़े  लोगो  को
 रुपया  देना  वे  ज्यादा  झा सान  समझने  है  फिर

 चाहे  वह  वापिस  हो  या  मे  हो  भर  उन्ही  को
 दिलाना  चाहते  है।  लेकिन  रेहडी  वाले  को,  तांगे
 बाले  को,  स्कूटर  वाले  को,  छोटे  किसान  को
 लोन  देना  वे  पसन्द  नहीं  करते  है।  आपको
 देखना  चाहिये  कि  उनके  दृष्टिकोण  में  परवीं  तन

 हो।
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 [at  शिवनाथ  सिंह]
 एरिया  एप्रोच  के  अन्दर  शापने  कहा  हैं  कि

 कुछ  बाक्स  के  लिए  एग्रीकल्चर  के  वास्ते
 ब्रांच  होगी  इसका  मुझे  प्रे षिट कल  एक्सपी-
 रियंस  है।  मेरे  निर्वाचन  क्षेत्र  में  एक  तहसील
 ऐसी  ली  गई  है  जिस  के  अन्दर  एग्रीकल्चर  की
 बांच  है।  वहां  बारह  लाख  रुपया  देने  का  लक्ष्य
 रखा  गया  था  ले  किन  केवल  ढाई  लाख  ही  दिया

 गया है  ।  इस  वास्ते  में  समझता हू  कि  जो  सिस्टम
 है  उसको  बदलने  की  जरूरत  है।  बैक  मैनेजर
 के  दिमाग  में  परिवर्तन  लाने  की  जरूरत  है।
 वे  इन  लोगों  के  साथ  सहानुभूति  रखेंगे  तब

 कुछ  हो  सकेगा।

 छापने  जो  ब्याज  के  रेट्स  रख  है  वे
 ऊचे  है  लेकिन  किसान  के  लिए  कुछ  कम  किए
 हैं।  i:-:2  प्रतिशत  के  करीब  वह  होता
 है।  से  चाहता  हू  कि  आप  अपने  खर्चो  को

 घटाएं  और  यह  रेट  भी  कम  कर  ।  रजिस्ट्रेशन
 का  खर्चा  स्पाट  विजिट  का  खर्चा  लीगल

 एक्सपेंसिस  ये  सव  जोख  हैं  य ेबैक  को  बरदाश्त
 करने  चाहिये,  काश्तकार  से  नही  लेने  चाहिये  ।

 बड़ी  इंडस्ट्रीज  को  कम  क्रेडिट  मिला  है
 लेकिन  फिर  भी  हम  देखते  हैं  कि  नौ  परसेंट
 लोत  एग्रिकलचस्ट्सि  को  एडवांस  हुमा  है
 कौर  64  प्रतिशत  बड़े  बड़े  इंडिस्ट्रयलिस्ट्स
 को  हुआ  हूँ  इसको  अप  को  घटाना  होगा  ।

 कंज्यूमर  गुज़रे  अ्रगेस्ट  एडवांस  देना

 बाप  बन्द  करे  यह  बिल्कुल  बन्द  होना  चाहिये  ।
 इनसे  इनफ्लेशन  कम  होगा,  प्राइसिस  कम

 होगी  v  यह  चीज़  होर्डिग  की  प्रवृति  को  बढ़ावा
 देती  है  भ्र ौर  वे लोग  इन  गुडी  की  जब  कीमतें

 ऊंची  होती  हैं  तब  बेचने  है  1  इस  वास्ते  कंज्यूमर
 गुरज़  के  खिलाफ  एडवांसिस  आप  बन्द  करें।
 किसानों  के  लिए  बलाई  गई  स्कीम्ज़  को  आप
 लिबरल  करें  कौर  उनको  अधिक  लोभ
 देने  की  चेष्टा  करें।

 AUGUST  I4,  974  Report  of  Banking  308
 Commission  and  Working  of

 Nationalised  Banks  (Dis.)

 SHRI  SHYAM  SUNDER  MOHA-
 PATRA  (Balasore):  Mr.  Chairman,
 bank  nationalisation  should,  m  my
 opinion,  be  calleq  the  Magna  Carta  of
 the  Indian  people.  It  came  at  a  mo-
 mentous  tume  when.  the  entire  country
 was  passing  through  an  economic  and
 political  peril  and  Shrimati  Indira
 Gandhi  took  a  bold  lead  to  usher  in
 prabably  the  first  step  to  socialism  in
 this  country.

 I  want  to  impress  on  the  hon,  Minis-
 ter  one  aspect  of  banx  nationalisation
 That  is  to  change  the  attitude  of  the
 bank  executives  ‘This  change  in  the
 attitude  of  bank  executives  45  of  pata-
 mount  importance  now  at  least  to
 satisfy  the  psychological  aspect  of  bank
 nationalisation.  A  writer  has  written
 only  a  few  months  this  about  the  bank
 executives:

 “They  should  be  people  who  ere
 convinced  that  the  future  prosperity
 of  the  economy  38  highly  dependent
 on  the  hitherto  underdevelopd
 regions,  particulacly  having  bankers
 committed  to  the  objectives  of
 nationalisation”

 This  commitment  should  not  only  be
 found  in  the  bureaucrats  IAS,  ICS

 and  so  on,  this  commitment  to  the
 welfare  of  the  people—I  do  not  ४३९
 commitment  to  the  party  ideology
 should  be  of  paramount  importance  0
 regard  to  bank  nationalisation,  Un-
 fo-tunately,  7६  35  not  seen  in  the  banh
 executives.  May  I  suggest  that  these
 executives  should  undergo  a  refresher
 or  training  course  wherein  they  should
 be  told  how  to  participate  in  the
 planning  of  new  India,  how  to  help  the
 people,  how  to  feel  oneness  with  the
 rural  people?

 I  have  seen  when  people  go  to  the
 bank  managers  in  what  uncouth  n.an-
 ner  the  latter  treat  these  poor  penple
 There  is  probebly  a  letter  still  ly"8
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 with  the  Deputy  Minister.  Shrimat
 Rohatgi,  on  specific  allegations  against
 some  bank  managers.

 Then  the  bank  managers  must  know
 the  local  language.  Unfortunately,  in
 Orissa  I  have  seen  that  they  do  not
 know  the  local  language.  If  you  say
 that  the  IAS  officers  before  being
 posted  to  an  area  have  first  to  learn
 the  local  language,  this  should  apply
 equally  to  the  bank  executives.  When
 they  go  to  05889,  they  should  know
 Oriya;  some  may  go  to  Gujarat,  Ben-
 gal,  Maharashtra,  Andhra  Pradesh  and
 so  on.  They  should  know  the  local
 language.  People  come  to  them  and
 talk  in  their  mother  tongue.  If  these
 executives  do  not  know  the  local  la  78  ut
 age,  that  rapport  will  not  be  there.  So
 I  would  impresg  on  the  hon.  Minister
 to  see  that  before  they  are  posted  to
 a  particular  State,  they  first  learn  the
 local  language.

 Then  there  should  not  be  disparity
 in  advances  as  between  the  urban  areas
 and  the  backward  areas  There  has
 been  gross  disparity  as  far  as  the  ad-
 vances  are  concerned.  This  being  80,
 naturally  there  will  be  a  psychological
 warfare  between  the  two  sectors.

 As  far  as  banking  assistance  is  con-
 cerned,  the  average  annual  growth
 rate  of  banking  assistance  has  deter-
 torated  in  both  the  developed  sector
 and  in  the  backward  areas.  In  fhe
 backward  areas,  before  nationalisation

 it  was  2.7  per  cent,  but  after  nationa-
 hsation  it  is  2l.5  per  cent.  In  the  deve-
 lopeq  areas,  before  nationalisation  it
 was  6.6  per  cent  and  after  nationalisa-
 tion  it  is  6.2  per  cent.  Between  966
 and  972  the  developed  areas  have
 contributed  less  as  far  as  the  deposit
 is  concerned,  It  is  really  the  backward
 People  tribals.  Harijans  and  illiterate
 People  who  have  contributed  to  the  de-
 Posits  of  the  banks  but  you  do  not  find

 Commission  and  Working  of
 Nationalised  Banks  (Dis.)

 the  growth  of  industrialisation  in  the
 bakward  areas.  There  is  a  feeling  that
 the  urban  areas  are  developing  more
 and  the  backward  areas  are  lagging
 behind.  The  State  of  Maharashtra  has
 progressed  a  good  deal  compared  to
 other  States  in  the  matter  of  indus-
 trialisation.  Why  cannot  be  ask  the
 banks  to  give  technical  know-how  to
 the  people  to  start  small  industries
 or  develop  colleges  or  build  hospitals.

 I  saw  a  report  that  in  Orissa  a  bank.
 gave  a  loan  for  a_  cinema  _  picture
 taking  the  risk  that  the  picture  might
 be  a  flop  also  If  that  risk  could  be
 taken,  it  means  they  have  imagination,
 new  ideas  and  perspective.  Let  us  not
 go  back  to  the  old  British  days  when
 there  were  fixed  definite  ideas  inherent
 in  the  banking  system.  The  country
 is  trying  to  have  a  resurgence.  If  we
 go  to  the  Gandhian  economy,  the  vil-
 lage  should  be  the  economic  unit;  the
 district  should  be  the  economic  unit.
 Why  not  ask  the  bank  managers  to
 develop  village  areas  or  districts  and
 make  them  industrially  advanced.  By
 that  we  can  develop  the  country.  This
 is  new  awakening,  resurgence  and  that
 could  be  done  by  the  bank  executive.
 I  hope  a  lead  will  be  taken  by  our  hon.
 Minister  in  whose  hands  the  finances
 are  safe.

 THE  MINISTER  OF  FINANCE
 (SHRI  YESHWANTRAO  CHAVAN):  I
 am  grateful  to  the  hon.  Members  who
 have  participated  in  this  debate.

 MR  CHAIRMAN:  The  House  would
 have  the  benefit  of  the  hon.  Finance
 Minister’s  views  on  a  subsequent  day.
 The  House  now  stanis  adjourned,

 9.22  hrs.
 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Clock  on  Friday  the
 August  16,  974|Sravana  25,  896

 (Saka)
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